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LOI': SABHA 

Saturday, April 6, 1963/Chaitra 18, 
1885 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the ChafT] 

ORAL ANSWERS TO QUESTIONS 

Export Of Steam Locomotives 

+ r Shrl ISQbQdh Ha.nsda: 
J Shri S. C. Samanta: 

'11."1 Shri B. K. DaB: 
L Shri M. L. Dwived1: 

Will the Minister of RaHway. be 
pleased to state: 

(a) the progress made in ftnding 
out the foreign market for export 
of steam locomotives; 

(b) whether any order was plac-
ed by any country; and 

(c) if so, by which countries? 

The Deputy MInister In the Minis-
lIT Of Railways (Shri. Sbahnawu 
Blum): (a) It has not ,been possible 
to nocate an export market for 
ateam locomotives, although efforla 
to do so are being continued. 

('b) No Sir. 

(c) Does not arise. 

Shrl Subodh 1IaDada: May I know 
In which Io.f tahe countries it hu 
been tried to find out the marketl 
for Endian locomotives? 

Shrl SbaJmawaz Khan: We tried 
our nei~bouring countrie. Ute 
Ceylon, Malaya, Pakistan etc. 

111 (Ai) LSD-l. 

8U2 

Sbrl SUbodh Hausda: In case the 
Government is able to find out the 
markets, may' I kinow whether! the 
Government will be exporting t.h.e 
locomotives through the State Trad-
ing Corporation or through any other 
agency? 

Mr. SPeaker: Hypothetical. 

Sbrl S. C. Samanta: May I kn!lW 
whether any accounts havl' been 
takE\n as to how much surplus 01 
locomotives we will be having in 
the lIlear future and whether before 
that all old steam locomotives will 
be replaced? 

Shrl Shalmawall Khan: That is a· 
continuous process. As the steam 
locomotives become unserviceable, 
they are automatically replaced. But 
thaf does not in any way come In 
the way of our efforts to find an ex-
port market. 

Shrl B. K. Daa: May I know the 
reasons for our attempts not bei.ng 
successful so far? 

Shrl Shalmawaz Khan: The pre-
sent trend in the world is towards 
having diesel locomotives and elec-
tric locomotives. 

Shrl Vlrbhadra Singh: May I know 
wihether non-finding of the eX!port 
markets for our locomotives Is due 
to )the high prices of our locomo-
tives. 

Shrl Shalmawaz Khan: No, Sir. 
Our prices compare very favourably 
with the price. of locomotives in 
other countries. 

Dr. BaDen SeD: May I know whe-
ther our rate of production has 
reaChed such a stage of surp\ua that 
these export.. to other countriel ant 
possible? 
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8b:rl ShahDawa. Klwl: We are 

able to meet the internal require-
ments of the country and we are just 
mak~nt efforts to find an export 
market. It does not mean that we 
will be able to export large quantities 

Dr. Banen SeD: I wed about pro-
ducllon. 

Hr. Speaker: Not yet. 

.t\~: ;m;i' ~~i 
fit; ~ ,,;;zr ;t't ~ a<ti ~ Iti"{ f~ 
~ ~ wit ~ ~ fiIio;ft ~ 
1fII1ft ? 

~'" ",m: m sm ~ ? 
.t\~ :1{N.~~~ 

'~.MI 

"" an~~ lIrt: oUGf'il' m ~ 'A 
~ t I 

Shri Bahmatarl: What i. the opl-
Ilion of other countries in regard to 
\he quality Of these locomotives' 

Shrl Shalmawu Khan: We have 
not tried the opiniQn of other coun-
tries about our locomotives. But our 
locomotives, we consider, are as good 
.. any of the best in the world. 

''Ma1lll or India" Postage StamPi 

·'7\&2. Shri P. Vellkatasubbaiah: 
Will the Minister of Trauport aJUl 
CommunlcatiOllll be pleased to state: 

(a) whether there is a proposal to 
replace the present 'Map of India' 
.erie! postage stampS with a more at-
tractive design; and 

(b) jl so, the details of the new 
teriea of stamps to be brought out? 

The Deputy Minister III the MIDIs-
try or Transport and Communlcatlou 
(Shrl BhagaTatl): (a) Yes Sir. 

('b) Details are being worked Qut. 

8hrl P. Venkatasabbalah: May I 
bow whether the Government pro-

pose to design our stamps to show 
the various developmental activities 
that ·have been taken up in our coun-
try both in the agricultural and in-
dustrial fields? 

Shri Bhagavati: The subjects to .,. 
portrayed in stamps are under collli-
deration. It has been decided to 
adopt suibjecta having a direct .... 

Mr. Speaker: The question is whe-
ther it is intended or is being consi-
dered that our development !lehem. 
might ,be shOWn on them. 

Shri BhagTati: That is alllO under 
eonaideration. 

lit It.a' ~ :~, ~ iii' ;raJ 
~ ~ ifiT Am: fiI;Irr G\'I' ~ t . 
~tm~~~~ ~~ 
~~~,f~~q~~ 
~~~? 

Shrl BbagaTatl: The 18111: series YU 
introduced on 1-4-1957, some years 
pan. So, it is necessary to replace 
them -by new designs and new seri ... 

Mr. Speaker: Everything with ag. 
eets less attractive. 

Shri P. Venkatasubbaiah: How long 
will it take for the Government to 
take a decision in the matter and 
eee that theese thin~ which are be-
ing contemplated are introduced? 

Shri Bhagavati: The first stamps in 
the series may be issued by the end 
of this year. 

Dr. L. M. SlIlghvl: May I know 
whether it is proposed or whether the 
Government has a programme to giTe 
a bias of defence outlook to our 
irtamps and if so whether the Govern-
ment ~ contemplating the introducing 
of pictures such as that Of Major 
Shaitsn Singh., the hero of Chushul 
and other heroes of the war on tbe 
TarioUs stamPs that are issued by us? 

Mr. Speaker: A good suggestion. 

Dr. L. M. Slarhvl: I am uking 
whether it is proposed Or whether 
they have 8 programme. 
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Hr. Speaker: They have not. 

Shri Bhagavati: Variom ~ll(g?~t'(1m 
ave been made and they are under 
coruideration. 

Hr. Speaker: I" th~ also on~ ot 
them? That he cannot say noW. 

Shr:I Itapm' S~h: May I know 
wilether the Government are aware 
that the numismatic inartistry of our 
IltamPs is a by-word among~t con-
.0iMeur:sf 

Hr. Speaker: Ha. he followed it' 

Shri Kapm' S~h: May I repeat in 
May I know whether the Government 
are aware of the fact that the numil-
matic inartistry of our postage stamp. 
II • Iby-word amongst conno~seuu? 

Some Hoa. Hembenl: Not clear. 

!'Ihri KlIpnr Sln,;h: Whether the 
crudity of the artistic aspect or our 
postage stamp.> is commented 'lpon 
by connoisseurs throughout tile world 
and whether the Government are 
aware Of it? 

Mr. Speaker: Favourably or adver-
.ely? 

Shri Kapur Sin&'h: Adversely. Cl'U-
dity I said. 

• 
Mr. Speaker: Commenf.5 there are 

always. Favourably or adversely: it 
should be clear. Ia the Government 
aware? 

ShrI Bhal'avati: Conunents are 
:favourable. 

Shrl Daji: I want to know whether 
this decision has be<.."I1. taken in an ad 
hoc manner rYr there is any penna-
nent machinery with the department 
that from time to time, in two or 
three years. takes up revision of de-
lignll. 

ShrI Bhagavati: A committee .. u 
appointed to go into thig question and 
that has considered this matte>:'. 

ShrI Sham Lal Saraf: May I know 
if it is contemplated to issue l!tam~ 
with the idea of education value or 

lIO as to be demonstrative and i1 it 
is the fonner, what are the detailll! 

ShrI Bhagavati: Both. There were 
two series previously j,rrued one wu 
regarding Indian archaeology and 
another was regarding develof)Iru!nt 
plan8 before the India ma:p .!Ieriee. 

~~~:;m1i;n;:r~ 
~ fif; If <ffi ~ ~ fm f~ 
fifiif ~ ~ fit;« ~ ~ f~ ~ ? m 
;m;;ft ~<f rn <ffir ~ ~ ~ 
~ ~ q-rq; ~.ro rn rh 
~ '1ft iflft ~ anlF ~ ~ ~ 
JiR~~rii? 

~ ~ ~ m'J ~ ifiIl 
~ om l]if I 

Next quemon. Shri Ralhuna .. 
Singh: not present. Shri Chakravcrtl. 

"Freedom from HlUll'er" CampaJp 

+ 
'7'"- J Shri P. R. Chakravertl: 

l Shrimati Jamunadevi: 

Will the Minister of Food &Del Api-
eultUl'e be pleased to state: 

(a) whether the Union Government 
have taken ~ to create mass con-
lICiousness in the country to step up 
agricultural production in line with 
the 'World Freedom from Hnnier" 
week sponsored by F.A.O.; 

(b) if lIO, the specifle progr8.lllInetl 
and projects organised to make the 
people i.n the rural arellll intereskd hi 
the same; 

(c) whether it is a fact that the 
Chainnan of the World Universlty 
Service in India has been requested 
to organise programme for the ed.-
cated youth; and 

(d) if so, the response .lID far re-
ceived? 

The Hillister of State In the HInlI-
try 01 FOOd and A,;rIculture (Dr. 
Ram Subhag SlD«h): (a) and (b). 
Efforts were made to arouse _are-
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neSs a.nd interest of all people in-
clurling rural people. in the objec'tives 
IUld importance of the Freedom-· 
from-Hunger Campaign by means of' 
radio broadcasts made by the Presi-
dent and State Chief Ministers, mcs-
sages given by Vice-President and 
Prime Minister, a,.'11 by organising 
rural rallies. 

(C) and (d). The Chairman of the 
World University Service wa~ re-
quested to organise the programuv 
amongst university students and the 
Indian National Committee of this 
Service (WUS) asked its local Com-
mittees to organise suitable activitiea 
in their respective Universities. 

Shri p. R. Chakraverti: Ln view of 
the fact that the annual addition to 
the population by 19 million inten-
allies the question Of hunger, was this 
PT?gramme integrated with the pro-
gramme sponsored by the Health 
'Ministry so far as population control 
is concerned? 

Dr. Ram Subhag Singh: Though 
this poliey of poulation control is the 
policy of the Government, it has not 
been integrated with the programme 
of the Health Ministry because this 
is a programme launched by the 
F.A.O. As I said in reply to the main 
question, we have a Natio.'1al com-
mittee !tor this campaign and it is 
worklng under the direction of the 
National committee throughout the 
country. 

Shrl P. R. Chakraverti: Have Gov-
ernment devised any concerted 
aoheme to keep. up the tempo that 
has been evidenced by the obllerv-
.nee of this week? 

Dr. Ram Subhag Singh: Yes, the 
tempo will be maintained, and it will 
go On increasing. In fact, we have 
launahed more than half a dozen 
programmes. ,In all eleven pro-
grammes will ibe tak~n up in various 
parts of the country. 

Shrl S. N. Chaturve41: May I knaw 
whether the programme is only edu-
cative or whether it has any Impact 

on the implementation of the food 
production programme? 

Dr. Ram Subhag Siogh: It is both 
educative and also having an impact 
on implementation. 

Shri Ineler J. Malhotra: It wal 
stated previously that the World Feod 
Congress 'which is.Jto :be held in 
Washington is a pa'rt of this campaign. 
Uay \[ know whether the composition 
ot the Indian Delegation has been 
finalised? 

Dr. Ram Subhag Singh: The hon. 
l\linister of Food and Agriculture will 
lead that delegation. The composi-
tion will be shortly annou~.c~d in 
full. 

eft' lmf m: ~'Pf ~ ;;ft- it 
~f'limenit: ~~~~ 
it: om: if mm lfiT.mf;rcr ~ rm ~, 
lflTT ~ ~ if ~ iITi'f mf ~ f'li 
men if mm ~ ~ ~ ;;ftf'li ~ ~ 
~ ""~~ ~m ~~~ 
~ SITCCf IfiVIT ~d ~ ~ ';3'if lfiT 
~ ~ f1f<'T ~ ~, eft lflTT ~ m 
if 'liTt m'lfilf iff smm:r ;miff iI'liT 

t 

-t\'lmfm :;;ft-;;@~eft~ 
~*lf1iRf~ I ~~~~ ~f~ 
~~W~~~lffi qf.f ~f~ 
~ ~ ~ C!ffit ~ ~ ~ ;;fif'li 
:a'ifil;T ~ f1f<'T ~ ~ aT.q.;t urr;r;rr ~ 
tf.t;mf~ 1f'l('!~~~QIT 

W t? 
~~~:meft~tAClT 

t ~ iIFf ~ ~ if :q.;.n ~r t I 

Shri Daji: The FAO in the course 
of this campaign has estimated that 
about 50 per cent of the population 
of the world is on the hunger mar-
gin. May I know whether W~ also 
have made an,. estimate In India 
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during this campaign, and i! so, the 
pereentage of our population who 
can be called as hungery under the 
tenns of the FAD's definition? 

Dr. Bam Subhag Singh: Their 
estimate inc1uudes the quantum of 
hunger: in this eountry also. 

Shri DaJi: Have We estimated any 
percentage tor our country? 

Mr. Speaker: The hon. Member 
wants to know whether any ~cpa­

rate pereentage has been assessed 
tor our country? 

Dr. Ram Subhag Singh: No. 

Shri P. Venkatasubbaiah: May I 
know how tar the community deve-
lopment and panehayati raj institu-
tions are ,being utilised for this pur-
~? 

Dr. JI.a.m Subhag Singh: When we 
held this very big rural rally at 
Rampur in Saharanpur district, lbe 
Camunity Development Ministry's 
workers tully co-operated with WI 
and they did all that we wanted. 

.t\' ~ "'" : "IJV ~ 1foR1' ~ 
iII~if ;m~~~~ 
~wif WU lli'tili11l'~illf~ 
IIiTt ~ lR f'f'iI'R ~ ~ a qvm 
w ~~t? 

WTo ~ ~ ~ : m om: if 
~ 'q<'r~~,.m: ~ ~ if 
~ ~~-n ~ ~ '"'! 'Iil;;n 
~~R;f~ ~~ lfi)iIi11I'~ 
~~Cfiffi" Qlfiili11l' ~ ~~t 
.m:~~ I 

lIIf) '"""'" ~ : ;m ~ IiI'Pr ~ 
iR;~~ ~iRT<f~Ifi) 
qfOjcHf~i\\ij t ~ ~ ~ mi 
~ ""'7'" " 
1"'~I'1 ~'T. 

~O~~l{'T~: ~;tt~ 

t I f~~mrr~ iII~;mI'Ifi ~'\l: men 

," iRfR ~ ~ mr f1r.r lR ~ 
iIi11I'lIi't ~iTl 

'"~~:~~,~ 
~ 'Iil mm ~ wR ~ IIi't 2:f: 
~~~ I ii'~un;;.rr~~ 
flfim ~iII ~~T lli'tm 
ill f~ unfT;r ~ f~ III ~ ~ ~ 
IfIfT ~ m<mT IIi't ~ f~ f<m 
~ ~ ~ ~ un;;.rr ~ ~ flfi W IfiI1i 
if flf.Oift srrfi'f Qt ~ ? 

WTo mf~~: ~mif 
.p:~~iII f~mli;ftf~. 
~~~ \9oooo~ iII~ 
III'If\;f iA" ikm:r gqT ~ I ~ Ifi) 
m ill f~ fCffiIi'r II1uAT ~ ~ 
~I 

"lm.~ !lRQIfi~ 
~if~n:it~~rt 
~t? 

WTo mf ~ ~ : ~ ~ \ill 
~\9 ~ m ~~ ~ QIfi ~ ~ 
~ ~ ~ ~ IfiTlf 11m m.ft if fir;1f 
;Tlf I ~ ~ cr.r :;mT ~ ~ "Ill" 
1!i1:~ ~ 'ro'il~) m.Iffl";;.,r~ 
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ZouJ. Tru¥rt Corporau.. 
+ -1'" J Shri Maheswar NalIr.: 

l Shrimati Savitri Nlpm: 
Will the Minister of Transport aBC 

CouununicatioIII be pleased to .tate. 
(a) whether the Minister of TralLl-

port and Shipping has recently pro-
posed to the State Governments con-
cerned to set up a Zonal Transport 
Corporation for the States of Bihar, 
Orissa, West Bengal and Assam. and 

(b) the reaction of the State GOY-
ernments in that regard? 

The Minister or Shippinc In the 
Ministry of Transport and Commu-
aicatioDS (Shri Raj Bahadur): (a) 
-.nd (b). A statement giving the b-
fonnation reQ.uired is laid on the 
ta~)lc of the House. 

(a) and (b). No proposal has 
been made to the Orissa Bihar, 
West Bengal and Assam Gov-
ernments for settiUi up a Zonal 
Transport Corporation. 

1 However, in the course of • 
meeting held in the room of the 
Chief Minister, West Bengal, on 
8-2-1963 to consider certain matterll 
relating to road and inland water 
transport in the West Bengal-Assam 
area, it was suggested that a scheme 
might be formulated whereunder the 
Governments of Assam Bihar and 
West Bengal could be ~sociated with 
the Road Transport Organisation set up 
by the Department Of Transport for 
the movement of essential suppli~SI to 
Assam and North Bengal. 

3. This suggestion has been examin-
ed by the Government of India. Since 
the scheme of the Road Trall8POrt 
Corporations Act, 1950, does 
not envisage the establishment of 
a corporation by the Central Govern-
ment to provide transport ser-
vices in more than one State, 1\ pro-
posal for the conversion o~ the de-
partmentally operated road transport 
undertaking into a limited Com-
pany, under the Compa·nies Act, 1956, 
is under consideration. In case a com-
pany is incorporated, it will be open 
to tbe navrrnments of West Rc-tgal, 
Bihar nn" !\qsam to participate in it 
as IIhare-holders in due course. 

8hri MaheBwar NalIr.: From ,1. 
£atement, I find that the Ceput-
mentally-run road transport under-
taking is to ibe converted into a limi'-
ed company in which Bihar, Weet 
Bengal and Assam will be !IIhare-
holders. Why has Orissa been exclud-
ed as it also comes under the easter. 
zone? 

Shri Raj Bahadur: It i.s not ~sen­
tially a zonal programme. 'l\he road 
tr8ll8POrt organisation was set up lor 
a specific purpose, to meet the situ-
ation arising out of the strike or the 
Pakistani crew in the river servicell. 
At present, we have set up a depart-
mental organisation which has to be 
converted into a company i.n whick 
the concerned State Governmt"ntll 
may JOm. In case the Orriaa 
Government shows any desire 
or anxiety tor joining it purel,. 
fO!' ("ommercial reasons, that ia a mat-
ter which will be settled onl,. by 
di8cussion. 

Shri Maheswar Naik: In fonnula'-
iIllg this scheme, has the regional d.i8-
parity existing so far as taxation mea-
sures are concerned in different 
States been done away with? 

Shri Raj Bahadur: The question • 
rather extraneous to the original 
question. 

Hr. Speaker: I also feel likewi!~. 
Shri Sham Lal Sarar: Is the formll-

tion of this corporatiOn taking place 
limply to keep. our shipping 8l'rv!ce 
safe from any future action of the 
Pakistani crew or is it to facilitate 
the incoming and outgoing trRme 
particularly in relation to Assam? 

Shri Raj Bahadur: In the very na-
ture of things this road transport 
organisatni~ cannot protect our 
shipping or inland walp.r transport. It 
is to provide an alternative means of 
communication because it is a not 
prudent to depend entirely On one 
single line of communication, namel,., 
the railways or to depend on the 
circumstance or there being no fUT-
ther trouble so far as inland water 
trllillsport l~ concerned, becau~e it hu 
to PIlII throllih Paki.tan territory. 
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Dr. L. M. SiJl~hTi: What iI the pro-
arrarnme OJ' Government to secure bet-
ter and greater coordination of rca:! 
transport in these States lind in 
States of the western borders of 
India particularly? l! it proposed to 
haTe II corporation such as the 
one mentioned in the state-
ment laid on the Table for the west-
ern border States of Lndia? 

Shri Raj Bahadur: I think it would 
be II far-fetched question. But so far 
u co-ordination with railways i, 
concerned, r think I should reply. We 
propose to set up a board of manage-
ment in whiCh representation will be 
riven to the raiways too whicl:! will 
ensure the necessa'ry co-ordination 
lind co-operation between road and 
rail. 

.n-~ ~ '1~ : W ~ if m- (fiIf 

fif;cr.ft wrfu ~ ~ ~ mr;r iii" f<'f7i ~ 
~ if ~ {t ~ ~<'flrn ~"r ~ !:IT 
Ifty? 

"'" ~ ,,~~: W ~ CT'Ii !l.o 
rm f~ GIl ~ ~~ ~ ~ lfol11 flAm 
~ ~;m;r If!1f if 0fll1"q'f GfTCTT ~ I 
1.0 ~ trR ~ GIl ~ ~ ~'r< .q 'fiiI: 
~~flf;~CT~~~T.~" 
Mi"illil"'''' t I 

Shrl Banmatarl In view of ~. 
fact that there was a strike by the 
crew of the Joint Steamer Company, 
has this corporation been set up to 
meet such a situatiOn in a time of 
emergency? 

Shrl Raj Bahadar: That is exactl,. 
the purpose. We cannot anticipate 
what the Pakistani crew will do and 
whether they would have an oppor-
tunity to strike. It is to meet any un-
toward situation that this scheme baa 
been envisaged. 

Shri R. Barna: If the corporation ill 
not commercially sound, will the 
Central Government step in to give 
• subsidy? 

Shrl Raj Baha4ur: This is a Central 
Government organisation at present. 
It is proposed to be run under the 
Ministry Of Transport. The question 
of subsidy has not yet arisen because 
we find the first results encoura,::illg. 
In fact, we think that if condition. 
continue as they are even in regard 
to availability of traffic or good8, it 
might work welL 

Shrl P. Venkatasubbaiah: Is it tho 
intention of Government to extend 
the scope of this corporation to other 
States especially in the .0uthE:m 
zone where nationalisation of blla 
transport has taken place? 

Mr. Speaker: That is beyond the 
!!cope of the original question. 

Apieultllral Implements centre at 
at Allgarh 

.746. Shri yashpal Singh: 1~iI1 the 
Minister of Food and Agricnllue be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment have started a Centr7 for 
Agricultural implements at Al!earh 
under the Package Programme; and 

(b) if so, the details thereof! 

l!ml ~ ~ ~ if ~-~ 
(~o '(\1f ~ ~) : (9;)"'" (;"") . 
t(if; t~(jr ~ q,"f 'R mr "l"T"':ITi/: I 
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An Agricultural Implements Work-
shop has ,been established in fhe Ali-
garh District (U.P.) as a part of the 
Intensive Agricultural District Pro-
jp'amme to give a push to the pro-
gramme of demonsiration and popu-
larisation of improved agricultural im_ 
plements in the district. 

The Workshop is estimated to cost 
Rs. 5 lakhs during the five year 
period. This includes a non-recur-
ring expenditure of Rs. 1.42 lakhs for 
construction of the workshop build-
ings and purchase of necessary equip-
ment and a recurring expenditure of 
Rs. 3'58 lakhs on account of appoint-
ment ot staff and procurement of 
materials tor fabdcation of imple-
ments and replacement of tools and 
machines. The Workshop will be i:l. 
the overall charge of an Agricultural 
Engineer specifically appointed for 
this purpose. 

The Workshop is intended to un-
dertake the following functions:-

(a) to carry out educational 
and development work in agri-
cultural implements as applicable 
to district; 

(b) to supervise field testing of 
implements; 

(c) :to produce sufficient num-
ber of prototypes of new imple-
ments so that they could be de-
monstrated and their contribu-
tion in increased food production 
correctly estimated. 

(d) to train village artisans 
in developing and repairing the 
implements and to train farmers 
and their sons in operating the 
improved implements, and 

(e) to service the vehicles 
llUoh as trucks, jeeps, tractors, 
etc. that will be employed in the 
programme. 

111'1 ~"'"'~ : it ~ ~;;f~ 
fq~ ;;rr ~~ ~ lIT ~ ~ *rr Ifi{ ~ 
1R ;;rH~Er? 

Jlo ~!I:f ~WT~: ~ ~ 
or;;ri{ ~'T 'U -q~ ~ ~ ~ ~ mtt 

~ ~ lft ~ ~ IIlfflif; Me lf1: 
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'11 ~'" ~ : ~ ;;IT m ~ 
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iii f;ffl ~ 'a'il' if ~ ;;IT ~ If'{ irof ~ ~ 
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vT<;r ~'T rrlIT ~ I ~ (f~~, miT 
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~ \3'iAl'T ~mIT ~ ~ ~ 'a'il'lIiT 
~ flfillT ;;rru: $ 'a'il' ~ 5I'j'tij" ~ 
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~~$~~~I 

~ ~ : fimil ~ ~ "mit ~ 
~~~, ~ 1m SI'Ir-f 1fT I 

.To m '!l(tT ~ : ~ ~ if 
~~~~~~ I 

Dr. L. M. Singhvi: What j. the 
total requirement of agricultural 
implements in the package districtll 
in the country. and what is the toLel 
target of production for meeting the 
requirements of the package dis-
tricts? 

Dr. Ram Subhag Singh: As I saAd 
in reply to another supplementary, 
we have not yet gone into full pro-
duction. because all these workshops 
are in the process of being establish-
ed. 
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Dr. L. M. Singhvi: What are the 
estimates? 

Dr. Ram Subhag Sinrh: The main 
idea is that we should develop prh-
totypeS and try to standardise the 
implements through these workshops 
and give full freedom to co-operatives 
and other fabricators to manufacture 
the implements that are found suita-
ble, and so in course of time, the 
...... hole thing will be regularised. . As 
yet no estimates have been prepared 
as to how much will be the target. 

Shri Jnder S. Malhotra: May I 
know if the Agricultural Implements 
Committee of the Indian Council of 
Agricultural Research has approved a 
list of the improved implements 
espedally for the package programme 
districts? 

Dr. Ram Subbag Singh: Yes, Sir. 
That committee has recommendf>d 
some implements. and that we have 
got circulated everywhere, including 
the package districts. 

World Bank LoaD for Railways 

+ r 8hrl P. C. Borooah: 
Shri D. C. Sharma: 

I Shri Sidheshwar Pl'8IIIld: ."'7. ~ Shrimati Sharda Mukerfee: 
I Shri Suboc1h HaDsda: 
l Shr) S. C. Samaata: 

Will the Minister of Railways be 
pleased to state: 

(a) whether an agreement for Rs. 
50 crore loan from the World Bank 
for Indian Railways has been signed; 

(b) if so, the main tcnns of the 
agreement; and 

(c) particular scheme sought to be 
financed through the loan? 

The Deputy Minister i1l the MlBls· 
try or Railways (Shri S. V. Kama-
syamy): (a) An agreement for a 
credit of $ 67.5 million, eqUivalent to 
Rs. 32.14 crares has been signed with 
the International Development Asso-
ciation, an affiliate of the World Bank. 

(b) The credit bears no interest. 
but only a service charge of 314 per 
cent per annum on the amounts with-
drawn and outstanding; and is re-
payable in 50 years, repayment com-
mencing after a grace period of 10 
years. 

(c) The credit is for the procure-
ment of Railway materials and 
eqUIpment, mainly components for 
indigenous manufacture of rolling 
stock, such as Steam & 51ectric locos· 
and wagons, and also track materials 
and other equipment. 

Shri P. C. Borooah: May I know 
how much of loan has been taken 
from the World Bank by the Indian 
Railways since 1951-52 including the 
present "ioan, and how much of that 
has been paid back? 

Shrl S. V. cWn1aswamy: There are 
two parts 0 the q,lcstion. So br as 
loans taken from the World Bank 
are concerned, they come to a total 
of about Rs. 180 crores. With regard 
to the second part, and may be addres-
.ed to the Finance Ministry. 

Shri P. C. Borooah: May I know 
how far the implementation of the 
scheme will add to the length of the 
track and replacement of steam loco-
motives by diesel or electric locomo-
tives? 

Shri S. V. Ramaswamy: This loan 
is meant to cover part of the require-
ments of the Third Plan which have 
been set out as under: New lines will 
be about 1,920 KM; doubling 3,928 
KM; track renewal 12,000 KM; electri-
fication 2,500 KM. 

Shrl Morarka: What is the total re-
quirement of foreign exchange for the 
railways during the Third Plan and 
out of that how much has already 
been covered? 

Shri S. V. BamasWamy: The total 
requirement of foreign ~:O:~!Jlmi;t! is 
expected to be of the order ,f Rs. 249 
crores and we have so far received 
about Rs 167:42 crores and we hope 
to get Rq. 33'3 crores in the wurse of 
this year. 
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ShrlBaU SbarIJa MllkerJee: 1 would 
like to know whether the Govern-
ment experienced any difticultie. in 
the procurement of equipment? I. 
there a free hand in the .clpction at 
web equipmenl;? 

Shri S. V. Ra.maswam:y: So far u 
World Bank is concerned, the pur-
chases can be made from the member 
countries. So far as IDA loan is con-
cerned, it should be bought in the 
USA. 

Shri S. C. Samanta: How mueh 
demand was put before IDA and how 
much was sanctioned? 

Shri S. V. Ramaswamy: Our total 
uaessed demand was put before 
IDA and we got Rs. 32 crores, as I 
.aid. addition the delegation has 
negotiated two more loans also which 
will total Rs. 16.5 crores th:lt w0111d 
meet our current requirements. 

Parehue of Wheat 1t:y Go.erDJllf!Jl6 

+ 
r Shri Ram Harkh T.d .... : 
I Shri D. C. Sharma: 

.,411. i. Shri BameshwlII' TlIDtJa: 
Shri P. C. Borooah: 

L Shri Oakarlal Berwa: 

Will the Minister of Foed aa4 
Ap1.culture be pleased to .tate: 

(a' whether Government propose 
to buy wheat during the next harvelt 
.. a price support measure; 

(b' if so, the details of the proposal 
with the price at which it is proposed 
to buy the same; and 

(c' the steps taken in this regard? 

The Parliamentary Secretary to 
the Minister of Food and Agriculture 
<Shri Shinde): <a' to (c). Govern-
ment intend to do 90. The feasibility 
and details are still being examined. 

Shri Hella: Is the Ministry of 
Agriculture also thinking on the same 
Jines as Lhe Minister of International 
Trade who said that they w::Juld fix 
the price and announ~e it on the nex' 
Monday for jute and if so for what 
e~se will the prices be announced? 
Will there be adequate lupportT 

Tbe MlaI.Iter of State ia the HlDIII-
tr1 ot Food and Agriculture (Dr. BaJa 
8ubha&' S1nch): We had consultatio. 
with the Ministry of Commerce and 
Industry, Finance l\1inistry as well all 
the Planning Conunission. What will 
be announced on Monday will be wi~ 
our consent also. 

Shri P. C. Borooah: Does t.m. 
IIChcme form part of the atabilisatlo. 
scheme of consumer goods prices and 
it so at what level will the price of 
wheat be fixed? 

Shri Shinde: The propollal il ItiU 
under consideration. 

Shri IDder 1. Malhotra: Keeping in 
view the past experience of the Gov-
ernment regarding the pricelJ df 
various agricultural products, I would 
like to know whether the Government 
is now in a pOsition to consider the 
proposal for a permanent body of 
price fixation for agricultural pro-
duct.ll? 

The Minister of Food and AgricnI-
tare (Shrt S. K. PatU): That is very 
much under our consideration. But 
apart from that the wheat price would 
be announced in time before the 
season. Only, the delay is due to the 
fact that I am trying to increase it. 

~~~l{:~;;ft~~ 
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'fT, q;ft;r <,,-"Ie U ~1" ~ it ~ ~ 
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8hrl P. R. Patel: I want to know 
whether the Government is ,oln, to 
ftx the price of difl'erent agricultural 
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products and whether the price. will 
be remunerative! 

8hri S. K. PaW: We are tryinl to 
.trike a 'margin' between what i. 
called 'remunerative' and what i. 
practical. But my own desire iii thlt 
they should be as near remunerative 
.. I can pouibly make them. 

"'" 'f1To '(1'0 If~: ~ smn ..rr 
~bft "~R: <tt .m ~ f.ffi~ 
~~~~~1{ItiQ~~ 
~ " ~I\" Ii:. 
Sbri Ahinde: or course; the Food 

and Agriculture Ministry has drawn 
the attention of the concerned Statea 
where mainly wheat. etc. are grown 
10 take measures as and when necel-
Hl"J'. 

II()~:~~~~ 
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~ \3"if ~ ~ij" II f~ ~ ~ ? 
The Deputy Minister In the IIIAIa-

try of Food and Mricalture (Shrl 
A. M. Thomas): For the imported 
wheat, the landed cost comes to round-
about Rs. 15. 

Shri Yashp:d Singh: I did not fol-
Iatr. 

81ui A. M. Thomas: Rs. 15. 

Mr. Speaker: What ia the campara-
tiTe rata of price! 

Shri A. M. ThOllWl: In fact, my 
tenior colleague has already .tated 
that we are proposing to make an 
increaae in the present procurement 
price. The present procurement price 
for the common variety of wheat 
is Rs. 34.83 per quintal; for red wheat. 
it is Rs. 32.15 per quintal; for the 
IlUperior farm variety, It will be ~. 
37.51 per quintal. 

Shrl Sham La! Sard: May I know 
whether, as a consequence of this 
measure, the movement of wheat from 
.urplus State. will be permitted to go 
to the other States without Govern-
ment check or control? 

8hrl S. K. Pati1: With regard to 
wheat movement, even now I think 
we have made it one zone. The qUell-
tion that was asked was whether we 
are going to buy the whE-at by fixing 
the price. I said that we propose to 
do that, and do that in time. But 10 
far as the movement it concerned, it 
is allowed even now. 

Shri P. R. Patel: The reply recent-
ly given was that the price that would 
be fixed will be very near to a remu-
nerative price. I want to know about 
the promise given in the third Plan 
to give a minimum remunerative 
price to the agriculturists. 

Shrt S. K. Patn: This word "remu-
nerative" is a matter or inter-preta-
tion. What the hon. Member may 
regard as remunerative may not be 
regarded as remunerative by lIome-
body elsa. Therefore, that has got 
to be decided. So, I guarded :nyself 
by saying, "as near remunerative 81 
we possibly can." 

Shri Dlnen Bhattacharya: May 1 
know whether the Government ia 
aware of the existing rise In the 
price of rice in West Bengal and 
whether Government has any plan to 
.ee that the price comes down? 

Mr. Speaker: That I. not relevan\ 
here. Next queltion. 
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The Deputy Minister in the Minla-
try of Railway!! (Shri S. V. Rama-
swamy): (a) Burma has supplied 
wooden sleepers against the contracts 
entered into with the State Timber 
Board of that country, and at no 
stage have they stopped supplyini 
the same. 

(b) Doe!! not arise. 

(c) The State Timber Board, Bur-
ma, has indicated its willingness to 
sell more timber to Indian Railways 
and the matter is receiving attention 
of the Railway Board. 

Shri P. C. Borooah: May I know 
whether any negotiation has been 
made with the Timber Board which 
has been constituted after the nation-
alisation of timber trade in Burma 
and, if so, with what result? 

Shrl S. V. Ramaswamy: I am not 
aware of the nationalisation of timber 
trade there, but we deal with the 
Burma State Timber Beard. 

Shri P. C. Borooah: May J know 
the extent to which sleepers were 
imported from Burma? 
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Shri S. V. Ramaswamy: We placed 
an order in 1957 and we got 1,74,750 
cubic teet. We have further placed 
order for special type of timber. 

Shri Maheswar Naik: May I know 
whether the Government do not 
think that our rich forest resources 
in India are not in a po:;ition to sup-
ply the sleeper requirement. for the 
railways and whether it is thought 
necessary to import sleepers from 
Burma? 

Shri S. V. Ramaswamy: No doubt 
there are forests here, but they are 
not enough to supply the whOle re-
quirements, especially of hard timber 
that we need for special type of work 
as for instance points and crossings 
etc. They aTe hard teak wood and they 
are necessarily to be imported. 

Shri Sham LaI Saral: May I know 
if . some foreign exchange is involved 
in importing sleepers from Burma 
and if that be so, what attempt has 
been made to accelerate and augment 
the supplies ot timber within the 
country itself, particularly in my State 
ot Jammu and Kashmir? 

Mr. Speaker: Does it prodUce h:ud 
timber? 

Shrl Sham LaI Sand: Yes. 

Shri S. V. Ramaswamy: As I said, 
it was a special type we got from 
Burma ... 

8hri Sham La! Sarar: I asked 
whether any foreign exchange iI 
involved in importing sleepers from 
Burma? 

Mr. Speaker: He wants to know 
whether any foreign t.xchange is 
involved and why attempts are not 
being made to produce it in Jammu 
and Kashmir? 

ShriS. V. Ramaswam.y: That type 
of timber is not available in Kash-
mir. It is only soft timber that 
is available. 

Shri Basamatari: May I know 
whether the railway department have 
examined and found that the sal 

sleepers are harder than the Burmese 
ileepers? 

Shrl S. V. Ramaswamy: We would 
like to buy as much sal timber all 
the State Governments can supply. 

'>It ~ UII' '!~ : ;;r) il1Ii ott mRr 
f~~lI'f~;a'~~<tTf~~ 
if ~ ~ ;ft ~ 'tiT ~ 1ft: ~ lIT 
~ iF ~ 'flit if ~ ;;rnl f;;rn ~ 
~~~? 

8hri S. V. Ramaswam.y: Yes, Sir; 
in the third Plan, our total require-
ments will be about 475 lakhs of 
sleepers, of which 15 lnkhs will be 
made of steel, 235 lnkhs of cast iron 
and wooden sleepers will be only 175 
1akhs. 

Dr. K. L. Rao: May I know whether 
with the recently developed techni-
ques, it will be possible to make use 
of Indian woods for sleepers? 

Shri S. V. Ramaswamy: We are 
making use of Indian woods to the 
utmost extent. 

8hrl Sham LaI Saraf: The Deputy 
Minister said that the timber that 
comes from Jammu and Kashmir 
State is soft. May I know if the 
Government is aware that the Jam-
mu and Kashmir Government have 
been pressing that they could work out 
the hardest possible timber from 
Deodar forest, of which very much 
is not being worked !lOW, it the rail-
way was brought as near the forest 
areas -of this place as possible? 

Shri S. V. Ramaswamy: We are 
buying plentiful from Ja.!nmU and 
Kashmir. 

Shri Hecla: Is it a fact that some 
State Governments including that of 
Andhra Pradesh have offered timber 
as good as that of Burma, but because 
of the increased transport cost, they 
wanted some more price than prevelent 
in India but less then the imported 
price of timber from Burma? 

Shri S. V. Ramaswamy: I would 
like to submit that the supply pro-
mised by the Andhra State is much 



APRIL It, 19153 

less than the other States. It it not 
a question of cost. The difficulty it 
availabliity of timber in Andhra State. 

.-i\' ~~:f~f~~tr.tl 
if ~ 'IT fit; ~ « ifGO « ~ 
~ qyf~ Itil ~ q: '!if t. it 
~~~f1!i~~aT~~an 
.nlR if f~ ~ IRT IIIr{ ~ , ? 

Dr. KaneJl Sea: May I know if we 
iinport the wooden sleepers from 
countries other than Burma? 

Mr. Speaker: Here we are oB17 
concerned with Burma. 

8bri P. C. Bor-.h: May I know 
whether oil-treated lott-wood sleepers 
are more durable than hard wood 
eleepens and they are available? 

Shri S. V. Rama!lwamy: We treat 
11 with cresote. We have got foW' 
wch plants in dilfcl"cnt parts ot India .. 

Hodel VWac_ 

·'5L Dr. L. M. SinJrhvl: Will the 
Iofinister of Food aDel Apiculture be 
ple83ed to state: 

(a) whether it i, proposed to deve-
lop any scheme of model villages for 
experimental and demonstration pur-
POSe:!; and 

(b) if so, the details thereof! 

The Mbalster of State in the MIaU-
try of Food and Agriculture (Dr. 
Bam Subhag Singb): Ca> No. 

(b) Does not arise. 

Dr. L. M. Singhvi: Have the Gov-
ernment studied the matter with the 
assistance of agricultural scientists 
and extension experts and, if so, may 
I know whether it is on their advice 
that no such proposal has been un-
dertaken or embarked upon by the 
Government, or is it in default of such 
a study that these proposals have 
not ·been undertaken? 

Dr. Ram Subhag Singh: Actually, 
thia matter was very carefully 1tU-

died. In fact, the Ministry of Com-
munity Development does give some 
award for model villages. But. in the 
field of actual agriculture, after get-
ting the advice, we have come to • 
decision that there will be no parti-
cular advantage in setting up model 
... illage:! for experimental and demo-
natration purposea. So we are hold-
ing demonstrations on the cultivator' .. 
field and this process we will continue 
for propagating scientific and techno-
logical ideu. 

Dr. L. M. Sinrbvi: l4ay I know 
whether the Government would be 
willing to lay on the Table of the 
House or circulate among the J4eJn-
ben the materials and expert opinions 
on the basis of which this decisioa 
was arrived at! 

Dr. &am Subhq SiDJ'h: Adually. 
we daily take advic~, and whatC't'er 
material will be available \I,e shall be 
on'y to:) pleased to place it on the 
Table of th~ HOlue. 

Dr. L. M. SIqb't'i: This ma,. be 
treated as an a.guranee? 

Dr. Ram Sub~ SiDl'b: Yee, Y'" 

lIfT ~~ 'It<f: ~~~­
~ i ~u 1fiT1m~ ~ 
ffln:~~ t ? 

~o '(T'q ~l1tT f~ ~ iIr 
~'l1<f ifiT 'l'~ at it ;;rr;rnr ~ I qt 
~~.mt!IIRit~if1fi 
~~tl~~~ .m~ 
m!IIR~~~~it 
~ ~q. I 

Sbri S. C. SamaIlta: Is it not a fact 
that the Khadi and Village Industriell 
Commission is also trying to have 
lIuch model villages; if 110, ma,. I know 
whether the Ministry of FOOd and 
Agriculture will assist them? 

Dr. Ram Subhar Singh: But 1Jhe 
two works are very di1!erent in na-
ture. Our work is concerned with the 
fteld. We will h .... e demonstratioa 
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fields and we are going to have more 
and more of such demonstration fields. 
This year we are going to increase the 
.umber of such fields by 300 per cent 
-from one lakh at present we are 
raing to have 3 lakh demonstration 
tarrn& I do not knoW' what the 
Khadi and Villa,. IndUltri. people 
M'e'~ to do. 

'5il'~fut:itq~~ 
i fiIr OR I{'Ii 'li<f qmf ~, m ;m ~ 
• qm..qm it; 'fiq' ~ <ill ~ 
~ ~ tm q'( ~;¢l' ij'lI",'UC\ 
'IlJiIiIT it;fv~ ;r(T ~ , 

~. WI' §1111' fq: : ~ Nit wl t1f 
If(fflql' 
8hrl lade J. Malhotra: May 1 

know whether at prelent the work of 
tlemonstration farms in the villages 
is being handled entirely by the Mi-
nistry of Food and Agriculture, or it 
ia beine done by the Miniatr'7 of 
CammWlitT Development? 

Dr. Bam Subha, Sin&'II.: Actually, 
the whole thing will have to be car-
ried on with the full co-operation of 
d.ifterent agencies of the Government, 
becaU&e unless and until we take help 
from the village level worken it 
would not be possible to set up any 
demonstration forms. Therefore, the 
co-operation of other agencies will be 
~ere, but the direction will be that 
of the Food and Agriculture Miniatry. 

Shrl Ba1a.kr1shna.a: May I know 
whether the Government is aware 
that some years back there wu a sur-
vey of model villages; if 10, whether 
that Willi done under the Ministrr 
of 1'0od and Agriculture or lome 
other Ministry? 

Dr. Bam Subhar Slnrh: Thai wu 
done by the Mini.try of Community 
Development. 

Shrl P. R. Patel: May I know 
whe1her the Rural Hou&ing Board 
have ever considered what type of 
model village Ihould be there and 

what type of houses for agriculiurista 
and agricultural labour should be 
there? 

Dr. IIam Subh., 8ia&'1I.: We lIave 
not got thai information. W. will 
enquire about it. 

Sale of DaDapII hocIa'ralIIII 
·751. Shrl Ram Barkh Tadav: Will 

the Minister of Food and Apieult_ 
be pleased to Itate: 

(ai 'Whether the Central Goven-
ment have invited tenders tor the sal. 
of a large quantity of damaged food 
,rains ex-Bombay city, K:andla aDd 
other District Godowns all per tender 
notice No. 711183 EI dated 17th March, 
1963 by the Reeional Director (Food) 
Bombay; 

(b) if so, the terms and detailll of 
the sales; and 

(c) the reasona for the damage and 
•• le! 

'fte MInlster of ,state In the HiaJII.. 
try of Food and Apiculture (Dr. Ita. 
Subhar' SInth): (a) Yes, Sir. 

(b) A copy 01 the tender form whicll 
gives the terms and conditions for sal. 
and the de1ail of the stocks otlered 
for 381e, is placed on the Table of the 
House. [Placed in libTa"" aee No. LT-
1077163]. 

(c) These foodgrains were dvmaged 
mainly in transit during ship-voyage. 
Being unfit for human consumption 
these have been categorised as fit for 
cattlelpoultry feed , manure or for 
manufacture of starch, depending on 
the condition of the stocks, and are 
proposed to be sold for thOlle speci1llr 
purpose •. 

Shrl Maheswar Na1k: I know the 
extent of loss incurred in this tranlt-
action because of the damage? 

Mr. Speaker: How can he say that 
until it is 1I01d1 

'!'he Deputy Mmister In the MiJIIstr)' 
.. Food and ArrIeulture (Shrl A. II. 
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Thomas): The damage has been caused 
mainly on the voyage on account of 
circumstances beyond our control. 

Mr. Speaker: The question wa, 
about the extent of loss. 

Sihri A. M. Thomas: I have got the 
various figures about the extent of 
storage losses with regard to the 
damaged quantity in the present case. 
In Bombay it is 862 tons, Kandla 1,262 
tons and other district godowns 110 
tons. 

Shri D. N •. Tiwary: May r know 
whether any steps have been taken to 
see that the damaged foodgrains are 
not sr.l'! for human consumption in the 
mnrket? 

Mr. Speaker: Those precautions are 
·contained in the statement. 

Shri A. M. Thomas: They have been 
mentioned even in the tender. 

Shrl Bishwanath Roy: May r know 
the quantity or quantum of foodgrain. 
affected by this damage? 

Shri A. M. Thomas: I have got the 
figures. It is very negligible. In 
1961-62 the percentage has been 0.480, 
which includes damage by floods also. 
rn 1960-61 it was 0.136, very negligible, 
mit of a total of 450,000 tons (41 mil-
lion tons). 

'Shri 9hree Narayan DaII: The 
Minister has stated that tenders have 
been called so that the damaged grain9 
may be sold in the market for animal 
consumption. I would like to know 
1I"hether it was medically examined 
whether the use of these damaged 
fl'ains will all'ect the health of the 
cattle. 

Sihri A. M. Thomas: We have got 
lome technical stall' -who have cate-
gorised. them as to which are fit for 
'Whom. 

Mr. Speaker: It is all contained in 
the statement. 

Shri Kapur Singh: May I know 
whether the 1099 by damage Is due to 

some fortuitous circumstances or due 
to lack of forethought? 

Shri A. M. Thomas: The loss wall 
mainly during the voyage. 

intensiVe Agriculture Programme 

-'753. Shri N. R. Laskar: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a :tact that Govern-
ment have sanctioned four districts in 
each. State for the purpose of inten-
sive agriculture programmes; and 

(b) if so, in what way it is different 
from the Package Programme Plan 
.. lready operating in each State? 

The Minister DC State in the Mlnis-
try of Food and Agriculture <Dr. Ram 
SUbhag Singh): (a) No. The Gov-
ernment of India have, however, 
recommended a programme of inten-
sive cultivation for increasing produc-
tion of (i) rice in 40 districts; (ii) 
millets and pulses in 100 districts; (iii) 
cotton in 19 tracts; (iv) groundnut in 
24 units; and (v) vegetables in the 
border States of Assam, West Bengal 
and Bihar. 

(-b) The difference between the two 
programmes is that whereas the 
·'Package" plan aims at increasing 
production of all major food and cash 
crops grown in the selected districts, 
the Intensive Cultivation Programme 
envisages dealing with a single com-
modity. Further, the intensive agri-
culture programme will be imple-
mented without any external assis-
tanee (technical and financial) unlike 
tile Package Programme, and the scale 
of stall' envisaged is smaller than in 
package districts. 

Shrl N. R. Laskar: May I know 
whether Government have made any 
assessment as to the extent of the 
additional production by launching 
this prograInIne? 

Dr. Ram Subhac Singh: This aspect 
is being examined. We will naturaIl7 
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mquire e,'erything before the matter 
is taken up. 

Shri N. R. Laskar: What is the 
additional amount that will be sanc-· 
tioned for this purpose? 

Dr. Ram Subhag Singh: The addi-
tional allocation suggested by the 
Planning Commission is: Andhra Pra-
desh Rs. 100 lakhs. Assam Rs. 30 
lr.khs, Bihar Rs. 100 lakhs, Maha-
rashlra Rs. 400 lakhs and so on. I 
will place it on the Table. because it 
is a long one. 

Shri Basumatari: What is the differ-
pnee between "Package" programme 
and "intensive" programme? 

Mr. Speaker: That is the very 
4ues! ion to, which answer has been 
gIven. 

Night Air Mail Services 

"754. Shri Indraiit Gupta: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether the new pattern of 
night air mail services introduced last 
October by I A.C. has now been aban-
doned; 

(b) if so, reasons for the reversal 
to the old pattern; and 

(c) whether it is a fact that the pas-
Fenger traffic by night air services has 
remained static during the last 5 
years"? 

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shn Mohluddin): (a) and (bl. 
As the experiment of operating direct 
Viscount Services between the four 
principal cities, viz. Delhi, Bombay, 
Madras ana Calcutta started on 1st 
October, 1962 has proved unremunera-
tIve, the Indian Airlines Corporation 
nave rever ted, with effect from the 
1:>t March, j 963, to the old pattern of 
Night Air Mail Services. 

(cl Ye,;, Sir. 
III (Ai) LSD-2. 

Shri Indrajit Gupta: I want to know 
whether the old pattern of night air 
mail service has been resumed again 
WIth Skyrr.asters or some other air-
crafts? 

Shri Muhiuddin: Yes, mostly with 
Sky masters. Perhaps, on one leg a 
Viscount is also used whenever neces-
sary. 

Shri Indrajit Gupta: Is it a fact that 
tile night aIr mail service incurs very 
heavy lo~ses due to the fact that Sky-
master aircraft are not able to cope 
with both adequate freight cargo as 
well as overflow from the passenger 
traffic which cannot be accommodated 
on trunk rap tes? 

MJri )\-lohiuddin: At the present 
1J~Onlellt, th~ difficulty is about the 
availabilitv of aircraft. If more 
r:cunolnJcu! ~ircraft is available, the 
lAC will bp pleased to usc them. 

Shli ;"d • .&jit Gupta: I asked whe-
ther hea\ y J~sses are incurred because 
of this deficiency. He might say, 'Yes' 
or 'I~o'. 

!\Ir. Speaker: Whether losses are 
lein,; incurred. 

bhri MI!hiuadin: am not sure 
v. h,·ther on a particular route there is 
d dehnite lC"S as per one aircraft run. 
Of CuUI ~t!, there have been fluctua-
tions. 'Ihree years ago, the night air-
muii serv;cl'! was quite paying. I am 
not quite sure about the latest figures. 

Dr. L. M. Singhvi: The han. Minister 
,ust ~talt:<.l that this was abandoned 
,)fraUS\? of its being unremunerative. 
!t v. as 01,0 mentioned that certain air-
craft wh:.:.h could be remunerative or 
ccuno:rllcal ure not available. Which 
is the main reason for abandoning this 
flew /JanC'f,I, non-availability or their 
being unremunerative? 

Sbri ~Iubiuddin: At the present 
moment, the pattern was changed 
~ecr~u~ c .... : ... ~ pattern introduced last 
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O"tobcr WJS unremunerative. The hon. 
M(.mber ~.lIlY understand that the 
pattern introduced from 1st October 
V'as that tlll .. l"e will be a direct flight 
bl!tw~el, :he two principal cities. Here 
the combined load of the principal 
cities is taken from one centre to 
N~gpur anll a.en they are distributed. 
There is a big difference. 

J oint Farming 

·7&E. SIITi &ham Lal Saraf: Will the 
1\Ii:lister ot r;ommunity Development 
and Co-operation be pleased to state: 

(a) whether as an experimental 
measure, Joint Farming has been in-
troduced in all the States in the coun-
try: and 

ir) v!:',,:ht'r the farmers in all such 
S.ates. ·.vrere a start has been given 
10 t,1is ~d'Lme, have shown their 
liking for it? 

The Deputy Minister in the Ministry 
of CummuriLy Deve1l!pment and Co-
operation (Shri Shyam Dhar Misra): 
(a) Y"s S;r. Pilot projects have been 
started in "I! the states to demons-
trate the advantages of co-operative 
joint Iarm:r!g to farmers. In the Third 
Plan, 320 ~;iot projl:cts are to be 
1:li1nched ,11 the rate of one per dis-
trict. So i::'l, 137 projects have been 
stuned, .... herein 657 ('a-operative 
!nrmi'lg ~'Aleties have been organised. 

(b; Although no evaluation of the 
1l1"0gJ amme or opmlon poll of the 
~arr[.(,rs has been carried out sO far, : 
study .:.of the pilot and non-pilot 
soci~t:e~ !.a, brought out that these 
co-operative farming societies assisted 
the am,1i farmers and marginal far .. 
mer~ in mcreasing agricultural produc-
t:OIl ar.ci 1l .. ]Ve proved successful among 
them. 

:lthri &ham La! Saraf: May I know 
what sl('f's have been taken in con-
lU.llction with the Ministry of Agricul-
ture so a; to induce the farmers by 
gl\"ing thl-in incentives to take to joint 
!arm;ng~ 

Shri Shyam Dhar Misra: Besides 
e<.lucation Jjrogramme, we have tried 
to give incentives in the form of share 
cilpitdl, working loans and subsidies 
to the SOCIeties. 

Shri Sham Lal Saral: About these 
joint farms that have been run till 
now, may I know how they are 
working as compared to other farms 
that are prevalent in those very areas 
where these joint farms have been 
started? 

Shri Shyam Dhar Misra: So far, 
only about 1400 farming societies have 
been started during the Third Plan. 
The limited stUdy that has been made 
on behalf of the Government has 
rt!vealed that there is better produc-
tion and there is a good impact on em-
ployment, 

o,ft ~ m : 'flIT ~ 1'i"'lft 
;;ft ItiT ~.~ f'li ~ mr it >if) ~ 
'fiTlf ~ fiR IJir ~ ~ ~ ~ 
rn ~a- triI I m- ~, crt 'flIT ~ ~ 
m~~'IiT~'Ii"I:~~ 7 

~ ~'"' fif .... : ~ ItiT ~ 
~ I ~ mr it ~T 'fi?T ~ ~ it ~T 
~ ~ Wf;:rr it ~T ~ l!>ifR ~ .. 
iRlPff~~~~1Pff1 ;;""t~ 
~ ~) <fh" ~ ~ qif ~i{oo 

otT f<m: iRT <'IT IfIfT ~ I ~ ~ smr 
'1"T mflr.r ~, ~ "('f ~r-~ ItiT 
Wf;:rr if; ~ ~ ~T ~ "Qft ~ I 

Shri Kapur Singh: May know 
whether the Government have taken 
',ny serious notice of the latest trends 
in modern economic thought that agri-
cultural production is peculiarly un-
amellable to socialistic techniques? 

Mr. Speaker: Shri Venkatasubbaiah. 

Shri P. Yenkatasubbaiah: In view of 
Le fact that consolidation of land 
holdings is a pre-requisite for joint 
farming, may I know whether any 
steps have been taken for consolida .. 
tion of holdings? 
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.3hri Shyam Dihar Misra: The States 
have been requested to have consoli-
::ation of holdings on a preferential 
;asis. But, it is not necessary that 
there should be first consolidation and 
:hen only co-operative fanning. 

Shri Kapur Singh: May I request 
a reply to my question. It is a very 
;:.~I .. lOrtant. que-stion from my point of 
"lew. 

Mr, Speaker: He has given infor-
mation which they must consider and 
.ake into account. 

Shri Kapur Slng:h: I want to know 
whether they havp taken any notice 
of it. 

Shri Shyam Dbar Misra: want 
the hon. Member to repeat his ques-
lion. 

Shri Kapur Singh: May know 
whether the CrlJvernment have taken 
,Illy serious notice of the latest trend 
ill scientific economic thought that 
agricultural production is peculiarly 
un-amenable 10 socialistic techniques? 

Sbri Sbyam Dhar Misra: Govern-
ment ha" taken quile serious notice 
that such type of agricultural produ<'-
'. ,on does lead to socialistic thought. 

..n~~:il~~ 
~ ~ fiti ~ ~;;fr ~){oo ~ 

~~ mfm~~wmtf~ 
~ 

..n ~'f'( fl'f"l : ~r~, ~~ 
<t'r ~ .fmW-T:ij it ?,,'! ( ~yf flfitfT 
tm ~ I 

Shri P. R. Patel: I want to know 
the investment done by the CentrRI 
Government and the State Govern-
n.ents towards subsidy and loan and 
share capital for this joint farming. I 
"ant to know whelher production in 
Joint farming is more than in that size 
'If farming done by individuals. 

Shri Sbyam Dhar Misra: In the 
main answer I said that no systematic 

sLudy has been so far made. But, a 
lunited study has revealed that there 
IS greater production. As a matter of 
fact, we have ourselves gone, officers 
have gone, Members of Parliament in 
e teams went to four States, Maha-
IEshtra, Punjab, V.P. and Mysore and 
they also reported that in some of the 
Stat.es, production was as high as 
between 25 to 50 per cent. 

Shri P. R. Patel: My question was 
absolutely different 

Mr, Speaker: He has also put two 
questions and therefore that became 
difficult. 

Dr. P. S. Deshmukh: May I know 
whether the CrlJvernment, in starting 
Ihis project have evolved any pattern 
of assistance in the shape of loans or 
(Jthel' things which the hon. Minister 
,'an mention so as to attract farmers 
to join joint farming? 

Shri Shyam Dhar Misra: There is a 
patlern of assistance in the form of 
share capital which goes to about 
Its. 2,000, working capital which goes 
upto Rs. 4,000, godown loans which 
go to Rs. 5,000 and there is a subsidy 
of about Rs. 1,200. 

Export of Sugar 

-756. Shri YashpaI Singh: Will the 
Mmister of Food and Agriculture be 
pleased to slat .. : 

(a) the quantity of sugar which will 
be exported through (i) State Trad-
ing C()rpol':.tion and (ii) Indian Sugar 
;',1 ill , As~ocialion out of the quantity 
whiCh has be .. n earmarked for export 
during 1963; and 

(b) how much of the above quantity 
i,; on barter basis and the items to be 
imported through barter? 

The Parliamentary Secretary to the 
Minister of FOOd and A~lculture 
(Shri Shinde): (a) Sales of 3.7 lakh 
metric tons of sugar have been nego-
tiated by the State Trading Corpora-
tion and of 63,000 metric tons by 
Indian Sugar Mills Association. 
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(b) 50 per ,cent of the realisations 
from 3 lakh metric tons of sugar will 
be used for import of fertilizers, zinc, 
diqsolvmg pulp, raw asbestos and sulp-
hur. 

.n~~:~ft~~ 
iA;~~ii;~w~~) 
fiMr;fT ifiiJ :;fT;ft ~ ~ lfi"VI'T ~ ? 
Shri Shinde: As far as this year is 

concerned. we are exporting more 
than in the last year. 

.n~fif~: wft~'Ift'~ 
~iA;~~~~~~lfT~G 
~ t ? 
Shri Shinde: I do not know what 

is meant by the hon, Member, If he 
refers to internal sales, even internal 
sales are going up. As far as inter-
national trade is concerned. even for 
the internatIOnal market, there is a 
great demand for sugar. 

Shri Biswanath Roy: In view of the 
fact that production of sugar has 
declined this year, may I know whe-
ther exports would be affected in any 
way this year and if so, what will be 
the quantity that might be exported. 

The Minister of Food and Agricul-
ture (Shri S. K. Patil): This is export 
figure which is already contracted. So 
tar as future export is concerned, that 
would not be undertaken unless we 
know the nature of production next. 
year. 

Shri Shivaji Rao S. Deshmukh: May 
I ilnow what portion of the S.T,C. 
export of sugar is reserved for the co-
operatives and what portion is 
reserved for crystal sugar for export! 

The Deputy Minister in the Minis-
try of FoOd and Agriculture (Shri 
A. M. Thomas): It is proportionate to 
each factory's production without dis-
tinction whether it is a co-operative 
Bugar factory or other factory. 

Shri ShivaJi Rao S. Deshmukh: The 
collectIve figure may be given. 

Mr. Speaker: The question hour is 
over. 

WRITTEN ANSWERS TO 
QUESTIONS 

Purchase of Ships by Indian Shipping 
Company 

·743. Shri Raghunath Singh: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) whether any Indian Shipping 
Company has purchased any ship 
which was chartered to China; and 

(b) if so, the details thereof? 

The Minister of Shippinr in the 
Ministry of Transport and Communi-
ca~lons (Shri Raj Bahadur): (a) and 
(b), The Jayanti Shipping Company 
had purchased five ships from a Bri-
tisn firm "Court Line Ltd." of which 
one namely Barrington COUrt; was on 
charter to China. The ship was to be 
delIvered to the Indian Company from 
cila,ter commitments. It was regis-
tpred as an Indian ship after delivery 
free from charter obligations. 

Siliguri-Jogig'hopa Railway Line 

r Shri P. C. Borooah: 
1 Shri Yashpal Singh: 

'757. ) Shri Rapur Singh: 
I Shri Narasimha Reddy: 
I Shnmati Basant Kunwari: 
l Shri Bishwanath Roy: 

W ul the Minister of RailwaYII be 
pleased to state: 

(d) whether Government have ap-
proved the scheme for the construc-
lion of a broad gauge railway line 
b.:lwcen Siliguri and Jogighopa in 
ASSaIl:.; 

I L) If so, the cost of the scheme; 
and 

(L) whether the work has been 
tJkcn m hand? 

The Deputy Minister in the Minis-
try of Railways (Shri Shabnawu 
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Khan): (a) to (c). The final location 
survey for a Broad Gauge line from 
near Siliguri to Jogighopa in Assam 
has been sanctioned. Sanction to start 
constl loction of the line will depend 
on thE results of the survey. The 
work is likely to cost about Rs. 32 
Clores. 

Air Lanes 

rShri P. C. Borooah: 
"758 J Shrl Surendra Pal Singh: 

.~ Shri Maheswar Naik: 
L Shri Indrajit Gupta: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Government propose to 
introduce 'air-lanes' marking and 
safety devices along the airways to 
guide planes; 

(b) if so, how many and 011 which 
routes these devices are to be intro-
duced; 

(c) whether the requisite equipment 
has been acquired and if so, from 
where; and 

(d) further steps so far taken in 
that direction? 

The Deputy Minister in the MinIls-
try of Transport and Communications 
(Shri Mohiuddin): (a) and (b). Yes, 
Sir, it is proposed to introduce Air-
ways System for easy flow of traffic 
along the main trunk routes and acros.~ 
the country. 

( c) and (d). Basic facilities are 
available at certain locations along the 
routes. Additional equipment would 
be required. Details are being worked 
out. 

Trunk Telephone Linea 

1514. Shrl Kaml SinghJ!: Will the 
Minister of Transport and Communi-
cations be .pleased to state: 

(a) whether Government are aware 
:hat there are frequent breakdowns 

and failures of trunk telephone lines 
between the Capital and important 
State Capitals and important tOWns 
like Jaipur for instance on the 25th 
February, 1963 when the lines both 
for Jaipur and Bikaner were out of 
order for considerable time; and 

(b) if so, the steps Government 
propose to take to remedy these fre-
quent breakdowns? 

The Deputy Minister in the MlnIs-
try of Transport and Communications 
(Shri Bhagavati): (a) Government Is 
aware that breakdowns on trunk lines 
sometimes occur. These are due to 
certain unavoidable reasons, such as 
storms, thunder-shower, copper wire 
thefts, etc. As for the specific instance 
quoted in the question, the lines bet-
ween New Delhi and Jaipur were 
interrupted on 25th February, 1963 
due to a fire in some huts located 
under the alignment at a distance of 
46 KM from New Delhi. 

(b) Such Breakdowns cannot be 
totally avoided. If the frequency of 
breakdowns on any particular align-
ment is observed to be high, special 
investigations are instituted and 
appropria te remedial action taken, 
subject to availability of resources. 

Diesel Locomotives 

1515. Shri Daljit Singh: Will the 
Minister of Railways be pleased to 
state: 

(a) whether requirements of Diesel 
LoNlmotives up to the end of the Third 
Plan period have been ascertained; 
and 

(b) if so, the details thereof? 

The Deputy Minister In the Minis-
try of Railways (Shr! Shahnawaz 
Khan): (a) Yes, Sir. 

(b) The estimated requirements of 
Diesel Locomotives upto the end of 
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Third Five Year Plan are given 
below: 

Diesel Diesel Total 
main- shunt-
line ing 

locos locos 
-----'--------

Broad Gauge 
Metre Gauge 
Narrow Gauge 

440 
167 
68 

103 543 
167 

6R 

Development of A~iculture in Orissa 

1516. Shri Rama Chandra MalUck: 
Will the Minister of Food and Agri-
culture be pleased to state: 

(a) the amount sanctioned to the 
Government of Orissa for the deve-
lopment of agriculture during 1962-63; 
and 

(b) the details thereof"' 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) and (b), A loan 
of Rs. 84.55 lakhs and a grant of 
Rs, 38.40 lakhs were sanctioned to the 
Government of Orissa during 1962-63 
under Agriculture Sector a~ per 
details furnished below: 

Sl. Head of CCl'j tral assb-
No. Development tanee sanc-

tioned 
----, 

I.ow.ns (;ran 1:0-
J. Agricultural l'roJuc-

tion including mar-
keting 6K·oo 2(1'29 

2. Minor Irrigation 
3· Land Development 
4· Animal Husbandry, 

Dairying & Fisheries 4'05 9' OX 
5· Forest and Soil Con-

s.ervation 12' 50 3'03 

TOTAL 84' 55 38'40 

Development of Fruit Production in 
Orissa 

1517. Shri Rama Chandra Mallick: 
Will the Minister of Food and Agri-
('ulture be pleased to state: 

(ai whether any scheme has been 
submitted by the Government of 

Orissa for the development of fruit 
production for 1963-64; and 

(b) if so, the nature of assistance 
to be given by the Central Govern-
ment therefor? 

The MinJster of State in the Minis-
ter of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) No new scheme 
in addition to those already in opera-
tion has been submitted by the Orissa 
Government for Central assistance 
during 1963-64. 

( b) Does not arise. 

Class IV Railway Employees 

1518. Shri Rama Chandra Mallick: 
Will the Minister of Railways be 
plt'ased to state: 

(a) the' number of Class IV em-
ployees appointed by the S,E, Railway 
in 1962-63; 

(b) th" number of Class IV em-
ployees appointed in the same period 
by the Khurda Road Division; and 

(e) the number of employees among 
them belonging t.o Scheduled Castes 
and Scheduled Tribes? 

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) to (c). Information is 
being collected and will be laid on 
th£' Table of the House. 

Postal Services in V.P. 

1519. J Shr~ Sarjoo ~andey: 
l Shr'i J. B. Smgh: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) how many villages were cover-
"d by postal services in V.P. by the 
end of the Second Plan period; and 

( h) the number of villages tha t 
were covered by postal services up (I;; 
now from the beginning of Third Plan 
period? 

The Deputy Minister lin the Minis-
try of Transport and Communications 
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(Shrl Bhagavatil: <a) and (b). There 
were only two 'No-dak' villages in 
V.P. at the commencement of the 
Second Five Year Plan. These have 
sincc been eliminated. During the 
Third Plan period improvements have 
been made in the frequency of deli-
very service. The number of villages 
served daily has increased from 35,067 
on 1st April, 1961 to 41,615 on 1st 
March, 1963. 

2. As regards extension of postal 
s~l'vi('es by opening post offices, 2,327 
post offices during the Second Five 
Year Plan period and 1,016 post offices 
d"ring th" Third Five Y~ar Plan 
period "pto 28th February, 1963 were 
opened in U.P., mostly in the rural 
:'l'pas. 

Telephones in V.P. 

i Shri Sarjoo Pandey: 
1520' l Shri .J. B. Singh: 

Will (he Minister of Transport and 
Communi<'atiolls be pleased to state 
th" names of the towns in U.P. where 
tt':cphone system is going to be intro-
duced in the Third Plun period? 

The Deputy Minister in the Minis-
try of Transport and Commwrlcations 
(Shri Bhagavati): A statement show-
Ing the names of the tuwns where tele-
phone facilities (Telephone Exchanges 
and P.C.Os.) have been sanctioned 
and arc likely to be provided during 
Third Plan is placed on the Table of 
til" House. [Placed in Library, SC .. 

No. LT-\o78/63]. In addition 60 
exchanges and lID PCOs are expect~cI 
tll be opencd during Third Plan, if 
tiwy arc found to be remunerative. 

AS!listance to (J.P. for irrigation 

1521. {~hr~ Sarjoo. Pandey: 
Shrl J. R. SIDgh: 

Will the Minister of Food and Agri-
culture be pleased to state the amount 
of grants given to U.P. Government 
for irrigation purposes under the grow 
:!:ore food campaign during 1962-63! 

The Dquty Minister in the MbUs-
try of Food and Agriculture <ShrI 
A. M. Thomas): Under the revised 
procedure for rendering financial 
assistance to State Governments, 
introduced from the year 1958-59, 
Central assistance admissible to 
various State Governments is sanc-
tioned in bulk for schemes under the 
head "Agricultural Production" which 
includes Minor Irrigation and Land 
Development. As such, it is not possi-
ble to indicate' the amount of Central 
assistance given to the Government of 
Uttar Pradesh for their Minor Irriga-
tion Schemes during 1962-63. Infor-
mation with regard to grant and loan 
sanctioned to the Government of U.P. 
during 1962-63 for their Agricultural 
Production Schemes, including Minor 
Irrigation and Land Development, ia, 
howpver, given below: 

Grant Loan 

Rs. 163.47 lakhs RI.753.96 
lakh. 

Development of Agriculture in U.P. 
1522. f Shr~ Sarjoo. Pandey: 

l Shrl J. B. Smgh: 

Will the Minister of Food and Arri-
('ulture be pleased to state: 

(a) the amount allotted to U.P. for 
the development of agriculture during 
the first two ypars of the Third Plan 
period; 

(b) whether this has been fuily 
.<pent; and 

(C) if not, the reasons therefor? 

The Minister of State in tbe Minis-
try of FOOd and Agriculture (Dr. Ram 
Subhag Singh): <a) to (c). Informa-
tion is being collected and will be 
placed on the Table of the Sabha 
when received. 

Wagons for Orl.ua 
1523. Shri Kama Chandra MaWck: 

Will the Minister of Railways be 
p I eased to state: 

(a) the number of wagons required 
annually by the State of Orissa for 
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exporting and importing rice and 
paddy; 

(b) whether the required number 
is being supplied; and 

(c) if not, the reasons therefor? 

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy); (a) The requirement of 
Orissa State for exporting and import-
ing rice and paddy annually varies 
trom year to year according to the 
needs and availability of stock in' the 
State. During the years 1961 and 
1962, 19,629 and 15,359 wagons of rice 
and paddy respectively were moved 
out of Orissa State and 6 and 270 
wagons of rice and paddy respectively 
were brought to Orissa State. 

(b) Yes, Sir. 

(c) Does not arise. 

~~ lA'~ f"fT<'ITll ~ if~ ~~ 
,i~i 

~x~v IItT ~'!I~ f~l: ro ~ 
~ll1!~<tT~mf'fi' : 

('fi') ro ~ ~ ~ <tT;;fA-
~~-~ <'1m' <n:: ~ 
~~~itofR~ 
ifmr.r ~~~'fi'T~m 
it ~ if 'fiT{ ~~>r ~ [m 
~; ~ 

(~) lffqt,;;ft~~~<n::ro 

~ fit;1rr ~ ? 

m q'lf~ ~ ~q'lfT (IItT '(0 ~o 
~): ('fi') ~~, 

(. ) ~ lffifTlf <n:: nr..-n: ~ 
'llfT ¥:fT, ~ ~ ~,,~ 
iii iffiUl' ~ ro<m: ~ fit;1rr ;;rr ij"fi'T , 

Collisloa of Goods TraIn 

1525 J Shri Ram Harkh Yadav: 
. '\ Shri P. C. Borooah: 

Will the Minister of RailwaYIi be 
pleased to state: 

(a) whether it is a fact that a trac-
tor collided with a goods train on the 
16th March, 1963 at a level crossing 
near Robertsganj Railway StatiOn ot 
the Allahabad Division; and 

(b) if so, the details of the accident? 

The Deputy Minister in the Minis-
try of Railways (Shrl S. V. Rama-
swamy); (a) Yes. 

(b) At about 06.00 hours while UP 
Material Train No. 7 was passing 
through level crossing gate between 
Robertsganj and Khairahi stations, a 
tractor with its trailer loaded entered 
the level crossing gate from the east 
slde and collided with the brakevan 
which was the leading vehicle. As a 
result. the tractor got entangled with 
the brakevan and was dragged for a 
distance of about 92.5 fcet. The break-
van was derailed of all the wheels. 

Canning and Food Preservation Centre 

1526. Shri Ram lIarkh Yadav: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether Government propose to 
open a Community Canning and Food 
Preservation Centre in the Capital; 

(b) if so, the utility of the scheme 
for the general public; and 

(c) the cost of setting up the centre? 

The Deputy Minister In the Minis-
try of Food and Agriculture (Shrl 
A. M. Thomas); (a) A Demonstration-
cum-Community Canning and Preser-
vation Centre was formally inaugu-
rated at Flat No. 183 (D-II type), 
Kidwai Nagar (West) on the 23rd 
March, 1963. 

(b) This endeavour is the beginning 
of an attempt to encourage preserva-
tion of fruits and vegetables for home 
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consumption and to spread the 
message of effective utilisation of 
perishables containing valuable nut-
rients. Fruits and vegetables can be 
got canned and ,preserved at the 
Centre by the public on payment of 
3ervice charges and cost of cans and 
bottles. Free demonstration- cum-
lecture classes will also be conducted 
to educate public, particularly the 
housewives, in techniques of home-
scale preservation of fruits and vege-
tables. It is expected that the facili-
ties provided in the Centre will help 
the public to get used to preserved 
and processed foods and to conserve 
seasonal fruits and vegetables as an 
interesting pastime for the family. 
The project wiIl inter a lia assist in 
mobilising voluntary and other efforts 
in the supply of processed foods to 
the Defence services in times of 
emergency. 

(c) The total cost on equipment, 
machinery, installation etc. is esti-
mated at Rs. 43,000. The non-recur-
ring expenditure is expected to be 
about Rs. 30,000 per annum. This 
includes initial outlay of about 
Rs. 10,000 on cans. bottles, chemicals. 
preservatives etc., the cost. of which 
will be recovered from the public. 
The net expenditure will, therefore. 
be reduced to that extent. 

Telephone Exchanges and Public Call 
Oftices :in Kerala 

1527 J Shri A. V. Raghavan: 
. L Shri P. Kunhan: 

Will the Minister of Transport lUI. 
Communications. be pleased to state 
the number of telephone exchanges 
and public call offices to be opened 
in the State of Kerala during 1963-64 
with the names of the places? 

The Deputy Minister in the Minis-
try of Transport and CommunicatioDS 
(Shrti Bhagavati): The below list gives 
the names of stations where Public 
Call Offices and exchanges have been 
8Bnctioned. The works will be com-

pleted when the stores become avail-
able. 
--------------

Exchanges 

I. Angamaly 
2. Chithirapuram 
3. Elappalli 
4. Elappara 
5. Erumeli 
6. Karwnagappilly 
7. Kodakara 
8. Kollengode 
9. Kuthuparamba 

10. Marampally 
II. Mannarghat 
12. Mutlom 
13. Nemmara 
14. Nileshwar 
15. Narakkal 
16. Parli 
17. Pachalpalode 
18. Pandalam 
19. Quilandy 
20. Ramapuram 
21. Trikarpur 
22. Vadakkanchcrry 
2l. Vakathanam 24. Vellur-Cochin. 

P.C.Os. 

1. Anchalpetty 
2. Edavanna 
3. Kakkedi 
4. Kavalam 
5. Kamkachal 
6. Kadampanad 
7. Karuvatta 
8. Koedal 
9. Kottayi 

10. K unnisseri 
I I. Kumathanalll 
12. Maneed 
13. Mallassery 
14. Mynagapally 
15. Olyapuram 
16. Payyappady 
17. Padaupuram 
18. Perdala 
19. Pizhaku 
20. Vellamunda. 

Bridge at Warangal 
1528. Shri E. MadhusudlUl Rao: WHl 

the Minister of Railways be pleased 
to state: 

(a) whether any action has been 
taken in regard to the construction 
of an under-or overbridge at Waran-
gal; and 

(b) if so, the details thereof? 

The Ueputy Minister lin the MbWI-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The Andhra 
Pradesh Government have agreed to 
bear the cost of the proposed under-
bridge at Warangal and they have also 
communicated their approval to the 
detailed plans of the work. The 
detailed estimates are being finalised 
by the Railway and would be sent 
to th(> State Government shortly for 
t heir acceptance. 

Agencies of Delhi Milk Supply Scheme 
1529. Shri E. Madhusudan Rao: Will 

the Minister of Food and Agriculture 
be pleased to state: 

(a) whether it is a fact that Delhi 
Milk Supply Scheme has given 
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agencies of its ghee to different shop-
kN'per~ in different localities for sale 
~o the public: 

,b) if so. the reasons therefor; and 

(c) the production of ghee in the 
D~lhi Milk Supply Depot per month? 

The Depllty Minister in the MInIs-
try of FOOd aDd. Arricllltnre (Shri 
A. M. Thomas): (a) Yes; ghee pro-
duced by Delhi Milk Scheme is sold 
through 8 Agents, in addition to sales 
from 10 All-Day Milk Shops, which 
are run by the Scheme itself. 

(b) Agents have been appointed in 
order to get a larger coverage, because 
a majority of the All-Day Milk Shops 
run by the Scheme are located in 
GovC'rnment buildings. 

(c) Month-wise production of ghee 
during the past year is shown below: 

Month 

April, 1962 
May, 1962 
June, 1962 
July, 1962 
August, 1962 
Sept ., 1962 
Oct., 1962 
Nov., 1962 
Dec., 1962 
Jan., 1963 
Feb., 1963 
March, 1963 

Quantity in Kgs. 

12.632 
627 
157 

2,5 15 
13,224 
11,939 
17,137 
·12,072 
63,849 
92,9~2 
10,640 
9,25° 

Development of Fisheries in Orissa 

1530. Shri Ulaka: Will the Minister 
of Food and Agriclllture be pleased 
to state: 

(a) the financial assistance given by 
Union Government to the Government 
of Orissa for development of Fishe-
ries in the State during 1961-62 and 
1962-63; and 

(b) the amount of money actually 
spent by the Orissa' Government 
during the Bame period? 

The Minister of State in the MinIs-
try of Food and Arricllltll1'e (Dr. Ram 
Sllbhar Slnrb): (a) Financial assist-
ance during the first two years of the 

Third Plan was sanctioned to the 
State Governments for the Group-
head "Animal Husbandry, Dairying 
aqd Fisheries" as a whole. No sepa-
rate figures in respect of Fisheries are 
therefore available for those years. 

(b) A sum of Rs. 24.24 lakhs was 
spent by the State Government of 
Orissa during 1961-62 against a budgei 
provision of Rs. 22.73 1akhs. The 
anticipated expenditure during the 
year 1962-63 is Rs. 55.46 lakhs against 
a budget provision of Rs. 30.25 lakhs. 

Telephones in Orissa 

1531. Shri Ulaka: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) the number of telephones sub-
scribed by Government offices and 
public in Orissa during 1962-63; 

( b) the number of applications 
received from the public of Orissa for 
telephone connections during 1962-63; 
and 

(c) the number of applications con-
sidered and the number of applications 
rejected by GOvernment during the 
same period? 

The Deputy Minister ill the MInIs-
try of Transport and Communications 
(Shl·i Bhagavati): (a) The number of 
connections provided for Government 
and Public separately during 1962-63 
was as follows: 

243-for Government. 
492-for Public. 

(b) 735 new applications were 
received during 1962-63. 

(c) All applications were considered 
during the year 1962-63. 

Singareni Collieries 
1532. Shri Yallamanda Reddy: Will 

the Minister of RaUways be pleased 
to state: 

(a) whether Government have 
assessed the need of wagons and sid-
ings in the loading of coal from the 
Singareni collieries in Andhra Pra-
desh; 
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(b) if so, the details of the assess-
ment; and 

(c) the number of wagons that are 
expected to be supplied now? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). The transport 
requirements inter a.lia. from tl;c 
Singan!ni group of collieries are 
assessed periodically, as necessary, by 
mutual consultations between the 
Ministries of Railways and Mines and 
Fuel. A movement target of 380 
wagons per day is currently in force. 
The Ministry of Mines and Fuel have 
now suggested an increase in the 
target by 20 wagons i.e. 400 wagJ.ns/ 
daily from 1st May, 1963. This has 
been accepted by the Railways. 

Raipur Waltair Railway Line 

1533. Shri Mahananda: Will the 
MinisttT (If Railways be pleased tu 
state: 

(a) whether there is any proposal 
for opening double rail-line from 
aaipur to WaltaiJ· in S. E. Railwa~': 
and 

(u) if so, when and the estimated 
expenditure incurred so far? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Of the 330 mile lon~ 

section between Waltair and Ra:pur, 
th!' lin" bctwp.cn Waltair :lIld Vi7.iana-
garam (38 miles) is already doubled. 
The work on the doubling betwe<'11 
LanjigaTh Road and Ambodala (9 
miles and Bissamcuttack and Theru-
vali (] 1 miles) is in progress and is ex-
pected to be completed by December. 
1963. The doubling of the remaining 
single line will be considered as and 
when justificd hy the increase ill 
traffic. 

(b) The expenditure incurred so far 
on Waltair-Vizianagaram doubling is 
Rs. 293.4 lakhs and Rs. 33.30 lakhs on 
the 20 miles doubling between Lanji-
garh Road and Ambodala and Bissam-
cuttack and Theruvali. 

t'I1! firwrf 1ff~Wt.n:i 
t ~ ~ V. >,ft rW1fM fifllT : ;m m,,-

'(T~ ~ """ ~~ #'If\' ~ ~ 
<tt ~r rn rif : 

(if) ;p:ry ~ ~ ~ rif ~~ ~, 
H q ~ Q ~filftrllt lfil ~ it 
~ firm 'ff~r.r-mff ~ fu7t r~ 
ufuqt ~~ <tt vIT, ~ ~ <rR' W 
<tt ~ it 'fiT <'m' lfliFr ~ ~ 'fTIlT 
t; ~ 

( .. ) lff~ iIT, ;ft ~ ;p:ry ~ 

m,~tfqlfi f~ """ ~ ","-
~~~1Ift ('fO ~0'lf~): (if.) 
~ (.-) "U'ilIt ~ ~ ~ ;t't 
..,.~~m.:~qe;;rlf1:~tl'~ I 

Movement of Coal by Railways 

. 535 J Shri P. R. Chakravertl: 
~ . L Shri Daijit Sil1&'h: 
Will the Minister of Railways be 

plpased to state: 

( a) the a \-erage of coal loading per 
day in November and December, 1962 
,md January 1963; 

(u) whether the total requirements 
of steel plants and washeries in 
Bengal and Bihar had been ade-
quately met; and 

(C) to what extent the civilian 
I(oods movement was displaced? 

The Deputv Minister In the Minl~­
try of Rai1~ays (Shrl S. V. Rama-
swamy): 

(al Month Daily average number 
of wagon. loaded. 

November ,62 
Dec.mher :62 
January. 63 

(b) Yes. 

(c) Does not arise. 
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Market intelligence 

153'7. Shrl P. R. Ohakraverti: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) the findings of the State Gov-
ernments that have collected data 
under the scheme for improvement of 
market intelligence, sponsored by his 
Ministry; 

(.b) how far the study of market 
behaviour has been extended through 
regional offices set up to supervise 
the operations; 

(c) whether the studies of market 
margins have been organised by the 
adoption of a method of comparing 
prices at different levels of marketing 
and at a particular point of time; lind 

(d) if so, whether it gives an idea 
of the producers' share in the con-
sumer rupee, the wholesalers' and the 
retailers' margin? 

The Minister of State in the MlaIs-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) The scheme for 
Improvement of Market Intelligence 
is not intended for reaching any con-
crete findings, The scheme merely 
involves improvements in the collec-
tion, coverage and reliability of 
market data and improvements in the 
market news service, 

(b) Reports on the study of market 
behaviour are received in respect of 
about 1000 markets through the 
regional offices. 

(c) Yes, as an experimental 
measure, 

(d) An approximate idea of the 
producer's share in the consumer 
rupee and of the wholesalers' and re-
tailers' margin can be derived from 
these experimental studies. 

Cashewnut Cultivation 

1~. Shrimati Savltri Nigam: Will 
the Minister of Food and Agriculture 
be pleased to state the new areas 
where financial aids and technical ad-
vice has been given to the farmers tor 
cashewnut plantation in Uttar Pra-
desh, Bihar and Union territories? 
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The Minister of State in the MInIs-
try 01 FOOd and Agriculture (Dr. Ram 
Subbag Singh): Uttar Presh: No finan-
cial and technical assistance has been 
given since there does not appear ~o 

be any possibility of cashewnut culti-
vation in Uttar Pradesh. 

Bihar: The cultivation of ce.shew-
nut was taken up on experimental 
basis during the Second Five Year 
Plan. Plateau regions in the State 
have offered favourable conditions for 
the growth of this crop. Cashewnut 
seeds and technical assistance are pro-
vided to the cultivators for encourag-
ing cashewnut cultivation through the 
Extension Staff. No finandal assist-
ance has so far been given. 

Union Territories: No financial or 
technical assistance has ben given to 
the cultivators in Laccadives, Himachal 
Pradesh, Goa, Manipur and DeihL 
Technical advice has been given to 
the cultivators in Andaman and Nico-
bar Islands. Technical as well as 
financial assistance has been given to 
the growers in Tripura under the 
Third Five Year Pian. In regard to 
Pondicherry, a scheme for cashewnut 
cultivation is being taken up from 
1963-64. In Goa. cashewnut cultivation 
is already well established. In 
Himachal Pradesh and Delhi the con-
ditions for growing cashewnut are not 
considered favourable. 

Boat building yard at Karwar 

1539. Shri Raghunath Sin,h: Will 
the Minister of Transport and Com-
munieatlons be pleased to state: 

(a) whether it is a fact that Mysore 
Government had decided to build a 
1200 feet long wharf and a boat build-
ing yard at Karwar; and 

(b) if so, the details of the project? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj sahadur): (a) and 
(b). The Intermediate Ports Develop-
ment Committee had recommended 
that first priority should be given to 
tbc construction of a lighterage wharf 

at Karwar and for dredging along-
side the wharf and in the approach 
channel to a depth of 8 feet. This 
scheme has been included as a Ceu-
(raliy assisted scheme under the Third 
Five Year Plan, the provision being 
Rs. 21.22 lakhs. The State Govern-
ment started work during 1961-62. ·An 
expenditure to the extent of 
Rs. 3,76,700 has been incurred upto 
the 31st December 1692 on it. Details 
of the scheme regarding the boat 
building yard are awaited from the 
State Government. They will be hid 
on the Table of the Sabha as soon as 
they are received. 

Railway Crossin, at Feroke 

1540. Sbrj Koya: Will tJhe Minister 
of Railways be pleased to state: 

(a) whether Government have re-
l"ciVE'd any repre,;entation to con-
struct a railway crossing at Feroke 
for the Karuvanthuruthi-Feroke road; 

(b) whether Government are awal'e 
of the fact that Karuvanthuruthi has 
no road connection with any of the 
neighbouring villages; and 

(c) whether CO<lvernment propose to 
sanction a Railway ~rossing at Feroke~ 

The Deputy Minister In the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes. 

(b) Yes. 

(c) A level crossing at this place 
is not feasible on consideration of 
,afety. The only alternative is to 
connect the two roads i.e. K:aruvan-
thuruthi-Chaliyam road and Madrus-
Calieul Road, through a road ove'--
bridge which scheme has been under 
the consideration of the State Gov-
l'l"nment since 1957. The Railway 
would undertake the work as soon as 
such a scheme is finally sponsored by 
the State Government who would 
also have to agree to bear the cost of 
the work, under the extant rules. 

Forest Department. Port Blair 
IML Shri A. S. Satral: Will the 

Minister of Food and Agriculture be 
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pleased to refer to the reply given to 
Unstarred Question No. 2223 on the 
30th May, 1962 and state: 

(a) tile reasons for maintaining two 
separate indents registers by the 
Forest Department, Port Blair, for 
Government officers and general pub-
lic respectively; and 

(b) the reason for supplying any 
firewood to private persons by Forest 
Department, Port Blair when Govern-
ment'" own reQuirements are not fuUy 
met and the Power House has to 
purchase firewood at Rs. 30 to 40 per 
cord against Forest Department's 
price of Rs. 5-50 per cord? 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) The reason is 
that it affords greater working ~on­

venience. 

(b) The practice of supply of a 
small quantity of firewood from 
Chatham Sawmill to private person>, 
subject to availability, has been in 
vogue in the Islands from time im-
memorial. It was apparently intro-
duced originally to mitigate th:.>il' 
hardships. Even b~' the stoppage of 
;;upply of firewood from Chatham 
Sawmill to the public, it is not possi-
ble to meet the requirements of ~hE' 
Power House in full. However the 
question of continuance of the sy,tem 
of supply of firewood from Chatham 
Sawmill to the public is being examin-
ed by t.he Forest Department. Pon 
Blair, de novo. 
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Overtime Allowance fOr R.M.S. 
Workers 

1544. Shri S. M. Banerjee: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether it is a fact Ll.Hncl 
time payment for October, 19,,2 o:,d 
onwards has not been paid to sta!! of 
R.M.S. 'A' Division, Allahabad uptiil 
now; and 

(b) if sO, the reasons for the abnor-
mal delay? 

The Deputy Minister ill the Minis-
try of TransPOrt and Communications 
(Slirl Bhagavati): (a) No, Sir. Out 
of the total number of Overtime Al-
lowance Bills received from October 
1962 to Fctru~ry 1963, 71 per ~ent 
have already been disbursed. 

(b) There has been some d~lay 
owing to late receipt of the Overtime 
Allowance Bills from sub-record 
offices. Remedial action is, however, 
being taken. 

Transport aild Communications In 
Border Districts of Bihar 

1545. Shrl Yamuna Prasad MandaI: 
Will the Minister of Transport aDd 
Communications be pleased to state: 

(8) the amount earmarked by the 
Centre under the Third Five Year 

Plan for providing means of trans-
port and communications in the border 
districts of Bihar; 

(b) whether any change was effect-
ed in the said allocation as a result d 
the emergency; and 

(c) if so, the brief details of the 
new set-up planned by Government? 

The Minister of Shipping in the 
Ministry of Transport and Commnni-
cations (Shri Raj Bahadur): (a) to 
Ic). Works of a total cost of about 
Rs. 40 lakhs were already included in 
the Third Five Year Plan for 
National Highway development in the 
border ~re~s of Bihar. Further 
works worth about Rs. 40 lakhs have 
now been added to these works. New 
works for roads other than National 
Highways in the border districts ~re 

under consideration and a decision nn 
a new set up, if required, will be 
taken at the same time. 

Roads and Bridges in Andhra 

1546. Shri Laxmi Dass: Will the 
Minister of Transport and Commulli-
cations be pleased to state; 

(a) whether the Government of 
Andhra Pradesh have submitted any 
proposals for the improvement of 
roads, bridges and culverts on Hydera-
b3d-N~garjunasagar Road and Dever-
konda-Dindi Project Road in the II 
phase of All India Road Development 
Plan; 

(b) if so, the details thereof; and 

(c) the action taken in the matter? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) No 
proposal for the improvement of roads, 
bridges and culverts on the Hydera-
bad-Na,garjunasagar Road and the 
Deverkonda-Dindi Project Road has 
been received from the Government 
of Andhra Pradesh. These are State 
roads and their development is pri-
marily the responsibility of the State 
Government. 

(b) and (c) Do not arise. 
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Promotion of Tourism 

1550 J Shri Barish Chandra Mathur: 
, L Shri Bhakt Darshan: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) the terms of reference ot the 
Committee appointed for promotion 
of. tourism; 

(b) the reasons already known and 
causes which have stood in the way 
of the development of tourism and 
Government's raaction to tbese fac-
tOr! 'lnd action taken; and 

(c) what will be the impact of 20 
per cent annual increase in Tourism 
on (i) foreign exchange earning (ii) 
air service (iii) hotel accommodation 
(iv) other indirect and invisible ad-
vantages? 

The Minister of Shipping in the 
Miaistry of Transport and Communi-
cations (Shri Raj Bahadur): (a) The 
following are the terms of reference 
of the Ad Joe Committee on Tour-
ism: 

(1) Examine. generally, the cOl.di-
tions prevailing in the country from 
the point of view of promoting tcur-
ist traffic and to suggest ways and 
means of improving those conditions 
with a view to achieving an expan-
sion in tourist traffic by a t least 20 
per cent a year in the next 3 years, 
and thereafter at a progressive rate 
of increase: 

(2) In particular: 

(i) Assess the requirements of 
tourism in respect of hotel ac-
commodation and transport 
arrangements and suggest 
necessary measures £01' the 
speedy proVIsIOn and im-
provement of these facilities. 

(ii) Examine the present rules 
and procedures regarding 
visas, customs, and other for-
malities with a view to facili-
tate the entry and exist of 
tourists. 

(iii) Recommend necessary re-
organisations of publicity pro-
grammes and other steps re-
quired to bring about the-
desired expansion of traffic. 

(3) Suggest measures necessary'" 
ensure that the foreign exchan 
earned from tourism and resultir, 
from its expansion is protected agains 
leakage. 

(-b) The adverse factors whic' 
seem to have been in operation tor 
the last few years may be described 
as follows:-

(i) In adequate facilities III terms 
of hotel accommodation and' 
transport. 

(ii) Other types of shortages 
which prevent various seg-
ments of the travel trade 
from giving the best possible 
Ilervice to tourists and pre-
vent tourists from enjoying 
their stay in the country. 

(iii) In a competitive markt!t some 
other countries have been 
able to improve their facili-
ties at a faster pac{' and 
have taken special steps to 
make tourism somewhat 
clleaper. Though India, 
offers some of the best tour-
ist attractions of the world, it 
large number of tourists are 
being diverted to countries 
like, Japan, Hong Kong, New 
Zealand, Thailand and the 
Philippines on the one side 
and, U.A.R. Lebanon, I.rael, 
Hordan on the other. Thus 
India has not been able to 
maintain as high a rate ot 
growth as some other coun-
tries in the neighbouring 
regions have done. 

(iv) various types of formalities 
connected with tourists have 
not been simplified to the 
extent "orne of the countries 
above have done. 

(v) Because of various reasons 
all the monies spent by tour-
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ists in the country are not 
channeled back into the bank-
ing system. Hence, there 
seems to be conisderable dis-
parity between the actual 
tourist expenditure in foreign 
currencies and the earnings 
of foreign exchange. 

few of the imjolortant steps taken 
stated below: 

~le Department of Tourism had 
b< 'n trying to remove some of 
these deterrents described above. To 
encourage the construction aud ex-
pansion of hotels, the lmlus!rial 
Finance Corporation and the State 
Financial Corporations hav£' Rm~nd­

ed their rules enabling them to grant 
loans to the Hotel Industry as hither-
to given to other Industrial concerns. 
By an amendment of the Income-tax 
Act, the benefit of tax holiday avail-
able to new Industrial Undntakings 
has been extended to new hotels. 
From the allocation of foreign ex· 
change for "Tourist Promoticn". : 'IC 

Department of Tourism permits im-
ports of essential equipment and food 
provisions etc. to hote}s and restau-
rants patronised by foreign tourist~. 

Several first and second class (ollr-
ist Bungalows have been put up in 
out of the way tourist centres dllrin.~ 

the last 5 years. There is a provision 
of Rs. 2'90 crores in the Third Five 
Year Plan for improving accommoda-
tion and road transport facilities for 
foreign tourists in about 30 se!ected 
tourist centres and a 'prov151on of 
Rs. 2.2 crores for facilities for home 
or middle class tourists in the same 
centres. 

Since 1955 rules regarding ~ isas and 
customs rules regarding tourists have 
been constantly under review and re-
laxed to the extent possible. 

(c) (i) According to the Reserve 
Bank of India figures, the estimated 
foreign exchange earnings from tour-
ism in years 1960 and 1961 were 
Rs. 20'6 crores and Rs. 18.5 crores 
respectively. The impact of 20 per 
cent annual increase .in tourism, if 

achieved, is likely to result in the 
following estimated earnings duritl/it 
the next 3 years: 

S. Year. Earnings. 
No. 
1. 1963 Rs. 23.5 crose' . 
2. 1964 Rs. 28. a crnres. 
3. 1965 Rs. 33·5 crores. 

(ii) Foreign tourists probably con-
stitute 25 to 30 per cent of LA.C.Is. 
passengers and approximately account 
for 30 per cent of their earnings. A 
20 per cent increase in touriot traffic 
annually is likely to strain further 
the carrying capacity of the LA. C., 
particularly over the trunk routes, 
unless the capacity provided over 
these routes is corresponcl'nglv aug-
'mented by the addition jo the fleet 
of the Corporation, in the course of 
the next two years, of at least three 
aircraft bigger than the Viscount with 
a seating capacity "f 80 each. 

(iii) The existing bed cap"city of 
Western style hotei:, approved for 
tourists is roughly 11,500 beds or 7.000 
rooms. About 5,000 to 6,000 addi-
tional rooms or 8,500 to 10,000 beds 
would be required by leR8. 

(iv) The invisible advantages of 
tourism are many and varied. Somc 
experts hold the view thnt in the 
under-developed countrie~ tourist ex-
penditure generates economic actIvity 
which substantially augments the 
national income of the country, that 
a certain percentage of this goes to 
the public exchequer as tax r~venue 
and that a good part of It is paid out 
as wages to a large number of people 
engaged directly or indirectly in 
tourist trade. Accordin~ to a for-
mula put forward by a well known 
market research company, in 1960 
when India earned RH. 20'6 crares 
from tourism, an amount of Rs. 6'6 
crares may be presumed to have been 
earned as tax revenue and a total of 
Rs. 36 eTores exchanged hands as 
wages. 

A prosperous tourist industry will 
resurt in large scale imorovements to 
a number of places noted for their 
monuments, scenic attractions etc. 
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and promote the develop"Yl'!nt of indi-
genous souvenir industries and folk 
arts. A widely recognised benefit 
from .tourism is the promotion of 
international under~~:1"ding. A 
satisfied tourist who travels to Our 
country at his own expense :md 
spends a part of his money ~lere will 
also be carrying a lund of good will 
from this countrv the real value of 
which is always "difficult 10 assess. 

Supply of Nutrltiou!! Food 

1551. Shri Balmiki: Will the Minis-
ter of FOOd and Agriculture be 
pleased to state: 

(a) the steps taken by Govcrnrilent 
to supply good quality of indigenous. 
wheat and rice, sugar and other pro-
tective foods to the putlic at cheap 
rates in Delhi; 

(b) whether Government have 
made any arrangement~ for Ihe sup-
ply of nutritious food ~o low income 
groups of the population: 

(c) if not, the rcasons t<lel'efor; and 

(d:) the measures adopteu by Gov-
ernment to give wide publicity to "well 
balanced diet"? 

The Minister of State in the Minis-
try of Food and Agriultllre (Dl·. Ram 
Subhag Singh): (a) P1I11iab is sur-
plus in wheat and the l'cquil'tm~nts 

of Delhi of indigenous wheat are met 
from Punjab. As for rice, Delhi is 
included in the Northern Rice Zone 
which is surplus in rice and ~dequ .. te 
quantities of rice from PUnjab are 
available in Delhi. No s<lecial mea-
sures .have th"refor" be(~:l f(,und to 
be ne~essary in regard to the supply 
of indigenous wh~at or rice in Delhi. 
The price of sugar is maintained at 
a reasonable level bv judicious re-
leases from factories fo)' sr.le and the 
requirements of Delhi are effectively 
met from neighbouring factories in 
western Uttar Pradesh. Milk and 
other dairy products are also being 
supplied at reasonable pric~s through 
the Delhi Milk Scheme. There i~ a 
chain of retail fish stalls set up in 

Delhi by the Gujal'at Fisrerit·~ Cen-
tral Co-operative Association With the 
assistancc of Govcrnment to sell 
wholesome and selected marine fish at 
reasonable rates. The requirements 
of fruits and vegeta~les are met 
through normal trade c!1annels. . Gov-
ernmf'l1t are also assi~tm,l( in the dis-
tribution and popularisation P': im-
proved seeds, encollra,l(ement of 
kitchen gardens, etc. 

(b) Government are issuing im-
ported whl'at to the roller flour mills 
in Delhi who are distributing wheat 
products viz, atta, maida and sooji ot 
statutorily fixed prices. This ensures 
~upply of nutritious wheat products 
at reasonable prices to the lower 
income groups of the population. 
Also protenin-rich food-stuffs viz. 
Multipurpose food and 'Nutro' biscuits 
speC'ially suited for low-income groups 
are being distributed at Delhi by the 
Meals for Millions Association with the 
financial assistance of Government. 

(c) Does not arise. 

(d) Apart from 
press. booklets. 
talks and oth!'}' 

publicity through 
exhibitions. films, 

methods of mass 
communication, a systematic cam-
paign has recently been launched 
through a Mobile Nutrition Extension 
Unit for conveying to the masses the 
importance of fOod preservation and 
balanced diet through practical de-
monstrations, exhibitions and other 
techniques of extension. The Insti-
tute of Catering Technology and Ap-
plied Nutrition, New Delhi, set up by 
Government recently also functions 
as a focal point for the dissemination 
of such knowledge. 

Telephones ill Manlpur 

1552. Shri Rlsilang Keishang: Will 
the Minister of TranspOrt an' Com-
munications be pleased to state: 

(a) the total demand for telephone 
connections in Manipur; 

(b) scheme, if any, for the expan-
Bion of the telephone connections in 
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Manipur during the Third Plan period; 
and 

(c) the steps takl'n to meet the re-
quirement of telephones in Manipur? 

The Deputy Minister in the Miais-
try of Transport and Communications 
(Shri B:lagawati): (a) The total pend_ 
ing demand as on 31-12-62 is as 
fo1]ows: 

(i) Lo(:al Telephone connections 
at Imphal-127. 

(ii) Long distance Public Call 
Offices--9. 

(b) The capacity of the telephone 
exchange at Imphal is proposed to be 
increased from 300 lines to 500 lines. 
There is a proposal to open four long-
distance Public Call Offices. 

(c) Steps are being taken to imple-
ment the schemes expeditiously. 

~ ~ mrif 1111 ,,!ll ~ 
~~n 15ft ll~ m : ;m ~ 

~ ~ 0 ""~, ~ t ~"' it trcmif'Rl" 
~;:r ~ XC;'3 if; ;a'n1: if; ~~ it l:f~ 
~ ;roT !l"IT rn fOf; ~ if; fif'R: 
~ ~~ Iti't ;;rei\" cffir '1'rof~ lfi't 
~f~~ ~wrr ~rn 
~ om: it "!IT SJ1Tf<:r gt ~ ? 

~ ¥i~ if ~ (~t ~­
;m;w 'IIi) : tr~ il<F ~ '3 mr f~ 
f'fiit ttit ~ I ~ifit a- ~ or.T ;m;T;:r f<ti!lT 
trlTT ~ m"( y lfi't ~ ~ ~fifcIT 
(Criminal Procedure Code) ;rf\' 
lfro ~ ... t if; trefrr fW f<ti!lT IfllT ~ ~ 
tI'lfT ~ i¢'r f~ ~Ti!t lfi't ifI"iIi') ~ I !R'iI' 
<:r~ '!iTt lfr.f ~ ~ iii') ~ ~ 
flf<'fr ~ I 

Delhi Milk Supply Scheme 

1554. Shri D. C. Sharma: Will the 
Minister of Food •• d Agriculture be 
pleased to state: 

(a) whether the Delhi Milk Supply 
Scheme proposes to increase· the num-

ber of its collection and cooling capa-
city; and 

(b) if so, the details thereof? 

The Deputy Minister in the Millis-
try of Food .ad Agriculture (Shr; 
A. M. Thomas·): (a) Yes. 

(b) 10 additional Milk Collection 
and Chilling Centres, which will 
raise their total number to M, have 
been included in the expansion pro-
gramme of the Delhi Milk Scheme 
during the Third Five Year Plan. 

Birds Population 01 Delhi Z80 

1555 J ~hri D. C. Sharma: 
L Shri Maheswar Naik: 

Will the Minister of FOod and A$ri-
~ulture be pleased to state: 

(a) whether it is a fact that the bird 
population of Delhi Zoo is diminish-
ing gradually as a result of nocturnal 
raids by jackals, mongooses and rats; 
and 

(b) if, so, the steps taken or proposeO: 
tu be taken to prevent the same? 

The Minister of State in the Minis-
try 01 Food and Agriculture (Dr. Ram 
Subbag Singh): (a) and (b). No Sir. 
The loss of life on this account is 
negligible. However the following 
steps are being taken to reduce the 
lo~ses further:-

(i) Night Chowkidars keep a con-
stant vig:J near the enclosures; 

(Ii) Departmental labour is deployed 
to kill the jackals; 

(Iii) Professional jackal hunters are 
~llcouTag"d to trap and kill 
jackals; 

(iv) Traps are set to capture Mon-
gooses and rats; 

(v) New aviaries will be provided 
with concrete flooring and with 
stronger wire mesh; and 

(vi) Rat holes in the open lawns are 
arenched with water to kill the 

rats. 
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Agrilultural College In Annamalai 
University 

1556. Shri Elayaperumal: Will the 
MlIl1stcr of Food and Agriculture be 
plca5~d to state: 

(a) whether any an;lOunt had been 
sanctioned for the Agricultural Col-
lege in Annamalai University in South 
Al cot District, Madras State for 1962-
63, 

(b) If so, the total amount; and 

\ c) if not, the reasons therefor? 

'rhe Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhar; Singh): (a) and (bl. Yes. A 
gru:1t of Rs. 1,50,000 was sanctioned 
for this college during 1962-63. In 
addition, books and equipment of the 
value of Rs. 27,198:79 were procured 
ur.der U.S,A.I.D. Programme during 
the jear 1962-63 and supplied to the 
/,nnamalai University as grant-in-aid. 

(c) Doc. I,,,t ar',e. 

Headquarters of P.M.G., Assam 

1:,57 Shri P. C Borooah: Will the 
Mmist~r of Transport aDd Communi-
cations be pleased to state: 

(a, whether it has blten decided to 
hOlv£. the headquaners of the Post-
mas~cI' General of Assam Zone in Shil_ 
JU.~jg. 

(b) whether it was originally plan-
ned to have the headquarters at 
Gauhati; and 

(e) if 80, the reasons for altering 
t.'1e origina!' plan? 

'1'ht: DePllt:r MbWlter in the llinls-
tI'y of Transport ... C.-alllcatioaa 
cShri BIYp .. ti): (a) and (b). AI 
..... , planned the Postmaster General 
w'l1 hllve hi. Headquarters at Gauhati 
Lilt ills main otI!.ce will remain at 
Shillonl-

'e) DI,q DDt arift. 

~~l\'-.;r~~ 

t~~~. '1i ~ ~~: ~liT ~ri 
1'f"i"I") ~ H !lI'1ffif, ~ €. ~ ~ if; i'IT<:tfifCf 
~ ~19liT \9 ¥~ it \ffl"~ it ~ if ~ 
arnr.r lfil i1'IT ~ flfi ~ ~ Cf ¥ !lI'1ffif, 
~ €. ~ ~ lfi) lf~<r 'J'f.f if>'t 'f1"ffi~ ~~ it 
~-lfiT~ ~ it ~ 
R~ 'f<: ~ ~ T<k1 ;f ;;r) "rc 1:ll<: 

~l ~" ~ifi) ;;rRf ~iiT<'r ifi~ ':3"if~­
f!ilft if>'t ~ f~;r Cf <;.it ~f ~~ if>'t 
~ifi~ifqorCl"lfi;m~i:f~~ ? 

~~ii~ (.n~ 
~.rt) : qor i'fifi ~ ~ ~f~lffl frr<:-
1fflT<: f~ trif ~ I ..-if if ~ ~ lfiT 'i(!mif 
fifiliT tm ~ 1R'l'-- c if>'t ~ srf~ ~f~ffi" 
(Criminal p!", -::~durc Codl") <tr III"ro" 
~~t ~ !IN)if f~r ifi~ f~ tm t I 

~'JI1~'liI~~~ I 

cimllli~~~~~~ 
~ 

t~~t. '1i mi~ sm'R: ;m 
..,... ct1n ~ #'lit ~ iI'a'R ifi) FiT 
~flfi: 

( lfi ) IfllT lfi «'if ~ fifi srfu ~ 
~~~ ~~ ml¢l"~ 
-.;r~ rn~~ ~ ~~ 
uf1rnr m l¢l" ~ ~ ~ ; 

(-) IIflr {t, m w ~ II'T 
IT?iif fft ~ fiI;zrr 'lilT -qT t ; ~ 

(If) WIit.... ,...m.,.,. 
t ? 

.,. ~ tfif ""' ... wi ~ ~ 
(Wle ~ JII" fiIt): (II» .n-
It(ll 

(w) ~ (If). lJRIf ~ qr ~ I 
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LIIft ~. 

~~~I:Il!:~otT~ rn fit; : 

~ (1Ii)~mt~~ 
it f~ ~ ~ 'l'IlA iiA'f.t otT lIi1r 
t~~ q-iit ~ ~~ 
~~otT~;:rr~;~ 

(II) ~ crd1f!;r ~ ~ ~ 
~ iIirl'll~, ~ """ a<ti ? 

~~~~(IIft~ 
.r): (iii) mft ~ ~ ;pft ~ 
iiA'f.t ~ ~ ~ otT IflIt ~ IlIR 
H'~-~¥ it ~ 'flrr m ~ 
~~ ~~~~I~ 
Hq-~¥ it 'Ii'( ~ ~.mR 
~ f.r.m: ~ I 

(-) ifiTf ~ I 

~",m:tn 

tv.~t . .n ~ """.~ C ~ 
~ "'" w.m: ti'4T III iRffi lilt 111fT 
~flli: 

(~ ~ lit" t fit; ~ ~ 
~"'~~w.nit~ 
«'IT ~ ~ IIif ~ If'{ .m\' 
·'"'~t; 

(-) Iff{~, m ~ ~ 
<IlO1l' if no ~ if ~ ~. 
~~~~;~ 

(II') .. IR fiRm. ri .m ? 

~ "'" w.m ~" ..... <'" ~) ~ (iii') tll'tt I 

(v) 0fIn{1T ~o ~ ~ ~D 
~~~I 

( rr ) 0fIn{1T ~ 0 '1'N I 

Flyin& Clubs in M.P. 

15ti2. J Silli Direndra Bahadur Sinl'h: 
l Shri R. S. Pandey: 

\Vdl the Minister of Transport and 
CommunicaLions be pleased to state: 

(a) the number of flying clubs 
Operiltil.g in Madhya Pradesh; 

(t) how many new flying clubs are 
pl uposea to be established in the next 
three years; and 

l C' .11e assistance being given to the 
e'<!'L.l.g f1y;ng clubs of the State in 
view of national emergency? 

The Deputy Minister in the Hinia-
try of Transport and CommunicatioDa 
(Shr: IWohiuddin): (a) There is only 
olle f.) ing ciub in Madhya Pradesh 
viz. Madhya Pradesh Flying Club Ltd., 
Indore. with a satellite centre at 
BhopaL 

(b) The Government have agreed in 
pr'>Jclj:it; to the establishment of a 
Flying-cum-Gliding Club at Raipur 
and it is expected that the Club will 
commenr:c flying activities in the near 
future. There are no other proposals 
before Government. 

(C) Th.. Madhya Pradesh Flyin, 
Club Ltd .. Indore is being paid the 
urnal subsidy and subvention accord-
ini to the number of hours of fly in, 
tlairing given by the Club. 

AcrieaIt .... FamWes of Kerala 

r ~hri B1reDdra Bahadar 
1563. { Siqh: 

L Sliri ... 8. Paadey: 
Will the Minisrer of Food aad AIri-

caltare be pleased to state: 
(a) whe~r it is a fact that the 

Kerala Government have ftnall7 
reJected the idea of sending some of 
their alricultur~ families from Kerala 
to Madhya Pradesh for lettie1m!Jl\ 
there; 
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(b) if so, what prompted the Kerala 
Government in arriving at this dec.';-
sian, and 

(Cj whether some State Govern-
ments are sending their agriculturist 
families to Madhya Pradesh? 

The Minister of State in the Minis-
h'y of Food and Agriculture (Dr. Ram 
f>ubhag Singh): (a) and (bl, The 
GO\'ernment of Kerala had agreed to 
the settlement of some landless families 
jn the Panna District of Madhya Pra-
desh provided the irrigation facilities. 
construction of dams and cE'rtain 
other facilities were made available 
to the settlers. As irrigation facilities 
(auld not be introduced in this area by 
the Government of Madhya Pradesh, 
the Kerala Government suggested that 
the scheme should be deferred till 
the iITigation faciUties could be pro-
vided, as otherwise the Kerala families 
vo. ould find it difficult to maintain 
themselves by cultivation under pure-
ly rain-fed conditions. 

(c) No. 

Telephone Exchange in Tonk District 

r Shri Kesar Lal: 
1564. ~. Shri Yashpal Singl't: 

L Shri Onkarlal Berwa: 

Will the Minister of Tral1!lport and 
Commuuications be pleased to state: 

(a) whether there is any telephone 
exchange in Tonk District (Rajas-
than); 

(b) if not, the reasons therefor; and 

(c) whether there is any scheme 
under the Third Plan to instal an ex-
change there? 

The Deputy Minister in the Minls-
. try 01 Transport and CommDDletiou 

(Shri Bharavati): (a) Two exchanges 
at Tonk, and Newai in Tonk District 
(Rajasthan) exist. 

(b) Does not arise. 

(c) Exchanges at Malpura and Deoli 
have also been sanctioned ,and will be 
opened on receipt of storel. 

Railway Bridge at Sawai Madbopur 

r Shri Kesar Lal: 
1565. ~ Shri Yashpal Singh: 

L Shri Onkarlal Berwa: 

Will the Minister of Railways ',)1:: 
pleased to state: 

(a) whether it is a fact that there 
is no railway bridge at Sawai Madh~ 
pur (Rajasthan) railway station; 

(b) whether a survey in this con-
nection was carried out by the Rail-
way authorities some time back; and 

(c) if so, the report of such a survey 
and the action taken thereon? 

Tbe Deputy Minister in the Ministry 
of Railways (Shri Shahnawaz Khan): 
(a) to (c). From the Hon'ble Mem-
ber's Question, it is not clear whether 
a foot-over bridge or road over-bridge 
is referred to. The position in respect 
of each is as under:-

Foot over-bridge 

A foot over-brdige is proposed to be 
provided along with the doubling of 
the Broad gauge line to connect the 
up and down platforms. 

Road over-bridge 

Railways take up construction of 
overlunder bridges in place of the 
existing level crossing wherever the 
State Governments recommend and 
provide necessary funds towards their 
share of the cost, indicating relative 
priority. The scheme for a road over-
bridge at Sawai Madhopur was ten-
tatively included by the State Gil 
errunent in their proposals for over I 
under bridges during the Third Plan 
period. This scheme will be planned 
for execution by the Railway as. soon 
as the State Government communicate 
tneir final decision indicating the year 
in which they would be able to pro-
vide their share of the cost of the 
work. 
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Telephone Bills of Ministers 

1566 Shri Hari Vishnu Kamath: 
Will thE' Minister of Transport and 
Communj(oa~ions be pleased to state: 

(a) the amount paid by Government 
on account of telephone bills every 
month since bt April, 1962 in respect 
of each Member of the Union Council 
01 Mmi,ters; and 

(b) how much thereof separately 
w;:.s on account of trunk calls? 

The Deputy Minister in the Minis-
try of Transport aRd Communications 
(Shri Bhagavati): (a) and (b). The 
information is being collE'cted and will 
be laid on the table of the Lok Sabha 
in due course. 

Mechanised Farm, Jestar 

1567 J Shri Indrajit Gupta: 
'l. Shri Sidheshwar . Prasad: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) the progress made in establish-
ing the large-scale mechanised farm 
at Jestar, Rajasthan; 

(b) whether all the requisite 
machinery and implements have been 
procured from abroad or indigenously; 
and 

(c) whether the techniques employ-
ed will be different from those at 
Suratgarh? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri 
A. M. Thomas): (a) Details of the 
sch~me are under examination. 

(b) No machinery or implements 
have sa far been procured for this 
fdrm from abroad or local sources. 

(c) No. 

Telegraph Enlrineering Service 

1568. Shri Buta Singh: Will the 
Minister of TrallBPOrt and Communi-
cation.~ be pleased to state: 

(a) whether it is a fact that the 
number of posts in the Telegraph 

Engineering Services Class I to be 
fiilcd up as a result of the compelitiv~ 
"x3mination held by the U.P.S.C. 
durinf( September, 1962 has now been· 
raised; and 

(b) if so, the number originally ad-
vertised and the n umber of the 
vacancies now to be filled up? 

The Deputy Minister in the Minis-
try of Transport and Communications' 
(Shri Bhagavati): (a) No, Sir. 

(b) The number advertised was 30. 
There is no change in the number 10' 
be recruit.ed. 

~~~ 
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(w) m (If) - U'Imr;;(T vm I 

1573_ 8bri P. C. Borooah: Will 81e 
Minister of TraDsport aDd Coapallllil-
cations be pleased to state: 

(a) whether precision approaC'h 
radan are propoaed to be introd,ucf'ti 
al certain important airports wi.UI 
lI'eater density of tramc; 

(1I) if 10, on which airports; 

(c) from where the requisite eIlWp-. 
meDt Is .. u,bt to be lmIuind; IUld 

(d) the Iteps 10 tar tabu ia tile 
lmplementlitiuR at the Idaeme! 
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The Deputy Minister in the Minis-
try o! Transport and Communieation!l 
(Shri lUohiuddin): (a) and (b). Yes, 
Sir. At Bombay (Santa Cruz) and 
Calcutta (Dum Dum) Airports. 

(e) The £'quipment has been obtain-
ed undel the Indo-US Technical Co-
operation Scheme from a West Ger-
man firm. 

(d) The site~ for the installation of 
radar~ have been selected. Action i~ 
being taken to construct the buildings 
foJ' the purpose. The equipment will 
be in~talled as soon as the building. 
are ready. 

Mobile Weldin, Plant. 

It174. Shri Eswara Reddy: Will the 
Minister of Railways be pleased to 
atate: 

(a) whether the Railway Board 
have since purchased three mobiht 
welding plants; 

(b) if so; whether the rate of weld-
ing of Rail joints has been stepped up 
to 1.900 as against 1,000 Kilometres 
per annum; and 

(c) when the welding of track 
between Balharshah and Vijayawada 
will be la·ken up? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) Orders have been placed for the 
purchase of three Mobile Flash Butt 
Welding Plants and they are expected 
lihortly. 

(b) Does not arise. 

(e) About '" miles of track on 
Balharshah-Vijayawada section has 
already been welded and another 74 
miles have been programmed and the 
wOI'k will be taken up in 1963-64. 

IlIteml Coach Factory 
15'75. Slari Kawara ....... :r: Will the 

Minister of Rl\ilwa,.. be pleased to 
8~lte: ,. ' •.• 

(a) whether the In!earal Coach 
fl'actvry is loinl to oe .witched over 
tOl the nlanufactlilre crt Metrl!-Ga~. 
coaches from lst April, 1983. 

(b) if So, how many coaches are 
likely to be turned out during the 
year; and 

(c) how the demand for broad 
gauge coaches wil be met? 

The Deputy Minister in the Ministry 
of Railways (Shri Shahnawaz Khall): 
(a) Merte Gauge Coaches have been 
prcgrammcd to be manufactured in 
the Integral Coach Factory, Perambur 
from about AlIlIl~t, 1963. 

(b) 150 Metre Gauge coaches during 
1963-64. 

(c) The demand for Broad Gauge 
coache~ wiJ) continue to be met by the 
Integral Coach Factory, Perambur; the 
HindlL~tan Aircraft Ltd., Bangalore and 
the Railway Work~hop!, a~ at present. 

Manuf.dare of 'Box' tYPe wagons in 
Lallaguda 

1578. Shri Eswara Reddy: Will the 
Minister of Railways be pleased to 
.tate: 

(a) how many BOX wagons have 
been manufactured at Lallaguda 
WorkshoPs so far; 

(b) whether there is any proposal 
to increase the same; and 

(c) whether adequate quantity of 
steel plates have been supplied for 
the purpose? 

The Deputy Minister in the MinistrY 
.f Railwa,. (Slari Shalmawu KhaII): 
(a) 41 (Forty one only) BOX wagons 
have been manufactured at Lallaguda 
Workshops upto the end of February. 
19113. 

(b) Yes. It is proposed to develop 
capacity to manufacture 2 wagons pel 
working day in stages. 

(e) Yes, Sil. 

Fish-plates alld Tie Ban for So.tIle,. 
Bailw.,. 

1511. IIbrt ... .,. BeIItY: Will tile 
M.1ni,ter at 1IaI1,...,.. be pleae. lie 
.tate: 

(a) The quUl~ crt "pl.tea. ancl 
tie b,ar. r:tquited.lJlmtally by tbe 
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'Southern n"iJw"y for carrying out 
"ene'wals of tracks; 

- (b) the number likely to be supplicd 
during 1963-64; 1!nd 

(c) how much of ihis is imported? 

The Deputy Minister in the Ministry 
of Railways (Shri S, V. Ramaswamy): 
(a) Hequi:'ements 0/ fishplates and tie 
bars V3r)' from ycar to ye:!r depending 
on the track r· newa I programme of 
each ypar. Fur 1963-64, the require-
ments arc:-

Fishplatcs 
Tie bars 

1,100 m'tom 
9.00 lakh Nos. 

(b) Full requi: c':" ":0 as shown in 
(a) above. 

(e) 900 m;tons fishplates will be 
from imports. None of the tic bars 
will be from imports. 

~;:prU ~ fri ~ ~q: 
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if; 'lT~ CfT~ ~ qffi it ~ "flTT;r 
'1ft ~'IfI '!iT ~T ~ ; 

(@) lff~ ~, or f'liif-f'liif lTm 
it m<: f~ ~ it : m 

(IT) ~T;r m~r <m';;r if ~ 
'1<: f'!i(!'<fT oq'q' f'li lIT o:;rri1<rr ? 

qf~ <NT *m ~f<'rq' if ~-~~ 
( lilt ,,~t): ( 'f. ) qffi if; miff<: 

If<: ~ ~ <1ITT~ o:;rra- I R~;;rT 
if; ~~ <to ~ if ~rli'A' ~ • 
<1ITT~ '!if~.g; ~~ ~ I 

(@) (i) ~ 
(ii) ~ 
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'-TTll'R' ~ ~ rr;'!i rr:~ if; ~ 
;m if; 'CfT'U ~ !f:r <'£l'T+1l1' ~ f1f;o lfto 
'!iT en- ~crT ~ I 

(IT) (i) ~¥ooo ~o 

(ii) ~Y"ooo ~o 

Tra",el Arencies 
1580. Shri Sham Lal Saraf: WiJl the 

Minister of Transport aDd Communi-
cations be pleasecl to state: 

(a) the number of Registered Travel 
Agencies, Indian and foreign owned, 
separately; and 
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(b) whether Indian-owned agencies 
can operate without restriction in 
~ther parts of the world? 

The Minister of Shipping in the 
Ministr} of Transport and Communi-
-cation.'! (Shri Raj Bahadur): (a) There 
are, at present, 31 Travel Agencies 
with 35 branch offices borne on the 
approved list of the Department of 
Tourism. Out of this number, 4 Travel 
Agencies ~,iz. Mis. American Express 
Co., Bombay, M;s Cox and King, 
Bombay, Mis Thos Cook and Son 
(Continental Overseas) Ltd. Bombay 
and M;s. Everett Travel Service. Cal-
~utta an. foreign owned and the 
remaining are Indian-owned. 

(b) the Indian-owned agencies can-
not operate in other parts of the world 
u~til they get. clearan~p from the 
Department of Economic Affairs for 
remittanct' of foreign exchange abroad 
to meet their expenses on the mainten-
ance of their offices. 

As for rC'strictions by othE'r coun-
tries in whose tC'rritory a particular 
Indian-owned Travel Ageney wishes 
to o~rate are concerned, it depends 
on the policy of the country concerned 
and the practice differs from country 
to country. 

J,ucknow-Barabanki Railway Traek 

1581. SlIri Vishram Prasad: Will the 
Minister of Railway~ bE' pleasE'd to 
state: 

(a) whether it is a fact that the 
railway 1.r ack between Lucknow and 
Barabankl. Northern Railway. was 
damageci as a result of floods; 

(b) whether the level of the track 
is being raised; and 

(c) if so, the cost thereof and how 
much time it would take to complete 
thE: proj ect? 

The Deputy Minister in the Ministl'1 
1If Railways (Shrl S. V. Ramaswamy): 
(a) and (b). Yes, Sir. 

(c) The work is expected to be com-
pleted by the end of June, 1963 at an 
:approximate cost of Rs. 10 lakhs. 

Port Charges at Calcutta 

Sh"i Maheswar Naik: 
Shri Yashpal Singh: 

1582. Shri Kapur Singh: 
Shri Narasimha Reddy: 
Shrimati Basant Kunwari: 

Will the Minister of Tran.'iport and 
Communications be pleased to state: 

(c) whether proposals for increase 
of port charges suggested by the Cal-
cutta Port Commissioners have been 
submitted to the Central Government 
for approval; 

(b) the reasons which necessitated 
the proposals for the increase; and 

(c) what increased revenue is ex-
pected as a result of these proposals? 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) Yes. 
Proposals for revision of the Calcutta 
Pert charges on foodgrains and coal, 
Railway local haulage charge, Berth 
hire, wharf toll and Pilotage fees have 
been received by the Central Govern-
ment. 

(b) The increases in charges are 
considered necessary to meet increas-
ed annual expenditure on account of 
interest payments on loans, repayment 
of principal of some of the loans taken, 
increase in establishment expenditure 
and higher prices and costs; 

(c) About Rs. 98'6 lakhs in all per 
annum. 

Railway Saloons 

1593. Shrimati Jyotsna Chanda: Will 
the Minister of Railways be pleased 
to state: 

(a) whether it is a fact that a 
number of Air-conditioned Railway 
Saloons are being made for the use of 
Railway Officials; and 

(b) if so, how many of these are to 
h:· built during the Third Five Year 
Plan and total cost involved? 
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The Deput,. Minister in the Minis-
try of Railways (Shri Shahnawaa 
KhaIl): (a) No, Sir. 

(b) No air-conditioned 
Carriages are to be built 
Third FivE' Year Plan. 

Inspection 
during the 

Goods Lost in Transit 

(Shri Ramshekhar Prasad 
1584.-< Singh: 

L Shri Sidheshwar Prasad: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that 23 
boxes loaded with arms were booked 
from Maniharighat Railway Station 
on 18th November, 1962 for Ichhapur; 

(b) whether it is also a fact that out 
of aforesaid 23 boxes, only 22 boxes 
reached there and one was missing 
which has not been found out as yet; 
and 

(c) If so, the action Government 
propose to take in the matter! -The D~puty Minister in the Minis-
trY of Railways (Shri S. V. Rama-
swamy): (a) to (e). 23 boxes loaded 
with arms were booked Ex. Rangapara 
North and not Maniharighat to Ichha-
pur on 15-11-1962. 22 boxes reached 
Ichhapur on 21-11-62 and the remain-
ing one on 11-1-63 and were deliver-
ed to the consignee Commanding 
Officer, Rifle Factory, Ichhapllr on 
21-11-62 and 12-1-63 respectively. 

12 hrs. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF WORKING OF IN-
DUSTRIAL AND COMMERcrAL UNDERTAK-

INGS OF CENTRAL GOVEHNMENT 

The Deputy MiBister in the Minis-
try of FiBaDee (Shri B. R. Bhagat): I 
beg to lay on the Table a copy of An-
nual Report of the working of Indus-
trial and Commercial Undertakings of 
Central Government (or the year 
1961-62. [Placed in Library, Bee No. 
LT-I080/63]. 

NOTIFICATIONS UNDER ESSENTIAL 
COMMODITIES ACT 

The Deputy Minister in the Ministry 
of Food and Agriculture (Shri A. M. 
Thomas): I beg to lay on the Table a 
COPy each of the following Notifica-
tions under sub-section (6) of section 
3 of the Essential Commodities Act, 
1955:-

(i) The Rice (Uttar Pradesh) 
Second Price Control (Second 
Amendment) Order, 1963, 
published in Notification No. 
GSR. 512 dated the 22nd 
March, 1963; 

(ii) The Delhi Holler Flour Mills 
Wheat Products (Price Con-
trol) Amendment Order, 
1963, published in Notifica-
tion No. GSR. 571 dated the 
29th March, 1963; 

(iii) The Indian Maize (Tem-
porary USe in Starch Manu-
facture) Amendment Order, 
1963, published in Notification 
No. GSR 576 dated the 30th 
March, 1963. 

[Placed in Library, see No. LT-
1081/63]. 

12.01 hI'S. 

ESTIMATES COMMITTEE 

THIRTY-FOURTH REPORT 

Shri Dasappa (Bangalore): I beg to 
present the Thirty-fourth Report of 
the Estimates Committee on the Min-
istry of Mines and Fuel-the Indian 
Refineries Limited, New Delhi. 

12,04l hI'S. 

OPINIONS ON BILL 

. Shri 1. B. S. Bist (Almora): I beg 
to lay on the Table Pa.per No. II to-
the Bill further to amend the Hindu 
Succession Act 1956, which was cir-
culated for the purpose of eliciting 
opinion thereon by the direction of 
the House on tlie 22nd June, 1962. 
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12.0H hn. 

BUSINESS OF THE HOUSE 

The Minister of parliamentary 
Affairs (Shri Satya Narayan Sinha): 
With your permission, Sir, I rise to 
announce that Govemment Business 
in this House during the week com-
mencing 8th April, 1963, will consist 
of:-

1. Consideration of any item of 
business carried over from 
today's Order Paper; 

2. Discussion and voting on the 
Demands for Grants relating 
to the Ministries of 

Commerce and 
Transport and 

tions, 
Mines and Fuel, 
Steel and Heavy 

and 

Industry, 
Communica-

Industries, 

Economic and Defence Co-
ordination. 

12.02 hrs. 

RE: MOTION ON STANDING COM-
MIITEE FOR PUBLIC ENTER-

PRISES 

Shri Barish Chandra Mathur (Ja-
lore): Before you proceed to the next 
item, may I just remind you of the 
point raised about the motion on the 
standing committee for public enter-
prises? I wrote to you, and I also 
raised this last time. I do not know 
what progress has been made, and I 
hope that we might not be told at the 
fag end that nothing has been done. I 
hope the han. Minister has given some 
consideration to this. I do not know 
whether you, Sir, also have heard 
about it. I wrote to yOU and you had 
told us that you had forwarded it to 
the hon. Minister. 

Mr. Speaker: Yes, I had also for-
warded that. 

Dr. L. M. Singhvi (Jodhpur): In 
this connection, before the han. Minis-

ter of Parliamentary Affairs has any-
thing to say, I should like to remind 
you, Sir, that there is a no-day-yet-
named motion which I had tabled 
during the last session and also in this 
&ession. If the Government motion is 
not coming up, there is no reason why 
a private Member's motion could not 
be permitted to be taken up. 

Mr. Speaker: We can take up that 
private Member's motion also only 
after the Demands for Grants are 
finished. 

Dr. L. M. Singhvi: Yes, the other 
one also will have to be only after the' 
Demands are passed. 

Mr. Speaker: Has the hon. Minh.ter 
anything to say? I am not giving a 
promise that I would take it up. That 
has to be fixed by the committee and 
then it p'as to be seen whether it 
comes up or not. I only say this that 
such motions are always taken only 
after the Demands have been con-
cluded. 

The Minister of Parliamentary 
Affairs (Shrl Satya Narayan Sinha): 
On that day, I conveyed it to the Min-
istry concerned, and I think that. they 
have not made up their mind yet. 
When the Demands for Grants relat-
ing to the CommCTce and Industry 
Ministry come uP. the han. Member 
might raise that point and then he 
will get the reply. 

Shri Barish Chandra Mathur: It is 
not a question of the Minister consi-
dering it or noi. It is a que3tion of the 
Government as a whole. Government 
have to consider this matter and take 
the matter in hand. It is not an in-
dividual Minister with whom We are 
concerned. 

Shri Satya Narayan Sinha: The hon. 
Minister will reply on that day. 

Mr. Speaker: That is a different 
thing. Of course, he will reply to the 
debate. But a definite demand had 
been made and it had later on been 
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l1'[L Speaker] 
sent to me also, and I had forwarded 
it to the hon. Minister. Now, some-
thillg should be said about the reac-
tion, whether they are really consi-
dering it or they will take some more 
time. Something definite must 'be told 
to the House. 

Shri Satya Narayan Sinha: A~ 
said, Government are considering the 
matter. 

Shrl Harish Chandra Mathur: 
wish that the hon. Minister's reply is 
more effe<:tive, 

Shri Sllrendranath Dwivedy (Ken-
drapara): When the hon. Minister re-
plies to the debate on the Demands 
for Grants relating to the Comm~rce 
and Industry Ministry, will be able to 
tel! us the de<:ision of Gove"nment on 
that matter? Shall we be able to 
know that when the hon. Minister re-
plies to the debate on those Demands? 
Is that the position? 

Shri Satya Narayan Sinha: As 
said, hon. Members should wait and 
see. 

Mr. Speaker: That is no answer to 
be given to the House. Either a com-
mitment should be made that the 
hon. Minister would make a state-
ment particularly dealing with it 
When he is replying to the debate, or 
it should be said that he will make a 
separate statement about that. Some-
thing should be said on thOse lines. 

Shri Satya Narayan Sinha: Yes, 
something will be said whether they 
nre going to proceed with it or not. 

Mr. Speaker: Would that be s~id? 

Shrl Satya NaraylUl Slnlta: Yen, in 
·the reply. 
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DEMANDS FOR GRANTS-contd. 
MINISTIlY OF DEFENCE-Contd. 

Mr. Speaker: The House will now 
proceed wil') further discussion and 
voting on the Demands for Grants 
under bhe control of the Ministry of 
Defence together with the cut 
motions moved. 

Out of 10 hours allotted, 3 hours 
and 50 minutes have already been 
taken. leaving 6 hours and 10 
minutes. 

Shri Anthony. 

Shri <Surendranath Dwivedy (Ken-
drapara): I take it the Minister will 
reply on Monday. 

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha): 
On Monday. 

Shri Joachim Alva (Kanara): The 
hon. Deputy-Speaker gave me to un-
:ie:rstand that I would be given a 
~hance early today as some of us 
have a particular preoccupation else-
where. We shall be grateful if you 
would give us a chance. We were 
sitting here yesterday for five hours 
hoping to get a chance. 
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Mr. Speaker: I will be calling him 
aiter Shri Anthony. Let him be 
I·eady. 

8hri .Joachim Alva: Thank you. 

8hri I"rank Anthony (Nominated-
Anglo-Indians): Mr. Speaker, Sir, 
iL is a measure of the determination 
of the country that there is complete 
unanimity, both in this House and in-
deed in the country, on the urgent 
need for strengthening our defences. 
And because of this we are com-
mitted to a compar;tiveiy huge ex-
penditure which is a tremendous, 
but perhaps, a necessary burden. 

Shri Chavan is comparatively new 
to this House. But I think 
I ought to tell him that I, 
as one of the most senior Members of 
this House, have been in the past 
bitterly critic-al of the fact that it has 
become almost a bad tradition for the 
Defence Ministry to keep this House 
deliberately ignorant of even the 
most elementary defence prepara-
tions. I say this to the Defence Min-
ister, that he has emulated that bad 
tradition. Personally, I consider his 
Report an affront to this House. We 
are told exactly, precisely nothing. 
Would it not be more honest if 
because Government distrusts this 
House, if because Government dis-
trusts fellow-Indian legislators. Would 
it not be more honest than going 
through the farce of the motions of 
getting us blindly to endorse a huge 
bill of expenditure-would it not be 
more honest-if Government got th~ 
Defence appropriations certified by 
the President, indicating to the coun-
try that Indian legislators cannot be 
trusted with even the most element-
ary details of defence preparations? 

What has happened in the past? 
The Defence Minister has repeatedly 
fo'bbed us oft' with alI kinds of assur-
ances-and they will be continued-
bland, smug assurances that every-
thing in the defence garden was per-
fect, that we were ever ready to meet 
aggression from any quarter. Tested 

111-(Ai) L.S.D.-4. 

for the first time in the crucible of 
reality, all those assurances have 
proved to be what? -a tissue of bare-
faced untruths. 

What were the facts? The stark 
facts were that we were hopelessly 
utterly, completely, unprepared. Th~ 
stark facts were that our troops were 
sent up to fight at heights without a 
glimmering of any kind of acclima-
tisation. The stark facts were that 
our troops in many instances were 
sent up without adequate clothing. 
These were the stark facts. I know 
that for some of the combat units that 
you collected at the last second yOU 
did not have a complement of 'ordi-
nary bolt action rifles ....... . 

Mr. Speaker: Kindly address the 
Chair. 

Shrl Frank AnthoBY: I am sorry: 
These were the stark facts. What has 
happened? What I regret is the com-
plete, continuing lack Of can dour on 
the part of Government. Government 
will not take this House into its con-
fidence; Government will not take 
the country into its confidence. It 
still assumes an attitude of omnis-
cience, an arrogation of infallibility 
in defence matters. The Prime Min-
ister will never admit a single mis-
take. The Prime Minister and the 
Defence Minister still insist that our 
intelligence is perfect. I am not blam-
ing the military intelligence side. I 
believe that unlike most other coun-
tries we have failed completely to 
develop our military intelligence side 
that we are largely dependant on ou; 
civilian intelligence, and it has not 
only proved wrong, it has been prov-
ed to be pathetic. What happened in 
the Goa action? There were official 
statements of 20,000 and 30.000 Euro-
pean Portugue~e troops. We took a 
hammer to kill a gnat. We concen-
trated huge unnecessary forces to go 
in, to find 2,000 or 3,000 Portuguese 
boys there. Fortunately it was an 
error on the right side. We over-
estimated the strength of the enemy. 

But what happened with regard to 
the Chinese? . There was a hopeless, 
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disastrous under-estimation of the 
Chinese strength. Apparently the 
Prime Minister was briefed by our 

" intelligence for what it was worth. I 
would have thought no one, and cer-
tainly not the Prime Minister, would 
have proclaimed it, but briefed by our 
intelligence, the Prime Minister 
proudly proclaimed that he had given 
orders to our forces to drive out the 
Chinese just like that from the NEFA 
area. Apparently, our intelligence 
was to the effect that there were a 
handful of Chinamen there, and that 
if we sent a few ill-equipped troops, 
they would chase them out. And so 
the Prime Minister made this pro-
clamation. 

What happened? Our tl'OOPS were 
sent there without adequate equip-
ment, and thanks to the intelligence 
of the Government, we went and 
committed our troops in the Thagl'a 
area. 

My friend Shri Indrajit Gupta made 
a very clever speech. It was clearly 
insidious, this complete, sedulous 
whitewashing of the pOlitician and 
thl' COITl'sponcLng lranishing of the 
image of our fighting men. I do not 
say that here and there our officers 
did not fall down, I do not say that 
here and there our jawans did not fall 
down, but by and large they main-
tained the finest traditions Of fighting 
and of courage. 

What happened? ,You sent the men 
as sitting ducks in the Thagla area. 
They did not have a chance to fight. 
The Chinese were heavily entrenched, 
entrenched in overwhelming superior-
ity with overwhelming fire power. We 
sent a handful of troops to !be massa-
cred. That was what happened in the 
Thagla area. 

And I say this same mentality, this 
same procedure, these same processes 
have been followed, the Defence Min-
ister tells us now. 

One Mr. Patnaik-he may be a very 
estimable gentleman, I do not Imow 

much about him, he may have all the 
sort of attractive brashness of an en-
ergetic youth, I do not know, but so 
far as I am concerned as a lawyer to 
me constitutionally he is neither fish 
nor fowl nor gOod red herring. Thi~ 
gentleman goes to America and dis-
clQses all kinds of information. For 
once the Prime Minister was candid. 
When we ask for information in the 
House, the Prime Minister always 
supports the Defence Minister in 
denying us even elementary informa-
tion. He was so avid to come to the 
support of one of his roving col-
leagues. He said: what, this informa-
tion is usually disclosed in progressive 
countries. I agree with it. My quar-
rel with the Ministry is this, that they 
have not only this false, exaggerated 
senSe of security; it is so exaggerated 
it is pathetic, j\ is ridiculous. Doe~ 
the Minister want Us to believe that 
British firms that are supplying us 
planes, the French firms that are 
supplying Us tanks and some other 
firms that are supplying Us tanks and 
the Americans who are supplying us 
with automatic weapons in their jour-
nals do not put out what they are 
supplying us? We are the only peo-
ple who are denied this information. 
I just do not understand it. 

Then, Shri Chavan as a dutiful 
Congressman will go to the Congress 
legislative party and tell them: we 
are going to double the army, we are 
going to have six more ordnance fac-
tories. Why don't you tell us? We 
have to sCTounge for the information 
in all sorts of devious ways. 

Mr. Speaker: Again, he is not 
addressing the Chair. 

Shri Frank Anthony: I am sorry. 

Then, the Minister has told us that 
he has appointed an enquiry commit-
tee!. It is a good thing. But, let me tell 
him this, that some of us are very 
suspicious of the unduly protracted 
natu.-e of these enquiries. As far as 
I remember, the Minister promised 
us that these enquiries, this probe 
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into the NEFA debacle or whatever 
you want to call it, into inadequate 
equipment and lack of leadership, 
would finish in four months. Now it is 
going to take another eight weeks. 
There is a suspicion on this side of the 
House that this probe which should 
have been completed within two 
mon ths a t the latest, has been del1-
bera [ely protracted so that it will 
come after the Parliament sessiOn has 
concluded. Public memory being 
notoriously short, people will .forget 
where to place the blame for our re-
verses in the NEFA area. I would like 
the Minister to tell us this. Are we 
going to be vouch-safed some kind of 
an indication of the findings of this 
enquiry committee? Who is going to 
sit in enquiry on the basic primary 
weaknesses? AlI the time Mr. Indra-
jit Gupta suggested: the morale of 
the Army is not so good. It is a 
cleverly insidious, typical communist 
pattern: the Indian Anny is demoral-
ised; the Chinese are overwhelmingly 
superior! Who is going to pin down 
the basic primary causes of our re-
verses? I say this with all humility 
!but I say it without Qualification. The 
basic prtmary causes, the origin for 
our reverses' were political. The 
reasons for our reverses in the NEFA 
area. if they are to be nailed to the 
counter. will have to be nailed to the 
Prime Minister and the Defence Min-
ister. I say that advisedly. 

In the first place, there is absolute-
ly ,';0 rapport between the politician 
and "ur milit"ry needs and the mili-
tarv services. I am not blaming the 
politician. We have been politically 
conditioned in ahimsa; there has been 
almost an allergy between the Defence 
Services and the politician. There has 
been no planning, no semblance of any 
kind of thinking along military lines 
by the politician. And the politician 
has got into the habit of treating, at 
least in the past. the Anny as a nece-
ssary evil to be scrapped if possible. 
but cert.ainly to be reduced as far as 
possible. That is what has led to the 
Armed Forces having usually one 
arm tied behind their back, and very 

often, both the arms tied behind their 
backs, and because all the mistakes 
have been political mistakes. Politics 
has dominated and vitiated all our 
military preparations. A few years 
ago, I read an account in a paper, that 
the then Chief of Army Staff, one of 
the very finest that we had. put for-
ward a sCheme, several years ago, 
for minimum modernising of the small 
arms equipment. What happened? 
That was several years ago? I can 
only conclude that the Prime Minister 
or the Defence Minister laughed him 
out of court. Today we are blaming 
the Army because their equipment 
was hopelessly inadequate and lack-
ing in modernisation. Was not this a 
basic political mistake? Who insisted 
on continuing hostages to Chinese 
good faith? Who insisted and per-
sisted in the illusion of 'Hindi-Chini 
bhai-bhai'? The politician. Because 
of this wrong political assessment, this 
wrong political assessment vitiated 
all our defence preparations the 
whole time. From the Defence Minis-
ter downwards, they said Pakistan 
was the principal enemy. I do not say 
that Pakistan is not a potential 
aggressor. But the whole time, the 
real danger of communism, of Chinese 
communism was deliberately played 
down by the Defence Minister. And 
because of that deliberate mis-C1II-
cUlation what happened? 

Because they persuaded themselves 
to 'believe that the Chinese were 
never a threat, practically all the 
mountain artillery and mountain 
batteries were all disbanded. Today, 
probably, they are running about try-
ing to revive their mountain artillery 
units. They laid emphasis on heavy 
tanks. Sherman tanks and Centurion 
tanks. the Sherman tanks are com-
pletely obsolete. What emphasis was 
laid on bght tanks? I wag r<'ading an 
account by one of our young officer.q 
the other day. In the ladakh area 
they were in the dug outs one minute. 
Th~ next minute. they were sitting 
ducks because our troops did not have 
mountain artillery; lhev did not have 
any kind of tanks. The Chinese help-
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ed by their friends here with all 
kinds of propaganda and helped more 
posWvely by the Russians with the 
Russian P 76 tanks which were high-
ly mobile and powerful and wilh 
mountain artillery shot these bunkers 
from ovcr these young fellows' heads. 
Thev were almost defenceless in the 
fac~ of the overwhelming Chinese 
firepower supplied by the Russian 
J 76 tanks and by some other latest 
Russian mountain artillery. What was 
the mistake? Our troops did not have 
the weapons because of this basic 
political weakness-playing down the 
Chinese menace, scrapping our moun-
tain artillery units, emphasise on the 
heavy tanks capable only of fighting 
in the plains and not concentrating 
either on mountain artillery or on 
light tanks. I know you are buying 
some light tanks today. You are buy-
ing them in a hUrry. 

Mr. Speaker: I have not placed any 
orders." 

Shri Frank Anthony: I am sorry; I 
beg your pardon. I have unfortu-
nately got into that halbit. Then take 
the ordnance factories. There v:.as a 
complete lack of any urgency in the 
ordnance factories. Once again, deli-
berately, they have lulled this coun-
try into a false sense of complacency 
under pressure from the communists 
and the quislings in this country in-
cluding the fellow-travellers in the 
Congers~ party. They deliberately 
played down the sense of urgency. 
The ordnance factories were produc-
ing percolators, concentrating on all 
kind~ of nonsE-nskal civilian goods 
instead of an weapons. This is what I 
do not understand. I have always 
considered, and I ~tilJ con~ider the 
Prime Minister a big enough man to 
admit the mistakes. but the commun-
ists are deliberately fobbing oil' all 
the blame on to our fighting men. I 
do not sav that the annv arp blame-
less. But"let the po1it.ici~ns take some 
Of the blame. Who made the major 

decision during the fighting in NEFA? 
I want to know. I do not suppose I 
will get a candid answer. As far as 
I know, as a layman, I know very 
!lttle. I used to Ibe on the National 
Defence Council many years ago, for 
many years, on the Standing Consul-
tative Committee, when incidentally 
we were told very much more by the 
British than what our fellow India~ 
tell us today. 

Shri Indrajit Gupta (Calcutta South 
West): You are ~iding with the 
British! 

Shri Frank Anthony: I am not sid-
ing with the British. My insidious 
friend is an extremely good advocate 
of communism and communist coun-
tries, but what I am pleading is this. 
Who made the decision in NEFA? 
Were they not political decisions? 
Some Of us were under the impres.-
sion that our defence line, according 
to the military appreciation, was 
drawn long before along the Tawang 
area. Who suddenly changed it and 
drew the defence line in the Sela-
Bomdila area? Was it a political 
decision dictated from Delhi? I do not 
know. Of course, my friend is bound 
to say that it was necessarily a mili-
tary decision. But will he say this to 
me? The decision to ground our air 
force, the decision to refuse to give 
the minimum tactical air support to 
our army-was it not the decision of 
the Defence Minister or even of the 
Prime Minister? Will he tell us. -that 
any army officer or any air force offi-
cer would have dared to fly in the 
teeth 01' ordinary military conven-
tions. of giving the minimum tactical 
air support to our ground forces? 
Was that a military decision to deny 
our men fighting gallantly and heroi-
cally in the Walong area? What did 
they ask for? Does the Ministl!r ex-
pect me to believe that our people 
fight;ng heroically in Walong did not 
ask for air support. that the air force 
was not prepared to give it to them, 
the air support which could have con-
verted their resistance into a major 
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Clunese defeat'! Who took the deci-
SlOn'! It mu,t have been taKen at 
the highest political level. 

All right. You took the decision. I 
am not saying that it was wrong. It 
was a decision which changed the 
resistance-which might have converL 
ed retreat into a victory. It was /I 
gallant retreat and an orderly retreat. 
What happened in the other places? 
Some of us met Mr. Averell Harriman. 
He was candid with us, and one of 
the things I pleaded with him was 
this: that I was not prepared to 
believe that the Indian jawan fought 
any less courageously than he has 
even done. And he agreed with me. 
He said, "Mr. Anthony"-many of my 
friends from this House were thoce-
"Your blunde:s in NEFA were all 
tactical bl unders. One tactical blun-
der after another." But were they 
all military blunders, or were they 
primarily, in many instances, politir.al 
blunders? Some were seeing them-
selves, pruning themselves, as would-
be Generals, seeing themselves as 
Hitlers and Sta1in~. Whose blunders 
were they? Who gave these orders 
not to usc but to ground our air force? 
I say there was a paralysis of f>'ar. 
Who was afraid? I find it very diffi-
cult to believe that our army and air 
force commanders were paralysed by 
fear. It was a political paralysis. I 
said fear. because admittedly the 
Chinese are overwhelming superior in 
the air-ten to one-that they might 
by way of r(·prisals attack our indus-
trial centres and our cit'es. But I am 
quite certain-and that is what I find 
fault with-that our whole political 
conditioning is wrong. The Prime 
Minister was sermonising us about 
brutalisation. but the Government 
must accept a minimum commitment 
of the totality of war and they rannot 
get paralysed with fear. What if the 
Chinese were going to indulge in 
reprisals? Was that any reason why 
we should ground our air force Rnd 
allow our .. Tmed men fighting gallant-
ly against trrmendous odds the denial 
of minimum air support? We were 
not prepared for the eommitment of 

war; that is the whole thing. It was. 
political decision taken in a paralysis 
of fear. We were prepared to sacrifice 
OUi' fighting forces on the ground. But 
what are we doing for the future? 
That is what I do not understand. 
That is where clever people like Mr. 
Indrajit Gupta come in. What do they 
plead? All the overtones of commu-
nist subversion were underlined In 

his sp~ech-no air umbrella, no foreign 
bases. Who has ever pleaded for air 
umbrellas? Who has ever pleaded tor 
foreign bases? It is not only preten-
tious but dangerous non-sense to talk 
about not making the minimum 
necessray arrangements and to sacri-
fice the defence of the country, because 
we arc sO overborne by shibboleths 
and cliche-mongering. 

To talk about self-sufficiency i3 
utter pretentions and ignorant non-
sense. Are powerful, advanced coun-
tries like Britain and Germany -self-
sufficient? I am not talking about 
military alliances. Don't they enter 
into some arrangement? What have 
we done? We are nothing if we arB 
not hyper-hypocrites. The communists 
and the fellow-travellers in the Con-
gress Party know the weaknesses of 
the Prime Minister. We know that in 
the foreseeablp future, not in 5 years, 
not in 10 years, not in 15 years, will 
WE be able to meet the Chinese with 
any semblance of parity in the air. 
We know that. How do we mC'et it? 
If the Chinese attack us again, do we 
repeat this tragic performance of 
keeping our air force grounded or do 
we enter into some alliance. 

The Prime Minister too was 
stampeded into all this by the calcula!. 
ed tactics of communists and on thi. 
side the fellow-travellers makinR 
ambivalent statements-no air base, 
no air umbrellas. I do not know 
much about Prof. Galbraith, but as a 
professor, I think he is a fairly mild 
person but apparently even he was 
e~asperated. He had to come out 
with a statement saying. who has 
offered you an air umbrella? Who 
has offered you foreign bases? It was 
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you who ran to us when you were in 
desperate need and we came to YOUI 
assistance. But what do the commu-
nists and the fellow-travellers in the 
Congress Party want? They know 
that we ar" in a position of hopelessly 
unrelieva-ble inferiority to the Chinese. 
They know that if the Chinese attack 
Us again, without some kind of aid, 
our air force will be absolutely help-
less. I just do not understand the 
equivocation on the part of the Prime 
Minister himself. Who has asked for 
air bases? What were the 300 young 
Americans doing here? Do they come 
here just because they like the colour 
of our lovely brown eyes? Do the 
Americans want to sacrifice their 
husbands, brothers and sons because 
they like the colour of our eyes? It 
is because they have the fellow feeling 
of a democracy. 

We have not shown even elementary 
gratitude to them; we have been 
churlish in our attitude. We have not 
only been ungrateful, but we have 
been churlish In our ingratitude. The 
300 American boys were ferrying our 
troops and our equipment and the 
communists said, ''Why should we 
have 300 Americans here? Don't they 
form a kind of foreign garrison?" It 
is a question of making the minimum 
arrangements so that in future, if the 
Chinese attack us. we will be able to 
commit our air force tactically and 
also be able to offer some protection 
for our industrial cities, etc. 

As I said, they raised this whole 
bogey of air umbrellas and the Prime 
Minister was stampeded. Ultimately 
hp. had to clarify his attitude to the 
House. What has been the result? 
What has been the aid ultimately 
given to us? It has been marginal, 
minimal aid. I believe the Govern-
ment expected very much more. But 
what have we got? About Rs. 30 
crores from Americans and an equal 
amount from the CommonwealitJ 
countries. Here we have these glaring 
huge gaps in our defence preparation. 
Why has this aid suddenly dried Up? 

Is it because, as I said, of the ambi-
valent attitude? Is it because we are 
so much under pressure from the 
communists and the fellow-travellers 
in the Congress Party that both 
Britain and America feel that there is 
no point in giving us aid, although we 
need it? Or, is it because they do not 
approve of our planning? 

I read a report, and I have the 
cutting here, that we asked for but 
were refused 104 supersonic fighters 
and Bomac ground-to-air missiles. 
Why? Is it because they have no 
respect for our planning, or is it 
because they have become a little 
browned-off with all our ambivalence 
and our churlishness. I do not know 
whether the Defence Minister will be 
prepared to give me an answer. 

But, Sir, I want, if I can get it, 
some kind of a reply to this. What 
kind of reorganisation of defence pro-
duction and supply is going to be 
done? I was speaking to Shri 
Krishnamachari, I could get nothing 
out of him; he is ultra-loyal to his 
colleagues. But this is my own inter-
pretation of the set-up. What is this 
economic and defence co-ordination? 
Surely, the whole thing should be 
lumped together. There is Shri Raghu_ 
ramaiah, the Minister of State for 
Defence Production. What I am al-
most certain of-they would not 
admit it-is that our defence produc-
tion instead of being co-ordinated, 
instead of being rationalised, instead 
of being streamlined, is going to fall 
increasingly into chaos and confusion. 
What is this Minister, .Shri Krishna-
machari, purporting to co-ordinate? 
What is he going to co-ordinate? Is 
he going to tell Shri Chavan or his 
lesser colleague, Shri Raghuramaiah, 
to stop producing useless items like 
clothes, stop producing even jeeps and 
trucks and ask them to concentrate 
on weapons, concentrate on ,big or 
small arms? Is he going to say that 
even to Shri Raghuramaiah, the lesser 
Minister? They will cock snooks at 
him. Is he going to tell the Commerce 
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Minister, you do this in aid of defence? 
Is he going to tell his colleague the 
Steel Minister, you do this or do that? 
Of course, not. Even on paper the 
whole thing is in complete disarray. 
That is what I am afraid of. I am 
afraid that this money will be spent 
and there will be no semblance of 
planning, not even the semblance of 
disarray that we have from the Plan-
ning Commission. It will be all by 
the rule of thumb. 

Can the Minister tell us what kind 
of priorities he is going to give to 
tanks? Is he going to concentrate on 
heavy tanks? Is he going to have 
light tanks so that we may be able to 
use them against the Chinese if and 
when they attack us again? What 
kind of MIG 21 are we going to have? 
I do not know. I have never entered 
into the political controversy, although 
I have my own suspicion that the deci_ 
sion was largely dominated by the 
political predelictions of my friend's 
predecessor. This is a fact, we know, 
that the more sophisticated the 
defence weapons are, the shorter Is 
their life span. What is the life span 
of the MIG 21? ProbablY it is obsolete 
already. When is it going to come off 
the assembly line? How much is it 
going to cost us? I want some answers 
to these. When it comes off the 
assembly line, several years from noW, 
it will be completely obsolete. 

I want to know this. What kind of 
co-ordination is Shri Krishnamacharl 
going to secure from all hi!! colleagues. 
Sir. the Prime Minister is not here. I 
feel very sorry for him sometimes. 
Probably, he does not want my sym-
pathy, but I see that he is a lonely 
man. Probably he has not the time 
or even the inclination to consult his 
colleagues except one or two. What 
happens? I know. as a senior member 
in the lobby, with the exception of 
one or two, the Cabinet functions as, 
I call it as a cryptocracy. Each 
Minister has his own political other 
lobby. Each Minister today is indulg-
ing in aggradlsement of his own 
Ministry. In this context, by placing 

Shri Krishnamachari in a kind of 
position where he is to ride about six: 
horses is it going to produce a sem-
blance of rationalisation of defence 
production? That is my fear. No 
arrangement of priorities will be 
there. There will be sheer waste. 
The next time we come here, the next 
time the Chinese attack us-I know 
the tails of the j awans are up and they 
will fight even in spite of any handi-
caps that may be placed on them at 
the political level-I am not sure ... 

Mr. Speaker: He has to conclude 
now. 

Shri Frank ABthony: Sir, I will 
concl ude by referring to two matters--
I wanted to refer to many other 
matters. What is the Defence Minister 
doing? I will say this to him, that 
we have let him off a little lightly. 
But if he persists in not answering, if 
he persists in not dealing with the 
problem, I will not be friendly towards 
him as I have been today. At least I 
say this, that Shri Krishna Menon 
dealt with problems, he took decisions 
whether right or wrong. People talk 
about demoralisation in the army. But 
to what extent is the politician going 
to interfere with the soldier? It has 
been said, quite rightly, that war is 
too dangerous a game to be entrusted 
entirely to Generals but, in the con-
text of our political condit.ioning, 
without any rapport, in military 
matters I would say that, in India at 
any rate, war is too dangerous a game 
to be entrusted entirely to politicians. 
Then what happens? Shri Krishna 
Menon who was a man with strong 
likes and dislikes demoralised the 
army, and I say that without qualifi-
cation. He injected the most blatant 
politics into the army. He played 
ducks and drakes with the most senior 
ranks with the result that some of the 
best mc·n went out. I do not know 
all but one case came to me in my 
professional capacity, and it was a 
case of a raw, sordid deal. 

Mr. Speaker: He should conc~ude 
now. 
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Shri Frank Anthony: I will con-
clude in a minute. Some of them 
have left the country because they 
were given quite a raw sordid deal. 
And I would say this to the Minister, 
that I wish him well but with the 
hope ... 

Mr. Speaker: Though I have been 
ringing the bell, he has been getting 
permission from his right side. 

Shri Frank Anthony: May I just 
say this? If he wishes us to eXtent 
to him a friendly reception, let him 
trust the House a little more. 

Shri Joachim Alva: Mr. Speaker, 
Sir, at the outset, I would like to deal 
with two charming persons, one to my 
left the hon. Lady Member from my 
own ranks, and the other the gallant 
gentleman who spoke before me just 
now. But I shall not say anything 
about it straightway; I will corne to 
it a little later. I shall deal with the 
points they raised in their speeches 
right in my speech, but not just now. 
Before th:tt, I would like to extent a 
very hearty welcome to the new 
Defence Minister. 

This is our first war or emergency 
cabinet, this is our first war, emer-
gency budget of free and independent 
India, and this is also the first budget 
of the new Defence Minister. The 
new Defence Minist('r has come with 
a vigorous and dynamic programme 
from Bombay, where he was the Chief 
Minister of Maharashtra. As Chief 
Minister there he has shown himself 
to be very responsive to public opi-
nion. Only the other day, in deference 
to the wishes of the Opposition here, 
he said that he was appointing a 
committee to inquire into the function-
ing of the defence forces in regard to 
the NEF A reverses. That was a very 
qu'ck response indeed. 

To those who have been harping all 
the time about leadership, leadership, 
!eadership of the defence forces, I 
would like to give one or two per-
sonal details about the new Defence 
lIf'"'Iister. Yesterday, he At f<>.r tour 

and a half hours in the House without 
stirring from his s~at Or uttering one 
word, though there were three 
changes in the chair and even I went 
out half a dozen times to drink a glass 
of water or take a cup of tea. This 
is the type of toughness which he has 
displayed right on this occasion, when 
I have seen other Ministers walking 
in and walking out when their sub-
j ects are being discussed. 

Mr. Speaker: The chair has never 
entered into any competition, so far 
as toughness is concerned. He can 
mention members or even Ministers 
but not the chair. 

Shri Joachim Alva: When the 
Congress Working Committee asked 
for the list of candidates who were to 
contest the elections to Parliament 
and the State Legislatures, the first 
unanimous list submitted to the Com-
mittee and which was not altered or 
tampered with in any way at the 
headquarters in New Delhi was from 
the State of Maharashtra under his 
leadership. I am mentioning all this 
because the Defence Minister has 
come in for a lot of criticism (Inter-
ruptions) I do not yield; I do not want 
to be interrupted. I did not interrupt 
when Shri Frank Anthony was speak-
ing, though I keenly felt like inter-
rupting him. These are the personal 
qualities of a leader. 

Shri Chavan has agreed to set up a 
Committee to inquire into the reverses 
in NEFA. When the report' of that 
Committee comes, let there be no 
witch-hunting in this House on the 
Defence Forces. Even if the army has 
failed in one direction or an other in 
the past, let us not say things, or act 
in a way, which will create lack of 
confidence in the army. Let us also 
not set up the jawans against the 
officers or officers against the jawans, 
Because, they have to play a leading 
role as a security force against the 
Chinese aggression. 

'Shri Anthony talked of crisis and 
disaster. He has forgotten the his~.oric 
parallel of Britain, France aD4 III ~ 
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countries allied to them once standing 
at the f~et of Hitler-Lord Simon, 
Loru Halifax and others, when Hitler 
;was ready with plans for invaslOn of 
Bnt"in. France, despite the Maginot 
L,ne, fell like pack of cards and for 
fou:· years it could not raise its head. 
Shri Anthony, my distinguished 
friend, has forgotten that on a previ-
ous occasion America was not ready 
to fight the war. American ships were 
being sunk in the Atlantic by the 
U-Boats of Germany. It took five long 
years for the Allied Powers to rise in 
strength to hurl out the aggressor or 
catch up with the enemy on the 
Japanese front after the attack on 
Pearl Harbour took place. We have 
. been in no less a predicament. India 
today has benefited by thOse exam-
ples. A great unity has been forged 
in our country. Who says we are 
defeated? If the Chinese have thrown 
into dust our age-old friendship, it is 
like pearls cast brfore swine. We are 
not morally condemned. China stands 
condemned at the bar of history. We 
today are determined to make our-
selves strong and be ready. 

I should also like to pay a tribute 
to all the j awans and the officers of 
the defence forces. Many of them 
have perished; many of them have 
died and many of them have gone 
away. There are many scars and 
battle marks in many fami1'es and 
homes of India today. We bow down 
our heads in respect to Brig. Hoshiar 
Singh and so many others whose 
names I do not know and we will not 
forget them. We pay a humble tribute 
to them and above all to the heroes of 
thc Indian Air Force who did a very 
big job in airlifting food and stiU they 
are doing it. They are all the valiant 
sons of our land. 

My contention is, unless we buihl 
a strong Indian Air Force, there will 
be no safety left for us. I have said 
in the House so often that we should 
make our Air Force larger and strong-
er than that of the seven neighbours-
Pakistan, Iran, Afghanistan, China, 
Burma, Ceylon. UAll and ~. 

Unless we build the air force to that 
strength we shall have no strength to 
throw out the enemy. 

I also have been pleading during the 
last several years for half a dozen 
aircraft factories on the emment 
model of the Hindustan Aircraft so 
that we could render a good account 
in times' of emergency. I raised this 
point with the hon. Prjme Minister 
on the fioor 'Of the House last year and 
the han. Prime Minister replied say-
ing, We went for an agricultural base, 
we went for an industrial base. 
That base which we went in 
for has today throttled us, in. 
a sense, that we are lacking in 
the wherewithals of fighting. 

Mr. Churchill delivered a masterlY 
minute to the British War Cabinet on 
the first anniversay of the second war 
BOd speaking of the air force, he said: 

"The N"vy can lose us the war, 
but only the Air Force can win 
it. Therefore, our supreme effort 
must be to gain overwhelming 
mastery in the air. The Fighters 
are our salvation, but the Bom-
bers alone provide the means of 
victory ........ " 

Later, Field Marshal Montgomery 
who is now an enthusiastic admirer 
of Red China, whilst leading the North 
African campaign in the last war 
declared on December 27, 1943: 

"First of aU you must win the 
battle of the air. That must come 
before you start a single sea or 
land engagement. If you examine 
the conduct of my campaign, you 
will find that we never fOLlght a 
land battle until the air battle 
was won." 

It is very clear that because Britain 
possessed the command of the air in 
the second war, Britain had leSIJ 
casualities in the second war, almost 
one-third Britain had in the first war. 
The casuaJities in the first war were 
997,771 dead and in the second war 
W1I" 'lilly 'UI,JII dead though thB 
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first war lasted for 4 years and 3 
months and the second war lasted for 
5 years and 8 months. All that was, 
as Mr. Churchill said, due to a miracle 
of deliverance and that deliverance 
came out of the Air Force. In the 
last war, out of 997 German, Italian 
Rnd Japanese submarines sunk, no 
less than 429 were destroyed by the 
power of air action alone. These 'are 
the figures which we cannot ignore. 

Again', Mr. Churchill had said: 

"For good or for ill, air mastery 
is today the supreme expression 
of military power, and fleets and 
armies however vital and impor-
tant must accept a subordinate 
rank," 

Now, Sir, I have to make a few 
suggestions about our Air Force. I 
will take them broadly in two lines. 
The first is in regard to our fighters. 

(1) The production of fighters 
should be forthwith undertaken on a 
more rapid pace. 

(2) The defects in a large number 
of Folland Gnats should be rectified. 

(3) In producing the Avro-748 
deliay has occurred and the public has 
been disappointed. 

(4) The same should not be the 
story with the Kanpur II, reconnais-
sance plane. 

(5) We have still to locate a place 
for putting up the Helicopter factory 
with French assistance. 

(6) Why should the factory for the 
MIG 21 planes take the inordinate 
time of a year and half to go into full 
production? ' 

(7) We should enquire if the UAR 
has already gone ahead of us in con-
siderable production of MIG 21 planes 
or even a superior number in this 
category. Why should we lag behind? 

Then, about super-sonic Vs. sub-
tonic planes, there is a great deal of 
conflict. But unless we are armed 

with enough super-sonic aircraft, 
there will be no teeth in our air 
aggression, sorry our air defence. 
These are a few suggestions of mine. 

(1) The U.S, bias for Sub-sonic 
planes will not meet the national 
crisis of IAF's requirements. 

(2) If our Sub-sonic jet fighters are 
equipped with Sidewinder missiles, 
there is no guarantee that they will 
be able to cope with the overwhelm-
ing number of Chinese fighters. 

(3) Even if the Chinese continue to 
throw half the number of intercep-
tors in battle, they are reported to 
have about 2000 such fighters, they 
will still out-number us. If the 
Russians have supplied them with 
infra-red missles of the Sidewinder 
type, then the Chinese are up in 
quality also. 

(4) In the Battle of Britain even 
the squadrons of Spitflres were able 
to beat back the superior German ME 
109s and 11 Os. Even the slower Hurri-
cane fighters massacred the German 
Bombers-the Darniers and Heinkels. 

(5) India must have the Super-
sonic F-I04 Starfighters corresponding 
to the Spitfires of the Battle of Britain. 

(6) F-I04 flghters can surely tie up 
the Chinese MIG 15s, 17s, and 19s and 
even the MIG 21s. 

(7) Therefore our sub-sonic Hun-
ters, Gnats and Mysteres can face the 
Chinese Ilyushins. 

(8) India must acquire a few well-
knit squadrons of Super-sonic fighters 
to spear-head our attack against the 
Chinese and also to build up the force 
of Sidewinder equipped Sub-sonic 
jets. 

Then, only, Sir, we shall be ready 
for battle and we will be able to 
render a good account, of ourselves. 

Now, Sir, the 
Shrimati Shard a 
Bhutan, Sikkim 
liabilities round 

hon. lady Member, 
Mukerjee said that 
and NEFA were 

our neck. I quote 
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the word 'liabilities'. She mentioned 
the names of Bhutan, Sikkim and 
NEFA. Well, I can only say, these 
are not liabilities, but these are assets. 
Kashmir is our front line and these 
three are garlands round our neck and 
these three countries can be invaded 
and destroyed only on our dead bodies. 

Shrimati Sharda Mllkerjee (Ratna-
giri): Sir, I would like to correct the 
hon. Member .... (Interruptions). 

Shri Sllrendranath Dwivedi: Be 
charitable to a lady Member. (Inter-
ruptions). 

Shrimati Sharda MukerJee: I would 
like to .... 

Mr. Speaker: Order, order. She 
might resume her seat. CInterrup-
tions). 

Shrimati Sharda Mukerjee: I am 
sorry that there has been some mis-
understanding. Of course, I have not 
got a copy of my speech with me. I 
am sorry if the hon. Member has mis-
understood me. I said, defence liabili-
ties which are rather different from 
country's liabilities. Defence liabili-
ties mean defence responsibilities. 

Shrl Joachim Alva: Nothing is a 
liability. Everything is an asset. This 
kind of a speech will create lack of 
confidence in our neighbours. Our 
neighbours must know that we are 
ready to fling ourselves to a battle 
for their defence and deliverance. 
Unless the people of Nepal, Bhutan 
and Sikkim claim that we are with 
them, our faith in ourselves will be 
destroyed and we ourselves will go 
down. 

Another thing she said was that an 
adventurer may come out of the 
defence forces and capture power and 
may put all of us in joail. The lady 
Member .... (Interruptions). The hon. 
Lady Member .... 

Shrimati Sharda Mukerjee rose-

Shrl Joachim Alva: I am not yield-
ing now. 

Mr. Speaker: She might sit down. 

Shrimal:i Sharda Mukerjee: He 
must quote from my speech if he 
wants to say: ... 

Mr. Speaker: Order, order. I will 
give her an opportunity. 

Shri Joachim Alva: The hon. Lady 
Member said,-it is reported, it is said, 
it is felt-that an adventurer might 
capture power and the result will be, 
all of us will be in jail. Whatever 
that be, the hon. Lady is the noble 
widQW of a great officer. When he 
was in the Defence forces, did she 
know that such currents were there? 
Did she take any pains to report those 
things as coming events casting their 
shadow? Or is it only that she come 
to know of these after she became 
a Member of Parliament? I am say-
ing this in all seriousness, we must 
not give any currency to such rumour,s. 
(Interruptions). 

Some Hon. Members: Most objec-
tionable. 

An Hon. Member: She never said 
any such thing. 

Mr. Speaker: Order, order; one 
Member at a time. Shri Surendra-
nath Dwivedy. I could not follow 
exactly. Therefore that may be just 
related to me. 

Shrl Sorendranath Dwlvedy: He 
goes on saying that this Member was 
the wife of Air Marshal. ... 

Shrl Hem Barua (Gauhati): Noble 
widow. 

Shri Surendranath Dwlvedy: 
noble widow of an Air Marshal, she 
should know !r.()re about these things, 
she should not make such remarks. 
All these things the Member has said 
and that she should have checked 
them before she came here as to what 
was the position. (Interruption). 

Shrl Joachim Alva: I do not want 
lectures from the Members .... 

Mr. Speaker: Order, order. The 
hon. Member does not want any 
lectures. But, he has to maintain 
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that good taste that ought to be main-
tained here. 

Shri Joachim Alva: I have not 
made any un-chivalrous remark. 

Mr. Speaker: It would be better if 
he turns his attention to the right. 

Shri Joachim Alva: When they 
spake, I did not interrupt. (Interrup-
tion). 

In regard to the Defence Scientific 
organisations, we must act in the 
closest co-operation with the Atomic 
Energy Commission for plutonium 
production. Plutonium is very impor-
tant to us. We do not know whether 
it is politically or humanly possible 
or legally possible at some time or 
other for us to .produce a nuclear 
devices by which we may be able to 
face the enemy. We must do every-
thing to develop plutonium and atomic 
energy in our Scientific organisation 
in closest collaboration with the 
Atomic Energy Commission. 

Many things are said about lack of 
confidence, lack of morale and what 
not about our defence forces. I shall 
end up my speech. (Interruptions). 

Shri Surendranath Dwivedi: No-
body doubted the morale of the forces. 

Shri Joachim Alva: I shall end up 
my speech by a reference .... 

Shri Surendranath Dwivedy: Even 
by indirect reference it should not be 
out from any Member of Parliament 
that th"re is lack of morale in the 
armed forces of the country. 

Shri U. M. Trivedi (Mandsaur): 
Nobody has suggested like that. 

Shri Raghunath Singh (Varanast): 
I do not think any body has said that. 

Shri Joachim Alva: Shri Frank 
Anthony also mentioned about fellow 
travellers. I do not know which 
fellow travellers he had in mind. 

Mr. Speaker: A question was put to 
him. who was the Member who said 
that the morale of our Army was low. 

Shri Joachim Alva: Nobodv hae 
said tnat. 

Shri Hem Barua: This is a very 
irresponsible statement, I tell you. 

Mr. Speaker: If nobody has said. 
why should he refer to it? 

Shri Joachim Alva: When Members 
on the other side make any and every 
kind of speech, we keep our mouths 
shut. Here, we are disturbed any 
number of times .... 

!\Jr. Speaker: He has just now said 
that speeches have been made that 
the morale of the Army is low. It 
has been disputed and contested. The 
Member says now that no Member has 
said that. Why should that reference 
be made? 

Shri Joachim Alva: I accept it. 

Mr. Speaker: If he was prepared ta. 
accept it so soon, why should he have 
asserted it? 

Shrl Joachim Alva: How is it possi-
ble in the face of a barrage of inter-
ruptions. to catch up? 

Mr. Speaker: He will now conclude. 

Shri Joachim Alva: I am now end-
ing my speech. 

Shri Dasappa (Bangalore): May I 
submit, Sir. this should not go record? 
It may be expunged. Any reference 
to the moral of our troops or defence 
forces being low should not find a 
place in the record. 

Mr. Speaker: The matter has been 
sufficient made clear. There is 
nothing that has to be expunged. It 
has been made clear. Why should it 
be expunged? Rather it remains the 
responsibility of the Member who 
made the speech. 

Shri Joachim Alva: The Defence 
Minister should be stern about the 
losses and delays, that have been 
exposed in the Defence Audit Report 
for 1963. This Parliament is ready to 
grant any amount of money for the 
Defence forces. But, we do not wa·nt 
any money to be spent uselessly or 
to be spent in such a way that the.v 
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are called to account. We hope that 
when next time, the Defence Audit 
report is presented to us, there will 
be less instances of this type and 
under the new leadership and new 
officers, these losses and delays will 
not occur. 

Mr. Speaker: Shri Brij Raj Singh. 

Shrimati Sharda Mukerjee: May I 
say .... 

Mr. Speaker: Just a minute for 
personal explanation she wants to 
make. 

Shrimati Sharda Mukerjee: I would 
like to submit very respectfully that 
Shri Alva has referred to certain 
things I said in my speech. I think 
if he wanted to do that, he should 
have referred to it and read out from 
the speech" because he may have 
understood something different from 
what I said. I do not have a copy of 
my speech with me. Therefore, I 
would like to explain to the House 
that what Mr. Alva is saying that I 
have" said is not in my speech. It is 
a matter of misunderstanding. I sub-
mit this for your respectful considera-
tion. 

Mr. Speaker: Order, order .. If any 
hon. Member stands up to give a 
personal explanation, he has to refer 
to the incorrect statement that has 
been made and the correct statement 
that was made. The hon. Lady Mem-
ber does not remember what she said. 
Therefore, thert is no question of per-
sonal explanation that I can see. She 
ought to make sure herself. When 
she does not recollect .... 

Shrlmati Sharda Mukerjee: I have 
not got a copy of my speech with me. 

Mr. Speaker: Therefore, what 
explanation can she give? 

Shri Brij Raj Singh Kotah (JhRla-
war): Sir, after hearing all the angry 
outbursts and tempers, I wish to pass 
on to some calmer element, namely 
the Air. I only wish to emphasise in 
my humble way the vital role of air-
power which the country needs. It is 

my wish and hope that we analyse 
this vital aspect and try to remedy 
alJ our deficiencies if at alJ they 
exist. 

The first point which I want to im-
press is about the Transport command 
or the problem of air-lifting of 'Our 
tropps. Any student of military 
science and history will find that 
logistic mobility has always been 
the deciding factor in winning a war. 
Speedy movement, in this age parti-
cularly, has to be identified with air 
power. In other words, the modern 
army today no longer marches on its 
boots, much less by climbing on trees, 
but flies on its wings. The whole pro-
blem of our frontiers of Ladakh and 

. N.E.F.A. hinges on this logistic mobi_ 
lity. We need nat have to go far. 
We saw when the emergency arose, 
need was felt for more transport air-
craft and in order to transport vital 
raw materials to the operational areas, 
we had to seek the aid of civil air 
lines, I.A.C. and other aircraft that 
were available. That showed that we 
were lacking in our transport capa-
bility. Therefore, I want 1'0 say that 
we must dig deep into this vital as-
pect and see where we lack and we 
must use more aircrafts which are 
suitable for such work. C-1I9 which 
is known as Fairchild Packet is a 
particularly good aircrfat suited for 
our defence needs. For the air-
lift of troops and vital supplies and 
precision dropping 'Of supplies in the 
forward areas, we need this particu-
lar aircraft, and we need more of 
this type if not the C-130. The IAF, 
in the emergency, gave a very con-
vincing demonstration even by flying 
out-dated aircraft like the Dakota 
DC-3. What I me9.n to say is that we 
need to go into this matter. I feel 
that there are two aspects 'Of this 
problem. 

13 hrs. 

The first is the airlifting of sup-
plies and troops to the forward areas, 
and the second is air-dropping of 
supplies and personnel on the ope-
tional front. For such staging we 
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require two types of planes, because 
there are two different roles. For 
the first one we require larger planes 
which are able to carry a gross weight 
of anything from 50,000 to 100,000 lbs. 
and carry all the wide variety of 
militarv hardware from artillery to 
trucks,' tanks etc. For the second one, 
we require a smaller and more man-
oeuvrable plane which can take off and 
land with a useful payload at high 
altitudes. For that, I am glad that 
our Government have taken a few of 
the De Haviland "Caribou" aircraft. 
This particular aircraft, from what 
little I know, is a highly specialised 
aircraft only suited for this particu-
lar work. I do not know the figures, 
but I am told that it costs a lot, and 
I am also told that it can carry a pay-
load of as much as or perhaps more 
than What the Dakotas normally do. 
So, I would urge the Defence Minis-
ter to look into this important aspect 
and see that more of these Caribu 
aircraft are purchase for the Air 
Force So that our needs in the opera-
tional areas are met. This is what is 
also called in air terminology as the 
STOL, t'hat is, Short Take-Off or 
Landing Plane. That is what we are 
after. So, I humbly suggest that we 
haVe more of these STOL planes t'O 
further our defence needs. 

Coming to the next point, the estab-
lishment of a Transport Command is 
a costiy process. The planes needed 
for the Transport Command cost mil-
lions 'of dollars, and I cannot work it 
out in terms of rupees. But I would 
say that we need go into only such 
proven type of aircraft as are proven 
throughout the world and whic'h. we 
can manufacture under licence in our 
factories here at a reasonably row 
oost, for, unless we can manufacture 
them at a low cost, the whole idea is 
lost. 

I am particularly glad to say that 
OUr Avro-748 which has been pro-
duced at the Kanpur depot has made 
a good pr'ogress, though a little too 
sl,ow. I would urge the Ministry to 

see if We can manufacture this air-
craft more quickly and to create more 
markets for it in our neighbouring 
Asian countries. 

The other item for air defence is 
interceptors. This is a very vital need. 
We need fighters which are capable of 
protecting our heartland from the 
potential aggressor. By this I mean 
fighters which are day fighters and 
night fighters. We need both the 
types, and in the night fighter, the need 
for radar equipment and missiles is 
all the more important, for modern 
war is a very swift war, and it does 
not, I am afraid, tally with the old 
concept of World War II where you 
couJd kn'ock doWn a plane with the 
Ack-Ack guns. Today, I do not sup-
pose that the modern jets or at least 
the ones that the potential aggressor 
'has can be effcetively shot down by 
the anti-craft guns that we have. 

l! is a primary need to see that all 
our defence and industrial and econo-
mic sectors are well protected with 
these modern missiles. Of course. they 
cost money. But in the defence of the 
country we have to see that things 
are adequately put. 

13.05 brs. 

[MR. DEPUTY-SPEAKER in the Chair) 

I am glad that the Ministry has 
taken into consideration the new 
Soviet MIG-2l jet fighter. I am told 
fuat it is a ,good fighter basically, but 
we would like to see that this thing 
C'ome up more quickly and not in a 
trickle as it is doing at present. 

I am glad that the HF-24 Mark II 
fighters prototype has also come out. 
There was some mention about the 
unavailability of engines to put it into 
the required March II speed, but I 
learn that we are making the neces-
sary arrangements to see that we soon 
get the power plants to put our HF-24 
into the required speed. 

The other thing which to me is very 
essential is to have a warning system 



Demands CHAlTRA 16, 1885 (SAKA) jor Grants 

against any possible intruder in our 
,territorial skies. To have any warn-
ing, as everybody knows, in every 
sense, radar is necessary.' You will 
remember that the RAF, in the Battle 
of Britain, though they had very few 
aircfrat, were able to maul the Luft-
waffe to sueh a degree that all threat 
from the daylight raids ceased to exist. 
How did they do it? They did it 
because they had developed a systema_ 
tic and reliable control in radar. So, 
with those few fighters, they could 
muster in strength at any place 
they wanted becaUSe they had fore-
warning. I woul suggest that we 
should go into this problem of radars 
for distant early warning, and we need 
to have a Chain of them stretched 
across our Himalayan border, and we 
need them to keep a twenty-four-
hour vigil. 

Coming to the next point, I feel 
that for fighting in the hilly regions 
we need to train our Ai! Force in the 
dose ground support role. FOr this 
role, I am quite sure, we do not need 
supersonic jets, because supersonic 
jets have a particular part to 
play, but for close ground sup-
port role in hilly and mountainous 
terrain such as the one where our 
trGDps fought and where they have 
had t'o keep guard, in a terrain which 
is notorious in the whole world, and 
whkh is one of the worst mountainous 
terrains that one can possibly imagine, 
the Air Force does not need bi'gh-
!!peed fighters, bwt it needs a slower 
plane; and from the lessons of Korea 
and c1sf'W'here we can saft:ly do it 
with nnv propellor-driven plane 
possessing' elllO'll·gh power to manoeuvre 
in and around the peaks and valleys 
and give the ground troops the support 
they need by firing rGCkets, guns etc. 

So, I am sure that we shall look into 
this and also give the Air Force ope-
ratinn3l training in those areas, and not 
tnin them in deserts like Jodhpur, 
but train them in the hilly regions 
where the pilots and the boys who fiy 
them get the knack of pin-point navi-
gation, identificati'on of targets and 
good fiying capability. 

I am very glad that the HAL is mak_ 
ing engines for our fighters, and the 
factory js one of the best in the 
world, of its type. I congratulate the 
Ministry on making it such a good 
factory. The other day, there was a 
meeting \Jf the Aeronautical Research 
Council, and our Prime Minister 
stressed the point of research in our 
aircraft design. I can only suggest,-
I am nohody of an expert value, th·at--
whatever research We do in aircraft 
des1gns, we must see that the aircraft 
produced ;n our country are effective, 
serviceable, reliable and of low cost. 

In e'onclusion, I would only remind 
our military leadership of Wellington's 
famous sayvng. Wellington said: "I 
have spent all my life in trying to 
guess what was at the other side of the 
hill.". That puts everything in a nut-
shell. We have to know what is going 
on at the other side of the hill, and if 
we could guess it, even if \Jur infor-
mation is wrong, We can know what 
the opponent feels, and, therefore, we 
can improve and try to see where 
our faults lie. I hope that We shall 
strive towards this, With this, I sup-
port the demands. 

Shri K. C. Paat (Naini Tal): I have 
been listening very carefully since 
yesterday to the speeches delivered in 
this House. Even in normal times, 
the Demands of this Ministry attract 
a good deal of attenti'on. This year, 
of course, the circumstances have been 
extraordinary and the attention has 
been all the more focussed, particular-
ly as the entire structure of the Cen-
tral Budget is in a way built around 
these Demands. In the words of the 
Finance Minister himself: 

'!'The paramount c'onsideration 
in farmingfue Budget for 1963-
64 is the need to build up the de-
fence potential of the nation". 

The impact of the Chinese aggression 
is very much visible in these Demands, 
not only in the Demands for 1963-64 
but in the revised estimates for 1962-
63, As against an original estimate of 
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Rs. 376 crores for 1962-63, the revised 
figure has gone up to Rs. 505 crores, 
the increase on revenue account being 
Rs. 108 crores and on capital account 
Rs. 20 crores. 

Coming to 1963-64, we find that the 
defence budget has jumped up to 
Rs. 867 crorl's, Rs. 709 crores on re-
venue account and Rs. 158 crores on 
capital account. If we compare the 
figures of 1963-64 with the revised 
estimates of 1962-63, we find that the 
bulk of the increase in the general 
budge: ~ is accoun.ted for by defence 
exp~'c.Jiture. For instance, out of an 
inc:'~':'se i:1 t~e revenue budget from 
Rs. 1:5~2 crores to Rs. 1,852 crores, an 
increase of Rs. 330 crores, Rs. 257 crores 
are ear-marked tor defence. This 
comes to 78 per cent. Similarly, 011 
the capital side, defence accoun ts for 
45 per cent of the increase in capital 
outlay. The actual increase is even 
m'ore impressive, from Rs. 53 crores 
to Rs. 158 crores, which comes to an 
increase of 200 per cent. 

The figures show that every attempt 
has been made to provide for the 
paramount claims of defence. In the 
course of a single year, the proportion 
of defence budget in the general bud-
get has jumped from a little below 25 
per cent in 1962-63 to nearly 40 per 
cent in 1963-64. In spite of this spurt, 
-same people may feel that our budget 
is still a little modest as compared with 
those of the US, Russia etc. But in 
reality, it is a very big effort. While 
a rich country like the USA finds it 
possible to divert nearly 60 per cent of 
its annual budget to a head called 
Major National Security, a POOr coun-
try like India has to strain every 
nerve in order to be able to divert 
even 40 per cent of its budget expen-
diture for non-productive defence 
purposes, ensuring at the same time 
tlwt its economic growth is not im-
paired. Therefore, a very special res-
ponsibility devolves upon the Ministry 
to see that the funds allotted to it are 
well and wisely spent. 

So far I have dealt with these 
Demands largely in statistical terms. 
But they are very much more than a 
bunch of statistics. They show that 
India not only recognises the gravity 
of thp thrent to her honour and in-
tegrity posed by China but is prepared 
to face this threat and to pay the 
price for freedom, howpver exacting 
it m3Y be. The snecial merit of these 
Demands lies in the fact that they go 
to strengthen the feeling of self-re_ 
liance in the country. 

Shri Indrajit Gupta referred to this 
aspect in considerable detail yester-
day. I agree with him that no self-
respecting country can sit back and 
pass on the burden of its defence to 
foreign powers. however friendly they 
may be. But by the same token, I 
hOpe he wiII agree with me that pre-
occupation with self-reliance can be 
carried to extremes; when it starts in-
terfering with preparaUons necessary 
for defending the country's freedom, 
it becomes self-defeating There is 
hardly any country in the modern 
world which is entirely self-sufficient 
in the t.he matter of defence. As 
technology advances, as weapons 
become m'ore and more costly, inter-
dependence increases and self-suffi-
ciency, however desira~e an ideal it 
may be, becomes more and more 
remote. So I do not think we should 
feel apologetic about taking necessary 
defence aid 'from friends. 

As regards defence production, the 
accent in the budget and in the p'Olicy 
of the Government is rightly laid on 
producing modern defence equipment 
inside the country, as far as possible. 
It is trite to say that real strength 
ultimately lies in building up the in-
digenous productive capacity. The 
United States produced only 4,000 and 
odd aircraft in 1958, but in 1944 during 
the war, they produced something like 
a lakh of aircraft. They had the ne-
cessary potential; when they needed, 
they diverted it to war purposes. 
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Otherwise, they used it for other ends. 
I could give other instances. But I 
do not have the time. So I will n'ot 
go in to them. 

Now, I come to the security of the 
border with which I am most inti-
mately associated, that is, the border 
districts of UP. The per>ple in the 
border districts live directly under the 
snout of the Ohinese dragon. They 
are a brave people and they are not 
given to panic. BUit they would be 
less than human if they were not con-
cerned 'or even apprehensive at the 
reports of the massing of Chinese 
troops just across the horder, parti-
cularly in the middle sector-tor 
example, in places like Taklak'ot--
just about 4 miles across the border. 
I am sure the House appreciates and 
the Government understands the ten-
sion under which these people live. 
All though that were not bad enough, 
some arm-ehair theoreticians add to 
their anxiety by raising a Hamlet-like 
question-to defend or n'ot to defend 
the Himalayas? I submit this is not 
a valid question. It ignores the pre-
sence and existcnce of a large number 
of troops and civilians in the Himala-
yas. .It betrays a kind of approach 
which is not only limited in the ex-
treme but is fraught with danger. 1t 
seems some people have become so 
unnerved by the reverses in ~FA 
that they have come to look upon 
mountains as defem:e risks. I am 
surprised at this. It betrays again an 
alarmingly defeatist mentality. I sin-
cerely hope thM this defeatism is not 
sharcd bv our military authorities. If 
the logistics problem is difficult tor us 
in the Himalayas, it is immeasurably 
more difficult for the Chinese. Iowa 
it to the people whom I have the 
privi'ege to represent in this House, 
to submit with firmness that it would 
be the height of folly to llnder-rate 
the importance, the urgency and the 
De<:!cssity of ensuring the defence 'of 
thickly-populated hill areas. Per-
sonally, I feel that hill areas lend 
themselves better to defence than the 

. plaim. But I wi'l not argue this point. 
• realise that as things are, it is not 
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possible to make each and e\ "ry point 
along the border impreg .. ..lb)e to 
Chinese troops, particularly when toey 
come in large numbers. But the same 
'objective can be achieved indireCliy it 
we make up our mind to strike at the 
Chinese supply lines in Tibet In CJ~e 
of further aggression On India. ,rea-
lise, of course, that this may kad to 
very grave consequences, but I sub-
mit again that if the choice is b~t""cen 
abandoning the Himalayas a~d str'k-
ing back at enemy bases in Tibet it 
will be suicidal to vacillate. 

I should like to r~fer briefly to a. 
martter which came up for discu.sion 
in the House of Commons recently. 
A report says that 4,600 ou.t of ' 5.aC() 
Gurkhas in the British Army are g.,iag 
to be retrenched in the course of The 
next three years. According t.(. a 
Nepal weekly, this would mean a loss 
'of Rs. 1.17 crores to Nepal anr.uaily 
I do not think that Nepal would lin:! 
it possible to provide employme'l~ (or 
all these people immediately. So !t 
would be a friendly gesture for ;ndia 
to offer to absorb all these pe"ple in 
the Indian Army as and when they 
become jobless. This would not 
only be to the mutual adv'lntage of 
both countries, but it w'Juld save 
avoidable pain and dislocation to :he 
Gurkhas and their families. 

I should now like to offer a few 
specific suggestions for strength~ning 
the defences of the border. The first 
suggestion relates to the need for Ill"-
ganising a border militia in the middle 
sector. I know that n'ormally this i. 
a State subject, but this is not the time 
to quibble over agencies. We all know 
what a good job the Assam Rifles 
and the Kashmir Militia have done in 
their respective frants. 1 WOllld, 
therefore, suggest that a similar b" .. :ler 
militia should be organised in the 
middle se(~t'or a ~so. If possiblp. i[)~al 
people may be asked to join t.his b";':1pr 
militia in larger numbers, b"causc the 
10ca people know the loca hill tracks 
and other features and they would be 
a source of strength to the army . 
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Apart from this, the border districb, 

many of them, are full of ex-Service-
men, and I do not see any reason why 
these ex-Servicemen should not be 
called upon to form the hard core of 
this militia. If necessary, even the 
expend~ture meant for building up a 
second line of defence in the mIddle 
!leCtor may be diverted to creating this 
b'order militia, becaUSe we must rea-
lise that fifteen days training in the 
Lok Sahayak Sena or the rille camps 
may be all right in their own placE., 
bUit they do not add materially to tlle 
feeling of security and self-confidence 
amongst people who live at a day's 
march from the Chinese. Only a well-
equipped and confident army can make 
them feel secure. 

I would also plead very briefly tor 
the creati'on of specialised mountain 
divisions with their own equipment 
and training programmes. I will n::>t 
dilate on it as there is no time. 

In the end, I should like to teli the 
bon. Minister through you that not 
only the army, not only the defence 
llervices, but all of us l"ook to him for 
a bold lead. He carries a heavy 
burden. but we may assure him that 
in carrying it he has the full confi-
dence and support not only of tll;) 
Members of this House but of the 
Wihole country. We wish him all 
success in his great endeavours. 

~~~~(~):~ 
~, ~ ~if mcmn If''lm'I"lr ltfr ;rt1ff 
~ ~~ ~ If!:f~!fi"{ ~ ~ GfiI" fifi 
~) ~ iii qf1;ijll'H:q~ ~ ~ 
~ 'tiT ;rf<'m"if ~ 'iifiT t: {;;;r 
\IIltff ifif iIicr.r #\fliifi ~ ~ 
~~'tiT'f~~~t: I ~ 
qfI;rf~~) ~ ~ \!IiI" ~ m fifi 
lIilI" ~ ifi'f "l'ff~ if ~ ~ ~1 rn 
1II'tt~~ifi)WTif,f~~~~ 
m f~ ifi"«; iImf rn I 

m;;r ~ If''lm'I"lr ~ fro6" if~, 
~~ ~ ~ lRif iii 'fi 1lTififrll" ~ 
it "If\ ~ ilT6" ifir rq;rt ifiT~, fifi ~ ~­
~ lff'r ~ lRif if fCf~ ~'T ~ ~ ~)­
f~ lIil: IRif ~ ~) m ~, ;;fT fifi ~~ 
IRif if; m1f.t "iTif) :;ffi~ fGR'l"if fifi IRif 
iIi~~~~~,#'iffl"~ 
ISI1m" ~ I ~ iii ~ if aT ~ iIT6" 
~) ~) ~ '1"1 f~ ~ ~~r iIT6" 
ifiVIT ~ iro iii f~"T iii fcmr t: ~ ~ 
IRif iii 1lTif Cf mateT iii f<r1i=6 ~ I ~ 
~m~fifi~~~~ 
~ ~ ~ lff'r 'J;Nif) ~ ~ 
~, lfi't{ ~ fRr;;r;r 'lfr ~ ~ ;;mrr ~ 
lfi't{ I;"f;ro; ~ ifi) ~ fnm~ 
~ll'I" f~ ~ f~ ~ lff'r ~ ;;mrr ~, 
~ 'tiT~ ~ ~ if, 'tiTwR 
f~ iii f~ ~ lff'r ~ ;;mrr ~, f~ 
~ srfcmn ~ ~I If) ~ 
~'T ~ fifi ;;fT ~ ~fififi mlffiI" 

~) ~ it ~ ~ fGR'l"if ~I lIT 
~~mf~~~,~)~) 
~, Z'ifi ~Rl ~, ~ f~ 'Ii'\ lfi't{ tft;;r;n" 
;r;nii 6"ITifi ~ ~ If!: GIl !fi"{ ~ ~ 
ri' I ~ ~ iro if ~ ilTCf ifi) 9;f1Cf-

~ ~ fifi ~ srfcmn iii ;;r) iImf ~ 
~~ ~~~1 if f~srm: 
~ ~Rl ~, qciffi if f~ S\'ifiT"{ ~ ~Rl ~, 
"if~ ~ifi) GIl~ lRifili ~1 
lff'r ~ G!TlI" I ~ ~i ~, 'fmt 
GIl ~) ~ 1:;fiI" mififlll" ~ Cf6i ~~ 
m<: 'd"if ~ ifiTlif lff'r ~iT 6"ITifi ~ ;;;r 
ifiCmmrT 'tiT"lf1 ~~) fGfif if, at,,,,, if 
~ !fi"{ ~ ~ lff'r l!;;rvrr ~ffi ~ I . 

~mr~fifi~~<mfTifi) ~ 

G!T3i m<: ~ fifi i<m:) Mififi ijm-
fw ~ if iflfT"'fIIT~, ;rn ~ "'" 
~ GIlifT r;rnmT ~ f~) iIT<:-iIT<: ~ 
~if it rq;rt ~) t: I m;;r U.ifi f~ m 



8~43 Demands CHAlTRA HI, 1885 (SAKA) for Grants 

ifif tfllT ~ f'fi Gfif ~ ~ Gf1<;rCfT ~ 
era\' ~ ~ifitc m~ ifl'i1'1r<'1rHl:jc <t\ 
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ifif tJ{ ~ f'fi ~~ f~1 it ;:;rcrTif! it aT 
~ fqq~ ~ ~T m<: ~N it 
~ '3'fI''fiT f~ ~ ifl?T I ~ 9;flI'-

~T'fiT ifT<: -'liT\: WRif 'fi\: "qr qr f'fi f~1 
~ ~ 'l1'I'Uf '3'~ ~ it m GfTll, '3'fI' 
WI'l1' itl1;r 'WTifl' f~ 1;i1'<f 'fi\: ~ tI'l1f 
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'1Tf~if q<: ~ I "I"T G<'fm ~ ~ f 
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~~"\ if@' lifT I '3'if'ff1 a1 ifrf(f -qir ~ f'fi 
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ik Q't llT ifT'1ltI<11'Z:'1ij(!, ~T I ~ ~(t 
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Wfi'lT ~ *Iti' 'tiT pr lIlT I ~ ~it' 
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'{Urni't f~1i ~~flti' ~ 
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;;fN;; ~m or;;r;rr ~ flti' l{ <f.ORm 
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~~"If\"w1f;~~ 

~ I ~ ~itSJ~t,~­
f~ ~ ~ srornfT f~ ~ 
~ "ifFr ;¢T mf'Ri srornfT ~ m ~ I 
~ ~r ~ srrrnfi it;;IT '!if 
01lT ~ ~ ~ ifiVl'T ~ i!iT1r ~, 
sm: ~ 1fIT it m ~i ~ ~ fit; q-r;r 
~ liw~f~~ ~T ~ 
~, il:turm: <'11m 1f; f~ ~T .-q ~ I 
~ oft 0 ~ 0 q'RT ~1 ~ mrr CI'n: 
~ f~ ~ f~ U!'ffiT t , 
;rcfi;;rr ~ ~T W ~ flti' ~ ~ 
~ ~mr lilT ~r ~ I ~ flfUCl?; 
~r ~ 6fT W g-, lIfR ~ ~ 
~~cr~~tl 

m ~ ~ ~ ~Ji;r ij; Iif'Jef;; it 
m~ I ~~ f6~~Tl']'lir~, 
~'IliT~T~~? m~~ 
~ f~ tl:T ~~, ~fit srom: Qo 
~mV ~ ~ ~, ~r ~R ~Tij; ~ 'l'R 
~r ~~~ I ~~~fitsr~ 
~~TW~ I ~llR~r~ 
f~T ~TI WiM it i1;m ~ 
iF ij"tflI' ~ ;;{t ~Tct:r I ~ 1f; ij"tflI' 

~tl!f't';;fi'\?;<rn:~'I1r~<t1T~ 

i't ft;rIi "l'f '¥AT tl:Tm I mor ~ 
it'ifG 1f;mit~~~flti' ~ 
~ ~ flti' ~ ~ "l'f 'f~nit I "f;; 

~crt<$rrii:r~ij-~~T I ~ 
'1ft ~ ifii:l ~ fit; \ill iom \iIT t 
,,~~& Ill~~fit;~~ 
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~ 1fiT~~r~1 ~ ~ 
~"""~<tiT~lmf~~ ~ 
~~~if~~~rn 
tl w~~~ 1fiI1l~~ 
~~ 1 

m ~,~, It q'('ql!if 

'IIfr.f ~ roni H \ ~ ..". ~ 
mrr.rr ~~ 1 wroni ij;~ 
v..~~qf~~\'f)~ 
~ !fiT ~Fn ~ fit; tv.. ~ t 
~.q.~v..o~ U ~ 
ill .q. 1 m Ifill' cmi'f <tiT 8') ~ 
~ Q:T ;r(Y fit;tn' ~ 1 W roni 
fir ~ t'lf 111: f~ t : 

"Delay in installation and 
commissionini of a plant: The 
indent for an extrusion press 
for the production of aluminium 
alloys at an ordnance factory was 
placed in February, 1952 and the 
last consignment of the main 
plant was received in April, 1954. 
Indents for the ancillary equip-
ment and spares were, however, 
placed much later, between Sep-
tember 1955 and June 1957, and 
these were received at the factory 
between .June 1957 and Septem-
ber, 1959. The construction of 
the building for housing the plant, 
which had been taken up in 
March 1956 was completed only 
in May, 196~the main building 
by January, 1958 and Hooring, elec-
tric and water SUpply services and 
laying of crane gantry rails by 
May. 1960. The installation of the 
plant was completed in June. 1960 
and it was commissioned in Octo-
ber. 1961." 

.n- m~ ~ H\, if ~ pr ~ 
t ~ it G1T <tn: iU pr ~ J q'IR ~T 
!!;OO" IfiT ~ 'l(i1f ~ ~ m ~ 
~~~~~oTl~~""'T 

~ ;tt q-mlf'RlT ;rq:r Wft ~ 
fm~'tiT~~ m~~1 

~~~~·~~f'ti~ 
~~,,"~f~wif~ 
f~ lift w ~ tt"i ~ lfT tt"i foq:rt 
~ifif~ 1 

15fT t'Wiamf m~ : tiI'i ~it ~ ? 
z·1tiT ;tt 6I"~ ~ 1 

15fT~~~:~I5fT~ 
~~f'ti~~~fit;~'tiT ~ 
~ ;tt~~o)It~~fit;mur 
~ ott ~ IIi1 ~ t, if ;ft tr) ~ 
~~~f.t;f~T ~~~ 
~~~itoR~r~ f~ 
~~~m ifift~~~I~ 
" itm ~ 1R mq 'tiT iffif ott ~ am-
1R ~ ~ I 

m~:ljitr~~~~ 
amff ij; q<'fm f~ m 'WiT ~ 
mm~f~~ 1 l'i~ 
~ ~F1<rr ~ ~ ;r ~ iflfT-<ilfT 
~ ~? fGrcr;ft ~ ~ ~ ~~ 
~ omrcr tt"i ~ ~ ~ 
~~~~~rn ifl'ttt~ ~ 
m~~~I~m~ij; 
mrt 1 ~~fu1t ij;~ 
~R qf~ ;r GfTiI'i\: li f~ mlfi 

fm""" 'J1 H\,-q """ fu1t t am: if ~ ~ 'iIT~lTT 1 ifi<'r ~ 
~r~ mw~;r~~ 

""" ~ ~ f<f<'l"rn tIT 1 ~~ if tt"i 
G\'Ill f<NT ~ f'ti ~ ~ ij; m'f 
m'f 'iM'6I"1if ~ flH)f<1I..(j "l'Iro ~ 
f~ Ii\7itIft 1 ~ fuiti ij; ~ y~ 
~~~'li~~ij;~t 
;fRo ~ fftT pr ~ :-

'-rhe School also conducts exa-
minations for Service personnel 
in HJDdustant. • • .• " 
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[15fT ;mIT 'Ulf ~t{f] 

~~ ,m;rr m it f<"l"Q; ~ ...,. ~'\t 
eli ~ ~ G1f q:ffir ~ ctt q'l'if-
~~~~~~flFqf{­
~ ii ~ it ij'Il1 ij'Il1 ~ !q'IAT 

qftcffi;r ~ ~q ~ Iii1: m ~ I ~ 
tj;ij-~ it ft;rQ: i!i"rt ~ 'tiT t<rr-f 

.~wm:~iIli:T~T~~1 ~ffi 
4fi! ~;rr ~ fit; ~ wr.fi ~ ~, 
'ffl ~ ~ ~. ~ ~ ctt wr.fi smr-
WI" ctt 1f1qi<llfidlQ1...,. ~ m 
~ ~ ~ <IT ~Tm lWf"t ~ 
t~~~qm~m~· ~ 
~ SI1fn:: ~ ~ ctt ~qi!41fi(1I\1'f 
it; ~ ~ fit;lrr \;fT ~ ~ I 

~ SfIfiT<: ~ ~ vcf.t ;;rcn;:ff it; ~ 
~qrm~·? 

~ ~eW it !{J.~q) ctt "Ri 
IIiVI'T ~m I m~ ~ f~ t \lA"-

qt;ij1 ctt fit; ~ ;;IT ~ ~;r ~ ~ 
~ ~ ~ ~€t ~ fit; m:IfiT"{ ~ 
~ t: ~ ~IF q,i;;r 'tiT ~ ~ otT 
If« ~"t ~ ~ ifu: 6Tmt 1fiRI' ~ 
~ ~T iI'ffi ~ ~ Ai ~ IR'Ifil\: otT 
~ otT ~ ~ ;';cl<: ~T ~ ifu: ~ 
t: Ilru ~ f.:r«-r ~ fit; q,i;;r ...,. ~'tiT 
~T ~ ~m \;fT4 lfIiffifO W ~ otT 
,;n Ii1Ii !ffi1J1T ~ iii ~;r;ft ~ 
~ ~ m ~ it <'IT1flf ~T ~ 
t I ~m~ ~ ~~ iI'ffi ifO"t ;;f;ffi 
fumf{~6'l'f.ti~~T6R~~~ 
~~IFHI'<t I 

~~lru~~t: fit; ~ 
srfu;:m Ji~ f~ ~ it ~I!J 

It ~ q'l'lIT ~ ~ ~ iii t!,1fi ij'Ifflf 'U~­
if1'fu>l ~ f~ HI' iii ml!J ~ "i~T ~ flF 
~ ~ ~ fit; ~ ;ml ~ il4'T ~m 
t: ~ ~ !!iT ;p:rr ~ ~ Ii<: mcrr 
t: I ~ Ii<: ~ ~Ci'lT <omrT ~ fit; ~IR 

~ ~ffi't t: ~ qtI"IT U<'RrT ...,. f~ 
iii f<;rli ~T ll:Ifi 011 fifa ...,. iIf<roOf' 
m otT ifi1f~!foT ~6T t: I ;;IT 
~~ ~ 'I'lIiT U- U<'Rr"t gi ~ ~ m't 
iffiIi'ie ctt ~ ~refif\'lit t: ~)"{ 
~ f~T t!,ifO Olffifa' 'liT m;m ~T ~f 
t I f,~ IifiT 1ifiT<:VT ~ ~ flF ~T ;;iT 
\;'~ T t '3~ 'tiT 'Iil£ ~ 'Iil£ 51ftr-
~r it ~ ii 'j'li ~'i ~ -a'l4'l1T 
il(t flfim ITlfT I ;'if1fiT mcrr~ "ItT 
flfi4T ITlfT ~R ~ ~ ~ F£ 
;;IT fit; ~ ~ ID1f.r t: I . 

om t!,lI'i flr-R: it ih/;nt{f fiI;if ~ ~ 
~ I ~'~~T~ ~ m-<m: 
~ W t: fit; ~ ~ \ffiifOT t!,lI'i ~ 
t: I ~~~t:fit;~\>if1fiT 
mtft t: I WT<: ~ ~ ~ ij'Il1 AA 
lIlT~~t:ffi~~ 
fit; ~ ~ ifi;f\' ~ iliffiT ~ lIlT fuwi 
m~~? ~~~~'lIl 
~ ;ftfu t ~ ~ 'Wf.t ~ 
it ft;rQ: ~ I \ffiifOT ~ ~ ~ fit; ~ ij'l!1I' 

~ 'iTf~ it f~ ifOT ~il ~ ~ 
~ifOTf~~~I4'@~t 
fit;~~~~~~f.tiqrq 
~ @ ~ ffioTlf> $IT I ~ It 
m~ ~ fifO ~ srf'croHT ~ 
~ lift \>if ~ ~ ~ ~ ffi ~ 
~~~~~~T~~~~ 
\iI"'U~ ~ ~f.ti ~T ffi ~~ 
m-otT~~~~WT<:ifO\;' 
'liT ~ m otT ~ '!~ ~~it, 
~~itomr~~ffi~~ 
~~~~m~itlf4T~ 
~ ~ ~, 'Wf.t 'Wf.t ~ it ij'Il1 

~ ~ <IT If4T ~ ~, ~ «rni SI'fuf'lf,if(' 
W~it~~~T;;mft~~ 
m ~T<: Ii<: @ ~ wrft ;ftftr ~ 
4T~~I~1ru~~1 



Demands CHAITRA 16, 1885 (SAKA) for Grants 

It Wif if m'1 if.t ~ ~ ~ f~ ~ 
l!if w-rr ~ fGlfl' I 

8hri D. N. Singh (Muzaffarpur): Mr. 
Deputy-Speaker, Sir. at the very out-
set, I would like to pay my tribute to 
our brave jawans wno died defending 
the sacred soil of India on the battle-
fieid of Ladakh and in the thick: 
jungles of NEFA. I would also like 
to Pil..( my tribute to our galJant air 
force who have stood by the side of 
our army during the actual fighting 
and who dropped supplies in one of 
the most difficult battle fields of the 
world. 

Again, I would also like to express 
my gratitude to those friendly coun-
tries who during tne time of emer-
gency rushed supplies, arms and 
equipment to our aid. I also welcome 
the dej:ision of the Government to 
double the strength of the army and 
strengthen our navy and air force. 
But the effectiveness of our fighting 
forces does not depend so much on 
numbers alone but. in order that Ollr 
fighting forces should give their best, 
they must be equipped with the wea-
pons that are highly mobile and 
~econd to none in quality. 

Then again, it is not only necessary 
that our army a:ld air force should be 
well-genera lied and weJl-equipped, 
but they should also be provided with 
conditions in which they could give 
their best for the defence of the coun-
try. 

In this connection, I would like to 
quote a few lines from a very recent 
book that has been published, by the 
London Institute of Race Relations. 
It is entitled Armed Forces in New 
States. This is what Air Marshal Sir 
John Slessor. a very eminent soldier 
himself, and who has written the fore-
word to this book, had to say: 

"New nations, even more than 
old, depend for their existence on 
the integrity of their armed 
forces: the most intelligent, expe-
rienced and well-meaning govern-
ment may not survive if the army 
is corrupt." 

Further on, he says: 

"It is, however, worth reflecting 
that if the relations between a 
Government ,and its armed forces 
are to be all that we ih'nk they 
should be, the Governmen~ it-
self must be impartial, stable, 
honest and politically mature 
enough to deserve a high degree 
of disciplined loyalty," 

I hope with our new and able Defence 
Minister, aJl these' things would be 
achieved. 

I do not want to go into the ques-
tion of NEFA reverses. Govel'nment 
has already insti,uted an inquiry and 
I am quite sure those who are found 
guilty will be brought to book. But 
then the way· our Army fought in 
Ladakh is sure to find an honoured 
place in the crowded gaJlery of the 
heroic .1,,,(.:'; oI IndIan Army. 

There is another point to whIch 
would make a reference. There has 
been a lot of talk whether ~he t::hinese 
are going to attaak us again or not. 
Nobody knows what they are going to 
do. But the sharp and aggressive 
tone of recent Chinese notes, the ag-
.gressive concentration of Chinese 
forces aU along our border, the feve-
rish road and air field building activi-
ties in Tibet, the way the Chinese are 
treating and behaving with the 
Colombo powers and the umeemly 
haste with which Peking and Pindi 
concluded agreement are ail indicative 
of the fact that it is just possible that 
they may be on the look-out for some 
excuse to launch a fresh attack against 
us, may be of a limited and l'cstdcled 
character. Here I would l'kc to 
quote a few lines from another emi-
Rent person, Capt. Liddle Hart, re-
garding the tactics that the Chinese 
are likely to adopt in the neighbouring 
countries. This is what he says: 

"The aggression might be at 
li!11ited tempo--a gradual process 
of encroachment. It might be of 
limited depth· but fast tempo-
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[Shri D. N. Singh] 
small bites quickly made, and as 
quickly followed by offers to ne-
gotiate. It might be of limited 
density-a multiple infiltration by 
particles so small that they form 
an intangible vapour." 

Shri Tyagl (Dehra Dun): Was it 
written after the Chinese attack? 

Shri D. N. Singh: It Was written 
before. All these tactics have been 
~dopted against us in NEFA and they 
are sure to adopt these very tactics in 
future as well. - I am also quite sure 
that in the event of a futUre attack, 
our army will not only stand the test 
but shatter the myth of the invinci-
bility Of the Ch:nese Army, because 
about the last World War, there is a 
very famous saying of Montgomery 
that "Rommel is a gOod General, but 
he repeats hi, tactics too often and 
that is where I am going to catch 
him." 

There is one more sped of our de-
fence problem and that concerns 
Pakistan. The recent Pindi-Peking 
Ax's that has developed also poses a 
serious problem and a threat to us. 
The Prime Minister of Kashmir has 
already said that he suspects ~hat 

Pakistan and China have entered mto 
a secret understanding against India. 
The other day, the Chief Minister of 
Punjab also said at Ambala-I quote-

"An attack from China is bound 
to come and when China attacks, 
Pakistan would not stay back as 
silent spectator." 

Here, Sir, I would like to quote 
an observation of Mr. Kingsley Martin 
published in the New Statesman 
and Nation of Fe'bruary 15, 1963: 

"If the war between India and 
China recommences, Pakistan and 
India on present showing will be 
fighting on opposite sides." 

;:te Acting High Commissioner for 
Pakistan in U.K. wrote a long letter 
published in the New Statesman and 

Naticm of March I, 1963 contradict-
ing all the observations of Mr. Kins-
ley Martin except this. On the other 
hand, the other day in a speech de-
livered at a public meeting at Lyall-
pur, President AYUb Khan said-I 
quote-

"Unless India comes to her 
senses, she would be involved in 
serious conflict with her neigh-
bours." 

The use of the word 'neighbours' is 
significant. 

There was also a very signiflcant 
and important interview given by 
Abbas and Qayum of Azad Kashmir 
to Mr. George Patterson and this in-
terview has been published in the 
China Quarterly of October-Dei:em-
ber, 1962, and I quote: 

"Abbas and Qayyu,m informed 
me that they have recruited 10,000 
armed and trained fighters with a 
reservior of 30,000 armed tribes-
men across the borders. Their im-
mediate plans are to launch a 
series of raids across the cease-
fire line, and increase them when 
India replies with large-scale reta-
liations. The arms for this th~y 
have in small supply at present, 
but they hope that China will pro-
vide whatever is required, should 
the war continue." 

Then again, much has been said In 
American and British circles about the 
pact between Pakistan and China. In 
this respect I would like to qu?te a 
few Jines from a book Ru.,so-Chtne .• e 
BO'7"derlands by Mr. Douglas Jackson, 
published under the General Editor-
ship of G. C. Pearsey, Geographer of 
the U.S. Department of State: 

"Should the Chinese Commu-
nists gain control of the major 
mountain passes through the 
Karakoram Range connecting 
Sinkiang with Pakistan's Gil~it 
Agency, a serious threat to p.akls-
tan's very existence as an mde-
pendent State cou,ld devel~" 
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I hope the Government of the United 
States of America takes note of this 
warning that has been given by their 
own Geographer. 

In view of all these things, what 
should be done? I am not a strate-
gist myself. Such as a layman what 
I feel is that we should aoopt a de-
fence strategy for deterrence and for 
combat if deterrence fails. it should 
be made clear to the aggressors that 
in the event of any fresh aggression, 
large-scale infiltration or incursion, 
India will not hesitate to retaliate 
with ful! force at oUr disposal, with 
the weapons of our own choosing and 
on the places of our own choosing; 
and we will carry the war to its logical 
conclusion irrespective of the cost and 
the risk involved. -Let there be no 
doubt that the Chinese will only at-
tack when they are reasonably BU.re 
that they can get away with it com-
paratively as easily as they did last 
time. 

Much has been said about the 
strength of the Chinese army and the 
quality of the Chinese army. In this 
eonnection, I would like to quote 
from O'Ballance's brilliant book' The 
Red Army ot China:. 

"A point to bear in mind is that 
the Chinese soldier ha! never 
successfully stood up to serious 
competition on the modern battle-
field for any length of t:me. In 
the guerilla days, he always 'hit 
and ran', in the Civil War, he 
faced the cracking, crumbling 
Nationalist armies, and in Korea 
he was a selected 'volunteer'. 
He has always been mercurial on 
the battle-field. His morale did 
not stand up to pressure on seve-
ral occasions in Korea. Nor can 
it walk very far, if at all. The 
military hierarchy is ageing, lives 
in the past and is guerilla war-
fare-minded." 

The Chinese had some in:tial suc-
cesses because we were not prepared 
and we were not fully armed. We did 
We did not expect that China would 

be committing aggression against us. 
But once we are prepared, I have not 
even a shadow of doubt that in the 
event of any future confrontation our 
Army will not only stand the test but 
will avenge the NEFA reverses and 
will shatter the myth about the might 
of the Chinese Army. 

We should remember that it is just 
possible the Chinese may try to dis-
rupt our arms supply, etc., by send-
ing their submarines in the Bay of 
Bengal. Therefore, it is very neces-
sary that while ~trengthening our 
Army and Air Force we should not 
neglect our navy either. As the re-
port goes, Chinese have near about 
2 dozen long range submarinl1s. So, 
we should stren~en the anti-sub-
marine wing of our navy, so that we 
may prevent Chinese decoy raids in 
the Bay of Bengal. During the last 
war, the Japanese Bubmarines came 
right up to the Bay of Bengal lind 
they were patrolling. So, we cannot 
overloOk that contingency either. 

Lastly, I would like to wish our 
very able, young and energetic De-
fence Minister well. He is Yashwant 
as we1! as Balwant. Events have justi-
fied the first portion of his name fer 
the day he arrived, Chinese announc-
ed their cease-fire and I am also sure 
in case of future conflict, the second 
portion of his name will also be 
justified. 

If hrs. 

Shri A. V. R,agba\'aD (Badagara): 
Mr. Deputy-Speaker, Sir, let me pay 
my homage to the jawans and officers 
who fell fighting for the freedom and 
integrity of Our country. Bravest of 
the brave, the flower of our youth. thEy 
pr,pved magnificent against an enemy, 
perfidious alike in politics lind cun-
ningness in battle fields. At an alti-
tude and terrain in which both minds 
and bodies were affected, our jawans 
fought in a manner worthy of their 
great traditions, and gave a foretaste 
of what was to come if the Chinese 
continued in their attack. 
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[Shri A. V. Raghavan] 
Sir, I 'Wonder whether the dimen-

sions of the menace posed by an ag-
gressive Ch:na are properly under-
stood by us, I mean in the sense of 
total comprehension. In terms of de-
fence logistics the menace is going to 
tax OUr energiE's and reSOU\'ces in a 
manner for which we as a nation had 
so 'lr no precedent. Only those who 
have studied epie events like the 
battle of Brita:n, the land battles in 
the heartlands of Russia can fully un-
derstand the nature of the colossal 
combinations of material resources, 
fighting capacity and morale that are 
required to successfully face ruthless 
and powerful adversaries. 

In this context, I welcome all the 
aid that :s given and being sought 
from all countries. We are indeed 
profoundly grateful for that. But 
borrowed capital, borrowed weapons 
are all productive and powerful only 
in the hands of a strong nation, strong 
men. This is a fundamental truth 
which we will forget only at our 
peril. If a nation unwilling to do its 
best borrows money or weapons from 
foreign countries, it will be like an 
unemployed man borrowing money 
from an usurious moneylender. It 
will end up only in bankruptcy or 
suicide. 

The menace is colossal and we have 
to face it. So we have to evolve a de-
fence oriented economy which, while 
putting the maximum accent on de-
fence preparedness, also does not neg-
lect othcr aspects of our plan and re-
construction over which so many of 
our dreams have been woven over all 
these years. 

• You know how prohibitively costly 
a few squadrons of jet fighters are. 
IUtd, manufacturing them in thou-
sands will require astronomical sums. 
But in the long run We have to manu-
facture them. A good beginning has 

been made in this direction and we 
must go full speed ahead to make the 
country self-Sufficient in the matter of 
defence requirements. Other people's 
umbrellas can always bE' taken back 
as all borrowed umbrellRd arE', and 
may be they may not available for a 
really rair.y day. This posses an in-
exorable problem in logistics and 
economics which we have to analyse, 
stUdy and absorb. 

Now, Sir, as an ex"Serviceman I 
want to focus the attention of the Gov-
ernment to the service conditions of 
our jawans. In spite of all the senti-
mental affections we have for our 
jawans, the cold fact remams that in 
pay and pension scales the Indian sol-
dier ranks almost the lowest in the 
world. Trained soldiers II~ placed if) 
one or the other of eight groups A to 
H, each of which is in turn sub-divid-
ed into three or four c~asscs. The 
majority of our soldiers are in what 
are called Groups F, G and H, on 
Rs. 55 a month. And, there is the in-
credible fact that throughout hls career 
of 24 years the total increment in his 
substantial pay is only Rs. 5. Thou-
sands and thousands of our soldiers 
retire without any promotion. We must 
also remember that a soldier enlisted 
in one group is not eligible for promo_ 
tion in another group. Promotion in 
the same group is all dependent upon 
passing many rigid tests. There is no 
automatic promotion, because ~here is 
a quota and they have 10 wail end-
lessly. While pr~motion to an offirer 
from the rank of a sub-lieutenant to 
a Lieutenant Colonel is fixed on the 
basis of time scale, a poor jawan gets 
an increment of R •. 21 after five yearlr 
and another Rs. 2! after he completes 
his tenth year. And, with that his in-
crement ends. We are of course poor. 
But wa'ting for five years for an in-
crement of Rs. 2! is a human pheno-
menon that takes our breath away. 
There is an element of cruelty in it 
and our jawans deserve better treat-
ment. An officer is enrolled on a pay 
of Rs. 400. and even if be does not 
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pass any test he gets his minimum in-
crement of Rs. 30 every year. He gets 
his promotion from one rank to an-
other till he reaches a 'pay scale of 
Rs. 1400. An officer thus gets 250 per 
cp.nt increase in his substantial pay 
during the period of 24 years while 
for the same period a jawan gets only 
9 per cent increase-i.e., Rs. j. Sir, I 
have nothing against our brave, gal-
lant and effecient officers. But this 
much of disparity in service condi-
tions between jawans and officers is 
not conducive to morale ap3rt from 
pure human considerations. 

Again, in the matter of his pension 
scales it is the same story. The pp.n-
sion varies from Rs. 15 to Rs. 20 for 
soldiers in groups F, G and H depend-
ing upon the number of years in ser-
vice. 

-A word a'out family pensions. The 
,Family Pension Code says: 

"Subject to the fulfilment of the 
prescribed conditions, the family 
of a JCO/other rank. Non-com-
batant (enrolled) to whom the 
new penSion code applies and who 
dies on account of a wound, \11-
jury or illness the caus!! of which 
is attributable to Or aggravated by 
military service are elig:b!e for a 
family pension." 

The conditi.on that wound, illness etc. 
the cause of which is attributable to 
or aggravated by military service had 
been very rigidly interpreted. TherE" 
are instances where family pensions 
have been denied to the family of a 
soldier with 17 years service. In the 
normal course the soldier would have 
been entitleq to a service pension if he 
was released after 15 years. The 
family of a soldier who died, while in 
service, in a military hospital, with 17 
years service was denied familv pen-
sion on the ground that his death was 
not attributable to or aggrllvated by 
miHary service. Hence I feel .that t~e 
Pen.ion Code requires drastIc revI-
sion, and simplification 

Again in the matter of providing 
family 'quarters to the jawans, the 

Ministry has not done anything worth-
while. This problem has to be luok-
ed into and wherever it is not pos"ible 
to provide family quarter. they must 
be given separation allowance. Se-
paration allowance at the rat .. of Rs. 
50 per rhonth is admissible to married 
office!'s when they are posted to units 
located in areas in India where fami-
lies are not permitted to accompany 
them. 

The condition of an ex-serviceman in 
our country is also miserable. Em-
,ployment opportunities after re'ease 
are far and few. This is the oppor-
tune moment for the Defence Minis-
ter to persuade all the State Guvern-
ments and Central Ministries to 
reserve 25 per cent of the vacancies 
in favour of ex-servicemen. 

Now, I want to invite the attention 
of the Defence Ministry to another 
vital topic. We are spending cwres 
of rupees on defence industries and 
project. Several giant establishments 
and factories are being ~tarted in var-
ious States. But it is unfortunate 
that some States like Andhra and 
Kerala have been left out completely 
in this respect. Immed:ately eye-
brows are raised-parochia', demands. 
Please do not take it that way. In 
these matters, there is something like 
a total senSe of participation. And, 
that is a fact only if people all over 
feel that they are active participants. 
They must feel and experience a sense 
of physical proximity to great activi-
ties. That has a psychological effect. 
It should not be dismissed lightly. I 
would, therefore, request the Defence 
Minister to consider this aspect and 
establish factories in areas where they 
do not exist now. 

Anothr question is, NEFA and 
Ladakh have taught us a number of 
lessons. I am not going into all of 
them. We have c~rtain probler.,s of 
the Himalayan terrain, whicl. proba-
bly no other country in the world has. 
I would like to know whether we are 
do:ng adequate research in I.his direc-
tion. We do not want our soldiers to 
lIuffer there. They have to fight' the 
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enemy, not nature. For this, massive 
help and co-operation is caUcd for 
help and co-operation is called for 
from scientists and research workers. 

Before I conclude, Sir. let me invite 
the attention of the Defence Minister 
to an important matter. Let there 
be one master in the Defence 
Ministry to whom officers and 
lawans can look to with a sense of 
loyalty, love and devotion. Too many 
of them springing up on diverse mis-
sions on diverse occasions may add 
aura to individuals but it is not con-
ducive to morale. I would, therefore, 
request the Defence Minister to take 
firm action in this direction. Let me 
conclude, Sir, with a salute to the 
jawans on the lonely heights of the 
Himalayas, the sentinel of our free-
dom. 

Shri Bhagwat Jha Azall (Bhagal-
pur): Mr. Deputy-Speaker, I pay my 
compliments to those brave jawans 
of our defence forces who are fighting 
ot the ice-bergs, facinJj( all sorts of 
difficulties, odds and hazards to defend 
our freedom, integrity and security ot 
H1C borders. I take this opportunity 
:1150, though late, because this is my 
first opportunity to welcome our new 
Dpfence Minister. 

Since his corning to the Ministry, 
w(' find that things are improving and 
M:!mbers are feeling satisfied. The re-
port that has been presented to thi3 
House this year is also a good report. 
I strongly differ from the hon. Mem-
ber to my left who spoke yesterday 
and said that this is a confused report 
and there is outrageous disregard of 
thiS House. I was surprised, even in-

·trigued how one could Jj(ive expres-
sion to' such feelings after seeing thls 
!'eport because, if one were to com-
pare this repO!;t with the pre-
vious ones, one will surely find that 
this report gives in very clear terms 
information on our achievements, Ollr 
defects and failures in the past, as 
well as an indication or pointer to 

our future programme. After hearing 
that hon. Member I was reminded of 
3 <.'ouplet. These days we find that 
whenever an ex-Minister speaks, he 
says always that this is a corrupt Gov-
ernment. Whenever a wife of a late 
Air-Marshal speaks, she says that the 
report is a most confusing one. If the 
son of an ex-Minister speaks, he also 
refers to matters in the same vein. So, 
I am reminded of a ouplet which says: 

"~t ~ 'R~~Uof 
~~~N~~it, 
~;f ~q~, 
~~~~qrcft~ 

Therefore, I would like to say this 
much about these ex people. So long 
as the.ex-Ministers, were in office or 
sons of ex-Ministers, Or wives of ex-
Air-Marshals were havin' their fathe!'9 
or husbands in office, they did not see 
or find anything wrong with the 
working of the Government, but the 
moment they or their relatives had be-
come ex they find that this is the most 
corrupt government that ever existed 
in this world. I only feel sorry for 
such members of this House. Of 
course, there are exceptions like Shri 
Sham Lal Sara!. He spoke very 
nicely and referred to the achieve-
ments of this Ministry. But he is an 
Ex('eption. 

From this report we find that dur-
ing the emergency our fighting forcelO 
have done well. I am aware of the 
fact that we have had reverses. Let us 
not hide them. But we have to find 
out why it carne out to be like that. 
It is because of the fact that an aggres-
sor has always the initial advantage. 
Secondly, there is a basic difference of 
approach between China and India. 
China has prepared herself as a mili-
tary nation; whereas India did not. It 
that is a mistake, we have to accept 
that it is a mistake. It is a fact which 
has to be borne in mind. We 
do not believe in feeding our peuple 
with armaments and no~ fo(\d. De-
mocracies, especially the one like ours, 
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do not believe in providing guns to 
the Jawans to invade th·~ir neighbours. 
No democracy in the world has done 
it. Sir W:nston Churchill, who was a 
great war-time leader, had the sup-
port and backing of the whele natien 
behind him during the world war, 
v:hereas i? our c.eunt~ there are p~]j_ 
tl.cal parties whIch, In all meetings, 
g:ve suppert fer the first three minutes 
and afterwards try te belittle the 
national leadership of the country. 
Even in a country which is headed by 
a leader M the standing .of Shri Jawa-
harlal Nehru, there is .one sectien of 
the peeple, whe have their own press, 
whe want to scrap the Plan in the 
name .of defence, whe want te belittle 
the leadership, who want te demoralise 
the army, whe want te demoral:se the 
jawans. All the same, in spite .or the 
existence of such a group of people in 
the country, the people At large and 
.our army did very well in this emer-
gency. I was saying a little while age 
that Sir Winsten Churchill had the 
unanimous support of two big nations 
one was the United States and the 
other a dictatorial country like USSR, 
fer Stalin was behind him. Yet, in 
spite of all that, centinously fOr two 
years, Sir Winston Churchill had te 
explain te his people the reverses in 
Dunkirk. Our reverses in Sela Pas!, 
or our defeat in Walong, are ne-
where cemparable te their reverses in 
Dunkirk .or in Pearl Harbour. Of 
course, I am net trying te minimise 
the importance of .our defeats, but 
what I am saying is that democracy 
never prepares fer a war; it always 
believes in building a ft)ulldatien. For 
the 'last fifteen years the Indian demo-
cracy, through three successive Five 
Year Plans. has built a selid founda-
t'on for economic development which 
today serves Us very well ind~ed. If 
we want to expand the productien ot 
our ordnance factories, here is the 
base. Even the tremendeus preduc-
tien that we had during the l:lst eight 
menths and the preparatiens that are 
going on in thi~ country are due te the 
base or foundatien that we have pre-
pared for our country on the ecenomic 
tront all these years. Theugh we did 
not provide fer the gun~, we previd-

ed fer such things frem which We can 
have mere guns and mere .ordnance 
facter~es. Alse, it iq the spirit that is 
mere Important. It is net the weapon 
but the army behind it that matters: 
it is not only the army but 1.he coun~ 
try behind it that helps one win a 
war. I think this nation ha. prepar-
ed herself well during all these yeaI"l 
by wroking continuously in the fields 
facteries and .offices and now the Dc~ 
fence Ministry are producing goods 
which are So vital and essential fer 
the defence of this country. 

No doubt, we have to double our 
army, our fire power. We have to in-
crease our air force alse to a challeng-
ing strength so that it can meet the 
enemy from the northern frontier. But 
I weuld like to ask the Defence Minis-
ter to keep _ one thing clear in his 
mind, and that is that our defence 
preparations must be in tune with the 
policy laid down by this country, and 
that is the policy of non-alignment. 
W~ have seen over these years that 
this poliCy has stood the test .of time. 
Therefore, while building this air 
ferce, let us net adept a multi-coleur-
ed umbrella, either of the hue of 
United Kingdom .or the hue .of the 
United States. We welcome their 
help, but the umbrella must be .our 
.own, which we can unfurl at our own 
sweet wilI in times .of emergency. Let 
that umbrella not have a distlmt 
switch centrol, an umbrella which 
will unfurl only when a button is 
pressed from another country. :Oet us 
net remain unprepared on that ground. 
Let the air strength of thi~ country be 
built to the extent we can. There is 
no doubt that we welcome help and' 
We are grateful to the nations which 
have come to our aid at the time of 
the emergency. Some friends are 
arguing ''What is the harm? If, at 
the present juncture, we cannot build 
up our air force with our own re-
sources, let there be an inter-locking 
of the air forces of the different ceun-
tries. When the time comes, if 8 but-
ton is pressed here, yOU will ftnd com-
ing across the frontier, net frem the 
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Himalayan border but tram the other 
s'de, air help coming for the defence 
of our country." Let that arrange-
ment not be there. We must huild up 
our own air force; it may be by loan 
or by getting help from a good friend. 
If we can get dakotas o~ supersonic 
fighters we should get them, hut-it 
must bc kept in mind-it must be In 
tune with our policy of non-align-
ment. 

Then, we have been disturbed to see 
that a purchasing mission of the 
Chinp.,c Government is roamin u about 
in the United Kingdom It h;s been 
sai!1 b v S1me responsible men in Eng-
land that becau"e the Unit~d States 
is not trading with Ch'na, ot;1er coun-
tries are not doing it, it is a good 
opportunity for the United T{ingdom 
to trade with China. This country L~ 

very much distressed over it ar.d will 
strongly react if one partner of the 
Commonwealth stabs up In the back 
by trying to sell any 8.lrcraft to the 
Chinese purchasing mission which is 
in that country now. In case they sel! 
any aircraft, this House is of the un-
animous opinion that t~i3 act would 
be regarded as an act of unfriendliness 
by our Commonwealth partne~. 

Then I want to say a few words 
about the inquiry. We must learn a 
lesson from the past. Because / of 
what We have seen in NEFA during 
the last invasion by the Chinese hordes 
it is true that we have to re-think 
about the whole thing and consider the 
terrain, the other circumstances, the 
weapons, what are wrong with the 
command and so on. But I would 
like to say one thing to the l)p.fence 
Minister. Let h:m not stretch this in-
·quiry to a point where tomorrow our 
·defence efforts may be harmed or 
hampered. And it may be like this. 
It was so kind of the han. Minister 
that II few days ago he gave a term 
of reference that this committee has 
been asked to investigate ;nto. That 
must be looked Into. Persons found 
guilty should be dealt with severely. 
What is wrong with our weapons and 

alI that, must also be looked mt\). But 
. let not that inquiry be stressed too far 
that it may become a pubj'c inquiry, 
tr:als a~d ali sort of things going on. 
Tiat WIll demoralise the army. There-
fore, the inquiry should be hllltt'd at 
that stage. We should look into the 
matter and examine it. But jet not 
that be stres.;ed to that extent. 

. Another thing that I want to ~ay 
Is thIS. In the present time, there is 
a cry a demand from the p~ivate in-
dustries that they are not being given 
a fair deal to share the defence ef-
fort I want to know from the De-
fence Ministry or the Minister of 
State for Defence Production as to 
how far they are getting the co-opera-
tion of the private industr.v. Is it not 
a fact that they are not prepared 10 
produce those th:ngs for which they 
do not see any need after the Emer-
gency? Is it not a fact that in the 
name of the Emergency they want to 
import certain things from outside 
which need huge foreign cxchange! If 
that be so, I would advise the De-
fence Minister to himself import that 
mat.er'al worth of so much foreign ex-
change, and the cry of the private In-
dustrv that they are not given a fair 
deal 'is absolu'tely baseles~ beca1lse 
arms and ammunitions cannot be 
allowed to put in the private sector. 
So far as cloth and blankets are ron-
cerned. to mY knowledge I know, .'ven 
there they are not prepared to share 
the responsibility of the Defence 
Minister. 

With these words. I stronglv com-
mend the demands of th~ Defence 
Ministry. It is a good report, a re-
port of good detail and a good achieve-
ment of our army in morale and 
strength and it wiI continue in future 
to be ~o. 

Shrl P. C. Borooah (Sibsagar): Mr. 
Deputy-Speaker. 8'r, while welcom-
ing the advent of a young and enpr-
getic Minister of Defence in the persoD 
of Mr Y. B. Chavan, I 3m happy to 
say that he will be able to bring up 
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our army, navy and air force to safe-
guard the indepelldcll:e of our mother 
land. 

I a~sociate myse~f with tlIose hon. 
Members who have paid ~nbute to the 
I:JdHln army personnel w!1o bv thc'r 
heroic deed, and gaUantr.l ha~re held 
high the prestige of the Ind.all armv 
I alo[) pay homage to th05(' wl.o ha~~ 
left us and given their lives in the 
ballie. In spite of their being ill-
('qUIpped and at fmes pvcn ill-fed 
and id-clothcd, they h3"" undergone 
extrcme hardships in one of the earth's 
most difficul t. terrain and yet they have 
been ablp to held high the tradition 
of the Indian army and air force. 

While we can ill-afford to say any-
thing at length at th's hour about !Jur 
aelence preparations, we will be fail-
ing in our duty if we do not take note 
of our deficiencies shortcomings and 
difficulties that we had to faCe in the 
recen t past. It requires no expertise 
to say that we have failed at the de-
fence front in so far as our prepared-
ness is concerned. Foreign arrns rush-
ed to India by U.K. and other coun-
tries soon after the Chinese a~p,ression 
did not reach our troops till after the 
cease-fire proposals. AlI these mat-
ters are going to be enquired into. 
That '5 a very good thing. But may 
I request that the scope of the in-
quiry be extended and enlarged, so 
that all aspects of our defence weak-
ness can be taken into consideration 
and be suitably dealt v.'ith? It is 
heartening to find that tempo of our 
defence preparations is ri3ing. There 
is not a s'ngle dissenting voice from 
any quarter against the proposed a11-
time high defence expenditure. This 
signifies the nation's determination to 
uphold the honour of the mother-
land. 

About the defence ordnance facto-
ries' p~oduction, some of our friends 
are nrt satisfied with the pr()gress. 
But may I say that the produ~tion in 
1957-58 was Rs. 18 crores and in 1961-
62 it is Rs 41! crores and in 1962-63 
it is estimated at Rs. 65 crores. The 
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productoin of more than 4B Pushpak 
aircraft, designing and development of 
the Krishak aircraft, progres, rna Je in 
the manufacture of Orucu;-701 jet 
engines fur the Gnat crafts and laun-
ching on the scheme for the manufac-
ture of Dart Engines for Avro 748 
aircraft, speak high of the efforts the 
Ministry has made. 

Faced with a potent aggressor like 
China, we cannot afford to take 
chan~es with our defence against ano-
ther attack. We have yet to make a 
lot of effort not only to harness all 
indigenous r~sources, but also to secure 
al1 possible assistance from any and 
every quarter available without any 
hesitation. 

The recent Chinese aggression has 
proved beyond doubt that our p:>licy 
of non-alignment is completely succes-
sful. While USA and other western 
powers rushed weapons and articles a1 
defence requirements, Russia did not 
keep back. They put pressure on 
China and probably for that reason the 
Chinse had to come out with cease-
fire proposals. While U. is.-Common-
wealth high powered military and air 
missions have enquired into our de-
fence requirements, on the other hand 
Russian experts are busy planning the 
establishment of MIG factory and also 
Yugoslavia is offering its equipment 
for mountain warfare. Does it not 
show that our policy of non-alignment 
is successful? 

Any defence preparation would not 
be effective unless it is made with re-
ference to the powers and potentialities 
our enemy is endowed with. China, 
it is said-it has already been stated 
by many-has about 2000 forward line 
jets in its air force, possesses the 
world's fourth strongest submarine 
fleet and has an anny about five times 
bigger than that Cit India. To scare 
away such an enemy, we must have 
equally strong and matching force. 

During the discussion on the 
demands for grants for the Depart-
ment of Atomic Energy, we were told 
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that China was a long way off in mak-
ing the atom bombs and India, though 
ahead of China in the development of 
nuclear energy, has no intention to 
make nuclear weapons. I do not dis-
pute any of these two things. But 
what I am worried about is the ques-
tion as to how India would be able 
to defend itself against any nuclear 
attacks in ('<lse the Chinese at a future 
date decide to make that adventure. 
1 L~,l', it may aga;n amount to taking 
chances with incredible China, to 
assume that China would never be 
able to produce nuclear weapons or 
that it would not use the same against 
India. 1, therefore, wish that the 
Defence Minister may consider the 
desirability of giving atomic orienta-
ticm to our defence. 

Havin~ said so, I would now like to 
deal with some matters relating to the 
North Eastern Frontier Region. That 
region suffered a lot during the Chi-
nese aggression. At one time, it 
looked as if it was a matter of days 
for the Chinese to over-run the whole 
Of Assam. Rumours were afloat dur-
ing thOSe days that resistance would 
be offered only at the Bengal-Bihar 
border, leaving Assam to its fate. This 
apprehension has not completely faded 
away from the minds of the people 
there. It is mainly for two reasons. 
Firstly, while reports of hectic activi-
ties of concentration of troops, road 
building, constntction of air bases etc. 
on the other side of our barder being 
undertaken by the Chinese are pouring 
in We on our side have not seen any. 
such activity. Se:ondly, there is prac-
tically no army in the entire NEFA 
region posted in readiness to meet any 
Chinese advance. 

There are two reas')ns for this feel-
ing and this apprehension that Assam 
may be left to its own fate. The peo-
ple of Assam have witnessed during 
the Second World War, what a war-
front is. The region was then hum-
ming with varied activities. Move-
ments 0'1 .tJ'OOlPS, tanks, machine guns 
broke the silence of the region. Dense 

forests were converted into landi.n& 
grounds overnight. Those memories 
are still fresh in the minds of the 
people there. Compared to that to-
day's preparations fall far short. To 
allay such fears and restore confidence 
among them, I feel that high priority 
should be accorded to strengthen the 
defence of that frontier by posting 
more forces equipped with m:>dern 
arms, developing the unused airfields 
and proteeting the existing ones by 
anti-aircraft guns, etc. 

The Report of the activities of the 
Ministry of Defence for 1962-63 refers 
to the flood relief work dO'lle by the 
army-men in Assam. The devastation 
caused by floods has been increasing 
year after year and has been eating 
the very roots of the economic life of 
that area. Whatever development is 
made in a year is set at nought by the 
floods the next year. Hence, no proper 
defence will be possible to be built up 
on that frontier unless this menace is 
effectively dealt with. I consider that 
this problem should be tackled as a 
part of the defence preparations. 

Another weakness Of that frontier 
is the dilapidated condition of the 
roads and bridges in that region. 
Strong roads and bridges are the pre-
requisites of a strong defence. During 
the Chinese incursion last year the 
military movements were paralysed 
when there was breakdown of a 
bridge over a certain small river. 
Numerous other similar bottlenecks 
were suffered which jeopardised the 
war effort at that time. Hence it is 
im:, -, -,. --" tl'":: ronds and bridges in 
that region are strengthened as an 
integral part of our defence prepara-
tions. 

It is welcome that the Government 
have of late sanctioned the proposal 
of extending the broad-gauge line 
from Siliguri to JOl!ighopa. Develop-
ment of strong railway communica-
tions in the frontier regions is essen-
tial for the movement of troops and 
equipment, and should be taken up as 
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apart of de-fence. It would have been 
in the fitness of things had this ex-
tension been taken up to a more cen-
trally situated place like Gauhati, ins-
tead of up to Jogighopa. This appears 
to be very essential for our defence 
preparations. 

The Assam Rifles has, Of course, been 
mcntioned by many of the preceding 
Speakers. The Assa1f1 Rifles and the 
Kashmir Militia should be made part 
and parcel of the Indian Army and 
their conditions of service brought in 
line with the rest of the army person-
nel. These people, with their thorough 
knowledge of the difficult tcrrain of 
the frontier areas, would be much 
more suited to man the posts there. 

More and more people of the border 
areas, including Assam, Manipur and 
Tripura who have kowledge of that 
difficult'terrain and accustomed to the 
climatic conditions of the area, should 
be recruited and trained in guerilla 
warfare. 

Sir, I thank you for the opportunity 
given to me. 

Shri Krishnapal Singh (Jalesar): 
Mr. Deputy-Speaker, Sir, in the beg-
inning I would like to say a few words 
about the allotment of time ttl this 
Ministry. As yOu know, Sir, this Mi-
nistry is taking up over 30 per ccnt 
of the entire budget allotment, and 
yel the time allotted to this Ministry's 
.budget demands is only about one-
tenth of the entire time allotted fm-
the Demands. I would therefore like 
to S1Y that unless we are allowed su-
fficient timc at this jun~ture, when 
our coun :.r',' is threatened. when the 
vu': cxi,;h;'cc> of cur country is threa-
te<d-and we arc anxious to give all 
th,s money and to IlndeT/:p any priva-
tio, for the snk(' (If s'r('ng'h"nin~ our 
defence-unless we have sufficient time 
We "a"n')l make our contributions in 
an effective manner. I therefore 
ple~d thqt We should got a little more 
time than has been allotted to us, 

With these ff'W preliminary remarks 
I crave your indulgence to permit me 

to dispose of one or two points which 
were rather controversial but which 
are necessary from the point of view 
of the morale of the people. 

The first one which I would like to 
mention is that it gives us great plea-
sure to find that those who had lust 
faith in the sword and placed faith in 
the broom-stick are now gradually 
trying tJ give up the broom-stick and 
are trying to find the sword. It is a 
very good sign and I hope that they 
will stick to this change. 

Now, the other point which, 1 think, 
is somewhat controversial and which 
has already been raised .by some of the 
Members is that we should serio·usly 
think whether We want to survive or 
whether we want again to enter into 
some sort at confusion. That, we 
should clearly place before ourselves. 
This talk about alignment or non-ali-
gnment is turning into a sort of dis-
cussion which may not lead us any-
where. What is necessary is to see 
how best We can defend ourselves. 
That is the only consideration at pre-
sent which we should place before 
our minds, 

I have heard some Members asking, 
the hon. Member who spoke here a 
short while ago asked: Why should 
we depend upon another country, why 
should we depend upon any other 
country, we should try and prepare 
ourselves; why should we try to have 
an umbrella from another country 
which may not oppn at the right mo-
ment? Vpry good spirit, ideal spirit. 
I am entirely with him so far as the 
theory roes. But what about the prac-
tice? We have got to see whether any 
time is available, whether in th£' sh,rt 
time at our disposal it is possihle or 
practicable to construct sufficient air-
craft, to train sufficient number of 
pilots, to manufature oth?r, WCRIl.OnS 
and equipment whether lt lS pnsslhle 
for us to mam;facture everything that 
we need. In 'fact., thos" of us who 
were living at the time when the .Iast 
war started will sec the great dlffe-
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rence between the preparations that 
were going on during the first phase 
of that war and what we are doinl 
today. I re~ollcct that wherever you 
went, whether you went to the bazar, 
whether y:.u went to the cantonment, 
or whether you passl'd by a factory, 
you saw everybody busy, working for 
defence. There were darzis wo,·king 
everywhere. If there were not enough 
darzis in the town they were attracted 
to the cities where they were busy 
preparing tents, mosquito nets and 
other items of clothing. Other facto-
ries were busy. If you travel, be in 
the train, most of the passengers were 
in uniform. Do we see that now? I 
say that we have not been able to giYe 
that bias to the preparation for our 
defence which is necessary. Perhaps 
this may be the only opp~rtunity 

which we have at our disposal. There-
fore, we should not entE'r into these 
idle discussions. We must sit dowa 
and consider what is necessary, what 
is essential from the point of view al 
our defence and try to get that. If we 
can prepare it here, well and good. It 
we cannot, let us get it from some-
where and protect ourselves. 

We know, there has been a lot ot. 
misunderstanding. Whatever aid we 
have been able to get is in spite of our 
attitude towards other naticms and not 
on account of it. Therefore we must 
adopt an attitude by which' we will 
be able to make friends. When I W88 
at s~hool, we were taught a small 
Sanskrit verse which compared friend-
ship with shadow. It meant that fri-
endship with bad people is like the 
foreno'n} shadow. It is big in the 
beginning, but it diminishes gradually 
until it fades away. The shadow in the 
afternoon is like that, of friendship of 
a good man. It is small In the beg-
inning. but gets bigger as time passes 
on. What have we be!'n rloi"g? Have 
we been making good fri~nrls~ We 
have been making friends in a hurry, 
not thinking whether these friends will 
stand by our side in our time of need. 

It is time now that we must distin-
guish between good friends and bad. 

Dr. M. S. Aney (Nagpur): No !lad 
friends. 

8hri Krishnapal Singh: I WiS:l we 
were in that ha~py position. We would 
be really happy. What we find is not 
only friends but our bhai h:ls Cl\'U:led 

us trouble. ' 

Shrimati Lakshmikanthamma (Kha-
mmam): How are we to know that 
friends will betray us? 

8hri Krishnapal Singh: I would re-
quest the han. Lady Member to have 
a little patience. Later on, I may say 
lomething to satisfy her. 

Another point which I wish to raise 
may be somewhat controversial. I do 
not for a moment say that the am:>unt 
of money which We are allotting to 
Defence is sufficient. Perhaps our 
needs are greater. We shOUld, as op-
portunity arises, give them more 
money. But what I do not like is the 
manner in which these funds will be 
raised. Without having given thought 
to economising our expenditure, to 
cutting down our extravagance or 
waste which is universally known, 
which is notorious, We are trying to 
Impose taxes on our people----people 
who are already heavily burdened 
people who have not the capadty t~ 
pay. Every citizen of India under the 
present scheme will have to contribute 
more or less something to the ex-
chequer. I do not say we should not. 
H we are able to cut down our ex-
penditure and still need more money 
for Defence. Our people readily agree 
to the imposition of fresh taxes on our 
people. But, unless we have done 
that, it is too early to ask the people 
to carry any greater"burden on their 
shoulders. Therefore, I submit most 
humbly, and I hope this House will 
agree with me, ...... (Bell rinfll') I 
will sit down; I have not finished even 
one-tenth of what I have to say. If you 
think there is n(>!..'J.ing worth attention, 
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I will not say any more. What I would 
like to sugg~st is that it is time before 
We impose these taxes, to appoint a 
really high-power Commission, pre-
sided over by an Ex-Finance. Minis-
ter, a man who has not only knowledge 
of finance, but also experienee ot our 
administrative machinery to go into 
civil expenditure and to suggest ec0-
nomy. I am certain that we will be 
able to find more money merely by 
economising our e~enditure than has 
been provided for in the present bud-
get tor Defence without imposing a 
penny of tax on anybody. This is what 
I have to suggest in this regard. 

With YOUr permission, I would like 
to say a few words abJut our defence. 
I haVe heard it said-because we are 
all laymen here-I have heard it said 
by people who are good soldiers that 
the best way to de>fend one's country 
is to attack. Just to lie down in your 
h=e wa:ting for the enemy to attack 
Is demoralising. You probably get fed 
up. It is bad for the people who serve 
On the border. It is bad fOr every-
body. Ultimately you have to prepare 
to attack the enemy and to fight in 
their country. That, I submit, is what 
We should plan. 

I would like to suggest that the first 
thing that We should do is to draw up 
a National Programme of Defence. It 
has been suggested that we should 
have a three-year plan. I do not say 
that. We should have a programme 
for one year. When that plan is pre-
pared, our defence budget should be 
based on that programme. Therefore, 
It is the first essential from my point 
of view. 

Mr. Deputy-Speaker: The hon. Mem-
ber should wind up now. 

Shrl Krishnapal Sin!l"h: I shall touch 
upon one or two points only and I will 
craVe your indulgence to let me finish 
them. 

Mr. Deputy-Speaker: 
many Members waiting. 

There are 

Shri Krislmapal Singh: know .•• 

Mr. Deputy-Speaker: More Mem-
bers waitmg than have spoken. 

Sllri Krishnapal Singh: I shall leave 
other points and only confine my re-
marks to two points which I consider 
"t'ery important. The first is the ques-
tion of our officers, which is of the 
greatest importance. These two things, 
I ,beg to submit, are OUr weaknesses 
we shOUld guard against. Unfortuna-
tely, ·the events in the last few months 
haVe shown that the military leader-
ship is not all that we require. What 
are the reasons? And what 
have we got to do? Well, a military 
leader must be cI!. high morale. That 
is the first requirement. And how can 
he have it? He cannot have it if you 
try to supenede hif, if you try to 
push him out of the Army: No officer, 
no really good officer would like to 
serve under those conditions. There-
fore, what I say is that the question ot 
supersession and promotion should be 
looked into; supersession should be the 
exception and not the rule. But, un-
fortunately that has not been so. I 
would say that the cases of those 
officers, especially senior Officers, who 
have been superseded, should be gone 
into. 

The other point which is equally 
important and perhaps more impor-
tant is in regard to the seniOr officers 
Who have retired. J have heard It 
said by somebody that we cannot re-
empl'y them. J shall quote a classical 
example. the example of Fielrl Mar-
shal Von Hinderberg. During the 
First World War when things WE're 
going very wrong on the eastern front 
of Germany, and General Von Hin-
derberg had retired, a General who 
was verv familiar with the terrain on 
which fighting was going on. Kaiser 
asked him whether he would like to 
take over the command on the eastern 
front 

Like an old lolider, before he rep-
lied to that telegram, he put on his 
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uni10rm and put on his sword and 
replied' 'I am ready, Your Majesty.' 
He went and turned the tide a1. the 
battle. So, if we really want to guard 
against all the things that have hap-
pened, we must not hesitate in re-
employing s:>me of the fine generals 
who haVe been retired prematurely. 

Mr. Deputy-Speaker: The hon. Mem-
ber should conclude now. 

Shri Krishnapal Singh: Well, Sir, I 
shall conclude. 

Shri Balakrishnan (Koilpatti): We 
haVe been told that sometimes even 
the demons and the devils help the 
people. That was how King Vikra-
maditya was helped by a demon. So 
also the devil Of Chinese aggression 
has' t.elped OUr country in several 
ways. First of all, the aggression has 
helped our country to realise the vital 
necessity of increasing our Defence 
Forces. The aggression has helped our 
country to have strong unity and soli-
darity. We know the incident of 
Dunkirk. The Dunkirk incident itself 
created a tempo and led to the deter-
mination of the British ·people to win 
the war, and they won the war. So 
also we should take this aggression as 
a le'sson and as a challenge and we 
should be deterrhined to increase our 
Defence Forces, our Air Foree and all 
other forees, and We must be deter-
mined to be united and to resist any 
aggression which comes from any 
direction. 

I am hapy to know that the defence 
budget has been moarly trebled, and I 
hope that this will be the best conso-
lati::m to our tax-payers. OUr tax-pay-
ers are very patriotic, and we know 
their patriotism. When China attacked 
our country, men and women, rich and 
poor came forward to contribute their 
savi~gs, their jewels, and sweets and 
blood to protect the country. Our 
jawans and our Army personnel are 
true heroes. We saw their heroism 

in the battle-fields of Ladakh and 
NEFA. 

It is true that there may have been 
some reverses. But as have already 
said, we must take the reverses as a 
challenge, and as a lesson to rectify or 
correct the future and make our 
Armed Forces strong. Our defence 
problem is enormous. Our eountry is 
a <big country, having a very lengthy 
frontier of about 10,000 miles. So, a 
huge amount is needed for the defence 
purpose. 

I think that if we compare our de-
fence expenditure with that of other 
countries, OUr defence budget is not 
too much. Yesterday, an Opposition 
Member from the Communist Party, 
Shri Indrajit Gupta, quoted some 
figure about the defence expenditure. 
But, according to the UN survey, 
America, out of its total national in-
come spends g: 8 per cent on defence, 
UK spends 6' 5 per cent .. France spends 
6:2 per cent and China spends 4- 4 per 
cent, but our defence expenditure 
comes to only 2.5 per cent of our total 
national income. Until the Chinese 
aggression started, our defence 
expenditure was only 2.5 per cent of 
the total national income. If at all 
our country did not spend more mom~y 
on defence, that was because there 
was sufficient reason for that, namely 
that soon after Independence our 
country was faced with another emer-
gency, namely to start a war against 
poverty and illiteracy, and our country 
was also fast developing industries 
and agriculture and other things. So, 
our Government thought it fit to give 
priority to all those development 
works, and, therefore, they did not 
spend money on defence. But, now 
the time has come, when the np.ces-
sity has come to spend more money 
on defence. 

I am glad that our Defence Minis-
ter Shri Y. B. Chavan has announced 
that our land force, OUr Air Force and 
our naval forces will be trebled or 
will be increased several times. 
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Regarding the Air Force, I would 
submit that our Air Force is very 
small when we compare it with the 
Air Forces rJI other countries. So, our 
Air Force will have to ·be developed 
several times more. I am told that 
even China possesses about 3000 
planes. So, we should also increase 
Our Air Force. • 

I was surprised to know that a pri-
vate airline company had been en-
trusted with an important task; when 
actual fighting was taking place in 
the NEFA area, a private airline com-
pany had been entrusted with such 
an important task. I was sorry to 
know that our Defence Ministry could 
not themselves undertake such an im-
portan!. task as dropping arms and 
ammunitions from the air in that 
area. 

Regarding Sainik schools, I think 
that there are only a very few Sainik 
schools in our country. I would like 
to ask our Defence Minister to start 
more Sainik schools in our country. 
At present, only the boys of the rich 
people could afford to go to the Sai-
nik schools, I would submit that the 
poor ·boys also should be able to avail 
of these facilities, and that can 
be made possible only if we give them 
free boarding and free training. At 
present, the cost of training is too 
much. So, I request that some pro-
vision should be made in the budget 
to see that the poor boys also are 
given these facilities. 

Regarding the Army, there was too 
much enthusiasm among our young 
'people, among the patriotic young 
people. Hundreds and hundreds of 
our young mcn ran to the recruiting 
office tl) join the Army. But, unfor-
tunately, many patriotic young peo-
ple rdurned with disappointment, 
bC'cause the recruiting officers adopt-
ed a very strict rule or regulation in 
regard to the he;!!ht and breadth of 
the chest. I say that it is not the 
heil(ht rind the breadth of the chest 
that makes a hero, but it is the deter-
mination. and it is the boldness of the 

individual which can make him a 
hero. So, I request the Defence Mi-
nister to see that oPpo)'tunities are 
given to all those who come forward 
t ojoin in the Army. 

Regarding the Terrltorial Army, I 
would submit that it is only through 
the Territorial Army that we can 
provide more facilities to all those 
who want to join the Army. So, I 
request that more Territorial Army 
camps may be opened. 

Regarding atomic weapons, I know 
the idea of Government, and I know 
the determination of our respected 
Prime Minister and he has often beeD 
saying that our country should not 
prepare atomic weapons, but I 'beg to 
draw the attention Of Government to 
see what is going on in other coun-
tries. Every day, we are seeing in 
the newspapers that even small coun-
tries are trying to manufacture ato-
mic weapons. 

15 brs. 

We are seeing in the papers that 
some explosion by some country or 
the other is taking place. So I would 
request Government to consider why 
we should not also take up this ques-
tion. There is a saying, an eYe for 
an eye and a tooth for a tooth. So 
we should see that this matter is also 
considered by us. 

There is one weapon which is very 
powerful, more powerful than atomic 
bombs. That is propaganda. With-
out propaganda, a war cannot be won. 
Winston Churchill changed the po,i-
tion in the last war to victory. He 
toured all over the country asking his 
people to contribute blood. tears and 
sweat. The British people gave him 
what he wanted to win the war. and 
they won the war. So I would reo-
qU~st our Defence Ministry to tour all 
over the countrv and ask our people 
to contribute iheir best, m~ke th .. 
unity stronger so that we are able to 
resist aggression from whereveor it 
comes. 
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8hri Ravindra Varma (Thiruvel!ll): 
Mr. Deputy Speaker, Sir, in support-
ing the Demands for Grants of the 
Defence Ministry, I first want to join 
hon. Members of the HOuse who have 
paid the tribute of the House to the 
courage, determilation, valour and 
patriotic devotion of the Indian armed 
personnel. I also join the hon. Mem-
bers of the House who have convey-
ed the good wishes of the House and 
of the country to our new Defence 
Minister who is shouldering a tre-
mendous responsibility at a critical 
time in the history Of our country. 

It has been pointed out that the 
budget provisiOn for defence has been 
almost trebled this year. No one in 
the HOuse or in the country will 
grudge vot'ng gigantic grants to the 
Government for the purpose of de-
fence. Defence is the primary duty 
of any government. Yet, I was sur-
prised to hear in the course of the 
general debate on the Budget an hon. 
Member of the Swatantra Party say 
that 'the increase in defence expendi-
ture has made it necessary to impose 
an additional burden' and ask why it 
is necessary for US to impose this 
burden when our friends, the USA, 
Brit'ain and others are quite willing to 
supply this equipment and armament 
as aid. No one from this side of the 
House claims that th's expenditure is 
adequate, if we have to meet the 
might of the Chinese army. We know 
very well that we will have to aug-
ment our resources. But we cannot 
subscribe to a theory of defence based 
on the beli<>f that all that one has to 
do to defend one's country is to seek 
an allv who will accept the contractu_ 
al obl·igation of defending one's coun-
try. We believe that there are cer-
tain dut'es and obligations cast on 
those who are fr€'e. OnE' m~y not be 
self-suffi~ipnt in defence. but to neg-
]Pet O'lP', rlutv to [Tive one's 011 in 
the rlefence of freedom is to be un-
worthv of freedom. It is a national 
dereliction of duty, and it takes a 
good deal of blind faith in the ethics 
of delinquency to argue that we 
should neglect this duty. 

Sir, I agree wi,h the hon. Members 
who have s.Hd LiLlt the ultmute test 
Of our delence pn:paredne,s and the 
abilIty of our d~L<.:llce potentIal is our 
capacity to manufact.ure and eqwp 
our forces with the most modern 
weapons. The hon. Member for Cal-
cuaa South-West (Shri Indrajit 
Gupta) talked of self-reliance and 
sang its praise. I am alI for selt-
reliance, but as the han. Member for 
Naini Tal pointed out, self-reliance is 
not the same as self-sufficiency. One 
should trust oneself, one should have 
confidence in oneself, 'but self-reli-
ance is not self-sufficiency. When one 
ignores the grave risk Of depending 
on improvisation to meet the imrne-
diate--even imminent-danger and 
harps only on the basic and unexcep-
tionable pr'nciples of long-range pre-
paration, one is left to wonder whe-
ther this is a serious proposition cal-
culated to strengthen the defences of 
one's country against an aggressor 
Who is already on the soil of one's 
country. I, therefore. congratulate 
our Government on adopting the only 
policy that Govcrnmcnl could have 
adopted, that of divcrs·fvir.g and ac-
cel~rating defence production. and at 
the sam~ time augmenting our re-
sources with the m'lximum assistance 
that We can muster and marshall. 

Sir, hon. Members who have pre-
ceded me have spoken of the neces-
sity to increase the strength of our 
Army in terms of personnel, training 
equ'pment. logistics and strategy. It 
was also said here that the inquiry 
into the reverses in NEF A should 
consider our deficiencies On all these 
counts. I shall trv not to de~l with 
points that hav .. beC'n dealt with by 
other han. Members, but I think I will 
be fail 'ng in mv rluty if I do not draw 
the attention of the Home to the im-
portance of a re-examin Rtion "n.rl r~­
appraisal of our strate~. Whl]e It 
is for the Armv-the General St1fl'-
to decide the ta~ti('. of (mf'ntion to 
be employed on the battlefield. ques-
tions of strategy depend largely .. on 
political appraisals and political 
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assessments, because the pOlitical im-
plicat,ons of strategy have to be 
taken into account. I would only re-
fer to a statement which was made 
by an ex-Defence Minister, now the 
hon. Member for Bombay City North, 
who two years ago, while speaking on 
the defence budget, said: 'We are not 
an offensive-defensive apparatus,' 
There is the usual shade of inseruta-
bility attaehed to this epigram. I do 
not know if what the hon. Member 
meant by this was that We dO not 
want to launch an offensive war 
against any other country. If this is 
so, it is an unexceptionable statement 
of what this country believes in. But 
if he meant by this that We will de-
fend only when We are attacked, we 
will try to scrape up defence equip-
ment after the offensive has been 
launched on our country, if it means 
that we will fight only where the 
enemy chooses that we should give 
battle, I am afraid it is a very danger-
ous, suicidal theory of defence. 

I am no authority on strategy. But 
Mao Tse-tung is an accepted authority 
on strategy. He says: 

"Active defence is also called 
offensive defence or defence by 
decis;ve engagements. Passive 
defence is also called exclusive 
or pure defence. As far as I 
know, there is no military text-
book of any value, no military 
expert with any sense, in ancient 
or modern times, in China or 
elsewhere"-

I sUPPOSe that includes India-

"who is not opposed to passive 
defence, strategical or tactical 
Only the greatest idiot or maga_ 
lomaniac would cheriSh passive 
defenCe as a trump-card. How-
ever, such people do exist in the 
world and such things do take 
place". 

He might as well have added: 'We 
can take advantage of the presence 
of such people'. 

Speaking on the ResolutiolJ on the 
Emergency, I had occasion Lo draw 
the attention of thc House to the im-
portanc~ of realising the nature of the 
rcvolutionary strategy that the Chi-
nese follow. They have perfected 
their strategy during the civil war 
in China, the Sino-Japanese war, and 
later in limited wars like the war in 
Korea and other wars that they have 
waged. They have evolVed a very 
effectiVe combination Of mobile war-
fare and positional warfare, of quick 
campaigns and protracted wars, of 
out-flanking and encirclement of the 
enemy, of concentration Of .massive 
force against a segment of the enemy 
-which is in transit and which is 
connected by tenuous lines of com-
munication-of battles of annihilation 
and attrition. If I had the time, I 
would haVe again qUOted Mao Tse_ 
tung on mobile warfare, becaUSe this 
is a very important subject. 

Mr. Deputy-Speaker: Let him 
_quote and conclude. 

Shri Ravinclra Varma: He says. 

"Mobile warfare or positional 
warfare? Our answer is mobile 
warfare. Generally speaking, 
however, there is usually a rela-
tively fixed operational front in 
war. The only exception is the 
war waged by the Chinese Red 
Army. 

''The strategy should be that of 
employing our main force in mo_ 
,bile warfare over an extended, 
shifting and indefinite front"-

mark you-

"a strategy depending for suc-
cess On a high degree of mobility." 

The conditions that Mao ha~ describ-
ed here are eminently applicable to 
our terrain. We have a long common 
frontier with China. It is mountain-
our territory, and the tactics adopted 
by the Chinese for attacks in the 
NEPA and Ladakh areas are precisely 
what have been presaged by Mao, Tse-
tung in his writinp. 
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How then shall We combat this stra_ 

tegy? Is it by a strategy of defensive 
defence to which the ex-Defence Mi-
nister referred? The whole strategy 
0' attack seems to be one aimed at 
appropriating the monopoly oC initia-
tive, compelling the enemy Or adver-
sary to g:ve battle at the Lme at the 
place and under conditions ch~scn by 
China. Can there be a defence against 
this by defensive defence? Should we 
not come out with our own initiative? 
Should we not disrupt their mobility 
and increase our own mQbility and 
manoeuverability? How can We com-
bat an army which believes in maIn-
taining a long, fluid front by st:cking 
to our trenches? Our army must 
have the Iiber:v to hit back. Unless 
we take certain political decisions, 
unless We enable our army to divert 
and surprise the enemy, to disperse 
his eoncentrat'ons to disrupt his logis_ 
tics, communications and lines of 
supply, it will not be possible to fight 
him. (Time Bell rings). 

Sbri Surendranatb Dwlvedy: Now, 
your speech is disrupted. 

Sbri Ravindra Varma: I can face 
such disruption,. even from hon. 
friends on the other side. 

Sbri Surendranatb Dwivedy: I do 
not want to disrupt you. 

Sbri Ravindra Varma: Unless the 
enemy's lines of supply and commu-
nicnt'6n are d'srupted, it will not be 
pos,ible for us to meet this menace. 
How can the lines of supply be dis-
Tll'1t."d? How can there be diversion-
ary tnctics? I do not want to enter 
into theSe aurst;on,. but these are 
questions which h;nge upon 11 politi-
cal rlecision, and unlc" th'lt political 
decision is forthcoming from the 
Government, to expect our army to 
defend our country is to <lsk for the 
impo'~'ble. It is to lay them open to 
the evil effects of inadequate politi-
cal foresight. It is to increase the 
area of vulnerability in Ollr country. 
Whf'ther it be the mountains or the 
plains, there can be no defence 

against slIch an enemy unless our armY is equiPPed with a political de-
CISIOn to enter into diversionary at-
tacks and to disrupt the lines of com-
munications and supply of the enemy. 

For lack of fme, I do not w~nt to 
continue, but in concluding, I want 
once again to support the Demands 
for Grants, and to wish the Defence 
Minister and the country success in 
our heroic struggle against Chinese 
aggression. 

Shri Natb Pal (Rajapur): .An exa-
mInation of what went wrong with 
our defence policies in the past re-
veals five glaring, crippling, paralys-
ing deficiencies and defects. The first 
amon-:: them was an unwarranted un-
justifiable, uncalled for ministerial 
interference in the day-to-day, daily 
work of the armed forces. The se-
cond was the creation of an atmos-
phere vitiated and poisoned by group_ 
ism, cliquism and favourit'sm, sap-
ping at the vitals of the morale of 
the armed forces. The third was that 
everything connected with our de-
fence forces was shrouded in a pall 
of mystification and secrecy. The 
fourth was that there was no over-all 
long-term stra:egy worth the name 
for the defence of this country. And 
the fifth was a cynical subo,dination 
of the needs and requirements of the 
def"nce of the country to pol itical 
prejudices and pre-conceived theories 
on international affairs. 

Now. I do not want to go into a 
post mortem Or an autopsy of aJl that 
went wrong, because practically 
everything went wrong with the de-
fence of th's country. I would rather 
like to make a forward-looking effort 
in my analysis during thE' little time 
that I will have. 

Nonetheless, we cannot face the 
future if We totallv ignore the past, 
and that makes it imperative that we 
trv to draw the necessary lessons and 
try to prevent hlling in the same 
pitfalls, committing the same mis-
takes. It is in this spirit that I will 
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be taking a few of these points TO 
which I referred. 

Th~ new Defence Minister, who 
rode Into the Defence Ministry on the 
crest of a wave of popular goodwill 
and enthusiasm, has begun weI!. He 
has tried to remedy two at least of 
the five evils and deficiencies to 
whi~h I made reference. There is a 
feelIng, an impression, that there is 
no longer ministerial interference in 
the day-to-day work of the armed 
f~rces which tries to kill the initia-
tive of both men and officers. 

He has also succeeded in exercising 
!he three-faced evil spirit of favourit_ 
Ism, groupism and cliquism-I would 
not ~ay completely as yet, because one , 
contmues to hear some rumblings, 
some m~rmurs, but very largely, very 
substantIally he has succeeded. No 
longer the threat hangs over the 
hea~s of competent, honest, upright 
officIals of being shunted to some 
'backyard, to some ob3cure post of 
being retired prematurely, or being 
superseded and humiliated for having 
the courage of, their conviction. Very 
patiently, and with consummate skill 
I should say, Shri Chavan has tried 
to re-knit the tattered, damaged fab-
ric of the morale of our army. 

Let us remember that the greatest 
factOr in defence, the re31 armour 
plate which an army carries, is the 
morale of the army. So long as this 
armour. so long as this morale re-
m,ins inviOlate, unbroken an armv 
is unbeatable, uneonquerable. Break 
this m'lrale, pierce this morale, alloW 
i:. to ru~t, and no Mnginot line, no 
armamcnt~ c'ln prevent the collapse 
of an army. Those who tinkcred and 
tampered with the morale of the 
armv were playing with the destiny 
Of this country. 

Whereas he has made a good be-
~inning in th<'se two, regarding the 
three other evil~, I am alraid he 
will have to take all his 'courage in 
his ibands and try to go ahead. 

Let us take this pal1 of !!~cJ:'ecy. 
this big frightening phras, "in the 

interests of the security of the na-
tion". Though some speakers have 
spoken about it, ·they have drawn 
attention to and castigated the ab-
sence of any information to the cou.,-
try, ·but they have not factually dealt 
with this document called the Re-
port of the Defence Ministry. I shall 
briefly take up some choice gems 
from this document. 

I shOUld like to say that the Gov-
ernl1lent never succeeded in decoying 
the enemy with regard to the de-
fence plans of the country; they only 
succeeded in misleading this country. 
Behind this deceptive phrase "inte-
rests of security", internecine intrigue 
was growing rampant. The whole 
structure of the defence apparatus 
was scuttled and an incredible un-
preparedness was hidden from the 
people. For all this, one umbrella 
was used. What was it?--ciefence 
security, interests of security. Til1le 
and again the House .asked for the 
most elementary information, it was 
not given. The plea is made. and 
the Prime Minister repeats this plea, 
that this is a hang-over from the 
British times. What a shame! If it is 
a hangover if 17 years after fre~dom 
you cannot throw it off, what credit 
do you claim? The British, naturally 
of course did not want to teU u~ 
how they were defending this C(lun· 
try, because if we knew how they 
were defending, we would have 
known how to t.hrow the Britisr (1fT. 
But is that the practice of the Britbh 
in their own country? 

15.19 brI. 

[SHIll TlIIRUMALA RAo in the Chair] 

I have the latest report placed by 
the Rt. Hon. Peter Thorneyeroft on 
the Table of the House of Commo"ls. 
I should like the hon. Defence Minis-
ter to haVe a look at it. Here i5 a 
document any average Briton. any 
average Member of the Commons, 
ca» look at and get an ove~-all pie-
rure Of what is happening rcgarc1ing 
the defence of the country. Take the 
fl:re power of their Army. A stranger 
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like me knows that their armed 
forces wIll be depemllllg m the years 
to come on "Abbot" hOWItzers, on 
the "Chieftain" tank, on the all pur-
pose gun, 81 mm. ficld gun. 1 know 
what anti tank mlss.ie t!iey have 
got from Italy, '"Malkara". 1 also 
know that "Car. Gustaf", the anti-
tank gun is the main gun that they 
have got from. Sweden; it is there. 
Take any other thing in this rE'port. 
We find them at page 17. All the de-
tails about the Navy are given for 
the world to kulow. The deployment 
is given. Take the Air Force. 1 know 
that it is the Vulcan, the Valiant. and 
the Victor which will be the main 
plank of the British defence. But I 
do not know the A, B, C of the de-
fence of my country. They take glory 
in this; they call it 'security in-
terests Of the country', whereas there 
they are givLng page after page E:very 
single detail in the Army and the 
Navy. And what is this masterly do-
cument w,hich our Defence Ministry 
present.~? Is it worth their whi1(' to 
put such trash on the Table of this 
august House? I will now turn to 
some few pages because other Mem-
bers referre<i to Some. I will draw 
their attention to sustain what I say 
with regard to this document. Now, 
let us take page 12: 

''During the 'Year altendaTlce 
and standard of training in Ter-
ritorial Army Units continued to 
improve". 

What a revealing statement! 

"Naval Research Group conti-
lIlued to attend to several long-
term research and developmer.t 
projects." 

What comes, at what stage, out 01 
t.his research? God alone knows. 

"Officers continued to sprve 
with credit on deputation abroad 
in various countries and under 
the Unite-i Nations .... The pro-
gramme for the manufacture of 
Gnat aircraft for tbe IAF conti-
nued during the year," 

That is at page 25. As a rider to this 
continuation, one may verily add: 
that the Chinese continued to remain 
hostile; that the Government conti-
nued to guess how very hostile they 
are and the people continued to 
wonder how docile their Government 
is and how futile the whole thin, is. 

Mr. Chairman: You can continue 
your speech, 

Shri Nath Pal: Mr. Chairman, there 
is another choice piece, a profound 
secret told to Parliament: 

"The Indian Red CrOSs Society 
has donated a sum Of Rs, 11,000 
for the opening Of a pediatrIc 
ward in INHS Asvini". 

Is it not first-class information for the 
House? '11here are some other gems 
to come: 

"On the 15th of August 1962, the 
Prime Minister unfurled the Na-
tional Flag On the rampart~ of 
the Red Fort. This was followed 
by the Prime Minister's spee~h, 

which was listened to by a vast 
concourse of people". 

What a massive contribution to the 
defence of India! There are two 
gems, before I conclude and the'n I 
will take two 00: three other substan-
tial points, Mr. Chairman. 

"Half a dozen richly caparison-
ed elephants, with music:alls 
mounted on some Of them and 
playing the 'shehnai' brought the 
rear of the procession".. that is 
the Republic day. "Admission to 
the seated enclosures at Rajpath, 
between Janpath and Man Singh 
Road was by invitations .... an-t 
seaUng arrangements .... were 
this year decentralised." 

It is a very great' thing. Is this worth 
their while to waste tax-payer's 
money producing SUCh monumental 
works like this report? I would like 
those who are concerned with the 
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Defence of this country, Blld 
Mr. Chavan in particular to see this ... 

Shrimati Lakshmikanthamma: Are 
these the only thi,ngs that attracted 
Mr. Nath Pai's attention? 

Shri Nath Pai: There is nothing 
else, Madam; I have studied it [rum 
A to Z. Mr. Chairman. I hope tbat 
something new will have to be begun. 
Like the Eoconomic Survey which 
gives a detailed picture of the eco-
nomic conditions from year to y(;ar, 
the country and the Parliament in 
particular will have to be given the 
details. I conclude this sorry chapter 
here, Mr. Chairman, by saying: there 
is no country in the world, no demo-
cracy in the world where the people 
and their sovereign Parliament are 
kept so systematically. so thoroughly 
and so completely in ignorance about 
their defence; and yet there is no 
country in the world about whose 
defence the rest of the world knows 
so much as India. 

Mr. Chainnan. I shall now turn to 
some other aspects of our Defer.ce. I 
say that there was no strategy. On 
what do I base it? Here. I would Ilke 
to say what was happening regard-
ing the strategy and the subordina-
tion of political considerations. One 
wonders if this cancerous maligna'nce 
has begun to say the vitals of our de-
fence effort. I think Mr. Cha,\'an is 
too popular for the test of some peo-
ple. No sooner he came here than 
efforts were made to prune his wings. 
One does feel-I am going to sub-
stantiate it that the Defence Minister 
has been caged, cabined and cribbled. 
There was the vital aspect of the 
Colombo proposals. Is not the Defence 
Ministry concerned with this? Every-
body was cal1ed when the delegation 
of the Colombo Powers were here. 
One absence was that of the Defence 
Minister .... (Interruptions.) 

Shrl Hem Barna: Conspicuous ab-
sence. 

Shrl Nath Pal: In the past D~rcnce 
was subordinated to External Mairs. 

Today the time has come whEn we 
should try to see to it that devel,(;p-
ment, external affairs and defence 
play in symphony. The old cacaphony 
and discodance must go. The stream 
mu.;t be integrated and if anything 
both development and external 
affairs must be subordinated to the 
requirements of the defence of our 
country and everything else will 
come after that. 

I find here the reason as to what 
was wrong with slrategy. May I 
quote? I never like to refer to people 
who are not in a position to defend. 
But I will say here what was going 
wrong with the defence of the coun-
try. Here was an enemy menacing 
the security of the country. Here 
were we completely ignoring the writ-
ing on the wall. Till 1960 the direc-
tive to the Armed Forces was pointing 
to :l lesser adversary, as enemy No.1. 
With the result that our training, our 
equipment, location and deployment 
of our forces which are so essential 
for acquainLng our Armed Force.!l 
with the terrain in which they are 
supposed to give battle, get fami-
liarised with the climatic conditions-
they were completely wrong when the 
hour of trial came. When the hour 
of trial came, we found the Indian 
Army-a fine fighting unit, an Army 
about which Czar Alexander spoke: 
'Ah, if only I could posses the Indian 
Army for a few years, three years, 
I could conquer the whole world" 
that is what he has said; but 
what happened under the new 
dis pens a tion in free India to thiB 
fine unit, this unit which in the 
difficult years of 1947, 1949 and 1950 
when it was tru.ncated and when it 
was cut into two halves ,gave such 
a magnificent performance first in 
the di..~turbances in Punjab, then I":l 
Junagarh and then in Hyderabad 
and then in Kashmir-this Army the 
first time it draws its sword in tht' 
defence of India was stl'hject.'d today 
to the humiliation of a crushing b,ow 
of defeat. Why? Who is respoll~ible 
for it? The simple rca-On is: there 
was no clothing; there were no shoes; 
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there was no ration: there were no 
arl1lB; there was no ammunition; there 
was no transport; there was no com-
nlUnirstion: t"("~ W3S no command ... 

. . . (Tnternlptions.) 

Shri D. C. Sharma (Gurdaspur): 
This has been contradicted. 

Sbri Shashi Ranjan (Pupri): Do 
not c'oggerate .... (Interruptions.) 

Shri Nath Pai: Exaggeration? You 
are expressing your loyalty to the 
party; show some loyalty to the truth 

An Hon. Member: We are loyal to 
the country .... (Interruptions). 

Shri Nath Pai: I know that wIll 
ensure your ticket only but that is 
not going to convince allybQdy here ... 
.... (Interruptions.) 

Mr. Chairman: Order, order. 

Shri Nath Pai: I am used to this 
kind of thing .... (Interruptions.) 

The reason of this is there. Here 
is this wrong thing. 

An Bon. Member: Please state facts 
.... (Interruptions.) 

Shri Nath Pai: I can afford to ig-
nore him. Here is the Defence MInis-
ter pOintedly laying dOWn the grand 
strategy for the country. Look at the 
facts. Axe these exaggerations? I 
hope you will not call them ~o. Here 
is what Shri Krishna Menon,. former 
Defence Minister, told the United 
Nations: 

"We have no reasOn to mink 
that the Chinese are expansionL,t, 
belligerent or imperialist in any-
way. It is their desire to live in 
peace with their neightour." 

Shi D. C. Sharma: When did he 
say that? 

Shri Nath P~i: He said it in the 
United Nations. You read the 
speeches. I am comj,np, to that. You 
read sometimes something! 

Shri D. C. Sharma: I have taught 
hundreds like you. (Interruptions.) 

Mr. Chairman: Order order. Do not 
interrupt him too much, because the 
time allotted to him is comIng to a 
close very soon . 

Shri Nath Pai: I will claim your 
indulgence. I would not be sPeak-
ing often. I am reading from the 
United Nations document. I am /:iv-
ing you paragraph by paragraph .. (In-
terruptions.) Fur:her on, he s3id .... 

Shri D. C. Sharma: You have dis-
cOVered all that after he had left. 

Shri Nath Pai: I refuse io give in 
to this kind of deliberate interruption. 

Mr. Chairman: Order, order. 

Shri Nath Pal: He said: 

"We have a 3,000 mile long 
frontier with China, and we have 
no army on that frontier. We have 
only some cheek-posts." 

I leave it aside. These are the words. 
Now, here is the latest remark. It goes 
on day to day. He said: 

"So far as we are aware, China 
poses no menance to the internal 
stability of any country. We are 
their neighbourers and we know 
this. I want to say it presents no 
menace to the stn bili ty of any 
country, any more than any 01 the 
81 nations represented in :.his 
Assembly." 

Now. I shall give the date, for the sake 
of my han. friend, Shri D. C. Sharma. 
This was on the 7th October. 1958. 13th 
session. The attack by the Chircsc in 
Bara Hoti started in 1954. This was 
f01.1f years afte"r! (Interruption.) 

Mr. C.hainnan: Order, order. The 
hon. Member's time is up. 

Shri Nath Pai: Mr. Chairman, T must 
mention the latest thi.ng that hnpPc'l-
ed for their benefit. Speakinc( ·on 
th~ occasion of the general session of 
the United Nations Assembly, 1961, 
he was asked a question. The De-
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fence Minister, Shri Krishna Menon, 
was v~iting the War College in New 
York. This was the question: 

"Mr. Defence Minister, how do 
you propose to meet the threat 
from 'Your northern border" from 
China". 

And here is the reply. 

"Don't worry, I sha!! not drop 
a post-card to the Pentagoil for 
help." 

Sbri Hem Barua: My gooi God 
there! 

Some Ron. Members: 
shame. 

Shame, 

Shrl Hem Barua.: Why a post-card? 
A fleet of cars started running to 
the American Embassy hel'e! 

Sbri Nath Pal: Fate is a cruel re-
venger. It takes a cruel revenge on 
all of us. As Shri Hem Barua said, 
it is not only a poBt-card out fleets 
of delegations have rush~d po~t-haste 
to the Pentagon. I do not like that 
such a thing became !lleccssary. It 
ought to have been avoided and it 
could have been avoided If we fol-
lowed the rig.ht policies. 

Mr. Chairman: The han. Member's 
time is up. 

Shri Nath Pai: I know, but claim 
your indulgence for a little longer. 

Mr. Chairman: You are :I senior 
Member of your party. YI)U should 
not put me in an embarrassing posi-
tion. 

Shri Nath Pal: I know. But I want 
to take some m~rc time. 

Sbri lIarish Chandra Mathur (Ya-
lore) : Let him proceed. 

Shri IJem Bama: You are k'lown 
for your kindness, Sir. 

Shri Nath Pai: Mr. Chairman, I am 
thankful for the courtesy that men 
like Shri Mathur are extending to me. 

I shall refer to a few more points be-
fore I conclude. I shall refer to the 
aid. I would like to say a few words 
about it. Very .clever, very subtle in-
nuendoes are dropped about the aid 
Thc true purpose behind this is very 
cleverly, very adroitly hidden behind 
a barrage of very subtle, innocent-
lookmg arguml'nis, dressed with the 
vent:cr of patr;otic sentiment, and for 
a good measure, the poor jawans were 
dragged in. I want to say this thing 
clearly about the aid. It is part of the 
sovereignty of a nation to take aid 
from wherever we think proper, ne-
cessary and desirable. It is not the 
make-up of a weapOn that decides its 
efficacy. It is not the lable, "made in 
such and such a country" that decides 
the lethality that decides the effective-
ness of an automatic weapon. It is 
the hand that holds and the heart that 
commands that hand that decides what 
is good and what is bad. Let the 
hand be Indian; let the heart be truly 
that of an Indian. Then, it does not 
matter where the arms are manu-
factured. Any arms will be Indian 
arms for the defence of India, pro-
vided they are in the hands of our 
patriots. Let us remind those who 
are very worried about it and 
who raise the false 'b:>gey that the 
arms manufactured in the United 
States valued at Rs. 1,700 crores have 
fallen in the hands of the Chinese: I 
do not know if they dumped them 
into the sea because they were made 
in the capitalist country. They used 
them at the time when the Americans 
were there in Korea. And the IIrms 
made in imperialist Britain and capi-
talist America were very effectively 
and very successfully used by the 
Russian army in fighting the Nazi 
hordes. We shall have to do it. To-
day. there has been a tendency, a 
dangerous tendency. Mr. Chairman; 
from one end of thc pendulum we 
are IPing to the other. We had ig-
nored the Chinese menace. Now, 
we are trying to over-estimate: we 
are unduly overawed bv it. Let us 
remember that the Chinese hi.llh 
command is basically made of bullies. 
Why do I say it? Just to insult 
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them? Not in the least. Then. why 
do I say this? Look at the facts of 
history. II the Chinese urmy i~ so 
invincibh\ so almighty, SD p()wprful, 
why do they not liberate Macao from 
the Portuguese? Why do they not 
liberate Matsu and Quemoy? Why do 
they not integrate Formosa and Hong 
Kong with the mainland of China? 
For the simple reason that thcv know 
the instantaneolls retaliation that will 
come. But with India they could take 
any liberty. 

Before I conclude, I wHl have to 
mention this. I had many points to 
say. But I do not want to try your 
patience, and you have mentioned 
about the time also. I wanted to 
say a lot about fire power. abou~ our 
equipment, about our means of com-
munication, about the nc>cessity of 
filling the gap in our officer ranks, 
by calling some Of our retired offi-
cials on a short term basis. Thev 
need n:>t interfere with the current, 
general seniority of the officers. They 
can be called for a two-year Or a 
three-year term for filling in the gap 
which is vital and with which we are 
confronted today. 

r would like to talk of many other 
things. I would like to :lsk the De-
fen~e MinIster, firstly, is the National 
Defence Council just a scream or is 
it a reality? Are any consultations 
and debates taking place and poli-
cies are evolved? Nob,dy referred 
to it,but it is a very vital point. Once 
again, if the right poli"ies are not 
pursupd, we will be told, "there was 
a National Defence Council and 
.everything was done in cons~ltation 
and with approval." 

With a few words on pensions, I 
shilll conclude. A miserable pittance 
is doled out in the name of pensiolls 
to our soldiers, after a very hard. dP.-
dicated life in the armed forces spent 
in the cause of the country, with one 

arm in the arm of death itself. I rO!-
Il".ember the story of a jamedar. His 
~on was wiVl me in prison in 1942. 
His young boy caught TB and after his 
r(,Jease, there were no influential re-
latives and nothing could be done and 
tile young boy died. A few days later 
h;~ lather came to me and said: ' 

"~ ;;rr;ffi ~r f'f> ~ 'flIT 'f>~~ I 
~Fr ~fI ~ ~ fif; ~ qrf~ ;ffi' 
;-;rril' I"--l!~ '-IT <rll: ~'mT­
"~'f>Of <t;~ ~? ~ lifiT G-;n ljq I 
~ ~ Cfa'f m<: ~T % I 'I1R ~, 
~~ ;;n:rm <r@ ~ ~r I" 

I Fave him a cup of tea and with tears 
in his eyes, he said: 

"~ f~ iF ifR 1J:dl' 'iITIJ ~ 
f1t<;r ~ ~ I ~ ';iHI';;@ ifi<: ~ I 

~ 0lWIT<: ~T ifi<: ~~ I ~ aT w 'f>T 
~ <r@ lIfT I ~ it aT m; ~ 'f>VfT 

\ifT'IT ~ I qiI" ~ ~ ~ iI'f ~ ~ I" 

Such a fate shQuld not be allowed tQ 
happen to those Wlho serve th4, hnd 
f.1ltnfully all their lives. There were 
sud:. innumerable figures whom I 
!lave seen. You, Mr. Chairman, must 
a'so have seen such things in your 
constituency; they must have come to 
our meetings with 1Jheir proud framt!s 
!:tanding erect. The Government must 
lrv to see that this nation does some-
thing in this regard; this must be 
looked into. 

T'len, I would plead with those who 
lire called upon by fate and are ch.ug-
e:! with the defence of this countn' to 
take 1Jhis basic consideration into 
mind. It must be the main aim, the 
puncipal aim. the supreme aim of our 
military thinking, planning and of our 
strategy, of our strategy which must 
be uninhibited from political preju-
dices and from pre-conceived ideas. 
Our thinking must cease to exist and 
continue in the second World War era, 
as some of our officials continue to dCl 
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iItiU; they have their sbare of the 
blame. The aim must ,be to build • 
strength which will be enough, Mr. 
Chairman, not only to defend India, 
but which will act as a deterren t to 
any adventurist aggre;sor. The 
sfIrongth must be of a magnitude that 
not only we will succeed in holding a 
future aggres!or, but such that we 
shaH pursue him and we shall punish 
him in the land from where he came. 
This is not being adventurist; this is 
bping realistic. 

Let us not forget one sad lesson o~ 
oar history. Time and again an 
invader has come, taken us by sur-
priSE', inflicted a crushing blow on this 
country and gone 'back. Timur, 
Ohcngiz Khan, Mohammed Bin 
Ka:s.~m are all sad reminders of the 
Game chapter. At the battle of Plassey 
a young British officer, who had no 
military training, inflicted a blow after 
ibaving fought a battle in whlch only 
17 British soldie'r9 were killed and 
thus rivettI'd the chain of slavery and 
subjugation on the feet of our Mother-
land It must never happen again. 
Panipat and P1assey, Bomdila and 
Sel>a, must never again be repeated. 
Our poUtical leadership and our mili-
tary command must try ,to prove them-
relves worthy of our brave jawans and 
of this great nation. 

Shri Basppa (Tiptur): Mr. Chair-
man, Sir, I have heard with attention 
the previous speaker, Mr. Nath Pai. I 
feel that Mr. Nath Pai is serving the 
call6C of oratory rather than the cause 
of defence by his speech, while trying 
to oot up one Ministry against 
another .... 

SIIri Natb Pai: That is what your 
party is doing. We are only pointing 
it out. 

Mr. Chainnan: I wish to draw the 
attention of han. Members to the fact 
Itbat Congress Members are allotted 
only 10 minutes and SO they cannot 
afJ'ord to be interrupted all the time. 

Shri Nath Pai: That is why they 
mould not be provocative. 

J11 (Ai)LSD-7. 

Shri Buappa: We all say that 
nothing should be done to weaken the 
defence of this country, but by various 
speeche< that I hear I feel we are 
serving more the enemy rather than 
this country. Therefore, when we 
have to give more encouragement to 
the defence of this country, We should 
call upon our Defence Minister to take 
a more dynamic approach in thi. 
matter, because the Chine;;e have not 
accepted the Colombo proposals and it 
has become all the more necessary 
that we should take up a more dyna-
mic approach. 

Our Prime Minister has often told lIB 
that this aggression must be undone. 
This is a matter of vital necessity not 
OiIlly far the Indian nation but also 
to the whole world. Ev£'!1 the ollher 
day, the great President of this coun-
try speaking in some place near 
Coimbatore said he was alarmed at 
the complacency is growing in uu. 
country over the defence. In these 
circumstances, it is a welcome fea-
ture that the Defence Minister has 
come forward with doubling the armed 
forces of this country, not only the 
army, but the air force and the navy 
also. 

We have all seen that there is need 
for reorganising the defence of this 
country. It must 'be put on a proper 
line. Of course, I do not find ani' 
objection in Mr. Nath Pai drawing 
attention to certain facts. For example, 
there must be a unifying command 
and action. The Defence Minister 
must have the final voice in certain 
matters of recruitment and other mat-
ters C'Ollnected with defence organ in-
tion. So, along this line, the defence 
has to be reorganLged. 

But the nation's strength does n"t 
consist only in the armed forces. Most 
of us are drawing attention to thi& 
aspcct which is very very neceSS:lry. 
The defence has not only to depend 
upon the armed forces of this country, 
but on the whole population of tnis 
country, the character and morale of 
the people. Deft"Dce has to be deve· 
loped on the home front, on thlt 
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[Shri Basappa] 
military front, on thc int.clligence front 
and on the diplomatic front. The 
overall pictuTe of the needs of this 
defence must be looked into carefully 
and organised properly to meet an:~ 
aggression of this kind. 

Some friends of the opposition a=e 
saying. times without number, why 
should WI: continue this emeTgency? 
When the Chinese are siltting tight on 
the Himalayan bordeTs, I do not 
understand some of the oppos.it.icn 
Members saym,g that the emergency 
should be given up. Some people take 
exception E"Ven to our budget Oemg of 
wch an enormOUs nature. But they 
are living in a different world altoge-
ther. They must come to realise the 
practical danger that is ahead of us. 
Even if 5 per cent. of our national 
income ill devoted to trus, it is not 
much at all. 

I.n. the matter of :recruitment, more 
incentives should be given, because 
when the recruiting department goes 
round India, sometimes we hear thnt 
the pe()ple are not c()ming forward In 
large numbers. It is because tr.e 
method of sclection is defective. A 
new approach is necessaTy and new 
inecntives are necessary. In Mysore, 
it is said that people would be given 
more service, if they serve in the 
army. If such incentives are given, 
more pt.,<>ple will be forthcoming. I 
also u!ldE."rs' and that 80 per cent. of 
the peDplc who appear for U.P.~'.C. 

examinations fOr Commissioned Oill-
cers fail because of t:heiT lack of 
English kn()wlt'dge. I think there is 
something very defective in this which 
should be rectified. 

1 hear also there is lot of discrinuna-
tian in the matter of recruitment. 
This should \It, carefully looked into. 
It is gDing to jeopardise the interests 
of our country, if there is some dis-
crimination, selecting some people in 
some part of the country and neglect-
ing some other poople :in some ot.her 
part ,because the recru3Jting rBT'k does 
DOt belong to dwt particular part o! 

the country. Coming from Mysore, I 
am very !'OITY I have to make this 
remark. 

More aerodromes have to be built 
and training of our pilots has to take 
plac-e. In the matter of prodootion. 
there should be qualitative and quan-
titative improvemen.t in the ordnance 
factories. Unused capacity and some-
times capacity which is used not tor 
military llW"p<>SeS should be diverted. 
to military purposes. In this way. 
even the Audit Report gives us lIOIIle 
idea as w how these trucks are manu-
factured or some other things are 
manufactured with no advantage at 
all. Even foreign exchange is nut 
saved by this. This is what is report-
ed in the Audh Report itself. 

Sir, the terms ()f :reference to the 
enquiry committee on the NEFA 
debacle should have a wider basis. If 
there are any persons found fault with 
-it is not merely a lesson to be 
learnt-t!'H'y have to be dealt with 
3trOiltgly. Such things should not hap-
pen again in the future. If something 
has gooe wrong, I do not see the rea-
son why there should not be any 
court-rnartialling. 

Many peopll' have rclerred to the 
question of secrecy that is tried to be 
maintained here while at the same 
time the same secrets are being given 
out elsewhere. This should be con-
demned in the strongest terms. 

Even in the matter of strategy, I 
would say that it is not merely a 
q umtion of defending the country ()!l 

one side when the enemies attack us, 
but that should be equally made up 
by an attack on some Dther side on our 
part also. 

When we are talking of defence, 
people try to pull OUT legs this way 
and that. People criticise us by ;M.y-
i:n.g: "We want to derelop militarily, 
but hOlW can we develop when we' 
WUIlI: to estaIblish socialism in this· 
OO\mtry?" So if:he:y want 119 to gtve. 



CHAITRA UI, 1885 (SAKA) 

up socialism. I do not see any argu-
ment in that except that they want to 
see that their own way of. thinking is 
eeta.blillhed. 

There are two extreme types of 
people in truE country-the rightists 
alId the leftists. One group atiaw 
our IliOn-alignment policy, on the one 
hand, and, on the other, when we 
want to <take some foreign aid, the 
other group comes and says: ''Why all 
this aid, why all t:lris air umbrella". 
Nobody has ttalked of any air um-brella 
or air base. But they want to pu.t in 
the mouth of those people in authority 
lIB if they are going about it in this 
way. 'l'ht! whole issue is confused by 
:these two small sections of the people, 
and the people should not be misled 
by these two extreme t}"pE!i of peopJe 
in thhJ country. 

In the ultimate analysis, it has been 
sa.id by no less a person than Field 
Marshal Montgomery that a nation's 
strength d~ not consi;,."t in armed 
forces alone but in the character of 
the peopJe of the nation. He says 
!hat a nation should have -two things: 
one he calls religion and the oother the 
educated elite. By "religion" he means 
steadfastly adhering to a principle, to 
go on with it arui to have an indepen-
dent line of thinking. He has some-
'!hing to say about the leadership a13o. 
"A leader is one", he says, "who can 
rally all the forces of the country for 
a cmnmon purpose". "~ondly", he 
says, "he must possess a character 
which wiH enthuse confidence in the 
leadership at all levels". A leader, 
according to him, must be able to 
dominate over 1he events and the 
event.~ must not dominate him. A 
man of peace, who holds the leader-
ship of this country, is capable 01 
~ing the nation in this war effort 
a.lro. So let us hope that this man of 
;peace will rise as the man of war 10 
lreIYlove this aggression from this coun_ 
try. I am only appealing to the peo-
ple of this country that they should 
baV'e greater faith in the Prime Min-
iBIler. He must co-ordinate all the 
efforts. He must have ~ final voice 

in all matters. Then only he can 
liberate this country from the Chinese 
aggression and take this country for-
ward. 

Mr. Cbairmau: Shrimati Lakshmi-
kanthamma .... 

Shri Vlrbbadra Siqh (Mahasu) : 
Sir, nobody has spoken from Rimac.ltal 
Pradesh 10 far. 

Shri Sileo NaraiD (Bansi): Sir, I 
have been standing up from morning. 
I come from a State near the b()nier. 
My name is there on the list 

Mr. ChaIrman: I cannot argue with 
han. Members over this matter. It is 
not fair. 

ShrimaU LakshmikaDthamma: Mr. 
Chairman, Sir, oUll" friends in the 
Opposition have become wise after the 
event. There is no dearth of ()rator. 
in this country. If only oratory and 
speeches would win war, then we 
would have certainly won it. Shri 
Nath Pai has quoted something trom 
a U.N. document. There is an equally 
powerful dpcument in our library, the 
old Debates. When Shri Kripalani 
was here in this House as the leader 
of the P.~.P. grouP. he has said how 
we should not spend so much money 
on defence because we are a peace-
loving !Jalion. He also mentionPd 
China as ~ friend of ours-not here bu~ 
somewher,·· else. I remember that 
very well. Shri Nath Pai has been 
saying s~mething about un-prepared-
ness today. Why did they not tell this 
all these y€ars. I would only requesL 
them to refer back to the speeches of 
P.S.P. members and give them their 
value. 

Some of the Members of the Oppo-
sition have worked UJl a situation of 
defeatism and frustration in this 
country. In spite of all these thing3, 
I am glad that our p;ilicy of 110n-
alignrn.ent has been a success, our 
policies have been a s,uccess, our de-
fence has been stTengthendng day by 
day and infusing confidence in tbe 
minds of cur people and getting the 
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[Shrimati Lakshmikanthamma] 
will of the people to fighit the enemy. 
I am also glad that we are going to 
sb"engthen our army and that our de-
fence production is ~uickly and quietly 
going to be gen ~ed up to the wartime 
pitch. It is said that what Britain 
could not achieve in 1941, two years 
after World War n, with all their 
technical advancemeIlJ1;, we have bee'l 
able to ~chieve. Therefore, when an 
occasion has arisen, we are now in a 
position to equip our aT'ffiy wi.th 
t'Ilough of arms. 

16 hrs. 

It is also a matter of 'satisfaction 
that we arc producing a sizeable 
quantity of automatic weapons and 
a'".her weapons of warfare. The main 
cause for the achievement of this suc-
cess is that ,the technic'al efficiency 
among our workers in the ordnance 
factories has been main1.ained. 
Secondly, OIlT workers are second to 
none in efficiency. Thirdly, out' 
workers as a whole have been roused 
to the great anger against the Chinese 
for Ithei.' Wlprovoked aggression 
against. our motherland. The workers 
are working day and night with great 
speed to tench a lesson to the aggre~­
sOr. Even the U.S. Mission has been 
greatly impr'essed by the achievement 
in our defence establishment. The 
fr}reign missions now feel that the aid 
that they ~n, giving to our country is 
going to be properly utilispd for the 
purpose 101' which it has been given 
Under cur present plans. all the 
ordnance factories will be giving their 
maxin1lm output by thE' end of June 
this year. We "1'0 al50 very grateful 
h 0"" f".('nds, either in this bloc or 
l'l:l~ blJc, we are grateful to U.s.A., 
WI! aTe grateful to England and we 
are vt'Ty grateful to Canada, for the 
timely alrt that :hC'y have given with-
out attaching any condition. We are 
grateful to ae of them for ,the U!lIcon-
ditional aid that they have given US 
m tim~ of difficulty. Even tile world. 
Communh.t opinion was on our s.id~. 

No d~ubt, in the beginning Rus3iil 
SIlid that Chinese were their -brother.;, 
but it tou!, thPm no time to realise 

that that brother is uncootrollable 
Frankenstin who challenged even 
them. Thprefare, they changed their 
opinion in our favour, and it is very 
e'\'ident from history. We know very 
well that Russia has been giving high 
priority 10 the establishment orl a 
MIG factory in India. They are al>o 
supoplying us our important require-
ments including ·technical as~stance. 

IT: the same way, Czechoslovakia have 
offered to supply us mountain artillery, 
Yugoslavi!: have put their full weight 
on ,the SIde of India. Our policy of 
getting as~;stance from ·both the blo'!S 
is a phenomenOll'l which can impress 
any thinkin(, person, eilthcr in this 
country or outside. 

It is always easy to be wise after 
the even~. Several persons inside and 
outside Parliament have adopted the 
"Did I not tell you?" 3ItUtude and sug-
ge9ted. tilaL if only India had not be-
Ii~ the bona fides of the Chinese, 
the present catastrophe could have 
been ave~ed. But, situated as we are 
in this country, I think the policy we 
had adopted was the only sens1ble and. 
prac!.ical one, consist.elllt wi1lh the fU.n-
dpmental principles and the inexorable 
com<Pl.. "'oI1S of national SECurity, 

16.02 hrs. 

[MR. DEPUTY-SPEAKER in th.e Chair] 

We could not, even if we wanted to, 
launch ar. ever-ambitiollS programme 
of defence without affecting our deve-
lopment pians. In spite of this isolat-
ed instance of treachery, I am sure we 
CDn rely on the inherent goodness and 
friendlin('s~ of mankind. Mankind is 
r.ot prepared for its total annihilatil'n. 

Then, ',ve!l such of those countries 
v/hich are gi\'ing us massi~ aid have 
never as"cJ us to change lfue policy. 
When "ven those countries are nOit 
particular of this, I do not under3tand 
why Shri Ranga or serne others shouid 
insist that we should throw ourselves 
inlo the Wfstern bloc. When I hear 
their crib';sm I feel that ther<> i,> som;> 
J.pprehen~.ion BIt the back of 1.!wir 
mmds. Wll-f'n we study the two pro· 



Demands . CHAITRA 16, 1885 (SAKA)' for Grants 

lessors, ProfeS801' <lalbraith and Pro-
feiSor Rl!nga, we feel that one is an 
enlightened professor and the other i~ 
a neurotic. 

Many hCJIl. Members have rcle...·r~ 
to the rolc p}ayed by our jawans dur-
ing the emergency. It can be writ~en 
in letters of gold. The entire country 
is prepared to bear any burden gladly 
in order to enable our jawans to drive 
out the aggressor. It is no doubt true 
Lbat is a VEry high burden that 'R;e 
are placing on the people in order to 
increase oW' defenee preparedness to 
mEet an un·pTeoedenrt.ed circumstance 
but I am Hire our peOlPle will gladly 
lOnd willingly bear this burden in order 
to defc:J.d themselves and save their 
freedom. 

Then r v.':Juld like to say that co:n-
plete control of military personnel by 
c:vilian authority is a prerequiSoite oC 
democracy. I feel that in nn enlighten-
ed demo~racy the jawans should also 
be enlightplled. The traditions of the 
army of the imperialist era have t\.l 
be 'replaced by proper traditions. One 
inl'pired r.erson L. worth scores of 
TrJercenaries. and that inspiration can 
come only from faith, consciousness 
and reali.ation. I am certain that this 
fresh thlIlking has become necessary 
at this ~tagc. 

Then, Shr' Chavan was saying some 
eme bac~ that the militant spirit is 
not the monopoly of unc race. I feel 
that it is no, the monopoly of one 
seX'. TI,e tl'&ditions of this country 
have proved that women are equally 
militant in their spirit. 

An Hon. Member: At home. 

Shrimati Lakshmikanthamma: Not 
only at home but also in the battle 
front. Therefore, if equal opportuni-
ties are to be given to both men and 
women, if women are expected to give 
an outlet to their military spirit. I 
think it is high time that they are per-
mitted to join the army. I am prepar_ 
ed to do it myself, if I am al1ow~. 

Mr. Deputy-Speaker: The hon. 
Member must conclude now. There 

are other members who are wanting 
to speak. 

Shrimati Lakshmikanthamma: I lost 
time because there were some inter-
ruptions. Please give me two more 
minute3. 

Mr. Deputy-Speaker: am sorry_ 
She should wind up. 

Sbrimati Lakshmikanthamma: To 
my mind, the defence of this country 
should be looked upon as an integral 
part of thE' larger defence, namely, the 
defence of the ideals that we stand for 
i.e.. the defence of democracy and 
freedom. It is only when we consider 
our defence from this stand pomt' will 
it be possible to make all frecdom-
loving democratic nations of the world 
interested in India's freedom. 

Thcre is no justification for one 
nation to bother a bout the defence of 
another sovereign and independent 
nation because it invites the crit;cism 
ot interference. Shri Ranga was ask-
ing yesterday whether Russia is pre-
par~ to fight China. I want to put a 
similar question to Ranga. Is America 
today prepar~ to fight China! He 
should realise that neither America, 
nor Russia, is today itching for indul-
ging in a global adventure. That i:-. 
why America wants India to be non-
aligned sO that India can get massive 
aid for her defence and not involve 
America in a direct commitment to 
fight China. 

Mr. Deputy-Speaker: The hOll. 
Member should conclude jus~ now. 

Shrlmati Lakshrnikanthamma: 
will finish in one minute. There is 
only one person who is itching for this 
world conflagration. and that is Mt'O 
Tse-tung. So. anyone who advocate! 
India's entry into one of these blocs is 
unwittingly furthering the caUSe of 
Mao Tse-tung in the sense of making 
our border vulnerable to external 
aggression. Of course. we have to do 
all that is possible to keep ourselves 
in readiness to meet any eventuality. 

Mr. DeplIty-Speaker: The hon. 
Member should stOlP there. Shri U. M. 
Trivedi. 
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8hri U. M. TrIvedi: Mr. Deputy-
Speaker, this is not the time for me 
to recapitulate all the wrongs that 
have been so well placed beforp. the 
House by Shri Nath Pai and other 
members. It is no USe crying over 
spilt milk. Those days are gone. But 
are we not going to put ourselves in a 
spirit to fight? Are we just gOIng to 
have merE' lectures and mp.re words 
and some big shows and then say that 
we are preparmg ourselves to fight? 
Our army has been allotted an ex-
penditure of Rs. 350 crores. Because 
we nOW need a good and strong army, 
therefore, we have increased the 
strcngth of the army. That does not 
mean that a strong navy is not neces-
sary. But we are spendin)! only 
Rs. 20 crorcs over the navy. For the 
"ir force we are spending only Rs. 87 
crores. Why this disparity in expen-
diture? Nobody grudges. lhh coun-
try does not grudge. additional bur-
dens for throwing back thl> Chine,e. 
We have suffered a shameful defeat. 
Have we equipped ourselves tn avenge 
that defeat? Are we preparing our-
selves or merely saying that the ag-
gressor has the advantage? It that is 
so. can We not also become the aggres-
sors here and now and drive out the 
Chinese? How long are We going to 
tolerate this state of affairs? 

Shri Nath Pai was telling that we 
are doing things in sccrecy. I say 
secrecy is essential because we have 
fifth cc.:umnists in our country. We 
haVe not been able to check the fifth 
columnists inside the country. We are 
sorry that ()\lr Government have not 
risen to the occasion to do away with 
!1f'h columnists. No country is going 
to tolerate a position like this. Have 
we risen? No. We are just talking. 
We haVe not felt our way. We are 
one day thinking of MIGs bein" got 
from Russia and some other day we 
are thinking of getting some thing 
from others. We have not yet decid-
ed what WP sh{)\lld have and what we 
are going to do with what we have. 
It is high time that We decided on our 

course of action and give up thi8 
policy of defeatism entirely. 

Sir, today's speech coming from the 
·hon. Member on my right was also 
towards the exploitation of the senti-
ments of the soldiers. setting UJ) the 
soldiers against the officers, ~etting up 
the soldiers against the cOuntry. Thill 
is not the time for making suCh spee-
ches. It is high time that we made 
up our mind that we all must go and 
fight and fight the person who is now 
showing his teeth to us. Only those 
can win the war who say. "If you 
abuse me I give you a slap, and the 
moment you slap me I kill :{ou". 
That must be spirit by which We can 
drive out the enemy. Otherwise nat. 
"~lIf~ m'!f 'li'!fYo" I Why are we .. , 

going to wait for them to attack us? 
We know that they are going to at-
tack us. We are sitting tight and 
thinking. Let them attack us and then. 
we would fight. . Why have thii def-
ensive game? We are a big nation. 
We must arm ourselves fully. Even 
by a bite we can drive them out. 
What is this? It is a shame for us 
that Himalaya Which was never con-
quered and which was never ('rossed 
has been crossed and We are lying at 
the feet of Himal,,-ya to be crushed. 

Have Wl' not I'E'alised why tho Chi-
nese went ahead unilaterally in dec-
laring cease-fire? Have We not ana-
lysed and studied the problems that 
are behind this? Are we going to 
wait for another autumn to come when 
the Chinese would invade us? We 
had a very sorry picture in LaLlakh 
from 1954 onwards. We were hearing 
that these people are coming and 
coming in Ladakh, and in Ladakh we 
were only sending the Central reserTe 
police, some police force and Jammu 
and Kashmir Militia to fight them. 
We nt..'Ver utilised the anny in driving 
them out and we waited till IB,OOO sq. 
miles were loot. The same story is 
repeated and I should say-I have 
used that word already-It is very 
shameful that we had to face the de-
feat. But these things are pa3t. To-
day, what We should do is that we 
must declde once for all that We are 
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going to drive out the enemy. And 
what is required is one very honest 
man at the helm of affairs. What 
happened in England in 1739 when 
William Pitt came to power? Let us 
take a lesson from it.· The whole of 
the MinL<rtry was in the hands of the 
Duke of New Castle, that corrupt man, 
and he wanted to corrupt this young-
man William Pitt when he raised his 
voice in the House of Commons. But 
he failed miserably to corrupt that on" 
man and that one man, single man, 
moulded the character of England. 
Let our Defence Minister also-·he is 
known for his honesty-rise to that 
()()Casion. This corruption must go, 
and unless and until this character is 
built uP, OUr armies are not going to 
succeed. The army will succeerl if 
the character is built, and the charac-
ter of the man at the helm of affairs 
will decide the war that we are going 
to fight. This one single man who 
can infuse !tnt enthusiaism and that 
character, he can haVe the whol!' 
army, the whole navy, the whole air 
force at his back. How long are we 
goong to tolerate the corruption that 
exists--it has been brought to our 
notice--in the various departmf'nts of 
our armed forces? 

Now, I will allude to one ~man pic-
ture of this department C.S.D., th.· 
Canteen Store~ Department, as I calJ 
it the Corrupting Sold;ers Department. 
Year after year for the last 15 years, 
I am watching it and reading the re-
ports of the Public Accounts Com-
mittee, one after another. Corrup-
tion is rampant there. Who are the 
persons who are benefited? Those 
who are corrupt are benefited by it. 
The net result is that corruption is 
growing. We are ourselves undoing 
>the morale of the people by this im-
moral method in which this Canteen 
Stores Department is working. We do 
not derive any benefit. A suggestion 
was made that this department which 
earns crores of rupees should pay at 
least income-tax. EveD that income 
tax is not levied and they are allowed 
to take it, 

We cast OUr eye on diJferent pic-
tures of the way the Army is working 
and how it is be;ng warked. At one 
time, we are thinking of Bijoyanand 
Pat.naik running to our rescue. At 
another time. we are thinking of some 
other chap running to our rescue. All 
the rescue is here. The rescue is here 
in his House. In this HOuse yOU hav(' 
the Minister, let him be the one man 
respon.<rible for conducting the affairs 
af our defence and nobody else and 
none elSe is necessary for conducting 
the affairs of the defence of this 
country. We have always watched. 
We know that our present Defence 
Minister is new to the House. Pro-
bably his activities are not known to. 
many. But. let us assume, as his 
name indicates, Yashwant, let him 
give lIa..h to the country by driving 
out the Chinese. We are hoping for 
it. We are with you. We are one 
with you. I know that in many cases 
you hav" failed us and failed us mise-
rably. At the same timo. this is not 
the occasion of cursing you or abus-
ing you. This is time when the coun-
try has risen as one man. We have 
solidly promised the Government that 
the whole House i." standing as onc 
man to driVe out the enemy. Let us 
focus our attention on this. I can 
point out many things. It is enough 
that many of nlY friends have pointed 
out the other things that are thpre. 
This is not the time when you can hurl 
abuses upOn me or I can hurl abuses 
against you. Enough of it. Enough 
of Mr. Alva's speeches and enough of 
the other speeches on this side that 
hdve been made. This is not time lor 
us to waste our time in this. Let us 
make up our mind. 

The defence of the country is in 
our hands: in OUr hands by becoming 
the aggressor not by becoming mere-
ly the watching dog, ju.'It When s.'mp-
body comes. we will have a bark at 
him. No. That will not do. WP. will 
have to go ahead, go ahead, force the 
enemy to come acrOSs and beat hUn 
outriiht. That should be t·he UOl1C5'. 
That pollcy should be tGUDwed. That 
ought to be the policy from IIOW on-
ward!!. 
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[Shri U. M. Trivedi] 
~ I was looking at the Demands of 

the Defenct! Ministry, I was pretty 
glad. This IS one thing admirable that 
has been done. No beating about the 
bush. A straightforwad assertion of 
expenditure. But. why this report? 
This report is an ugly report. Nobody 
lUlould read it. This is the report of 
some Ministry which must be carrying 
on some cultural dramatic performan-
ces. This report is not the report of 
the Defence Ministry. We all of us 
haVe felt it over and over again that 
what has been done on previous occa-
sions during the last four years is not 
a. good thing of which we can be proud. 
But, as I have said, it is not good for 
us just to' go back upon it and find 
faults. What has happened has hap-
pened with OUr eyes open. We knew 
what things were being done. The 
hon. Lady Member who preceded me 
said that we in the Oppo'sition d:d not 
point them out. Was it the duty of 
the Opposition only to point them out? 
What were the 376 doing? Why did 
you not point out" 

Shrimati Lakshmikanthamma: We 
do not find fault with our policies. 

Shri U. M. Trivedi: The defence of 
the country is in your hands: not in 
my hands. I am with you shoulder to 
shoulder. It is not the .function of the 
opposition to point out. The Opposi-
tion may point out. You may give 
wrong figures to the opposition and 
the opposition may be mistaken by 
the wrong figures and wrong ideas 
given. 

Th" question of defence is not for 
one party or the other to decide. The 
defence i,; of the country at large. It 
is this Parliament, this sovereign body 
which must decidc what :mould be 
clone. And once it has decided and 
once it has placed full confidence in 
you, it is no use now grumbling about 
11 and 'murmuring alfout it and trying 
to find fault. Take 'courage in both 
your hands and march ahead, and 
march ahead to success. That is what 
we wish and what the cOuntry wishes. 

Shri Virbbadra Singh: The Ministry 
of Defence has always been a very 
important Ministry of the Govo!rnment 
of India. But in the context of the 
situatiOn whiCh we are faced with to-
day. it has assumed even greater s;g-
nificance. When the Chinese invaded 
our territory, in October last year, it 
Was an unexpected blow. We were 
not prepared for it. As a result, our 
Forces suffered a few reverses. It 
was no reflection on the valour or on 
the fighting capacity of our brave 
soldiers. 

I am glad that under the steward-
ship of our new Defence Minister, the 
Defence Ministry has already taken 
some steps to modernise and streng-
then our Army. As a result, I am. 
happy to say that we are today in a 
much belter position to face the enemy 
than we were ever before. 

This year'~ budget as a whole has 
PUt an unprecedented burden On the 
people. But it is both inevitable and 
inescapable in view of the situation 
we are faced with. I am happy that 
the expenditure on defence has been 
increased to R.~. 867 crOres including 
that on capital outlay. I do not know 
whether it will be sufficient to meet 
thl' requirements of defence. But 
should it b(' found insufficient. I am 
surt! that this HOUse will gladly vote 
more money by waY of supplementary 
grants. Defence is a paramount need 
of the country, anri no sacrifice can be 
too much or no effort can be too great 
to meet this challenge and to preserve 
the integrity and honour of our 
Motherland ... 

Now, I want to say a few words 
about military intelligence. Refer-
ence was made to this yesterday by 
Shri Indrajit Gupta in his ~peech and 
also today by SIlri "Frank Anthony. 
It is well knOWn that defencp is a 
eomparative thing. Before we can 
defend ourselves or even bet ore we 
can make effective plans to defend 
ourselves, we must know many things 
about our enemy; for example, we 
must knOw what his strength is; we' 
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must knaw what his plans are; and We 
must knaw what weapons he has ,ot. 
It is theTe that military intelligence 
comes in. It is absolutely necessary 
that our Armed Forces should have 
an intelligence service of their own. 
I am sorry that this is a thing which 
they do not possess at the momen&. 
They had it previously, but:t was 
amalgamated with the Intel1ig~ce 

Bureau which is under the Ministry of 
Home Affairs. There is still an offi-
cer in the Anny Headquarters who is 
designated as the Director of Military 
Intelligence. but he has no organISatiOn 
of hi~ own. and he must depend upon 
the Director of the Intelligence 
Bureau. It is absolutely fatal th3t 
vital military intelligence is gathered 
by a civilian agency which is primari-
ly meant to cater to civilian needs. 
The same .i~ the case with air recon-
naissance which i~ done by fJur Air 
Force is also channelised through the 
Director of the Intelligence Bureau. 
I would request the Defence Minister 
to see to it that these intelligence go 
directly to the Director of Military 
Intelligence. Also, the Director of 
Military Intelligence should have his 
own agency nnd his own organisa-
tion, no matter what it costs the ex-
chequer, because intelligenc(> is a 
very vi tal factor of defence and 
we know it that to a very' great 
extent. our debacle in NEFA and in 
Ladakh last year was primarily due 
to the lack of intelligence or due to 
insufficient intelligence. 

Another point that I want to make 
is this that there should be greater 
co-ordinatiOn between the three wings 
of the Armed Forces OJ' between the 
three Serv;ces, and co-ordination 
should be tne main function of the 
Ministry of Defence. This can be 
achieved if they haVe the same sLi of 
officers to deal with the same subjects 
in the Army, Navy and Air FOrce. I 
also feel that the working of the 
·Chiefs of Staff Committee requires to 
be improved. The Chief of Staff 
Committee consists of the Chiefs of 
Staff of the three services, and is 
presided over by one of them 
who happens to be the senior-
most among them. The Defence 

Minister is not a member of this Com-
mittee. It is the ex;perience of the 
last world war that the Defence Min-
ister ) should be actively associated 
with the working of the Chiefs of 
Staff Committee. We know that dur-
ing the last world war, Sir Winston 
Churchill, who was the Prime :r.1inister 
and Minister of Defence in England, 
appointed Major-General Lord Ismay 
as Staff Officer to attend on his behalf 
the meetings "f the Chiefs of Staff 
Committt;~. 

We are also faced with a very 
grave situation today and I see no 
reason why our Defence Minister 
should not also be actively associated 
with the working of the Chiefs of 
Staff Committee. I know that such 
a step may lead to some complica-
tions. For example, it may lead to 
inter-service jealousies; it may lead 
to a tendency on the part of the 
officer so appointed to act something 
like a super-Commandel'-in-Chief. 
But these are difficulties which can 
easily be surmounted provided every-
body concerned is sincere in his effort. 
Also, if the officer who is appointed. 
is such who can lay down healthy 
conventions and precedents. I hope 
the Defence Minister will look into 
this matter. 

As I said earlier, defence is CCllIl-
parative. We know who our enemie9 
are. Therefore, now we must equip 
our troops to match the armaments 
possessed by our enemies namely. 
Pakistan and China. Therefore, our 
Defence Minister must take im-
mediate steps to modernise and 
strengthen our anned forces and equip 
them with the latest weapons of war. 
I know it is our policy to manufacture 
weapons in our awn country, as far all 
possible. But it will take time. Till 
such time as we are in a position to 
manufacture these weapons in India. 
we must make every effort to procure 
them from every possible country on 
terms advantageous to us. The Gov-
ernment should not. hesitate f'Ol' a 
moment to take military aid from 
friendly countries. We have taken 
tremendous economic aid from friendly 
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rShri Virbhadra Singhl 
countries which has in no way im-
paired our policy of non-alignment. 

I would also request the Minister of 
Defence to take steps to strengthen 
our Air Force by procuring the latest 
aeroplanes required by our Air Force. 
I know that we have a plan to manu-
facture some aeroplanes of foreign 
design in our own country. I welcome 
this step. But I hope that the Ministry 
will see to it that only planes of the 
latest designs are manufactured in our 
country. It is no use manufacturing 
planes which are already obsolete or 
are likely to become obsolete by the 
time they are manufactured in thi~ 
country. 

I would like to add one more thing. 
During the Chinese invasion, cvery 
unit of lnd·lan Army did an excellent 
job. It is also a fact that units com-
prising of the local and other hill 
people did exceptionally WE'll. There 
is nothing surprising about it because, 
coming from the hills, the rigours of 
terrain and climate were no handicaps 
to them. They fought, as it were, on 
very familiar ground. Unfortunately, 
such troops were not therE' in sufficient 
strength to stem the tide of the 
Chinese aggression. I would request 
the hon. Defence Minister to increase 
the strength of such units and also 
mse more such units in the border 
areas of UP and Himachal Pradesh for 
the defence of the country in general 
and for the defence of the central 
sector in particular. 

Before I sit down, I would like to 
say that the co-operation of the people, 
specially of those living in the border 
areas, is of vital importance in matters 
pertaining to the defence of the 
country. Government should create 
an atmosphere of confidence, happi-
ness and contentment among the 
people. The economic edifice of the 
people of the border areas, specially 
of those living in the Kinnaur District 
of Himachal Pradesh, which I have the 
honour to represent in this House, 
rests on four pillars, namely, trade, 
agriculture, animal husbandry and 
bandicrafts. The trade that these 

people used to have with Tibet iI DOW 
at a standstill. As a result, quite a 
number of them have been rendered 
unemployed and without any liveli-
hood. The handicrafts have also ceased 
to be a source of livelihood as they 
were also dependent on this trade 
because the raw material came from 
Tibet. Also there are no more exports. 
Because of the recent restrictions put 
by the Forest Department on grazing 
etc., animal husbandry has also be-
come more of a nuisance than a source 
of livelihood. Lastly, because of the 
shortage of arable land, a~riculture is 
very rcstricted and does not give 
livelihood to all the people. This has 
created a great difficulty and placed 
the people in a predicament. I would 
request the Government to take 
.immediate steps to rehabilitate them. 

Before I conclude I would like to say 
that we the people of India have great 
hopes from the new Defence Minister. 
Apart from possessing many qualities 
or head and heart, he has also the 
unanimous support of the. people. I 
hope that under his stewardship our 
armed forces grow from strength to 
strength and that they will act as 
effective guardian of our liberty and 
freedom. 

Mr. Deputy-Speaker: In order to 
give a chance to some more people, the 
House will sit till 6.30 if there is no 
objection. 

Shri Surendra Pal Singh (Buland-
shahr) : While wholeheartedly sup-
porting the Demands of the Ministry 
of Defence. I would like to make a few 
observations for whatever they are 
worth. 

I welcome the decision of the Gov-
ernment to raise the strength of our 
armed forces which, under the present 
circumstances, was most essential, and 
I do not wish to say anything much 
about it except that it is a step in the 
right direction. 

Then, I would like to say a fe.w 
words about the requirement of 
Emergency Commission ofBcers. The 
maximum aae llmit for these ofllcers 
has been raised to 35 years. There is a 
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proposal to lower it down to 30. Even 
3D, in my opinion, is a little to hiJl'h 
and I do not agree with that. The 
reason for that is this, that these 
officers of 30, I will not say 35 now, by 
the time they finish their training and 
have studied some specialised pro-
fessional courses, they would have 
passed their prime, and they would 
have reached an age when mentally 
and physically, they would not be fit 
to withstand the rigours of mountain 
warfare and to give proper lead to 
jawans ' I may be wrong, but this is 
my opInion. A man of the alZe of 
30 and 35 loses the spirit of adventure, 
which is so very necessary for a junior 
officer to lead his men properly and 
successfully. I therefore request that 
the maximum age limit be reduced 
from 30 to 25. 

Then I cOme to the most important 
question of defence production. be-
cause our biggest problem today is 
how to become self-sufficient in regard 
to our defence requirements. We are 
happy to learn that production 10 our 
ordnance factories has gone uP con-
siderably during the last two or three 
months. While efforts in that direction 
must continue, I would like the Gov-
ernment to make full use of the private 
sector industries for this purpose, so 
that the burden of defence production 
i! evenly distr1buted on the public and 
private sector industries. IndustrIes 
and factories which are best suited 
for particular jobs should·be given 
those jobs. Our Ministry of Economic 
and Defence Co-ordination has been 
functioning for the last several months. 
I would like to ask the Government 
what part of our purely defence pro-
duction has 80 far been ofl-Iosded to 
the civil sector and with what result. 
Has the contribution made by the civil 
sector industries ;been commensurate 
with their potential productive capa-
city or not? If not, I do not see why 
some element of compulsion should 
not be used against these private lector 
iruiUltries to fulfil their part 10 the 
nation. I ~ru"le. 

As regards the production pro-
gramme in our own ordnance factories. 
116 has already been pointed out by 
several hon. Members in ihe House, it 
is very important that we should fix 
proper priOrities. First things must 
be done first. We must see that our 
energies IUl.d financial resources are 
not dissipated on things which are 
well outside the scope of our indutrial 
and technical capacity. In may opinion 
at this stage we must concentrate only 
on manufacturing our full require-
ments of basic weapons for our armed 
forces such as LMG sten guns, auto-
matic rifles, mortars, adequate quan-
tities of small arms, ammunition! 
etc. As for tanks. mention has already 
been made by the hon. Members here. 
The tank that we are in the process of 
manufacturing at Avadi is a good tank 
in all features. I do not say it ill 
obsolete or useless. But in my opinion 
this tank is rather heavy and com-
bresome for use in the mountains of 
the north for that particular terrain 
we should manufacture a lighter and 
more easily manouvrable tank say 
between 5-10 tons in weight. I would 
therefore requests the Government to 
think seriously about the manufacture 
of lighter tanks before they manu-
facture heavy tanks. 

We have a programme for manu-
facture of anti aircraft guns. The 
conventional anti aircraft guns have 
now become obsolete or useless be-
cause of the fantastic speed of the 
modern aircraft. In this line what we 
need are the Gindra Missiles both 
ground to air and air-ta-air, and as 
these missiles have proved successful 
allover the world. Since they are 
well within our scope of manufacture, 
I suggest that we should go in for 
the manufacture of missiles rather 
than anti-aircraft runa. 

We have made sufficient advance in 
the field of aronatutics and we can go 
in for the manufacture of aircraft in • 
big way for our expanding Air Force. 
Our immediate need is for transport 
planes, reconnaissance planes and 
we are in a position to manufacture 
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[Shri Surendrapal Singh] 
all these different types of planes. In 
regard to fighter planes, we shoUld 
gradually give IIp manufacturing 
transonic and subsonic planes and we 
should concentrate on supersonic 
planes ,because that is the demand of 
the hour. The new HF 24 plane which 
has ,been produced by the HAL is a 
good plane in all its features. But its 
Orpheus 703 engines, which are not 
powerful enough to give enough speed 
which is so very essential. We hear 
that some experiments are now going 
on in this engine in order to improve 
its performance. This engine problem 
should ,be solved as early as possible 
so that large-scale production of this 
plane can be taken in hand. 

In view of our very limited finan-
cial resources and in view of the pre-
sent emergency when the time factor 
is very important, we should concen-
trate on manufacture only airframes 
and engines for the aircraft. We 
should not take imo hand the manu-
facture of highly sophisticated arma-
ment and weaPOns for these aircraft. 
At this stage, we can import these 
things as we have been doing in the 
past. Things like radar Dr inter com-
munication equipment which will have 
to be installed on our northern borders 
to give aid to our Mach II planes to 
operate effectively, will also have to 
be imported as that too can not be 
manufactured here at present. 

A word about the Navy, Sir. I am 
fully in agreement with my hon. friend 
Shri Raghunath Singh. At the present 
stage of emergency we can not have 
an expansiOn of Our NavY. But I 
would like to point out one thing. 
Barring a few ships. most of our ships 
are very old and they have past their 
age of utility. It is absolutely neces-
sary that we should plan their replace_ 
ment with newer ships. If that part 
of the work is neglected, it is possible 
that after a few years, when we 
turn our attention to our south Dr to 
the seas, we may find that our Navy 
is not there at all. 

There 1s a second point which Shri 
Raghunath Singh has mentioned, that 

is about submarines. The moment we 
'are in a position to spend some money 
on naval expansion, submarines must 
have the first preference. 

I have so many other suggestions 
to make, Sir but I have not got the 
time. 

I would like to say a few words 
abhut the rehabilitation of our ex-
servicemen. Some hon. Member here 
might think that it is a bit too early 
to think of that problem at this stage. 
I do not agree with that, because I 
really feel that if at this juncture. 
when our jawans and servicemen are 
fighting for the defence of the country. 
when they are laying down their 
lives, if We cun convince them now 
that their welfare and the welfare 
of their families is always uppermost 
in our minds, that would be good. 
This is the Lme when We should 
boost up their morale. It is time 
that We started thinking on these 
lines, and started making schemes for 
the rehabilitation of OUr ex-~ervice­
men. 

Shri S. M. Banerjee (Kanpur): Mr. 
Deputy-Speaker, Sir, I take this 
opportunity to pay my heart-felt 
homage to those jawans and officers 
who laid down their lives in the de-
fenCe of our motherland. I also con-
gratulate the Defence Ministry offi-
cials, the Ministers and the defence 
employees in general, on their strenu-
ous work in this emergency and for 
making it a success. r know how 
the ordnance factories have stepped 
up production. Some hon. friends 
like Shri Frank Anthony, while 
speaking, said that defpnce production 
is in a chaotic state. I wa, surprised 
that a mature Parliamentarian of 
such a calibre such as Shri Frank 
Anthony, knowing fully weH that de-
fence production has gone up not 
only during the emergenc" hut also 
after 1956. should say those words. 
How could he possibly say thOl8 
words? In his opinion defence pro-
duction is in a chaotic state. I do 
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not know whether his mind is in a 
('haotic state; otherwise, how could he 
have said so? 

From the report of the Defence 
Ministry, I find that the valUe of pro-
duction in the ordnance factories dur_ 
ing 1961-62 amounted to Rs. 41. 45 
crores as against the target of Rs. 40 
crores. It is expected that the value 
of production in the ordnance facto-
ries during the year 1962-63 would be 
substantially more. Speaking subject 
to correction, it is about Rs. 60 crores. 
I would request my hon. friend Shri 
Frank Anthony to visit certain ord-
nance factories. I have seen those 
ordnance factories since 1942 when I 
was an ordnanc(' worker mvself. I 
have served in the ordnance 'factories 
upto the year 1955 and I know that 
siQce 1957 th.. production has gone 
up. Instead of congratulating th~ 
ordnance factories' workers and the 
officers of the ordnance factories the 
hon. Member made those rem~rks; 
such remarks are not going to do 
any good; they will only do harm 
and would affect the morale of those 
workers who are working there day 
and night in thc intP.l"e~s of the coun-
try. ; 11 

J was not here yesterday. I came 
to know that Shri Ranga also said 
something. and he wa. casting a 
doubt on the loyalty of the defence 
workers. I !1m the President of th .. 
All-India Defl'ncp Employees' F1edera_ 
tiOll. I must say with c~rage and 
conviction that the employees in the 
defence establishments under the 
heroic leadership of Shri S. M. Joshi 
reacted immediately On 21st October, 
1962. They contributed one days' 
wages and decided to work 24 hour~ 

. s' day in the larger interests of the 
(.'()untry. If anybody writes the his-
tory of our emergency, of this naked 
Chinese aggression,-I am sure the 
chivalry of the jawans will be writ-
ten in golden letters. This would 
also show the strenuous job done by 
the ordnance factory workers. I do 
not know how We cotlld possiblv 

doubt their loyalty. They are aU 
loyal and I am happy that in this re-
port it has been mentioned clearly. 
Both the federations. the federation 
which is under us and the other fede-
ration which is affiliated to the 
WTUC, haVe lent their unconditional 
support during this emergency and I 
am happy that a few words have been 
m('ntioned in this report about it. 

I must say something about our re-
verses. It is my opinion til at the re-
verses in NEFA were not only due to 
our unpreparedness. After all, how 
did we faCe the Chinese invasion in 
Ladakh? How is it that the same 
jawans and same officers who boldly 
counteracted and foiled the attempts 
of the Chinese invasion in Chushul 
could have failed in NEFA? I think 
it is the generalship that has failed 
in NEFA. When an inquiry is going 
on. I do not know why two General, 
have been allowed to retire peacefully 
and gracefully. I have a feeling that 
they shOuld not be allowed to Tetire. 
Aft'cr all, they were directly respon-
sibil'. I do not want to divulge any 
secret in this House which may be 
used by our enemies against us. But 
investigations would reveal that one 
of the Generals was solely responsi-
bit, for this. That is my opinion. 

Shri K. C. Shar,ma: (Sardhana): 
When an enquiry is going on. why 
should he says all this? 

Shri S. M. Banerjee: I have not 
mentioned the name. I say this be-
cause this has affected the morale of 
the armed forcl's. Had there been 
some mistake committ('d by nil ordi-
nary officer Or jawan, he would have 
fac~d court-martial. But this gentle-
'man has been allowed to go scot-free 
and with grace. 

This ('nquiry must be a comprehen-
~iv(' one and I welcome it. Some hon. 
Members have demanded an enquiry 
into the working of defence produc-
tion units and of the defenc(, indus-
try. I am all for it, but I will only 
demand that if this sort of enquiry 
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is go:ing to take place, it must take 
place lor the period from 1952 to 1962. 
This should be the period of enquiry, 
because I haVe a feeling that in 1953, 
retrenchment took place without 
knowing full facts. They simply 
thought that when there ill no war, no 
ordnance factory shOuld work even 8 
hours. What happened in 1953 and 
again in 1956? 9,000 defenCe employ-
ees who were trained technical per-
sonnel were retrenched. When we 
requested the Defence Ministry, they 
said, "We cannot work these ordnanc(' 
factories merely in the hope 01 war". 
At that time, Dr. Mrs. Maitrayee Bose, 
who was tlie President of the Federa-
tion, who is now the President of 
INTUC today, my esteemed friend, 
Shri S. M. .Joshi, myself and other 
leaders of the Federation begged of 
the Defence Ministry not to retrench 
these teclmically trained people. At 
that time we were also expecting 
something from across our borders. 
But We were laughed at and we were 
told that We were non-technical peo-
ple. So, this retrenchment was ruth-
lessly carried out. The net result was 
thf"I'e was unpreparedness in the 
ordnance factories. So, mY request is, 
let there be an enquiry from 1952. 

About defence production, I congra_ 
tulate the Defence Ministry for run-
ning the ordnance factories so well. I 
have a feeling thJt the EMF.: work-
shop, the station workshop, should 
also come under the ControlJer G~ne_ 
ral of Defence Producfon. He shOUld 
be in overall charge of defence pro-
duction. I hope ther~ would be per-
fect coordination between the ~rd­

nance factories. Thp technical deve-
lopment eStablishments. the ordnance 
depots, the ESD workshop and the 
EME workshop must all work in per-
fect coordination'. That coordination 
only can bring better results in de-
fence production.. 

I would also add that since the de-
fence employees have assured their 
Wlconditional support to the present 
Defence Minister specially Mr. Raghu-

ramaiah, who is closely known to the 
defence employees, I would request 
him to consider whether the revival 
of the negotiating machinery at ill 
hour is necessary. After the unfortu-
nate strike of 1960 this machinery 
was withdrawn, since then the de-
fence employees have always shO'WIl 
their unshakable loyalty towards the 
nation, I would request that opportu-
nities shOuld be given to ventilate 
their grievances thrOUgh the negotiat-
ing machinery. Alter assuring him 
my un~onditional support in all res-
pects on behalf of the 2,63,000 em-
ployees, I request the new Defence 
Minister to consider whether the 
negotiating machinery should be 
started. 

About the reinstatement of some of 
the defence employees who were un-
fortunately discharged or removed 
from service during the strike or, 
even before that, certain flimsy 
charges, I would request the hon. De-
fence Minister and the Minister of 
Defence Production to kindly consider 
whether their services could 'be utilis_ 
ed during the emergency. They have 
already written to the Defence Minis-
ter. They haVe given their uncOIl-
ditional support. They have regret-
ted any action which they took in 
the past as a mistakc. I request, Sir. 
that they should be taken in. 

I have been told that the DMRL 
organisation is being shifted from 
Ishapur, West Bl'llgal, to Hydcrabad 
for expansion purposes. I would like 
to know what is the utility of it. Why 
is this particular organisation, where 
research and development is SO much 
connected with the rifle factory and 
the steei factory in Ishapur, being 
shifted at this hour, when we do not 
want to spend more, from Ishapur to 
Hyderabad. If there are valid rea-
sons I would welcome them. If this 
is simply the brain-wave of sQme 
officer and that is the reason why it 
is being shifted, I would request the 
hon. Minister to give mOfe considera·-
tion to it, to have a proper enqulry 
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aDd investigation, before this is actu-
ally shifted. 

I wOUld welcome the establishment 
of new ordnance factories. But I would 
like to know from the hon. Minister 
what has happened to the special 
alloy steel plant which was to be 
established in Kanpur. I am not ask-
ing this from the angle of my electo-
rate. There are foUl' ordnance fac-
tories in Kanpur. I am sure this 
plant should be established there be-
cause that will co-ordinate the work 
of the steel plant, the small arms fac-
tory and the special alloy steel 
factory, and in a way Kanpur can be 
a full fledged unit for the manufac-
t~ of all items. Sir, Kanpur is not 
Situated in a place adjacent to the 
·border. It is a central place. Even 
the Britishers durU:tg the last World 
War shifted certain portions of fac-
tories from Ishapur. They were 
known as temporary projects Nos. I, 
2, 3 and so on. That is why tempo_ 
rary projects were shifted there. 

With theSe words, SiT, I tully sup-
port the Demands fOr Grants relating 
to the Defence Ministry. It is said 
to be a "Victory Budget", and I am 
!lUre eVl'ry Memlw.r will support it. 
Once again, Sir, I give him a no-
strike assurance from the defence em-
ployees, but in return I would re-
qU~st for a negotiating machinery 
whIch I am SUTe he will gladly givt'. 

Shri Iqbal Singh: Mr. Deputy-
Speaker, Sir, first of all, I congratu_ 
late the defenCe services, especially 
the defcnce forces of this country 
who haVe given a gOOd account of 
themselves in the last winter whether 
in NEF A or in Ladakh. There were 
reverses, I admit. But every army 
has got reverscs. There is no army in 
the world which has not got any re-
vel'SL'S. But We haVe recovered from 
the initial reverses. Our people have 
r~vered their morale and it is now 
on the high tone. I think, now under 
the leadership Of the present Defence 
lrfinister they will give a gOOd ac-

count of themselves if the situation 

arises. With theSe words, Sir, I 
wholeheartedly support all the De-
mands of this Ministry. 

Sir, every army has to fight with 
weapons. Much depends On what 
type of weapons they have got and 
what type of fight they can give. We 
haVe to modernise them nOW, but my 
difficulty is that our whOle thinking is 
that of the second world war, though 
much has taken place since then in 
the type of weapons, their strategic 
and technical values aIld in other as-
pects. Now we have to consider what 
type of weapons we should have. Are 
We thinking about it? 

As we have seen, it. took about 
seven years to decide on automatic 
rifles. I think it was in 1954 that I 
took up this matter, but then I was 
told that it cannot be decided in the 
middle of the stream. Now, unfortu-
nately, they had to change it suddenly 
and b the mi'ddle Of the crisis. That 
is why I say that the present situa-
tion requires modernisation of wea-
pons. We should have better type or 
automatic weapons. We should not 
think in the atmosphere of the second 
world war. We must gel or produce 
better quality weapons, with improv-
ed striking power and velocity. In 
that context, We have also to look 
into the question what type of enemy 
we are fighting. what is the terrai'l 
and so on. 

We find that in this Housc' s()me 
hon. Membcr3 are placing emphasis 
on China while others in Pakistan. 
I feel that the right policY would be 
to place the correct emphasis on both. 
I feel that both are not good neigh-
bours, so far as we are concerned, 
though nobody can say who will make 
trouble first. Now China and Pakl,-
tan want to have a trap so that India 
may fall into it. So they have come 
to some sort of agreement. Also, an 
atmosphere is being cre.'l.ted that 
China is making too much preparatian 
on her border with India. The result 
.is that army concentrations 8I'e 
switched over or shifted from one 
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border to another with the effect that 
there is a little gap on one side. Of 
course, I do not say that our Defence 
Mini.,ter, or the officers responsible 
1.>r military movement etc. are not 
aware of the position. I only say that 
we have to put the proper emphasis 
on I>oth, and not on one at the ex-
pens" of the other. 

So far as Pakistan is concerned, 
though I wish that we could have 
good relations with them, the man-
ner in whiCh Pakistan leadership is 
behaving we canont place much trust 
on them. That is why I say that our 
strategy and weapons should be a co-
ordin:!te Of both Ute positions, :in 
stead of putting emphasis blindly on 
one border. The type of weapons that 
We must have if we have a war with 
Pakistan would be different from the 
type of weapons that we must have 
for waging a war with China. So also, 
the tactics and strategy would be 
diffenmt. 

Then, the fundamental thing is that 
our personnel should have light 
equipment. They should be enabled 
to walk lightly and much faster. That 
must be the first criterion while gelec-
ting weapons. 

As far as the armed forces are con-
r:emed, the jawans are the backbone 
of our army. Almost everythhing de-
pends on what type of jawans we 
have. Of course, it is a fact that we 
have got the best material in the 
world, so far as jawans are concerned. 
But we have to train them better if 
they arc to give a good account of 
th~selves. Also, there are certain 
difficulties. If we make a comparison • 
Of what the jawans get in return for 
the arduous task whlch they have 
taken upon themselves, we will find 
that they are very poorly paid. Is it 
not just and proper that there should 
be improvement in their conditions of 
service during war time? But what 
we ftnd is that there is no improve-
ment in their condition even during 
the war. They do not even get proper 

increments. SUPP06e, that is the poei-
tion of other Governments on the 
civil side, what would be the posi-
tion? 

Then I ~me to the most highly cx-
perienced people Of the Indian army, 
that is, the JCOs. But they are the 
most neglected lot in the army. I 
would say this way. Take the case of 
Su.bedar or Major. There are only 
three increments in his whole life. So 
al50 is the case with Jamadar. At 
least one thing we can do and that is 
that of the officers which we are 
going to take in the expansion of the 
new army, 50 per cent of them should 
come from the JCOs. It would be a 
good thing. They are most eXperienced 
and they have given a good account of 
themselves. Practically nobody can 
deny what type of leadership they 
have what type of fighting capabilities 
they have and what type of people 
they are. There can be no denial and 
there can be no dispute about it. The 
only dispute Is this that tblly are nodi 
given a proper share. Their difficul-
ties should be appreciated. I hope the 
present dynamic Defence Minister 
would see that their difficulties are 
appreciated and whatever the difficul-
ties they have got will be removed. 
At least 50 per cent of the JCOs should 
be made officers in the expansion of 
the new anny. 

17 hrs. 

Then, I come to the question of 
giving facilities. At least. there 
should not be any difference between 
one and the other. When we give any 
facility, we should not say that this 
should be given to above colonels and 
not below colonels. There should be no 
such difference. The army is a sensi-
tive organisation. We cannot ignore 
it. It may apply to some other de-
partments, but it should not apply to 
the army. Whatever facilities are 
given to the army, they should be 
given on the composite basis. It is noli 
just a creation of a difference be~ 
WI'e!l the one and the other. It is the 
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unity of the army that counts much. 
What t~ pe of leadership we have will 
depend on it. 

Then, we should have more endur-
ance iests because if the leadership 
the officers cannot endure the climati~ 
oonditions. cannot endure the diffi-
culties, cannot give the leadership 
which is reqwred of them at the time 
of crisis. then there can be no victory. 
There ean be no victory if the officers 
cannot give a good type of leader-
ship. It is an admitted fact. What had 
Hitler said? J do not sulbscribe to his 
vif'ws, but stilI he has said good 
things. I would quote one thing: 

"A pre-requisite of victory, 
however, is that the leadership 
must set an example of fanatical 
unity from above. There would be 
no failUres if the leadership must 
set an ex;lmple of financial unity 
from above. There would be no 
failure if the leaders always had 
the courage of the riflemen .... " 

Without the courage of the riflemen, 
there will be no victory. 

An Hon. Member: But he failed 
very badly. 

IShri Iqbal Singh: He failed. But 
still these are the principles. If we try 
to apply them, we can gain something. 
There can be no victory if our leaders, 
our officers, have no courage of the 
riflemen. StilI he may fail that is 
another thing. It was more' the pro-
duction of the American machinery 
that was responsible for his failure 
Bnd also the machinery of the Ger-
mans. 

I have to say one or two things 
more. I come from an area from 
where practically. I think, the highest 
number of recruits were taken in the 
Indian anny. At the time of the re-
cent recruitment, people have .been 
rejected on flImsy grounds, that a 
particular candidate has got a wax in 
his ear and so on. This matter was 
taken up with the Citizens Civil De-

11l(Ai) LSD-8. 

ff'nce Council and also with the local 
military people. J wanted to mention 
this. Ferozepur district has practi-
cally given the maximum amount to 
the National Defence Fund. We pro-
pose to give the maximum numbrr of 
recruits. We will do a little bit for our 
country, whatever is required of us. 

The State of Punj~h has given some 
facilities to the army men, to the offi-
CCTS and the jawans and thei r fami-
lies. I hope the present Defence Min-
ister would be persuasiv(O' enough to 
ask other States to follow what Pun-
jab has done. What is given by one 
State may be given by the other 
States also. It is not a good thing. I 
think Punjab has given a good lead. 

17.05 hrs. 

[MR. SPEAKER in the Chair] 

It is a good thing that they have done 
their duty. Why should the other 
States fail? The other States should 
also follow suit. Whatever facilit:es 
are given by Punjab to their officers 
and men should be given by the other 
States also. We peDPIe in the Punjab 
are highly thankful to the valua'ble 
help given by Rajasthan and Madhya 
Pradesh. They have given I Iakh 
acres in Rajasthan and 1 lakh acres in 
MadhY'a Pradesh for the soldiers and 
other persons who are injured or dis-
abled in the fighting. I think the other 
States should also follow. There are 
many States which have got a lot of 
lands. They should give not only to 
the people from Punjab, but to nny-

• body who is servig in the Defence 
forces. 

One last point. About six new fac-
tories are going to be established. I 
fear none will be In the Punjab. This 
is a most proper demand of the Pun-
jalb people. I think the present De-
fence Minister will consider that 
there should be at least one factory in 
the Punjab so that, we can also Ray 
that we have encouragement. 
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Mr. Speaker: The hon. Member 
mould conclude. I am very hard up 
for time. 

Shri Iqbal Singh: Whatever we 
have done and we are doing, the pre-
IIetlt Defence Minister, the Chiefs of 
Staff and others have seen. I have met 
most of the people in my constitu-
ency. Those who are on the border 
aay, if the situation ariess, you can 
aee that we are much more battle-
worthy. We hope we will be much 
more battle-worthy. 

Mr. Speaker: Shri K. C. Sharma: 
I will request hon. Members to con-
fine their remarks to 10 minutes. 

Shri K. C. Sharma: Mr. Speaker, it 
is a sad day that we have to talk 
about a war between two great coun-
tries which in 1963 ought to have been 
great friends and should have opened 
en era of prosperity, freedom and 
peace .for a large area or rather this 
Asiatic continent. Anyhow, we have 
to .proceed to the characteristics of the 
modern war. 

In this connection, I may point out 
that after Nepoleon, boldness, strategy 
and loyalty of the soldier in a flash 
genuine can defeat a nation in a single 
blow. Enregy and mobility is the cri-
terion. Strategy, boldness and lead-
ership counts in modern war much 
more than it ever counted from 
Caesar to Napoleon. 

The second point is, defeat in a sin-
Ile battIe is not the criterion or an 
indication of what the final result will 
be. What happened in Russia in 
1812 and 1941? Two of the greatest 
geniuses the world ever produced in 
the . matter of waT were the leaders 
who led the massive attack against 
Russia. The question was, in a vast 
eountry, it is the unity, sentiment, 
patriotism and loyalty and morale of 
the people that counts much more 
than the weapons and bravery Of the 
IIOldiers. A determined people in the 
heart of country are invincible. 

The third thing is, in Sweden and 
Prussia, when war came, military 
strength was increased six-fOld. In 
times of stress and strain of war, you 
can safely count upon the people to 
gather round you. Six-fold is the 
example that the people have shown. 
People have come to help their coun-
try in times of crisis if the leadership 
commands the confidence and loyalty. 
I beg to submit that in the 13st war 
10 pcr cent of the population was en-
gaged in the war activities, in indus-
try 'and working for the soldiers on 
the front. So, if war comes, we have 
to recruit large masses of the people 
to meet the Chinese menace. 

Now, there are two things to rem-
ember. Firstly, I say that a modern 
war is a crisis of history. Secondly, I 
would say that China with 700 million 
people with a charismatic leadership 
and a society which has been brought 
about in a modern shape looks on the 
world with confidence and with 
courage and is aggressive. There is 
no doubt that the Chinese people from 
1911 to 1949 have been in war are 
fanatic. To them it is said 'These 
Indian States beyond the Himalayas 
were States of China; they were the 
domain of the people. Nehru caUs you 
slaves; I shall make you the victors. 
Cross the Himalayas, and occupy those 
States, and they would be your land'. 
This is what is said to the Chinese sol-
dier, particularly the Tibetans, and 
that is the reason why wave after 
wave has come down across the 
Himalayas. 

Anyhow, we are facing them with 
united efforts, under a great leader-
ship and with 'a determined people 
and with large resources. Yet. I beg 
to submit that a major war is such 
that only an economically matured 
country can sustain it. Neither China 
nor India are what may be called 
economically matured countries. I 
think that under these condition-. a 
major war between India and China 
is not a likely possibility. There 
mi~ht be trouble here and there, and 
there might be incursions. but a major 
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modern war is an impossiibility for 
China to wage on the overland of the 
Indian sub-continent. I am support-
edby Hartmann who says that des-
pite the advance of modern techno-
logy, certain wars are not feasible. 
For instance, the Americans could not 
fight in Korea and could not advance 
on the mainland of China. Russia can 
not go and fight the American on 
their land, nor can Britain fight in 
Tibet. In the same way, I am sure 
that China cannot fight in the over-
land on the sub-continent of India. It 
is an impossibility. They cannot suc-
ceed in the land. If they still take to 
war, it is due to immaturity of leader-
ship and it is' fOOlhardiness. 

Now, the question arises as to what 
Can happen. We saw what happened 
in Korea. In July, 1951, the Chinese 
came for peace talks with the United 
Nations. For two months there was 
no war. Then, after preparing, they 
again attacked. Again, on October, 
1925, they again sat, and for 19 
months, they went on negotiating. 
About what was going on during the 
negotiations, I may read out what an 
American General said. He said: 

"It was also one of the deadliest 
wars of American history of citi-
zen soldiers. Action during the 
19 months of stalemate consisted 
chiefly of desperate encounters in 
the darkness of no-man's-land. 
Americans whose grandsires 
fought Indians were up against 
the same tactics Of concealment 
stealth and lethal surprise.". ' 

As regards the losses in the Korean 
war, he has stated: 

"The losses in the Korean war 
were one million Chines killed 
and wounded; Americans; 30,306. 

Now, I may quote Clausewitz, who 
lIays: 

"There is no human activity that 
stands in such constant and uni-
versal contact with chance as 
does war.". 

What war means with China, 
'chance and gamble' fail to express. 

My respectful submission with 
regard to this is that this cry of 
'shame' and 'humiliation' about the 
reverses in NEFA has no meaning. 
It is what is called taking a childish 
view of life. In a modern war, one 
battle decides nothing. An'Other as-
pect of the question is that not even 
a Napolean could withstand the 
ChineSe massive attack on the heights 
of the Himalayas. In war, mountain 
defence is an impossible proposition. 
Here is what Clausewitz says on the 
point: 

"A general V/h'O get! himself 
into disaster in an extended 
mountain positiOn deserves to be 
court-martialed". 

Neither in the Austrian succession nor 
in French revolution has any Euro-
pean General been successful in de-
fending his country to victory in the 
mountains. It is a; impossible pr'''-
position for the simple rC'ason that 
you cannot maintain the supply. You 
cannot see the opponents, where they 
are hiding. Y10u cannot have mili-
tary formations. 

An'other point is this. A General 
has only one great quality, that IS, 
boldness. Th is is the 'gold' in a 
General, in the leader of an army. 
This mettle is displayed only is un-
dulated broken land. In mountain9, 
the individual soldier is left to hill 
resources and the General has very 
little say. 

Mr. Speaker: His time is up. 

Shri K. C, !;hanna: May I have 
two minutes morC'? 

Mr. Speaker: He can have one 
minute. 

Shri K. C. Sharma: One more im-
p'ortant point. I have to make. We 
have to prepare ourselvc~. That we 
could not prepare ourselves is not a 
discredit to the country because no 
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country in the world, against which 
a.ggression took place, has ever been 
found to be well-prepared for the 
war. Two great wars have show'll it. 
The only thing is that you mobilise 
y:mr economic resources, develop the 
strength of the country and keep up 
the morale of the pe'ople. 

I beg to submit that so far as the 
Defence Ministry is concerned-I 
have been in quite close cootact with 
it-the former Defence Minister crea-
ted the modern Indian Army. He 
raised the morale of the f·orees and it 
is in good shape, he was the father 
hf the'soldier and friend of the offi-
cers. I pay my humble tribute to 
Shri Krishna Menon. 

Mr. Speaker: Dr. M. S. Aney: I 
hope no Member would ask me to 
give him more than ten minutes, 

Dr. M. S. Aney: When the time iB 
uP, I shall sLt down. 

I begin my speech with congratu-
latiOns to Government On the res-
ponse they hav!! made to public hpi_ 
nion by making a change in the Min-
ister of Defence. Public opi-
nion against the Minister was there 
for one reason or another and was 
being expressed for a long time in 
various ways. But I am glad that 
when the proper time came, Govern-
ment took the b'old step and brought 
about the necessary change. Another 
matter for congratulation is that a 
young, energetic public man with a 
good record of public service to his 
credit and a stiJI better record 01 goOO 
administration in a bi.g State was 
brought in to fill up that place. I 
hope this transfusion of new blood 
into the body-politic of the Defence 
Ministry, which had become anaemic 
and unhealthy on account of long 
negligence of those who were in 
charge for a long time, will be of 
great Use and we shall find that the 
new Defence Minister will be able to 
activise the machine and make it 
properlv prepared for the great res-
ponsibility it has to discharge, to fight 
the enemy and to drive hlm out of. 

tthe country bey'ond the borders of 
India within a reasonable time. 

The first thing the Government of 
India has to coosider when it fights 
agai:1st China, or for the matter of 
that aguinst any enemy at all, is the 
exact na,ture of the preparation of 
'the enemy himself. My hon. friend 
Shri Raghunath Singh yesterday gave 
Borne valuabie information. 1 am 
sure the Government of India must 
also have that inf.ormation about the 
strength of the three wings of the 
defence forces of China. From the 
statement he has made it Iooks as if 
it is a very mighty military machine 
aga.inst w'hich we have to carryon 
a fight. Knowing that, it should be 
the du1y 01 the Government of India 
to see that within a reasonable time 
our army and our defence are so 
placed as to be able to combat with 
I!.hem successfully and , drive them 
out from the territory which they 
have been in possession of illegally 
and forcibly 1'or a long time. 

This preparation is likely to take 
some time naturally. The Govern-
ment 01 India has to consider this 
question from two points of view, the 
short-term and the long-term points 
hf view. For a nation to be perfec-
tly prepared according to modern 
standards might take a long time, and 
I am sure when we hear the views of 
Members here, iJt is the longer period 
that is, generally under their con-
templation. But we must also be 
prepared to face an invasion that 
may be made by China within a short 
time, without giving notice to us. 
The news that has been c'oming out 
recently indic3tes that the Chinese 
forces are being mobilised ~oml'Where 
in 'Tibet adjacent to the border line 
betwpen China and India. If that is 
so we do not know when thev will 
think of makin,g a move. or laui,ching 
a second invasion of India. If we are 
not found prepared to face the enemy 
at that time vnd allow him to have 
an easv walk-'over as he had in the 
first i';~·asion. it woold mean a great 
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disastor. I want the Government of 
India, and particularly the Defence 
Minister, to envisage this contingen-
cy and be prepared to see that we 
have got at least some friends to rely 
upon to give Us the necessary help, to 
come to our rescue if such a contin-
gency takes place. Probably the 
Government is taking preca.utions in 
that connection. I am not anxious 
that they should disclose the informa-
tion n'ow, but my point is this, that 
we must keep our relaHons with 
foreign friendly countries in such a 
way as to be able to persuade them 
to come to our help with the neces-
sary weapons and the necessary train-
ers also for coaching our men to 
carryon the war in the borders. 
That is a necessity. Besides the grand 
effort they might be making by way 
of long-term preparation, short-term 
preparation also must be taken into 
considerati'on. 

There are two questions. The first 
is: what is the period we shall take 
for our preparation? The second is: 
if such a contingency takes place, what 
is the remedy which we have go,t. 
These two questions must be present 
always before the Defence Ministry, 
and they should try to see that in the 
event of a second invasion, whether 
it be after three mon.ths or three 
years, Wp are not found wanting. The 
enemy should not have an easy walk-
over, but they shou'd learn that they 
have to face an army which is pre-
p.red to obstruct them at every point, 
to fil!1ht them for every inch, If the 
preparAtions is like that, I am 
sure the whole country will back 
them. One of the good results of the 
changes that had been brought about 
in the Government of India is the 
Budget itself. The change in the 
Ministry as well as the nature of the 
'Prcsenrt. Budget 'have given ample 
proof to the people that the Govem-
m"n~ of India is n'ot idle but is in 
right earnr.st to prepare the nation 
for the sake of war. 

As I have to finish in ten minutes, 
I shall touch only the last point. The 
amount that has been provided in 

excess of the Revised Estimates for 
1962-63 for defence services, effec-
tive, under demand NO.9 for capital 
outlay under demand No, 15 and 'or 
expenditure on emergency measures 
represent a total figure of Rs. 371'11 
crores. For demand NO.9, they pro-
vide Rs. 265,29,31,000 and for demand 
No. 15 they provide Rs. 105,82,63,000. 
Ii is a big amount. But I want t'o 
tell my collea'gues here frankly that 
though. this is a big amount, it is only 
a small fraction of the total that we 
shall have to provide ultimately to 
prepare the country fully according 
to the modern conception of war, 
You may take it as the first instal. 
mentt that we are making towards 
that ex;periditure whim we shall have 
ultimately to bear. We must ~so re-
member that unless we make a 
supreme effort. it is not possible for 
1Ihe nation to prepare itself thorough-
ly so as to maintain the prestige 
and preserve the integrity. 

It is not a matter of disgrace; one 
need not feel ashamed if one has to 
require assistance of other countries. 
Take the history of the two world 
wars. Even big nations like the 
United Kingd'om and France had to 
rely upon the assistance of other coun-
tries and it is only when they came 
to their assistance, that war could be 
fought successfully. 

One sentence and I shall finish. We 
shall have to get assi~tance from 
wherever we can, I do think that the 
new Minister in charge of DefC'nce 
will not he doctrinaire and will n'ot 
seek to ~erve a particular iriC'ologv 
but look to th'e practical point of 
view. Maharal'htriyan has a reputa-
tion for being more practical thnn 
idealistic. If we do that, Wc shan 
not only pre~erve our integrity of our 
national territory but also the prestige 
of a grl'at nation, the oldest cultUJ't'd 
people of this planf>t 

Mr. Speaker: Shri Shea Narain. 
Each Member who is called will con-
clude when the second bel! rings 
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One of the best Ministers of Hindu-
stan has taken charge 'of defence today. 
I pray to him. I am glad Shri Nath 
Paj 1s here. I am sure he will listen 
to me. We have the best Defence 
Minister. I will give him an assu-
rance. We will see China and others; 
we will sec Pakistan. 

~ r{;;rr.r ~ ifiT'tr t ;;it flI; 
~ lI>"t~ij'ififfi'~I'm1fR 

~ ~ ~, 'm1fR i$ ~ :;fufi 
~~~~Ift~m 
'T(~~ IftwR~~~~ 
~~Wfll; ~~~ 
"ITt!' i$ ifil'1l ~ ;pil\l f1:r.rr Ifi( ~ i$ 
~mtl ~w~lI>"tlA"('q' 

~liI~ I q1J"( ~ ~ SIroft ~ i\li'( 
'liT WT ~ Ifi( ~ij ~ ~T ~ ~ !tiT 
~GfT~ f'f.lIT GfT1I' I ~fi'flT oft GfT1I', ~Iif 
t'tifi ~ ~, ~ IRT'fi Ifi1'li.f<!m 
t'tIIi ~ GfT1I' I 

"~ ~ trU~if tqrtl-, 
r tfmr, fIli, ~ ~ 'I'R\"" 

~ ~ tfro;r ;ffir ~, M iti m1f ~ iti 
m1f~m<~iti~~ I "ITt!'if~!tiT 
mcmr ~, qmr ~ it ~ ifiT mcmr ~ I 
~ ~ '3<f iti tfuH I ~ it Il'mr ;;f\' 
~ ~ ~, ~ ~ ifiT iI1fIT ~ il' ~ I 
~'T(~~~\mRI'~ 
~ ~if.if iI'l'iI'f it ~ ~ firf.m'( 'fiT 
~~f~~,;;rTflI;wilffi'f 
1IiT~<:f~flI; ~~m~ I ~ 
~ f1rm:e< il' ~ ~ flI; ~ if 
~ ~, ~1if 'lmft lI>"t ijmfuJ fit;1rr, 
~f.fiipftVT ~ fGlrr I ~ ~ ~ I 
'1m: morn ~ lI>'tf ~ it ~, morn ~ 
~ ~ if ifil ffi ~~ 'fiT "lIT ~ ~ I 
\ifT <rr m; ~ ~ '3<f 'fiT rn <ftf;;rif I 
~ ~ 'iffif;;rffi ~ ~1'( ;;\9 tff 1fT 
~ WI' ~ ~ iftre I m;;r ~ lim 
~ ~f'( fri~ fl:!f~c:'( ~, ft ~ 
~ ~ f'fi ~1ITU I!~ ~Tit ~, ~ ;j~ ~ I 
~ il' ~ ~ rom;;r ~~ ~ I 
~ ~ il' tfliftt«f 'fil' amr 
~, <mml l!fI ~<:f ~I, ~ il' \;if u.iT 
11ft ~ I of j'( 1ifT'fi'( ~i'( of,"( ifiTf~ 

~ it ~~ ~ I It wR fiff~'( ~ 
~l ~ if. '«:fT ~ f", ~ ~ '( it f'm'l' Ifon'IlI' 

it. <'111T ~~ ~ ~, " \;if 'fiT qiitf.t l'I' ~, 
m;;r l~ ilT<:f ;t'1 tiw.i~ ~ I 

fGffi fG:if ~ f6~~ fiffrr<C'( il' 
~ f;;prr, f<m(i it. \rtf ~if it It ~ 
'IT Giir GfiffiT il' X ~ tGfT"< ~o 1Ii1 ~') 
~ ~m'li' 6<iif['(~ m~ ~ ~ 
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f~ 'R if f~) mi'"{ ~) GA'a'T 'liT f~ 
~ I I;!if em If"{ flff;:m"{ m~ ~) ~o;r 
gt m f~) ~ l!fI Gfi1clT it ~ 
~)it y. ~ ~"{ ~ 0 ~ 'iiI iI'Rf ~) I 
!IITGf ~1fT't f~ flff;:m"{ ~ q:~ m:) 
~~:~~"{~,~~~I 
t ~"{Gfi'f ~, "IT'l' ~f"{Gfi'f 'liG if GIl 'll) 
~~~~~f~rRif~~1 
~ if ~ ~ o;crmr or@ ~I ~ 
~)'$rm~'ll) ~if~I~ij'~ 
~~~f~~~, qy~) 

~I 

~~~~f'li"lT'l'~ 
~ f~ <tl ~fif1T ~, ~ qyflfimt 
!fiT ~;r 'lit I ~~ it ;:m if GIl ~ 
PI' 3tI' 'Ii) f;;.<rr 'Ii), ~i!i;r ~ !fiT ~ 
~ ~ 1 ~ l5TI ~)o «\,0 ~ it 
'tiW 'IT f'li ~TIi if ~ Gf?fAT it ;f\fiflif 
~ q<ft; ~ f~q. 't I GIl 'll) ~ 
GfI.ITif ;:m if ~ ~, 'R if ~ t('Ii t('Ii 
it a-I!r a-ffi :;frfifll'T ~ ~, ~ ~ 
~ ~ ~ <WI, tfro '1~ ~ <WI 1 
~ '+.-ror1'lT ~ ~ I ~ ~ 'liT 
~ !IITGf 'll) ~r ~, ~ 'lfr ~ 
~'lT q'l'{ ~ 'm'f if 'll) ~ ~ ~ I 
f~;r 9;ffiT t ~ ~);: ~ ~ I 

;it ~) ~;:rik ~I '1Tf;;m) 
t~'I'<'rn'~'T~1 ~;r~it~ 
WIi ~ 'Ii) .';f)Gf ~) '1) I m'El') ;;fr 
it 'll) ~) I "iql«''''II<1" "1"1 ~ If"{ !q'q<'f 

'Ii'{~~~I~~~'1)~"I'<1"~t 
m'{ ~ 'R ~ '1~ I;f~) ~ I ~ 

~ it "il ~ If"{ ~ f'FlIT ~ ~ ~ 
f<ilf "il ~ ~ ~ ¥flIT ~ il~ ~ I 
m f;r'Jl'iA''Ii'{~'fU~~, 
f;r'Jl' it ~ If"{ ~ f'FlIT ~ 1 ~ iflI'r 
f~ ~iflI't if m'lIT I I;!if ~ iflI'r ii1J' 
m'lIT ~ m ~iflI't if ~;r .';f);r SfiT f~ 
~? iNlf<'flR' ~ 'll) ~ it IllY 

~ I f~~'!fiT;ft ~ ~, ~i!i;r ~ ~ 
~m ;mIT ~ '1T ;ijm f'li .';f);r it qy1;f 

ififll'r ~ ~ 'miT ~ I Ifi'e: 'fiT{ ;rf 
.';fTur ... t:!;~ ... t('Ii m 1ifI'lf, q'o;r~l<1" ITt 
~a-~ 'Ii'{~~ ~.';f);r"l'<1"f"i"Tlf~ 
fIJi"{ ~ ijo}'<,\";PI' rn. ~ m !NT f~ 
"i"TIf ? 

"f~~" 

fcmrn If"{ '5;fifll't fG<rl) r( ~ I !IITGf ~ 
~"IT'l'~m'1~~~"IT'l'<tltfl~ 
if mr tif'li ~ m ~ij' if "IT'l' 'liT 'flIT U!f 
~ i'~~ "1") 'liT ~ij'if IfI1f ~ t 
'llror 'liT ffi m ~? 

'llf"{6' 'Ii) flff~ ~ ~ to 
~mrGll~t~~~ 
~, ~ lTffiT ~ ~ I ~ iI'Rf ~ ~ ~ 
~ ~ r( ~ I ~i!i;r ~ ijo "1ft 
~lf'{lf"{ '1T<f'{ ~ ~ "IT'l' ~ 3iIf"{ 

~I ~ ~~;r 'Ii) ~ ~ i[TaT 
~ I "il~;r ~ W 'liT 'li~ ~ ~'T 'IT 
~ I f<rf<1"lfJf m it q1R)SfiT ~ 
IfI1f ~ '1T I;!if ~ y', ~1 ~ f~ 
~ ~ '1T, ~f~ I;!if q1R)'IiT ~ ~ 
~ ~~<'f1J ~ if ~ ¥flIT m w ~ 
~f~ ~~) ~ ~ tflI1' 
m ~rifiT lIT'{ f~ 'Ii'{ ~ ~ 
Afmmitw'IiT\ij'qTiI'itf~1 
w it ~ f~ ~ ~ ~ rn'{ ~, !fn 
f11lft m ~ m 'll) ~ ~ I ~i!i;r 
~ f<rf<1"lfJf m flR"T, ;tq-Tf<'flTif flR"T, 
f~ flR"T I ~'I' ~ ml ~'T 'IiW 
~ff ~ I ~ t:Trt f(t't !IITGf ~ itm 
~"I'<1"~~~qq-it~<tlWT'Ii'{"{H I 
~ it ~ ~'T f'FlIT, ~i!i;r qrq ~ f<ilf 
~ ~ !!f'lOfT m~ ~ ~) ~ I 

~ ~;m f1f!if it "1"1 fIli ~ 
t ~ qq'r.r ~ f~ if W If"{ !q'q<'f ;ft 
lli'tl ~~a- ~ ~ mr t 
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[..n fuq-~l 

Mlf'i'f ~ rn ~~ 'llif. ~ ~ 
iffl 'R ~ ~ ciT ~ mrM f<f;" ~ ~ 
ij;~~~ I ~~~~1fT~~~, 
~lf'i'f it ;a"if ~ ~ ~ ~ f<f;" fR ifi1 
f~ <f;"1 ;mr ~ <tiVrl ~1l:~ I 
~ 'lm fJff~ it 'I;I"f,f ~ ~ it~, 
..-r'f"f it ;a"if ifi1 ~ f<f;" ~ li6t 
~lII ;fI~ if ~ (;;rn ~ ~ fGif 'I;I"f,f qR-
m Cfi!t 'R ;a"if ~) ~ ~ I 

it li6t 'R 11~ ifiWli ~ ~ f<f;" ~ 
~ .~ qrfq;mi- <f;"1 ~ f~ ~ 
\3'<f ~ f~ mq- '1i"q' Iimf cmfr l1T 'iff': 
Iimf cm;r) q:~ if ~, ;a"if ~ f~ ~1q;{ 

sr.r.er ~ <f;") 'I I'm <f>d I ~ fGflI it 

~ ~H l1lt lJl:rn ~ f<f;" ~ " ~ 
~ m't ~iT ciT ,H ~ ~ 1f;', ~ 

~);r". I 

~~t.;tR"~ ~<tl ~tJfCfl 
;;r) ~ ~1 ~ I ""~R ~ ~ ~ ~ 
\m it it ijfTifT 'l<if ~ ~ ~f'fiOf ~ 'tit 
itm ifffi ~ '<ITf~ fGflI ~ <f;"T 'lm 
~ I ~ <f;"T~~'I1<:~~"if1T 
~W~~~if~urr:r I 

lI'W '1<: ~ ~ f"!;m;{ 'f.Tlf Ef,""{ W 
~,~ ~ ~ 'f.Tlf Ef,""{ ~~m f<f;" tfi-
f~ it ~ I ~lf>i'f ;a"if ~ 3i'1<: ~ 
~ '1ft G\'~ ~ I >:rrt >m ;;ft fJff~ 
ffl'm fS'11iiiG' ~ '!B' <f;"T ~Tlr f~­
itG<f;"r~~<'f~~ v:r~~~~ 
"fT'G\' rn ~ '!it qnT ifif'lT ~ I 'm'G\' ;;ft 
if~ ~~~~Ef,""{~ ~ 
iofflA m ~ ~ ~ ;a"if '!it I:R ;fr-
tiI'<I'fiif if1 f~ '1<: ~v:r "WofT ~ I 
t;rrq if: lI'W ~ <tiT ~ ~RT ~ I 
flrf~ it 'm'G\' 'l1 ~ ~ if1 ~G\' 
, I m;;r 'f'!{o ~o 0;0 <tiT mmr ~ 
~. ~ ~, ~ 'fo'i( omr otT mmr 

mqif1~~I~~ mq-1!iT~ 

~~ I mur~'tiTt!;'fi'~it~~ 
CM44<f>dl ~ I .... 

'm'G\' f~ ~ ;;IT ~ ~ 
~~it~~it'fi\fTflf; ~~ 
ff; ~Tcr ~ flf; ~ ~ ~ ~qG ~ 
~ ~ fGflI if1 'fiR1IT ~ it ~ UI"fI1Il 
'tiT ~f.m ~ ~ I ~ it m 'll<'f iif,'T ~ rn 
'!it ~ dm'ftlr ifi<: <'f '11<: ~ ~ f~ 
ttmm'ift~~'I~~ t 
CfR lIR ifi<: qnT ~ til{ m 
~ f1rf.tw: ~ wfu;r ~ flf; 'fTGI' 

feill if: 'I'>1+r ~ ~~" ~ ~ ~ 
I!iT m <f q;rt ~ ifi<:~ crroft mq if: fV-
~~T~I~~f!il'ifiT4'd'f~ 
~ f<f;" mG\' ~ ~ <f;"T ~ f<'fln G\'TdT 
tl~ ~ ~~flf;~~~ 
m<'f qR- ~" 'f.Tlf rn qR-~ t ~ 
f<f;" mur d1 ~ <f;"T ~ ~~, 
~ ~ fGflI it ~ mt ~ 
iFT Q'fJf ~ f<f;" '!Jf crriT ;;ffi unm d1 if ~ 
6!'T# I m'1 I:R ~ ~ ~~, ~ 
~i't dT '!B' <f;"T ;:ffiti;rr ~ ~m f~ 
~~~~T~~ f;sf~ 
<itT ~ ~ I of 'IT miT ~ ifi<: m~iT I 

" m'1 if1 ~ if: 'W'fi" ~, 'l~ ~ 
~ I 

~ ~ if1 m'1 l{ ~ \f¥ffi >m 
~'i ifi<:dT ~ I 

:':,,.i ;~ '.i",.~,m (Krishnagiri): Mr. 
Sp,~a.!(er, Sir, I join the hon. Mem-
bers of this House in congratulating 
the armed forces on the commendable 
jobs they have pc"forme:i ,during the 
time of the Chinese aggr~sslOn. The 
policy of peace enunciated bv thi9 
House has been fully earned 'Ollt by 
OUr armed forces whenever tl;py were 
sent abroad and they have proved 
themselves to be the best ambassadors 
of tha country to the other 'Ilations of 
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the world. 1 am sure the secur'ty of 
this country is safe in theIr handll. 

We have two frontiers. One js sea 
and the other is land. On this sea, the 
life-lines of India are I!oncentrated. 
If India can control the sea, I mean 
the Indian Ocean and keep it as her 
own I think the security of the 
country in these three directions is 
safe. How is the sea frontier safe-

.guareded? I am not an expert in it. 
But commonsense shows that we have 
to strengthen our navy. According to 
the report of the Defence Ministry, 
they are developing Bombay very 
w<.>ll. There are so many ports in the 
south also, from Vishakhapatnam to 
Mangalore. So many ports nave not 
yet been d~eloped So far. Even in 
the Naval Dockyard Expan,;lOn scheme 
no progress is being made in ports 
Eke Madras, Tuticorin, Nagapatnam, 
Pondicherry and Mangalore. These 
are all good harbours and naval bases 
a~e there. So I plead that the naval 
establishment there shouid be further 
increased, . because by naval expansion 
you strengthen in a way our merc-
hant navy alsO. 

So far as our merchant navy is con-
cerned, we are entirely dependent. 
Today, whatever purchases we make 
they are all obsolete ships. Every 
time we have to look to the west. 
Therefore, 1 plead that the naval 
wing or the army should be further 
strengthened. The propo,ed project 
in Ennore near Madras for the manu-
facture of marine and industrial diesel 
engines is still under considcration. I 
request the Defence Minister to quic-
ken the process and vart the indus-
try as soon as possible. 

Sir, it may be true that we had cer-
tain setbacks in our recent effort to 
meet the Chinese aggressIOn. We 
should learn a lesson. It;s certain 
that we will have to strengthen our 
defence arrangements, step up pro-
duction of military equipment, moder-
nise the army and take such action 

which a modern war may require. 'fhis 
preparation has both shol·t ·term and 
long-term aspects and hav~ to be 
planned accordingly. Modern war is 
fought mainly by machine3; it lS not 
the physlcal strength of the army, its 
numerical strength, but it IS the mac-
hines which mainly do the job The 
military strength of a country is 
judged in the present day world, not 
by the standing army, but by num-
ber of aircraft, tanks, automatic wea-
pons and all other equipment which 
science' has been able to develop 80 
far for war. The production of all 
typeS of strategic goods will require 
large capital outlay. In accelerating 
the process of economic growth s.iso it 
is necessary to sct up capital iIl~ensive 
industries. It is true that almost any 
defence industry can be put to the 
prod uction of consumption or capital 
goods. A tank factory may be :ltilill-
ed for the production of tractor, trucks 
and s: .. ,,-, ~l~~,er machines which the 
country may need for its civil l1C'eds. 
So I want the Defence Minister to cx-
tend the defence production ""ore and 
more so that a stage is reached when 
we will not have to depend on any 
cxternal sourCe for any of OUr require-
ments vital to the security and defenCe 
of our country. 

Then I come to the important ques_ 
tion of amenities for army p~rsonnel. 
The armed personnel are guarding the 
borders at heights ranging from 14.000 
to 15,000 fect. I hope all thc facili-
tics are be:ng provided for them in 
these desolate areas. When they are 
engaged in their work they must not 
have any worries. In thc mattcr of 
civil administration of canlonments, 
efforts should be made to improve it 
without interfering with thc work of 
the army as such. 

Sir, I come to the other point. Now 
you have opened sainik schools in 
various places. Surely. in these 
schools that have come uP. the idea 
is to train boys for the army who are 
11:_ on enterla, the arMY. Thi_, the 
NeC and other training which II im-
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[Shri Rajaram] 
parted in public schools and varioWl 
other schools will certain!y infuse in 
our childre~, the army lif~ and elisci-
pline. 

I wish that the Government must 
corne forward to open more Sainik 
Schools. In this connection, I would 
plead that the tuition fees which are 
prescribed for the Sainik s~hools 
should be reduced drastically. I know 
that a number of scholarships and so 
on are provided for children of poor 
families in these Sainik schools, but 
the general scale of fees and so on is 
extraordinarily high. If Samik type 
of training can also be impaned in the 
public schools, they should also be 
roped in so that they also give this 
kind of Sainik training. In this con-
nection I al90 like to suggest that 
military science must be introduced in 
all the universities. 

Then I would like to ~oml: to an-
other subject. The imposition of 
Hindi on servicemen is caus!ng ser-
ious heart-burn. Promotions are 
withheld if they do not pass in the 
three basic examinations in Hindi. 
This runs contrary to the assurances 
given by our President and the 
Prime Minister. It has come to my 
notice that many non-Hindi speaking 
people have been handicapped becaUSe 
of this langauge issue in the armY. 

Mr. Speaker: The hon. Member 
should conclude. 

Shri Rajaram: Sir, I am the only 
speaker from my group. 

Mr. Speaker: He may be the only 
speaker, but I cannot give him more 
than ten minutes at this moment. 

Shri Rajaram: I have not taken 
ten minutes yet. 

Mr. Speaker: He can have two 
more minutes. 

Shri Bajaram: Thank you. 

Considering the importance of de-
fence, Hindi is a minor alrair. So, I 
would request the Defence Minister 
not to impose Hindi in a compulsory 
way in the army. I al.o request him 
to see that Hindi is not put as a 
hindrance, so far as promotion in the 
army is concerned. 

Sir, on one side the Chmese have 
heavy concentration of troops aJoJng 
the Himalayan border. TheIr army is 
busy in extending and improving its 
netwoctk of roads in Tibet. On the 
other side, they are releasmg 3,213 
Indian prisoners of war. Who can 
guess what the dragon will do next? 
Anyhow, we must not be complacent 
in our defence preparation. 

As far as our party, that is, DMK, 
is concerned, we are one with the view 
that the national emergency should 
continue as long as it is necessary; 
that is, until we have made up the 
leeway in our defence requirements 
and are confident of flinging back any 
military trespass into our territories. 
While supporting the continuance of 
emergency, we insist that it must not 
be used for the development or fur-
thering the interests of the ruling 
party. We also insist that Govern-
ment should set an example in auste-
rity, economy and intensification ot 
effort. We wish that the Government 
should demonstrate its ~arllestness to 
the people by putting down corrup-
tion with a heavy hand, because ('or-
rl.l;)tio!l is an inc~lbus that can under-
mIne tne morale oI tile nation ana 
thus affect the national emergency and 
defence effort. • 

Shrl GajraJ Singh Rao (Gurgaon): 
Mr. Speaker, I thank you very much 
for giving me this opportunity to 
speak. I will first say that this is not 
iuch a basic thing on which there 
should be So much discussion because 
here it is not a question of our being 
the aggressor against any other coun-
try. In that contingency, of course, 
the question Of policy should bl' gone 
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into as to with which nations we 
should combine, with which cuuntries 
we should have alliance for the ag-
gressIOn and so on. Here it is Gnly 
a question of defending the country 
against the aggressor and preparing 
for it by a defence budget. Since it is 
a question of defending the tountry, 
there could not be any Jimit set for the 
budget. If necessary, amounts e~r­
marked for other departments should 
be diverted to defence ond the whole 
of the energy of the nation should be 
channelled in that direction. I am 
sure, there is no differen~e of opinion 
between the parties, so far as this 
object is concerned. 

Secondly, while we are seeking ht'ip 
from friendly countries for this pur-
pose, our ultimate object i~ to be self-
sufficient at the shortest poosible time. 
With that aim of the Government also 
there can be no objection to any-
body. 

Now, Sir, of course the other par-
ties, even our partymen, can insist 
that there should be proper imple-
mentation, proper spending of money 
without wasting anything. That can 
be the criterion. There ha, been the 
criticism that the budget is too heavy 
and that is self-contradictory as they 
say, "We want So much sea-line, so 
much Himalayan-line, So many sub-
marines and aircr:lft and all that". 
Still they say it is an extravagRnt bud-
)!et. How can they reconci1e it? I do 
not know. I would again submit, :n 
my view, that this money, taking the 
Emergency into account, taking the 
Chinese aggress'on into account of 
which too much has been talked 
about, is not even sufficient. It should 
be more. It is not a normal budget 
that everything should be said about 
it. This is an emergency budget. And, 
of course, it should be proPerly spent, 
spent for the purposes for which it is 
meant. We shaH get help from any 
country available. 

"~~~flti ~ m- ~~ 
~ rrort ~ ~ ~' 

~mr ~ ~Tcrr ~ ;;IT f.t; ~ iir 
~ <ti1lf m# I mGf ~ffiff '1ft ~ 
rn ~ 1ffir ~ I 
Today we are raking up old things. 

"~f;mr ~ ~ ~CilI'Rr" 
That is the saying. By raking up the 
old things, we cannot be anywhere. 

I would then submit that the poor 
kisans and the middleclass people have 
come out w;th their full help? But 
What about the private sector, big in-
dustrialists and big capitalists? Have 
they come out with their full help? I 
would say that the country would 
have risen mUch higher if they had 
come out. Begger is no chooser. We 
have to beg even small things, boots, 
stockings, trucks and thousands other 
things. Can't our industries come out 
and help us in the emergency? Our 
friends who support them day in and 
day out say that this is national emer-
gency. Thcy should beseech them by 
saying that this is national emergency 
and that they should corne out and 
help us, help the nation. This is a 
natiO'nal C3use, not anybody else's. 

I would ma,t respectfully submit 
that with the best of intentions there 
mav have been criticisms. But may I 
k'10W docs this criticism help the 
n3tion? If in other countries these 
speeches are read, that China is SO and 
SO and We are absolutely nothing, we 
are nowhere and all that, would they 
carry any impression? What impres-
s;on would they carry? I leavl! it I.Ci 
the House to' think. 

One til' '1.', more I want to say and 
that is that the ncgaLve aspect has 
been too In uch stressed in this House, 
that we are very very inferior, we are 
absolutely nothing, that Chinese are 
much bigger than the Himalaya and 
everything. I would only read one or 
two lin", from the nreg,; ren"TU. 
This is from the Tr:bunc. 

"We will have tea in ChlJshul 
on October 24". 

Then, further: 

"This dream of the Chines W&lJ 
shattered by the heroism and 
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[Shri Gajraj Singh Rao] 
bravery of Indian troops wnl> 
fought almost to the last man at 
Rezand La and Gurung Hi)] near 
Chusul. ... " 

And also: 

"Except SIX or seven men. a 
comp:my of Ahirs perished at Re-
zang La, but not before inflicting 
heavy casualties On the invaders." 

There were BOO to 900 casualties on 
the 18th December. And the foreign 
press reports also you can see. What 
deeds of heroism and that too bv a 
small number of men were perform-
ed? No mention of that. We said, 
we lost in such numbers. I can assure 
you-I have association with military 
people for the last 35 years-that our 
soldiers are second to none snLl pro-
perly equ.pped, with the nation's good-
will and the goodwill of all parties, we 
can fight. This negative aspect, this 
negatiVe approach should be given uP. 
That is what I would submit. In any 
country, It is called quisling (,.,. fifth 
columnist activities that we are taking 
against our country, against our def-
ence and say, we are absolutely notb-
ing. we are nowhere. I would submit 
that it is this tY'Pe of thing which has 
demoralising elIect not only tJyI the' 
public, but on the Army itself. This 
is a type of talk which is not justified. 

Now, they say, five year Plan or a 
two-veal' plan. In case of an ..mer-
gency 0, war, is there ahy acnsp ot a 
plan? Supposing they come On nne 
side and we have to send all our aIr-
craft, borrowed or ours or any thin 11:, 
we may spend a lot of money ;n Ont: 
year or ~ix months or two mont.,,~. 
which may not be spent jn th .. whole 
of even 2 or 3 years. Can there be a 
plan for such a thin~? I~ it a sl'nsiblc 
thin!: to talk that there should be a 
plan? I would leave it at that. Ther .. 
can be nO question of a plan. This i,. 
tota} preparation, total mobilisation. 
civil as well as military. 

There are three types of people. 
We have got fifth columnists who are 

"", IfiT ~ ~ iN" I !qT\jI' (1"11\' 

liI'ir~~Tf~lR~it~ 
IIi1: ~ lfilOI'lI'T'aft ¢~ I!f\" ~ ~T '" 
t~~~ulffT ~ 

Read between the lines of the tirst 
gentleman's speech and you would 
know what they are doing and what 
they want-that we should be enemIes 
of ali nations and we should have no-
'body as our freinds. That is it 

Second, profiteers and blackmarke-
teers. They have been saying,-J: 
give credit-raise the army to the 
highest in the quikest possible time. 
Everything they would say. But, oh! 
yes; it is emergency, it is war, prices 
are soaring, everthin~ is soarinl!:. 
These are the second type. The third 
are pacifists or people with a defeatist 
mentality. They are also enemip.s of 
the nation: fifth columinsts who are 
talking always of pacifism and def"!Rt-
ism. These are the three kinds .of ene-
mies. 

They expect the Defence Minisier to 
tell them where the Army is deploy-
ed, where the Air force is dep!oyed. 
Would any responsible Defence Mini~­
ter say that? This is Fifth column 
activity. I was not talking seriously. 
In today's papers you see in the 
Pakistan press, they have given out. 
our Armies are deployed like this, 
there should be co-ordination between 
the Home Ministry and the other 
Ministries, and they should co-operate. 
We should guard against these three 
types of enemies. 

I have taken time. I have only .Dne 
wggestion and that is with re~ard to 
fnod for our jawans. It is to the same 
standard which was so many years 
go. Clothing and other things we have 
changed. Arms are being changed. 
They should be provided with ameni-
ties which are to be standards needed 
for the warfare in that area. 
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18 hrs. 

Mr. Speaker: The hon. Member who 
has spoken should be given a cheer. 
He has sent his third son also to the 
Army. (Cheers.) 

Shri Yashpal Singh (Kairana): We 
have already sacrificed. 

Mr. Speaker: How many sons has 
the hon. Member got? 

8hri YasIipal Singh: One. 

Mr. Speaker: The hon. Member who 
has spoken has sent his third son also. 
Two are already there in the Army. 

Shri Ya.'Ihpal Singh: My son had 
been cut into three pieces. 

Mr. Speaker: There might be many 
others like that. 

eft ~ m (~) : q'IllI'lII' 

~, srftmTr ~ iii' ~ IR ~ 
;;it ~ <i1"<{-fcrcrn: ~T ~ ~, ~ if 
1fTlT~~~~ ~~T~ 
i I 

~ijoq~~~~iIi'~fuoqq;ft 

~ ~ ~f" ~ ifiToIT 
~ ~, ;;IT f~ ~;:r ~ if $ 
~ ~ I ~ iii' ;JJ1f &'T ;;IT ~ ~ ;:riI1f 

lft~RIR~~~ ~~~ 
~~~iIi'afr;rif~ 
~ ~ ~,'3';r !fit ~ q qq;fi ~ 
~ ~ifiI4l'114 ~fllfcr lImIT ~ I ;JJ1f 

~ ~ ~ IR ~ ;:pf ~ ;flfT ~T­
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~ ~r-f'ti ~-~ <'I'\lr"f 'tiT f«'fiTW 
1ft f1:rf<'ff~ f~;ro;r it ~If f<'ft{ 
\ill ~ ~ I W: iRr ~ ~ f'li ;;it 
<'I'\lr ~~ !'IlT.r if ~fif'ti W ,,~ ~, ;;it 
w ~rr.r-<mm ij' f~ ,,~ ~, 'R if 
ij';;ft"rf~~,l9'iI'ij'~'R 
i!iT f<;r1rr ;;nil" I '3tI ~ om: ;;IT If'f 0 «To 
~o ~ n')it~ mlIl if 'tirli i!i1: 
,,~ ~, 'R 'liT f<'flfT ~ m. ~ ~ 
~ ~ m<k iT ~l1'f 'liT mr 
\;\'Tif I 

~~"iff ~, 1{' ~fi' ~ ~ 
\t.tr ~ I 1{' mm ifmIT ~ f'ti ~ 
~ ~ itt ~ 1ft f~ 
~I 

Sh~i Rishang Keishing (Outer 
Manipur): As the House is aware, 
during the second world war there 
was fighting in the eastern frontier of 
our country. Though it was a fight 
between the Allied forces and the 
Japanese, to many of us it was a fight 
between two forces of India, one the 
British Indian Army and the other the 
Indian National Army under the 
leadership of Netaji Sub has Chandra 
Bose. 

The tribal people saw with their 
own eyes the fighting quality of the 
Indian armed forces. They built up 
their confidence and faith in the Indian 
nation through these people. There-
fore, I can say with pride that the 
integrat:on of these people i.e. their 
Willingness to become nationals of 
lrldia was quickened by the image of 
India they formed through the Indian 
fil:hting forces. That was one great 
effect of the second world war. 
Recently, after coming into contact 
with this nation and after living as 
citizens of the nation, we had a 
serious setback, as a result of our 
armed forces' reverses in NEFA. Let 
us not for a moment believe that the 
reverses have had no effect on the 

tribal people. Their faith has been 
fatally shaken. The image of. India-
which they formed in their mind has 
become blurred. No amount of pro-
paganda, publicity or lectures will 
remove that. 

In this connection, I would like to 
make a few suggestions. The tribal 
people are sturdy, courageous, war-
like people. They do not believe in 
words. they believe in action. We have 
to prove to them in action that we 
are equally good, if not superior to 
the enemies who for some time 
occupied this area. To do this, the 
country must take immediate practi-
cal steps. 

Firstly, we have to restore the faith 
of those people. We have to recruit 
the tribal people living in that area, 
who are acquainted with the terrain 
and who are living at 8,000 and 10,000 
feet above the sea level, who can 
easily match the Chinese in the army. 
It is but proper that immediate action 
should be taken to recruit a large 
number of tribal young people to the 
Indian Army. 

SecondlY, we must create some 
frontier forces for these areas. 'There 
are already some forces like the Assam 
Rifles and the Manipur Rifles in exist-
ence. Where they are in existence, 
they should be strengthened, and 
where they are not in existence, as 
for instance in Nagaland, immediate 
steps' should be taken to form such 
regimen ts or rifles. 

Thirdly, I would like to suggest that 
local people should be armed. You 
may call it Home Guards or whatever 
you like. People living in the strate-
gic frontier areas should be properly 
armed. With this they will have the 
self faith that they have not to look 
upon some other people for the pro-
tection of these areas, but they them-
selves hRve to do the job. That con-
fidence they wHi have. If a large 
numbel' of young people from the 
tribals are in the army, though the 
area is occupied by the enemy far 
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some time, they will believe that a 
day will come when their own young 
men in the army will surely come 
back and reoccupy those areas. We 
have to build up and instill that con-
fidence into the minds of these people. 

That is not enough. We must build 
a network of roads, bring our tanks 
and artillery into those areas. By see-
ing these things, the people there will 
think that they are really better than 
the Chinese. 

Progress in road construction has 
been very poor. The Border Roads 
Organisation is there, but the work 
executed by it has been very expen-
sive and money has not been properly 
utilised. Today in every State, for 
example in NEFA, Manipur, Nagaland 
and Assam, the State Governments 
are taking up road construction, but 
there is no co-ordination. For example 
there is hardly any road which goes 
through Nagaland to Manipur. Every 
State is building its own roads inde-
pendently of the others. In times of 
need, these roads will not be very 
useful. So, I would like to suggest 
to the Defence Minister that steps 
should be taken to co-ordinate con-
struction of roads in this area. 

Another very depressing thing is 
this. The tribal people have got a 
large number of arms, mostly .12 bore 
and muzzle-loading guns, but I do not 
know what the ordnance factories are 
doing, they are lying idle, because nO 
gunpowder, no cartridges are avail-
able. If gunpowder and cartridges 
are available at cheap rates and in 
abundance, they can, with these 
weapons, to some extent defend them-
selves. Up 1:> this time 'we have not 
been able to do this. 

We have started Home Guards, DU~ 
they cannot be armed. Even the 
Manipur Rifles cannot be armed. They 
cannot be supplied with rifles. This 
is a very sad thing, and the tribal 
people are really discouraged. They 
ask: "If Government cannot produce 
gunpowder, cartridges and rllies, are 
you sure that India has been able 110 
111 (Ai) LSD-II. 

manufacture aeroplanes"? Therefort:, 
1 would request the Defence MiW8-
ter to take every steps to remove these 
doubts, and show them that we can 
do better and that we are mighuer 
than the Chinese people, that tnt: 
same old fighting forces which they 
Baw with their own eyes during thl< 
Second World War are today in the 
Indian Army. We have to prove onC!< 
again to the tribals. 

Let us not for a moment think that 
recruitment means giving employ-
ment to unemployed persons. Today 
a large number of young chaps who 
do not have any aptitude for the army, 
who have no desire to fight, are found 
in the army. If such people are asked 
to lead our jawans, they will simply 
bring demoralisation to our jawans. 
Therefore, some strict standards 
should be adhered to in the matter 
of recruitment. 

The Second Battalion of Assam 
Regiments was disbanded for Borne 
offence which they committed against 
their commander i!nd many of them 
were put in jail .. In October last I 
made a representation to the Prime 
Minister asking him to kindly release 
these people, who are mostly tribals 
of the frontier areas and to send them 
to the front. I do not know if any 
action has been taken on that. I again 
make this request to the hon. Defence 
Minister that they should be released 
from jail and sent to the front. 

We often recruit officers who indulge 
in corruption. In the border areas 
we hear of petrols or arms sold out 
by our own Armed Forces or per-
sonnel belonging to the Armed Forces. 
This leads to a lot of discouragement 
among the local people and they ask: 
is the Indian Army so corrupt? I 610 
not want to name any person but I 
also aware of these things. He shouk 
see that such corruption does not take 
place in the Armed Forces. 

Lastly, I submit that the relation-
ship between the civilians and th< 
army personnel must be properl~ 

established. According to my infor 
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. mation from the border people, the 

Chinese behaved excellently; there 
was no assault on the womenfolk. But 
there have been some cases in NEFA 
where women have been surrounded 
and teased by our jawans; there har. 
been a case where a cow was killeD. 
by some local people and they were 
beaten up by jawans and a gentleman 
in serious condition is lying in hos-
pital. Such reports are there. These 
things should be set right and proper 
relationship should be established. 

It is good that we should not do 
anything that will demoralise our 
armed forces, or lower their morale. 
At the same. time we should also 
expect our Al'I'Iled Forces to show us 
some results. Why were the Naga 
hostiles who were coming from Burma 
not detected or arrested or stopped? 
In Manipur area, the local people 
informed our Army. When the hos-
tiles passed through a particular place, 
where an army outpost was estab-
lished they withdrew and they were 
allowed to pass. After they had 
passed the outpost, the Army came 
back. One brigade of Indian Army 
was lifted by air for that purpose and 
I do not know how much it cost them. 
S6 many aeroplanes were engaged. 
Our Armed Forces' operation against 
the N aga hostiles has not been a 
success. Such as the reverses that 
we suffered at the hands of the 
Chinese should not be allowed to be 
repeated. 

Mr. Speaker: Shri Vishwa Nath 
Pandey may take five or six minutes. 

J5IT ~"IfT'in' (~) : 
qgm ~, '" ~ ~ if 
srfcmn ~ iF ~ it qq;r 
f'RT~SI'Ii'!'flli'lfTtl~~iF ~ 
;ft ~ ~ ~ ~, \'1i't' <it ll'~ 
~ ~ lfiffl if, \iI'CfT'f fnJfil'ql 
if 'QIT <it '4:, ~ ~ if<nr iF Ifti 
If1: ¢ ~ iF m" ~ !liT 'QIT 
it t 1 ;ft ~ ~ if q-gf f~ 

t:"w -iF IfiT"(VI - \'1i't' iF 'fI'lI' ~ q) 
~ ~ ~ ~Gil'TIij' if ~ if ft;my 
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CHAITRA 16, 1885 (SAKA) for Grants 
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~ t I iI't 'Irrhft 'qIft\' m ;;it ~ w 
m itlll't IIi'IIT flli ~~ IATU1r ~ 
~~t~~iIft ~iflli'~ 
~;f\'lr~~tl~~~~ 
i flli' ~ f..-q 1fW~'iI' ~ qr ... 
~ 0 ~ '1ft qr~ W 'tr.I'T;nf~ a-rflli' 
srm; f<;ri ~ VW't ~ lIITI1 I 

~ ~ ~ t l(ilif<llq{j 1Ii'T, 
~ o;nwr r flli' l(ilif<llq(j ~I~;nf~q 
~~~~(t~~ 
f'il"l' ~ ~ w-u;fi 1!>1 ~ m ~ 
~ ~ o;nfjfli mflli' ;mrr ~ it 
Rf~ ~~Iit q'l'(t ~flli' 
~ (l" fqr it; ~ ~ f'llIT 
IIfTir I M'~ f'il'iA>i f~ q'I1fT ~ 
m fllr.rrCli ~ow.r ~ ~ WIT f~~ 
IIi'f/fIf ~ 1\1 ~ '11m ~ ~ Ifi'I1Ilr ~1\1 I 

"Ci\'~ it;i9'I'{ ~~~ 
~~ ~iflli'~ ~ 
'I'l'Rft it; qrtR ~ ~ flNr I ~ 
f~ IIil ~ ..rorr i I 

""'.~:~.if~ 
aT iNt~f~~1 
The Minister would reply on Mon-

day. The debate is otherwise con-
cluded. The House stands adjourned 
to meet again on Monday. 

18.31 hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Mandal/, 
April 8, 1963IChaitra 18, 1885 (Saka). 



DAILY DIGEST 

[Saturday, April 6, 1963/Chaitra 16, 18S5 (Saka)] 

ORAL ANSWERS TO 
QUESTIONS 

S.Q. 
No. 

COLUMNS 

8111-49 
• .1 . .t~ 

741 Export of steam locomotives' SIII-13 
742 'Maps of India' postage 

stamps 
744 'Freedom from Hunger' 

campaign 
745 Zonal Transport Corpora-

tion 
746 Agricultural implements 

centre at Aligarh . 
747 World Bank loan for Rail-

ways 
74S Purchase of wheat by Go-

vernment 
749 Railway Museum in Delhi i. 
750 Import of wooden sleepen 

from Burma. 

8113-16 

S1I6-20 

S121-24 

751 Model Villages S137-40 
752 Sale of damagd foodgrains S 140-42 
753 Intensive Agriculturel Pro-

grammes 
754 Night airmaillervices 
755 Joint farming 
756 Export of sugar 

S142-43 
8143--45 
S145-4S 
S148-49 

WRITTEN ANSWERS TO 
QUESTIONS 81 50-8201 
S.~. 
No. 

743 Purchase of ships by Indian 
Shipping Company . 

757 Siliguri-J ogigopa Railway 
line '" 

758 Air lanes 
U.S.Q. 

No. 

ISI4 Trunk telephone lines 
ISIS Diesel locomotives 
1516 Development of agriculture 

in Orissa . . . 
15 I 7 Development of fruit pro-

duction in Orissa . 
15 I 8 Class IV Railway employees 
1519 Postal services in U.P. 
1520 Telephones in U.P. 
1521 Assistance to U.P. for irri-

gation 
1522 Development of agriculture 

in U.P. . . . 
1523 Wagom for Orissa 

8t50-51 
8151 

8153 

S153-54 
SI54 ~ 

S154-55 
8155 

S155-56 

8156 
81 56-57 

WRITTEN ANSWERS TO 
QUESTIONS--contd. 

U.S.Q. 
No. 

1524 Halt station between Arhan-
pur and Nihalgarh . 

1525 Collision of goods train 
1526 Canning and food preservat-

tion centre 
1527 Telephone exchanges and 

public call offices in Kerata 
1528 Bridge at WarangaI 
1529 Agencies of Delhi Milk 

Supply Scheme 
1530 Development offiBheries in 

Orissa 
1531 Telephones in Orissa 
1532 Singareni collieries 
1533 Raipur-Waltair Railway 

line 
1534 Minor irrigation Projects 
1535 Movement of coal Rail_ 

ways 
1536 Supply of seed. tofarmen 
1537 Market intelligence . 
1538 Cashewnut cultivation 
1539 Boat building yard at 

Karwar 
1540 Railway crossingat Feroke 
1541 Forest Department, Port 

Blair 
1542 Telegraph Office at Rahra 
1543 I nstallation of tube-wells 

in Rajasthan 
1544 Ov.,time allowance for R. 

M.S. workqrs 
1545 TranSPort and communi-

cations in border district. 
of Bihar 

1546 Roads and bridges in An-

COLUMNS 

8157 
81SS 

S158-S9 

8159-60 
S160 

8160-61 

S161-62 
8162 

S162-63 

SI64 
8165-67 
8167~8 

S16S-69 

8172-73 
8173 

~173-74 

dhra 8174 
1547 Cooperative sugar mills 8175 
1548 Roads in bOrder distribts of 

U.P. S175-76 
1549 Grassland and FOliage 

Research Institute 
1550 Promotion of tourism 
155 I Supply of nutritious food • 
1552 Telephones in Manipur 
1553 Looting at Sehal Railway 

Station 
1554 Delhi Milk Supply Scheme 
1555 Bird population of Delhi 

Zoo 

SI76 
8177-81 
SISI-SO 
8182 - 83 
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WRI'ITEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Subjecc 
No 
1556 Agricultural College in 
• Annamalai University 
1557 Headquarters of P.M.G. 

Assam. 
155S Looting at Khudaganj Sta-

tion 
1559 Committee to assess posI-

tion of cultivation . 
1560 New Railway Stations in 
IIfI1 Bikaner Division. . 
1561 TelC'lhone and Telegraph 
'- Office. 
1562 Flyingc1ubs in M.P. 

COLUMNS 

SI8S 

8185 

SIS6 

8186 

8187 :.:.-...... 

1563 Agriculturist families of 
Kerala 8188-89 

I S64 Telephone Exchange In 
Tonk District SI89 

1565 Railway bridge at Swal 
Madhopur . SI90 

1566 Telephone bills of Ministers 8191 .".-... 
I 567 Mechanised farm, JeTsar. 8191 
IS68 Telegraph Engineering 

Service S191-92 . 
1569 Train collision 8192 
1570 Explosion at Ujjain Rail-

way Station S192-93 
8193-94 

8194 
1571 Delhi Milk Supply Scheme 
I S72 Siroi-Tonk Railway line 
1573 Radars for airports 8194-95 
1574 Mobile welding plants 8195 
1575 Integral Coach Factory'--8195-96 
1576 Box wagons 8196 
1577 Fish-plates and tie bars for 

Southern Railway 
1578 Airservicl:& to Steel rowns . 

8196-97 
8197-98 

1579 1 eiep;o·te. in De:"! village 8198 
15So Travel agendes 8198-99 
1581 Lucknow-Barabanki Railway 

trao 8199 
15S2 Port charges at Calcutta 8200 
1583 Railway Saloons 8200-01 
1584 Goods lOst in Transit 8201 

PAPERS LAID ON THE 
TABLE 
(I) A copy of Annual Report of 

the working of Industrial 
and Commercial Undertakings 
of Central Government 
for the year 1961-62 

8201-02 

PAPERS LAID ON THE 
TABLE-contd. 

(2) A copy each of the follow-
ing Notifications under suL-
section (6) of section 3 of the 
Essential Commodities Act, 
1955:-
(.) The Rice (Uttar Pradesh) 

Second Price Control (Se-
cond Amendment) Order, 
1963, published in Noti-
fication No. G.S.R. sn 
dated the 22nd March, 
1963 

(il) The Delhi Roller Flour 
Mills Wheat Products 
(Price Control) Amend-
ment Order, 1963 publi-
shed in Notificat;on No. 
G.S.R. 571 ated the 29th 
March,1963 . • 

(ii,) The Indian Maize (Te-
mporary (J se in Starch 
Manufcture) Amendment 
Order, 1963 published 
in Noti~cation No. G.S.R • 
576 da.ed the 30th March~ 
1963· . . . 

KhPORT OF ESTIMATE~ CO-

COLUMNS 

MITTEE PRESENTED. . 820:1 
Thirty-fourth 

presented 
f! 

Report was 

OPINIONS ON BILL 
Shri J.B.S. Bist laid on the 

Table Paper No. II containing 
opinion on the Hindu su 
cce.sion (Amendment) Bill, 
1962, which was circulated 
for the purpose of eliciting 
opinion thereon by the direc-
tion of the House on the 
22nd June, 1962 . •• DEMANDS PaR GRANTS . 8206-8378 

Further discussion on Demands 
for Grants in respect of the 
Ministry of Defence was 
resumed. The discussion 
was not concluded 

AGENDA FOR MONDAY, 
APRIL 8, 1963/CHAITRA 18, 
1885 (SAKA)-
Further discussion on Demands 

for Grants in respect of the 
Ministry of Defence and also 
consideration of Demands 
for Grants in respect of the 
Ministry of Commerce and 
Industry 
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